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LOK SABHA 
Thursday, December 7, 1961/ 
Agra.hallana 16, 1883 (Saka). 

Tlte Lok Sabha met at Eleven of the 
Clock. 

[Ma. SPEAKER in the Chair 1 

ORAL ANSWERS TO QUESTIONS 

Am-Economic Ceatre 

+ 
0648 {Shri Shree Narayan Das: 

. Shri Radha Raman: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether an institution to be 
known as Agro-Economic Centre has 
been set up; 

(b) if so, the precise nature of its 
functions; 

(c) whether any programme in this 
regard has been drawn up; and 

(d) if so, the important features of 
such a programme? 

The MlDister of Agrieulture (Dr. 
P. S. DeshmDkh): (a) to (d). A state-
ment containing the required infor-
mation is laid on the Table of the 
Sabha. [See Appendix II, annexure 
No. 56]. 

Shri Shree Narayan Das: From the 
statement it appears that seven 
Research centres have been set up so 
far. I would like to know whether 
there is any proposal under con-
sideration to set up other centres in 
other States where these centres have 
not been so far set uP. 

1611 (Ai) LSb-l.· 

\. .;;1' 

Dr. P. S. Deshmukh: I do not 
think if we have planned out any 
definite scheme for setting up more 
centres as yet, although we are so 
keen on expansion of agro-economic 
research which was neglected for a 
long time. 

Sbrl Shree Narayan Das: Seven 
centres have been started, I would 
like to know what is the basis on 
which the centres have been chosen 
while "ther places have not been 
chosen. What is the basis on which 
the selection has been made? 

Dr. P. S. Deshmukh: I think the 
very reading of the names will make 
it apparent on what ground the 
choice has been made. 

Shri C. D. Pande: What are they? 

Dr. p. S. Deshmut-Ja: These are the 
seven places. My han. friend has 
asked for the names. Delhi Univer-
sity, Delhi, Gokhr Ie Institute of Poli-
tics and Economics, Poona, Madras 
University, Madras, VisVa-Bharati 
University, SantiDiketan (West Ben-
gal), Agricultural College, Gwalior, 
(Madhya Pradesh), Agricultural Col-
lege, Jorhat, for Assam and Anand 
for Gujarat and Rajasthan. 

Shri Braj Raj Singh: One of the 
functions of this centre seems to be, 
as given in the statement, to study 
the price changes in rural economy. 
May I know whether any research has 
been conducted so far in any of these 
centres on this particular aspect of 
the problem, and if so whether the 
Government of India have got any-
thing to say about that and whether 
they will be acting on them? . 
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Dr. P. S. Deshmukh: All these cen-
tres have produced a lot of literature 
and carried out lot of investigations. 
It would be impossible for me offhand 
to give particulaI"1l on any particular 
subject. 

Shri Braj Raj Singh: I was refer-
ring to price changes in rural eco-
nomy-item 2, part (c). 

Dr. P. S. Deshmu.kh: Even so, the 
results of the investigations are con-
tained in a lot of papers. It is not pos-
sible for me to say. 

Mr. Speaker: Hon. Members will 
kindly read the report. The hon. 
Minister will make them available In 
the Library. 

Dr. P. S. Desbmukh: They are too 
bulky. 

Mr. Speaker: For the Library? I 
shall provide sufficiently big almirahs. 

Dr. P. S. Deshmukh: It is likely to 
be a huge thing. It will be better if 
I were asked to supply to any hon. 
Member who is interested in a parti-
cular investigation, that may be sup-
plied. 

Mr. Speaker: All these reports are 
intended for the general public. Hon. 
Members will read them.. I will bear 
all the burden. The hon Minister 
might try to provide a copy here for 
the benefit of the Members. 

Shri C. D. Pande: May I know whe-
ther the Government proposes to in-
clude Rudrapur Agricultural Uni-
versity which has been established 
under the aegis of the T.C.M. which 
is supposed to be the biggest insti-
tution of that line in the country? 

Dr. P. S. Deshmu.kh: It is a new 
University, undoubtedly a di.fferent 
kind of University from the rest. We 
will consider if it is possible. There 
is no such scheme at present. 

Shri Radha Raman: The hon. Minis-
ter, in his statement, has mentioned 
certain centres which are to be 
opened. What is the amount of 
grant which the GoverhlIlent is giving 

to the centres and what will be the 
basis of sanctioning the grants? 

Dr. p. S. Deshmukh: I must ask 
for notice. There is a provision of 
Rs. 57 lakbs for the Third Five Year 
Plan. 

Shri Shree Narayan Das: It has been 
stated that these centres will conduct 
enquiries regarding problems arising 
from the Centre or in the States. I 
would like t~ know whether the Gov-
ernments of the States and the Centre 
will participate in the expenditure 
involved in these centres. 

Dr. P. S. Deshmukh: Mostly, the 
Centre spends. 

'" ~ n  ~ ~ ~ GlTiRT 
n~t 'l ~ l o to~~~ 

~ ~ 9;fR ~ ~ ~~ ~  m: 
~ ~ ~ it ij-lfo <fto it ' i~ 

m<. !fliT ~r Ilfro lTlIl 
Dr. P. S. Deshmukh: India is an 
agricultural country. I am sure its 
turn may also come sometime. 

Mr. Speaker: He will establish one 
more. Next question. 

Power Supply Failure in DeIhl 

+ r Shri Barish Chandra 
·648. -{ Mathur: 
L Shri Ram Krishan G1Ipta: 

Will the Minister of Irrigation and 
Power be pleased to refer to the 
statement made in Lok Sabha on the 
17th August, 1961 and state: 

(a) whether the Committee, to 
investigate the causes of power failure 
in Delhi and suggest measures to 
ensure an adequate and reliable sup· 
ply of energy to the consumers, has 
been appointed; 

(b) if so, whether the Committee 
has completed investigation and sub-
mitted its report; 

( c) if so, the details thereof; and 

(d) what interim measures; if any, 
have been taken to improve the situa-
non? 
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The Deputy MJnlster of Irrigation 
and Power (Sm! Bathl): (a) Not 
yet; Sir. The composition of the 
Committee is still under consideration. 

(b) and (c). Do not arise. 

(d) Additional supply of 5,000 KW 
of power from the Bhakra N angal 
system. was arranged with effect 
from 15-11-61, ralsmg the total 
supply from that system to 40,000 KW. 

Shrl Barish Cluondra Mathur: May 
I know what stood in the way of the 
Government in appointing the Com-
mittee so far? It was promised in 
the last session that a committee 
would be appointed immediately. May 
I know what are the terms of refer-
ence which .is proposed to be given to 
this committee? 

Mr. Speaker: It has not been 
appointed: is it not so? 

Shri Batbl: The committee will be 
appointed in a couple of days. The 
difficulty was, we had to consult the 
Corporation about the composition of 
the committee. We did not receive 
a reply. I discussed with the Mayor 
only on the 23rd of last month. The 
names have now been agreed to. 
Within a couple of days. we shall 
be announcing the composition of the 
committee. The terms of reference 
will be generally to look into the 
causes of the breakdown,. the possible 
shortage. and how that could be 
implemented. One of the reasons, 
as was sUl!!gested by the hon. Member, 
whether there is adequate coal sup-
plv or paucity of coal-that would 
also be included in the terms of re-
ference. 

Sbrl Barish Chandra Mathur: May 
I know if the Corporation had al!o 
independently examined this question 
and what are the conclusions they 
have arrived at? Have they ftxed 
responsibility on any otftcial? 

Shrl Hathl: I do not think they 
have done that. 

Sbrl Bal Rai Madhok: While the 
eommittee. will m.ake its recommen-
dations, in the meantime, may I 

know whether the Government hal; 
taken any steps to supplement electri-
city in Delhi? That is important. 

Shri Batbl: I have replied in part 
(d) that 5000 KW of additional 
power from Bhakra Nangal has been 
now given to Delhi from 15-11-1961. 
Additional power plant, we are think-
ing of: there is a separate question for 
that. 

~~~~~ li l l  

~t  ~ ~ ~ : 1M ~ 
lH\' n ~  ~~  if; ~ 

~~~ ~r  if; ~ if; ~ if 
~ iIm"t ~ FIT rn flf; : 

~  1M ~ ;f\;f ~ lir.!orr if 
~rni ~~ ~  

i ~~~ ~t 

~  lfRW. erTW ~~ if; 
.M ~ ~ ~.. .r 'l': wr 
Gfriro; m<: 

(tT) ~ ~ if; m if 1M 
f.Rr<: flf;lrr tTlfT ~ ? 

~~ ~~.n  

~  ~ ~ I 

~  q'l;: (tJ'). ~  'f{f ~ I 

~~~~ '~ o' '  

~~ ~  "t ~ 'IiT<:Ur <reTlfT ~ flf; 
~ r~ ~ ~ itu ~r.r 'l': +IT q;fr 
~ ~~ "t qtf.r '!ffTcfli{f ~~ ~ ? 

~~IIri ~~ 

~~ ~ 'f{f f1r<;ft ~ I 

~~~ ~.~r~ 

'!iT ~~ 'ITer ~ .~ ~ flf; ~ m 
~  "t ~U '~ lfr.;"fT if; 
WCfll<; t r~ 'I ~ i ~ ~ ' ~ 

~~ ~ 11ft m<: o~ ~ fuifiTl«! 

t flf; ~'  if ~ ~ +IT ~ l  ~ 'lfr 
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ll"t ? IfIff ~ ~ ~ f.f; ~ m 
~ :t i!ilt ;N ~t ~ ~ ~~ 

~ ? 

~.t ~ it 
-n: ~ ~i  or.rr~ ll"t ~ I ~ ft:rQ; 
~ IfiWlT m:rn ~ f.f; ~ m it i!ilt 
~ ;rtf or.rr( 'Ii ~ I 

eft ~  : ~. 'flIT ~ 
~ ~ lI'~ 1Ii'I'f.t ~ 'PIT ~ fir; f'ilor 
~ gt ~ otT ~r.rro ~ 

'flfT t ~ if; 'II'<'I'm m 'tiR ~ ~ 
~i ~ it~'Ii~  

t~.n ~~~  

~ crt ~ 'U rt ~i r .. .~ ~ I ~ 

' ~ ~.  ~ r iI"I' ~ ~. f,;m 
' i ~~~~~it~l~ 

~ ~ it ~ .. .~ ~ ;;rr ~~ ~. 

~ 'fiT 'IiTIIit ~ ~ ' l'~~ it ~ I 
~ if; ~ 'I '  'W!IimR \'IWf .rr ~ I 

eft "0 ,,"0 i.~ : '4' lWAilI' 
~~' i ~~i i ' l'~i ~it 

~ ~ ~ 'If\' ~ mrr.rr ~ 
~ mr it ~~  'fiW "iT f.!; ~

~~~~~t ~ 
lff;;riIT it iI"I' ;;rrihft 1'4' ~ ~ 
~ f1f; lI'~ .. .~ ~ r milT it crt iI"I''T 
~ ~ ~ ~ r~ l ~iI  it 1ft ~ 
~ 'til{ I ~ ~ ~ l ~ 'f(Y ~ crt 

i~~  

t ~ .., : i'i ili ~ 

'If\' ~~ lff,;r'l'T it rr~ ~  ~ 
mrorr ~~~ otT ~'  "IT ~ ~ I ~ 

~ ~'  'If\' q;;rmr ~ ~ I 

eft "0 ,"0 ~~  ~ ~ 

~ tl1IT 'liT f.!; ~'  milT it OR 
.. riflfT. ~ '1& ~ or~ F. ~ 
ctmft it 'llr ~ i!ilt fGi'lii ifQ.T ~. ~ 
IfIff ~ t: ? 

t~ ' l i~~ 

'fiT i!ilt ~ or(\' ~ I 

eft ~~ ~ : '4' Gi'TOfiIT "'TWIT 
~ f.!; ~ ' l'~ 'fCf;fite :t ~ ""'ifT 
if; ft:rQ; 'Sl'TtrFt" -iR ~ IliR @T« ~ 
'U ~ . l ' ~ ~ 'tit flt; ~ 
'Sl'1lfTf1:it ~ 'Ii vit. ~ if; iIT't it 'flfT 

~ ~ ~ ~ ~iI' crifi" Iflit or~ 
OR'T t ? 

Mr. Speaker: Axe we going to dis-
cuss those details now? 

8hri Ral'hllllllth SiD&'h: It was 
given first priority but no work was 
cione. 

~~ t~  

ll'i! 'ffi crt ~' '  <'flIT ~ flt; ~  ~ 

'Sl'Trntt flr.fi (t I ~ ~ ~ 
f1:r.IT ~t t eft orr~ OR 'Ii ~t ' I ~ 

~ ~ ~ '  .. .~ 'fiT ~i i 'U . ~  

i ~~~~it.nl ot  

WeNT ~t ~ '  &t eft ~ ~ m 
~ !5alllilT I 

eft "1Imf ~ : IflfT ~ ltllf\' 
'1fT otT 'f(ff t flt; o l~ m it ~ ~ 
~ 'll'T ~ fGi'if 'Ii't lt ~ r ~ t¥13 it o ~ 

I~ tl1IT 'iI'T ~ ~ it ~ ~ l:\" iI ~ 

Cf'ti '1ft .rr ~ .. .~ t. ;;r)flt; ~ 'I'IfCf 
o~ 'Ii 'II"'T I '4' ;;rr0f'l'T ~ ~ flt; 
(w .. .~ otT '!Of: or.rr:t if; f<;ro; ~ 
~  ~i i ~ if; 'flIT mrmr.r ~ IliR 
om ~ iI"I'TlfT ;;rriPrr ? 

~.n ~l ~ 

if; iIT't it GI<rnf ~i ' if; ft:rit ~ 'l ~ 

'If\' ~ ~ti r I ilrfifi"'l" '4' ~ ~ 
ifi"r ;;rn'fiI'T 'iI ~ ~ flt; ~ ~ ~ 

'Ii 1ft ~ ;o4'r ~ro'l  it a'~ ~  it 

~'  'fiT r~ ~ U ~ 'll ~  tl1IT t I 
~ ~ ... U O!@' ~ fifi" ~ .. .~ 
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~~ ~~l~'I t~~I~ l  

r;r.-u 1ft ~ ifi'IT ~  ~ ~ I 

eft ~ m  : ""'fIR, q r;rrOfi'lT 
'm:(Il ~ fit; 'flir \?m: ll~ if;T ~ 
if;T ~O r IT''ir -r r~  f.!; ~ ;;,w « 
I'~  wA ~ r IT--.i ~  q');: I~  r~ 

~ 'r ~ crT ~  fit; ~~ 'fliT ~  & ? 

eft i~ ~ : Q;m fu"ilR ~ 
~ ;tm r~ ~ ifllTf.!; ~il' 'li ~ ~ 

lfi! ifiT1J ~ ~ fit; ~ <tit ~ « 
~~i ~  

Hydraulic Study of River Houghly by 
Radio-active TracerII 

+ .65-f Shri S. C. Samanta: 
N. L ShrI Slibodh JIaDsda: 

Will the Minister of Transport aDti 
CommllJlicaUolIS be pleased to refer 
HI the reply given to Starred Ques-
tion No. 107 on the 8th August, 1961 
and state: 

(a) whether the result of the ex-
periments of the radio-active sand 
have since been analysed; 

(b) if so, what are the reports; 

(c) whether further experiments 
will be carried on; 

(d) if so, on which of the bar3 in 
the River Hoogbly; and 

(e) what was the expenditure in-
curred for the first experiment? 

The MiDister of Transport aDd 
Commllllications (Dr. P. Subbarayan): 
(a) to (e). A statement is laid on the 
Table of the Sabha. [See Appendix 
II, annexure No. 571-

Shri s. C. Samanta: Last time, we 
were told that the result of the ex-
periment was sent to the Atomic 
Energy Establishment and also to the 
Central Water and Power Research 
Station at Poona. May I know 
whe:her any report has been received 
from the Central Water and Power 
Research station? 

Dr. P. SubbaraYaD: 1 am sure the 
hon. Member realises as well as 1 
do that Hooghly is a problem river, 
and therefore, it takes some time 
before we can get at results. My 
hon. friend knows as well as 1 do 
that we are doing the best we can by 
the port of Calcutta. 

Shri S. C. Samanta: We are told 
that the data that will be collected by 
these experiments will help in solv-
ing the dredging problem. May 1 
know how far the dredging problem 
will be eased by this? 

Dr. p. Subbarayan: As my hon. 
friend knows, we are doing the best 
we can. But the Balari bar and the 
Rangta channel of the river have 
proved not as successful as we 
thought they would be. All the 
same, the Dutch contractors are doing 
the best they can, and I am sute that 
the problem will be solved. 

Shri Hem Barua: May I know whe-
ther it is a fact that the Atomic 
Energy Commission suggested the use 
of tracers of greater radio-active in-
tensity, and if so, whether Govern-
ment propose to follow this advice? 

Dr. p. Slibbarayan: My hon. friend 
seems to be more scientifically in-
clined than I am. All the same, we 
are doing the best we can to make all 
the available knowledge useful to us. 

Shri Hem Barua: In the statement, 
we find that the Atomic Energy Com-
mission has suggested the use of trac-
ers of greater radio-active intensity, 
and that is a very helpful sugges-
tion. I just wanted to know whether 
Government propOse to follow that 
advice. 

Mr. Speaker: The hon. Member 
says that the very sta lement laid by 
the hon. Minister on the Table of the 
House contains these details. He 
wants to know whether it is pro-
posed to pursue this matter. 

Shri Tangamani: There is a pilot 
experiment also. 
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Dr. p. Subbarayau: That was what 
I said. All the same, we have got to 
think of everything that can be done 
to keep the Calcutta port alive. 

Mr. Speaker: He may make en-
quiries. 

Food Supply In States 

+ 
r Shri Subodh HIUISda: 

'653.1 Shri C"naudra .ShaDkar: Shri R. c. MaJhi: 
Shri s. c. Samanta: 

Will the Minister of Food and Acrl-
culture be pleased to state: 

(a) whether austerity measures 
for foOd supply in States have been 
withdrawn completely; 

(b) if not, whether any relaxation 
has been given; and 

(c) if so, the nature of relaxation 
given On the restriction order? 

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) to (c). Except 
for Jammu and Kashmir, the auste-
rity measures have been completely 
withdrawn in all the States. In 
Jammu and Kashmir also all auste-
rity measures other than the Guest 
Control Order have been withdrawn. 

Shri Subodh Hansda: Since the 
austerity measures have been with-
drawn, may I know whether free 
movement of foodgrains will be allow-
ed from State to State without putting 
~n  zonal restrictions? 

Dr. P. S. Deshmukh: There is no 
control on the movement of any food-
grains, except rice in certain places, 
and that too is going to be removed 
very soon. 

eft ao '0 ~ : 4· q;;ri<: ~~ 'F 

W: ' ro~ ~ "IR'IT I ~ ~ ~ ~ 

~~ rorr~ i i~ W: ~ it; 
~ ~' i  W: I ~~ 'fiT ~~ 0I1n";; 

lI,r ~ f.!; i ~it ~ .t ~t  ~I ~ f.!; 

~ ~ a<f ~  ~ l/:T 'Ii ~ 
f.!; l!:if ~  ~ IFf ~ ' i  'liT O ~ 

~ ~i l  m wn: ~ ~ ~ CIT 1l 
IiIT;:r;:rr 'lTl!:CfT ~ f.!; wr.r mor ~ "I"T ~ 
~ ~ ~  "1"1 <:<fr ~ ~ ~ it; r.rl 
lflIT ~' nr flf;1:1; ~ ~ ? 

I!! o.:w:',; ,,1 wI,,... )01;, ~  

.l. utt'l 4.S Q uri' 1.U>'7 ~ 

~  1.. ~ ,,1 ~ ...... ~  

~~ L l~ ~ K -=--,,1,; ,,1. l ~ 

Q .! Y .~ .i ~  ~...r t .  

,. .O ~  -.fJ.;iI .... 1 ~ I~ .., ,'-I> 
~ 4! l:1u ... ,olo.i& ~ Q.! ..}J 
,sl ),1 ,.; .!) ~ ~ ..J l ~ 

I..IrI' l... ~ 1..l40 u+-,. .! ",,_)0) ~ 

-.fo) I!! u4.! 0).).0 f+-I!! J'-.,!$I ,; 
4.S JJ J.. ~  rS..,.J .! -.f.) ~ 

[-I.ft" ~ d S r'IlJI 

Mr. Speaker: As far as possible, 
words may be used which I also may 
be able to understand. 

The Minister of FOOd and Agricul-
ture (Shri s. K. Patil): Long back, 
I had written to all the State Govern-
ments that there was abSOlutely no 
reason for any control or any restric-
tion w ha tsoever. In spite of it, if any-
body has kept it, it is his choice, not 
mine. 
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Shri Balraj Madhok: The Minister 
of Agriculture in Jammu and Kashmir 
has stated that the food production 
there has increased so much that they 
tl{) not need any import from the rest 



3709 Oral Answers AGRAHAYANA 16, 1883 (SAKA) Oral Answers 3710 

of the country. In view of that state-
ment, may I know whether we shall 
still be sending subsidised food there? 

Mr. Speaker: The hon. Minister has 
already replied to the question saying 
that except in regard to rice in some 
cases, the control on movement has 
been removed. 

Shri Balraj Madhok: That is a 
different question altogether. My 
point is that we are sending subsidised 
food there. But the hon. Minister of 
Jammu and Kashmir says that they 
do not require anything, because they 
have surplus produciion. I want to 
know what the situation is. 

Shri S. K. PatiI. That is the state-
ment of the Minister of Jammu and 
Kashmir, who is different from me. 

Shri Balraj Madhok: The point is 
that they have surplus and still we 
are sending subsidised foOd there at 
the cost of others. 

Shri Ranga: Probably they want to 
keep down the prices. . 

Shri Tridib Kumar Chaudhori: The 
hon. Minister is reported to have made 
a statement some time back that Gov-
ernment feel that there is no longer 
any scarcity of foodgrains and very 
soon it would be a problem of export 
of surplus foodgrains. May I know 
whether that statement was made in 
view of the immediate surplus that 
he has in hand or whether it was a 
long-range thing which he envisaged? 

Sbri S. K. PaW: I do not know 
what statement the hon. Member is 
referring to. But, surely, I have 
always said, and I would repeat it 
now, that the problems of surpluses 
are more difficult than even the prob-
lem of shortages. We have in one 
or two sectors of foodgrains, the 
problems of surpluses they are Very 
difficult. It was in a general sense 
that statement was made and I do 
not think that it was made in parti-
cular sense. 

Shri S. M. Banerjee: Apparently, 
it appears that we are reaching a 
state of self-sufficicency. I want to 
know whether as a result of this, 
there will be cut in the imports and 
if so, to what extent. 

Shri S. K. PaW: This question has 
often been asked. The imports that 
are there and which are scheduled to 
continue for three or four years 
would be there. It is as a result of 
that that the situation has arisen, and, 
therefore, surely, that part of it 
would not be withdrawn. 

Shri Chlntamoni Panigrahi: May I 
know whether in view of this position 
Government have decided to abolish 
also the West-Bengal-Orissa food 
zone so far as rice is concerned? 

Shri S. K. PaW: I would very 
much like that even the rice zone 
becomes one zone for the whole of 
the country. But the trouble is that 
we have to wait for three or four 
years. Unless the situation stabilises, 
it is no use taking this step. The 
crops were good in West Bengal for 
a year or two, and even this year, 
they have been extraordinarily good, 
but I am not sure that  that would 
be the case next year. Further, rIce 
is not in such abundant supply any-
where in the world. Therefore, so far 
as rice is concerned., I think that we 
have got to be a little more careful. 

AgricuItlU'lll Implement. 

+ r Shri R. C. Majhi: 
'654. ~ Shri S. C. Samanta: 
L Shri Subodh Bansda: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether there is any proposal 
to replac;e existing agricultural im-
plements at present; 

(b) if so, what steps Government 
are taking to replace them; and 

(c) by what time the new and 
modern implements such as garden 
tractor and walking tractors will be 
available to the agriculturists? 

The Minister 01 Agriculture (Dr. 
P. S. Deshmukb): (a) to ~ . A state-
ment is laid On the Table of the Sabha. 
[See Appendix II, annexure No. 58]. 
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Sbri R. C. MaJh1: May I know whe-
ther the tractor which is exhibited 
in the Defence Pavilion on the In-
dustries Fair will be made available 
to the cultivator? 

Dr. P. S. Deshmukh: There are 
various types of such tractors which 
are being tried in different parts of 
the country. It is too early to say 
which particular type will be prefer-
red by the people. 

Shri Subodb. Bausda: From the state-
ment, I find that two firms have been 
given licence to manufacture small 
tractors. May I know when these 
small tractors will be available to 
the cultivator and at what price? 

Dr. P. S. Deshmukh: I require notice. 
This is still not in a finalised condi-
tion. The price and other details are 
not yet available. 

Shri Subodh Bansda: The hon. Min-
ister has just said that there are 
various types of tractors. In the last 
Agriculture Fair. one prototype trac-
tor was exhibited. May I know whe-
ther that type of tractor will be manu-
factured and made aavilable to the 
cultivator? 

Dr. P. S. Deshmnkh: As I said, there 
are a large number of such tractors 
which are attracting the notice of the 
farmer. 

Shri SubocJh Bansda: Small tractor. 

Dr. P. S. Deshmukh: Yes, I am 
speaking about that. We are thinking 
of getting it manufactured in India. 
But the details are yet to be worked 
out. 

Mr. Speaker: Part (a) of the ques-
tion asks whether there is any propo-
sal to replace existinlt agricultural 
implements at present. The answer to 
that need not be included in the state-
ment laid on the Table. The state-
ment may contain only details. Other-
wise, if the question could be answer-
ed easilv, why should it be includpd 
in the Statement? Therefore, hon. 
Mini. t r~ w ill kindly lmSWer orall)" 

those points which could be answered 
in tha.t way. With respect to other 
things concerning detailed informa-
tion, a statement may be furnished. 

Dr. P. S. Deshmukh: I wanted to 
make the position clearer by stating 
that we do not intend replacing every 
existing agricultural implement, but 
only those which are suitable. 

Shri Ranga: What has happened to 
their experiment to introduce an 
improved plough-not a tractor or 
any of those things? Have they suc-
ceeded in the attempt? If so, are they 
introducing it anywhere? 

Dr. P. S. Deshmukh: Yes. For dif-
ferent kinds of soil, there are very 
many different types of new ploughs 
evolved which are popular with farm-
ers. They are being manufactured 
and they are being introduced also. 
What we want to do as a resuIf of 
giving more attention to improved im-
plements is to make it possible for 
the poorer farmers to get them cheap-
er and in the most improved condi-
tion. 

Shri Banga: How does the price 01 
it compare with that of the ordinary 
piough we are already having in dif-
feren t parts of the coun try? As a 
matter of fact, there are different 
sIzes of these ploughs in different 
iJarts of the country according to the 
differences in soil. 

Dr. P. S. Deshmukh: Yes, that is 
correct. There are different sizes, and 
the manufacturers also have got dif-
ferent models. No. I, No.2. No. 11 and 
so on. For instance. Kirloskars have 
these varieties and people use them. 
They are certainly a little more ex-
pensive than the wooden plough, but 
they are ultimately cheaper. 
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Shri Tyagi: The question has not 
been adequately answered. I am 
anxious to know as to what plan Gov-
ernment have put forward to see to 
it that these implements made at 
cheaper cost are provided to the pea-
sants direct. Can they buy them 
direct from certain recognised depots 
at cheaper cost and is it ensured that 
no profit is allowed to be earned by 
midd'emen in steel, iron and other 
things? 

Dr. P. S. Deshmukh: A very detail-
ed scheme has been worked out, so 
far as these improved implements are 
concerned. There is not only provi-
sion for manufacturing these cheaper 
and better implements, but also 
research thereof for various soils and 
so on. Fortunately, a lot of people 
have already evolved better imple-
ments. The question is about popu-
larising them. On all these schemes 
we are proposing to spend about Rs. 8 
.. rores during the Third Plan period. 
Details have been worked out. 

Shri Tyagi: Do Government pro-
pose opening some depots to supply 
them to the peasants direct? 

Dr. P. S. Deshmukh: We will not 
open any depots, but we are getting 
private parties who will manufacture 
them at a fixed price by giving them 
iron at control rates. 

Dr. M. S. Aney: As regards the 
new implements wltich are being 
manufactured, are adequate arrange-
ments being made for repairing them 
so that those who use them can also 
get them repaired, wlten needed, in a 
short time? 

Dr. P. S. Deshmukh: Yes. We also 
know of this difficulty of the farmers. 
Unless adequate provision is made for 
repairs in case of breakdown, it will 
be causing loss to the farmers. We 
have kept this also in view. 

Shri S. C. Samanta: In the last 
Agriculture Fair and in the present 
Industries Fair, we have found one 
small tractor manufactured by the 
ordnance depot. May I know whether 
the Agriculture Ministry is encourag-
ing them to manufacture this tractor? 

Dr. P. S. Deshmukh: We have not 
been able to finalise, as between the 
Defence Ministry and ourselves, large-
scale production of this type of 
tractor. But there are other models 
which are likely to be manufactured 
soon. 
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Shri ltanga: Have they devised any 
wooden plough with the usual iron 
part attached to it which would be 
as simple as the present plough but 
at the same time would give better 
resul ts and which can be repaired as 
easily as the present one by the local-
ly available blacksmiths and carpen-
ters? 

Dr, p, S, Deshmukh: Yes. The Alla-
habad Institute has evolved such a 



3715 Oral Answers DECEMBE:R 7, 1961 Oral Answers 

plough with a small steel part attach-
ed to the wooden plough which gives 
better results· 

Shri Hem Baroa: Is it a fact that 
the Ford Foundation team that visited 
this country sometime back suggest-
ed that tractors are useful in India 
only for reclamation of land and they 
are not to be employed for ploughing 
of land? If so, have Government con-
sidered this suggestion? 

Dr. P. S. Deshmukh: On the whole, 
bigger tractors are useful only for 
reclamation. But there is growing 
scarcity of agricultural labour and 
there is demand from the farmers for 
small tractors. So along with bigger 
tractoI'S for reclamation, we will have 
to have smaller tractors which would 
be used for ploughing by the farmers. 

Shri Tangamani: Is it not a fact that 
a certain cheap ploughshare based on 
the Burmese model is being manufac-
tured in one or two centres in Madu-
rai district? I would like to know 
whether it has been accepted as 
standard for any region or on an all-
India basis, because it was also exhi-
bited at the World Agriculture Fair. 
It is known as Bose Ka!appai. 

Dr. P. S. Deshmukh: I require notice, 
because I do not know the details. 

Flylng-cum-Gliding Club In M. P. 

+ r S'hri Vidya Charan Shukla: 
655. ~ Shri Birendra Bahadur 
L Slnghji: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether the Government of 
India have accepted in principle the 
demand for opening of Flying-cum-
Gliding Club at Raipur in Madhya 
Pradesh; 

(b) what are the details of the 
scheme; 

(c) what assistance, technical and 
financial, Government of India pro-
pose to give to it; and 

(d) whether half the hangar at 
Vizianagram has been allotted to the 
prcposed Raipur Flying Club? 

The Deputy Minister of Civil 
Aviation (Shrt l\Iohiuddln): (a) Yes, 
Sir. . 

(b) to (d). A statement gi\'ing the 
requisite information is placed on the 
table of the Sabha. 

STATEMENT 

(b) and (c). The Club has been 
informed of the requirements to be 
compiled with in connection with the 
formation of Flying and Gliding Clubs 
A COpy of the subsidy scheme gov-
erning the payment of subsidy and 
subvention to the Flying and Gliding 
Clubs has also been supplied to the 
Club. The Club will be admitted to 
the subsidy scheme as soon as they 
have made the preliminary arrange-
ments and have executed the subsidy 
agreement in the prescribed form. 
The scale of assistance admissible to 
Flying and Gliding Clubs under the 
subsidy scheme is given in the An-
nexed statement [See Appendix II, 
anr.~ r  No. 59]. 

(d) It is proposed to transfer half 
Bellman hangar from Visakhapatnam 
to Raipur in 1962-63. 

Shri Vidya Charan Shukla: May I 
know why the Vizianagaram hangar 
could not be transferred to Raipur 
during the current financial year and 
why it has been postponed to the next 
financial year? 

Shri Mohiuddin: As a 'matter of fact, 
the Raipur Club has not sent its pro-
posals about membership etc. That 
formality has still to be gone through. 
As far as the transfer of the hangar 
is concerned, it will take some time. 

Shri T. B. Vittal Rao: Out of the 10 
gliding centres proposed to be opened 
during the Second Five Year Plan not 
one has been opened. May I know if 
Raipur is one of them? 

Shri MOhiuddln: I am not aware 
which 10 gliding centres the hon. 
Member is referring to. We have open-
ed the Flying Clubs according to 
Plail-as laid down in the Second Inve 
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Year Plan. As far as the gliding cen-
tres are concerned, I do not remember 
whether the number was definitely 10. 

Shri T. B. Vittal Bao: It was 10 de-
finitely; you may read the Plan. 

Mr. Speaker: Next question. 

Committee of Experts on Transport 

·656. Shri Vldya Charan Shakla: 
Will the Minister of Railways be 
pleased to state: 

(a) whether the inter-ministerial 
committee of experts on transport 
crises with special reference to move-
ment of coal, headed by the Cabinet 
Secretary, has submitted its report; 
and 

(b) if so, what are the main recom-
mendations of the Committee? 

The Deputy Minister of Railways 
(Shrf S. V. Ramaswamy): (a) and 
(b). There have been inter-minis-
terial discusions headed by the 
Cabinet Secretary on the subjert of 
transport of coal. The folIo ... ing 
were the main recommendations 
arising from these discusisons:-

(i) Shipping and Port facilities 
should be provided for an 
additional one million tons of 
coal to move annually by sea 
to Southern and Western 
India; and coal thus trans-
ported should be made avail-' 
able to consumers at the cor-
responding price for coal 
transported by rail. 

(ii) Coal dumps should be ope-
ned at ports as well as other 
important centres to which 
coal should be moved in 
block rakes. 

(iii) Allotments by the coal Con-
troller should bear some 
relation to the quantities 
which can be actually made 
available to the consumers. 

(iv) Short distance movement of 
f'Oal of Grade n and lower 
grades as well as soft coke 
by road should be liberalised. 

(v) Loading of coal should be 
done on SundayS and holi-
days on the same level as on 
week days. 

(vi) As a long term measure 
during the Third Five Year 
Plan coal fields in the Cen-
tral India area should be 
developed to the maximum 
extent possible to meet the 
requirements of Western and 
Southern India, thus elimi-
nating the long distance rail 
movement of coal to these 
places from the Bengal & 
Bihar coalfields to the maxi-
mum extent possible. 

Shrf TangamanI.: Sir, is it not a 
statement that should have been laid 
on the Table? 

Mr. Speaker: Why should not the 
han. Minister lay it on the Table? 
There are as many as nine long time 
items covering about H paees. What 
is the use of reading them? 

Shri S. V. Ramaswamy: It is fini-
shed. 

Mr. Speaker: No, 00; I won't allow 
it to be read. I have got a copy of 
the answer here. It goes on to Ii 
pages. The whole question hour 
would be occupied by reading such 
statements. The han. Minister must 
have placed it in the Notice Office. 

Shrf Morarka: Let him complete it, 
Sir. Without the statement the ans-
wer would not be complete. 

Mr. Speaker: 'Yes, the Committee 
has submitted its report; and it is 
placed on the Table of the House'. 
That should have been the reply of 
the han. Minister. The hon. Minis-
ter ought not to go on giving details 
like this. I can understand one or 
two details being given. He should 
have only said, 'It is placed on the 
Table of the House'. 

The Minister of Railways (Shrf 
Jagjlvau Bam): I do not think the 
whole report will be placed on the 
Table. But I will place a summary. 
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I think the statement could have 
been placed on the 'Table instead of 
his reading it in reply. But, if you 
will allow him to finish, supplemen-
taries can be put. Or, I place a sum-
mary of the entire report on the 
Table. 

[The remainder of the answer laid 
on the Table.] 

(vii) The possibility of use of al-
ternative fuels by the indus-
tries in the Western and 
Southern India should be 
examined. 

(viii) Development of coal-fields 
and of rail transport should 
be kept under constant re-
view by a sub-committee 
with the Planning Secretary. 
as Chairman "and represen-
tatives of the Ministries of 
Railways, Commerce & 
Industry, Deptts of Mines & 
Fuel & Iron & Steel as 
members. 

(ix) Steps should be taken in 
consultation with the Plan-
ning Commission to speed 
up the programme for the 
setting up of Washeries. 

Shri Vidya Charan Shukla: May I 
know how many of the recommen-
dations of the Committee headed by 
the Cabinet Secretary haVe been ac-
cepted by Government? 

Mr. Speaker: This matter is coming 
up again and again. The hon. Min-
ister has stated that a special com-
mittee had been appointed aOO that 
he is placing the report on the Table 
of the House. Hon. Members may 
still any doubts, let us see. 

Shri Jagjivan Ram: It is not a 
question or accepting. Most of these 
recommendations have been accepted 
and implemented and are being im-
plemented. (Interruptions). 

Shri S. M. Banerjee: My submis-
sion is this. The recommendation is 
that certain dumps have to be ope-
ned in various States. The whole 
difficulty is this. When there was 

coal there were no dumps and when 
there are dumps there is no coal. 
(Interruptions) . 

8hri Hem Barua: You do not allow 
the conslVIlers to buy coal according 
to their Own cho.ice. Even appoint-
ing arbitrators in the ..... . 

Shri Jagjlvan Bam: The hon. 
Member is not aware of the system 
that is prevailing regarding the allot-
ment and consumption of coal. Whe-
ther any dump or no dump, no con-
sumer is free to purchase his coal 
from whatever source he likes. So, 
before raising imaginary difficulties 
about dumps, I would request the 
hon. Member to understand the sys-
tem as prevails today for the allot-
ment of coal to the consumers. (In-
terruptions). 

8hri T. B. Vittal Rao: May I know 
what is the position with regard to 
the report? The hon. Minister has 
stated that a summary will be placed 
on the Table. Will not the whole 
report be available? 

8hri Jagjivan Ram: The whole re-
port will not be available. 

Shri T. V. Vlttal Rao: Sir, I want 
your direction in this connection. 
This committee was appointed follo-
wing questions regarding the scar-
city of coal and the closure of fac-
tories and all that. The questions of 
coal production and transport are 
iruter-related. Therefore, we want a 
copy of this report. 

8hri Jagjlvan Ram: It was a purely 
departmental committee consisting of 
the Cabinet Secretary and Secreta-
ries of the Ministries concerned. I 
do not think I am going to place the 
report of that departmental comittee 
on the Table of the House. 

Mr. Speaker: Hon. Members hav" 
a right to ask for information. They 
may ask among other things what 
were the recommendations. The hon. 
Minister knows what has to be 
placed on the Table and I will permit 
him to do so. If it is any public 
committee appointed by Govern-
ment at the instance of the House, 
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it is another matter. Many depart-
mental committees are being ap-
pointed. As much information as is 
necessary will be placed on the 
Table. In spite of the replies that 
have been given from time to time 
in respect of this matter, the coal 
situation does not seem to have im-
proved. That is the difficulty. (In-
terruptions). Again and again ad-
journment motions are being brought 
here. 

Shri Jagjivan Ram: It may be 
raised many times. I have said and 
I am going to repeat that there is no 
possibility in the near future, so long 
as we are functioning in a planned 
economy. of anybody getting coal by 
his merely wishing to get it. Coal 
production is planned. A given 
quantity is to be produced and the 
railways' share of movement has also 
been planned. The railways expect to 
move a given quantity. 

Sbri Ranga: Everything according 
to plan. But nothing works accord-
ing to plan. 

Shri Jagjivan Ram: You do not be-
lieve in planning. You are swatantra 
in every way. What is the use of 
your butting in the planning propos-
als? 

An Hon. Member: Their plan itself 
is swatantra. 

Sbr! Ranga: Your plans go away. 

Sbri Jagjivan Ram: So long as you 
are having planned economy, the pro-
duction targets are fixed; the move-
ment of coal is also fixed. Now, due 
to the establishment of a large num-
ber of industries, which is a very 
healthy development the demand for 
coal for industrial purposes and 
otherwise is much grtater. Therefore, 
the railways cannot be expected to 
meet all the demands, which do not 
fall within the plan that has been 
approved. (Interruptions). 

Mr. Speaker: Is it not open to the 
House to take up the question and say 
that adequate facilities should be pro-
vided. Has 1he Government the last 

word on the subject? Is it not open 
to the House, if it thinks it reasonable 
and possible, to say, 'cut down some 
other things and gratuity to this'? 

Shri Jacjivan Ram: Certainly it is 
open to the House to revise the whole 
Plan. Everything is open to the 
House. I have not said that it is not 
open to the House. I have explained 
the position in regard to coal produc-
tion and the transport of coal. It is 
always open to the House to revise 
the entire target that has been laid 
down in the Plan. . .. (Interruptions). 

Mr. Speaker: It cannot be disposed 
here. We have no time to discuss the 
coal situation. Tomorrow we are ad-
journing and therefore, there is no 
time. As the hon. Minister has been 
doing from time to time, would he 
spare sometime and discuss the matter 
with the hon. Members here in the 
Central Hall and try to convince them 
as to what exactly has to be done 
wi thin the limits and powers of the 
Government. I believe that is what 
the hon. Members want. The hon. 
Minister will spare sometime and 
satisfY them. 

Sbrl T. B. Vittal Rao: The hon. 
Minister stated that everything is ac-
cording to the Plan. Our charge is 
that whatever is laid down in the 
Plan has not been adhered to. There 
has been a faillU'e (Interruptions). 

Mr. Speaker: There is no good all 
the hon. Members joining together and 
raising their voices simultaneously. 
If we are sitting for a longer number 
of days, beyond the 8th, possibly I 
would have allowed a discussion in 
this matter: this matter comes up 
again and again and then both sides 
may put forward their points of view 
and the hon. Members may ask their 
questions and the hon. Minister may 
explain and then the hon. Members 
may get satisfied. But there is no 
time. Therefore I am suggesting that 
whoever wants may met the hon. 
Minister and get the matter explained. 
If there ar2 difficulties and even if the 
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plans are not carried out that is one 
thing. 

Shri Tyagi: The hon. Minister may 
take an early opportunity: otherwise 
most of these people will not be re-
turned next time and therefore, they 
will have no chance. 

An Hon. Member: Is he sure of 
himself? (Interruptions). 

Shri Jagjivan Ram: Sir, attach 
great importance to my hon. friend 
Shri Tyagi and whatever he says. 
As you yourself suggested many 
things are raised in the House which 
could be dealt with otherwise. Mem-
bers of diff .rent zones  of the railways 
meet together along with the General 
Managers of those railways in my 
presence. I have been holding those 
meetings every session or every year. 
Th:s session also those ~ .inr  have 
been fixed and we are meeting from 
the 4th of this month and even today 
there was a meeting with some Mem-
bers of Parliament. These meetings 
are going on every day and are ftxed 
every dav from 10 A.M. till 1 P.M. As 
many Members as are interested in 
this question are quite welcome to 
come there and discuss the question. 

Shri S M. Banerjee: Tomorrow the 
session is adjourning. Let the Mirus-
ter make a comprehensive statement 
and let it be laid on the Table of the 
House tomorrow so that we may get 
to know the correct position. 

Mr. Speaker: Hon. Members, who-
ever wants to put a supplementary 
now can write out a small note as to 
the points on which they want further 
elucidation and on which they want 
him to make a statement later on. 
We may adjourn tomorrow. Still if 
hon. Members send their notes I shall 
pass them on to the hon. Minister and 
if he makes a comprehensive state-
ment I shall get them typed and sent 
to the residences of all hon. Members 
copies of these statements so that they 
may be satisfied. 

Shri S M. Banerjee: ot..'lerwise .... 

Mr. Speaker: There is no otherwise. 
Why should there be otherwise? 1 
shall have it done. Shri D. C. Sharma 
Next question 

Shri S. M. Banerjee: Sir, 

Shri D. C. Sharma: Sir this gentle-
man always stands up when I rise to 
put a question. He always obstructs 
!.one. 

Fire at Dhilwan 

+ 
.657 {Shri D. C. Sharma: 
. Shri Balraj Madhok: 

Will the Minister of Railways be 
pleased to refer to the reply given to 
Starred Question No. 894 on the 24th 
August. 1961 and state: 

(a) the progress made so far in the 
Police investigations into the causes 
of fire which broke out in a depot 
of timber at Dhilwan near Jullundur; 
and 

(b) the details thereof? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) The 
Police investigations under the super-
vision of Superintendent of Police, 
C.LD., Punjab are still in Progress 
and no report has yet been received 
by the Railway. 

(b) Does not arise. 

Shri D. C. Sharma: Since there was 
a suspicion of sabotage in this matter 
may I know if any preliminary report 
or interim report has been received 
about that point? 

Shri Shahnawaz Khan: We held a 
departmental enquiry and that report 
has been received. But the matter is 
being also looked into by the C.I.D. 
That is an independent department it 
does not come under the Railways. 
They have to take their own time. 

Shri D. C. Sharma: May I know 
how the Ministry is going to collate 
the departmental report with the 
police report or the Police report with 
the departmental report, if one is at 
variance with the othel'? 
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Shri ShahDawaz Khan: We will 
wait till the police report is received. 

Shri Ba1 Raj Madhok: Two months 
back we were told that the police 
were investigating. How long will 
it take to get a decision? 

Shri ShahDawaz Khan: The State 
police does not come under the rail-
ways jurisdiction. 

Shri T. B. Vittal Rao: In view of the 
fact that the loss involved has been 
very enormous, will the Government 
ask the Special Police Establishment 
to assist the C.I.D. police in finding 
out the culprits? 

Shri ShahDawaz Khan: They know 
that job well: they do not want out-
side advice. 

Shri Tangamani: In view of the fact 
the loss incurred is Rs. 1.28 crores, 
may I know whether the special 
branch enquiry is on the basis of the 
departmental enquiry which fixes the 
responsibility only on a watchman or 
whether it will be a more comprehen-
sive one than the limited scope of the 
departmental enquiry? 

The Minister of Railways (Shri lag-
jivan Ram): The police enquiry will 
be a comprehensive one and it will 
not be restricted by the report of the 
departmental enquiry. 
Mnrder of ZUa P:lrls!!:t!l. President, 

Etawah 

+ 
~ 

Shri P. G Deb: 
.158 Shri M. B. Thakore: 

. Shri Arjun Singh 
l Bhadauria: 

Will the Minister of Railways be 
pleased to state: 

(a) whether the President of the 
Zila Parishad, Etawah was murdered 
in the train near Lucknow on the 18th 
October, 1961; and 

(b) if so, the action taken in the 
matter? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes 
Sir. 

(b) The case is under police inves-
tigation. 

Shri P. G. Deb: May I know whe-
ther compensation has been paid or 
will be paid to the family of the 
dead? 

Shri S. V. Ramaswamy: The ques-
tion does not arise. 

Shri Raghunath Singh: May I know 
whether any enquiry was held in this 
case or not by the GRP? 

Shri S. V. Ramaswamy: The police 
are investigating into this matter. 

Shri M. B. Thakore: How long will 
it take for police investigation? 

Shri S. V. Ramaswamy: How can I 
answer? 

Mr. Speaker: How 
answer that question? 

can anybody 
Next question. 

Thermal Plant in Delhi 

+ 
*65&A {Shri P. G. Deb: 

. Shri Ajit Singh Sarhadi: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) what progress has been made 
regarding the erection of a thermal 
plant in Delhi; and 

(b) how much amount has been 
spent so far? 

The Deputy Minister of IrrigatiOIl 
and Power (Shri laisukhlal Hathi) : 
(a) and (b). A statement giving the 
information is laid on the Table of 
th.e House. 

STATEMENT 

Presumably, the reference is to the 
30 MW Thermal Plant, known as the 
Delhi 'C' Thermal Power Station, of 
the Electric Supply Undertaking of the 
Delhi Municipal Corporation, under 
construction, if so, the poSition is as 
under:-

Order for the plant and equipment 
has been placed and practically all 
engineering details finalised. 30 per 
cent. of the. civil works have been 
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completed. A sum of about Rs. 48'8 
lakhs has been spent on the Project 
SO far. The plant is scheduled to be 
commissioned by September/October, 
1963. t. 
Shri P. G. Deb: May I know whether 
this plant will be able to meet all 
the shortage of power at Delhi? 

.. Shri Hatbi: This plant by itself will 
not be able to meet the shortage but 
we are augmenting the power supply 
of Delhi by taking various other steps. 

Shrl P. G. Deb: May I know whe-
ther it is a fact that the site selected 
for the foundation of the plant is 
sandy in Jamna banks and if so when 
it becomes wet what will happen? 

Shri HaW: All precautions have 
been taken there is no difficulty about 
the foundation now. 

Shri Bal Raj Madhok: By what time 
would it be completed? 

Shri HaW: I have mentioned in the 
statement that the plant is scheduled 
to be commissioned by October, 1963. 

m.n q ~ Ii ~'t  

f,U. t~ ~  iflfT ~ 

1F'liT lI'i[ I ~ <tfr Wi; ~i  f'f; : 

~  m.ft it Iffll" ~ r « ~ ,;,:PiT 
..". ~  ~~ ~ flf;cr;ft ~ ; 

(l!f) ~ ~ Iffll' ~ r iii t ~ 

it~t ' r~~  ~  

~ ) trot'" ..n-'!iJIT iii if>ror 'I71\: 
it ~~ '  OR ~ iii ~ « ii:r.t 
mIT Iffll' m-..". ,!f4 '!iT ~~ iii ft;rii 
~i ll ~ ~~  

~ q'!ft IIi '~  

~  ~ '1(0,000 I 

~  ~~  I 
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Shri Bal Raj Madhok: They are 
not properly attended to. That is the 
complaint. 

Iit~ l ~' il~ ~ 

'I!I'@T ~ f.!; WRoIT ~ ~ ~ i 
i ~l ~~ , 

Shri B. K. Gaikwad: May I know 
the number of patients who were 
refused admission to the hospitals in 
Delhi during the last year? 

Shri Karmarkar: I have no idea 

Shri B. K. Gaikwad: May I know 
whether the Minister is aware that 
poor patients, when they go there, are 
refused admission, whereas usually 
rich patients or well-to-do patients 
are given admission? May I also 
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know whether the Government are 
maintaining any record as is done in 
the Employment Exchanges? 

Shri Karmarkar: No, Sir. If !mY 
such instances come to my attention, 
I Vf0tlld take very serious notice of n. 

"Brakesmen on BaIlways 

+ 
( Shri Tangamanl: 

-61iO, -{ s.tu:i Subltlah Ambalam: 
L Shri a~t  

Will the Minister of Bailways be 
pleased to stKte: 

(a) whether it is a fact that Brake ... 
men in Running Staff (Traffic) 
differ on different railways in the 
matter of categorisation; 

(b) whether the Brakesmen in the 
Southern Railway stagnate in the 
matter of promotion as 'A' grade 
guards in spite of their recruitment 
in promotion :adre; 

(c) what steps are proposed for 
rectifying the same; and 

(d) whether it is a fact that written 
representations were made to the 
Hon'ble Minister in this regard at 
Madurai on the 5.th October, 1961? 

The Deputy Minister of Bailways 
(Shii SlJaIua&was Khall:).: '(a) and 
(b;). No, Sir. 

(c) Does not arise. 

(d) Yes, Sir. 

Shri Tallgamau1: Is it not a fact 
that the brakesmen in the Southern 
Railway who are all qualified men and 
are known as underguards have nat 
"!;leen upgraded at all the past 18 

~  as· 'C' 'Gxade GuaJ:.ds! 

Shri Shahnawaz Khan: No, Sir. I 
am afl'aid the information in the pos-
seSsion of my hun. :friend is not c&r-
:rJ!ct. 

Shri 'Nagl lteility: A:re you sure? 

~~ ~  ~ it~ sure. 

Shri TaIIpmani: May I know 
.' ~~ r t ~ l'I lll~nt ro o~  to 
iltllit 14e Channel of promotion to this 
~ iar ca!4'4iI at ~ ~ti9 l .t 
j(fill (Ai) LSD--;-2. 

They have suffered most in the ex-
SIR, and· are also su1t'ereing now. 
Can they not be. promoted? 

Shri Shalmawaz Khan: I am afraid 
that would not be possible because 
there are other categories of railway-
men who are also eligible for promo-
tion to 'C' grade guards such as ASMs, 
machine clerks, train clerks, etc. All 
these men are also eligible. 

Shri TangamaJli: Is it not a ii~t 

that the travelling allowance given to 
one category of the running staff, 
particularly, the guards, is only 50 per 
cent. of what is being allowed to the 
other sections of the running staff and 
other categories of staff in the rail-
ways, when they go on tour? 

Shri Shahnawaz Khan: That is in 
accordance with the duties that they 
nave to perfonaL 

Shri Tangamani: There is a certain 
scale fixed as· travelling allowance co 
the various types of ~ '.o or 

the running staff and also for those 
who are not the running staff. Even 
among the running staff, namely, these 
guards, the guards do not get as much 
as the drivers. Is it a fact that the 
travelling allowance given to this 
group of employees like the guards is 
only 50 per cent of what is being al-
lowed to the others? . 

Mr. Speaker: The Minister has not 
denied it, but he has said that this 
travelling allowance depends largely 
upon the quality of work that is being 
done. There is no good comparing 
these grades with the drivers. 

Shri ~  It is not that, Sir. 

Mr. Speaker: I cannot allow any 
more question. Hon. Members can 
only elicit information but not force 
lhe Government to change their 
policy. '. . 

~ ri TanpmanI: While others get 
full; these people· get only half. 

¥r. ~ r  They do get onl~ half. 
Eurther . questiOnS would not be 
itllaw:ed on this subject in the Que.: 
tieD. hour. N ~t ~ion.' 
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Supply of Fish to West Beapl 

*161. Shrimati Benu Chakravartty: 
Will the Minister of FOOd and Agri-
calture be pleased to state: 

(a) whether West Bengal Govern-
ment had any discussions with him 
for arranging a greater supply of fish 
from other parts of India to West 
Bengal; and 

(b) whether Government of India 
have done anything to procure more 
fish from East Pakistan at reasonable 
prices and come to any settlement 
with East Pakistan Fish Export Asso-
ciation in this matter? 

The Minister of Agriculture (Dr. P. 
S. Desbmukh): (a) Yes. The Fishe-
ries Departments of U.P. and Orissa 
were requested by tbe Government of 
India to use their influence with tra-
ders in their States for arranging 
larger consignments to Calcutta. 

(b) The procedure for remitting sale 
proceeds of fish from India is under 
study and the question of procure-
ment of larger quantities of fish from 
East Pakistan at reasonable prices will 
be considered when financial arrange-
ments are concluded. 

Shrimati BenD Chakravartty: Will 
the Minister tell us if it is a fact that 
the distribution of fish which is coming 
from outside the State of West Bengal, 
including Pakistan, is being controlled 
by big owners, racketeers, and whether 
the Government, when it discusses this 
m"tter for arrangements being made 
for getting fish from outside, will 
arrange for the distribution of fish 
through Governmental agencies or 
agencies which are under the control 
of the Government in the matter of 
controlling the prices? 

Dr. P. S. Deshmukh: We win cert-
ainly make an effort. 

Shri ChlntamoDi PaDigrahi: May I 
know whether the hon. Minister had 
any discussion with the Government of 
Orissa for securing fish from Orissa 
for distribution in West Bengal and, if 
so, what is the amount of fish that 
Orissa supplies to West Bengal and 
why is it that the selling !)rice of fish-

in West Bengal is much higher than 
the price at which fish is being pur-
chased from Orissa itself? 

Dr. P. S. Deshmukh: It is not the 
function of the Government of India 
to interfere in the natural trade chan-
nels which are in existence, but as a 
friendly gesture, when the Minister 
from West Bengal wrote to us, we 
sent our adviser to both the places. 
and also to other places to see what 
can be done. I have not got any 
details of what he has been able to do. 
We are trying to help them as much: 
as possible. 

Shrimati RenD Chakravartty: In 
view of the fact that fish is a staple' 
food for the people of eastern India, 
may I know whether the Essential 
Commodities Act can be utilised for 
seeing that the price of fish is, 
reasonable, and that fish is available to 
the consumers at a price not much 
higher than that which is paid to the 
primary producers, the fishermen, in 
the State of Orissa and other places? 

Dr; P. S. Deshmukh: Our general 
experience about controlling the prices 
is that whenever we' interfere, the 
consumers suffer, more than they used 
to. If it is possible to do something 
we will certainly try. But generally 
the interference recoils upon us. 

UtWsatiolr, of Cauvery Waters 

*662. Shri Narasimhan: Will the 
Minister of Irrigation anlf Power be 
pleased to state: 

(a) whether any joint Power Project 
scheme by Madras and' Mysore Statelr 
by utilizing the Cauvery waters bet-
ween Mettur and' the adjoining 
Mysore-Madras border is under 
investigation; 

(b) if so, the broad' detailS thereof; 
and 

(c) at what stage the' investigation 
is-at present? 

The Deputy Minister of Irrigaticm 
and Power (Shri Hathi): (a) to ~ 

A statement is laid' on the Table of the 
Hause. 
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STATEMENT 

(a) A preliminary report on the 
Hoganakkal hydro-electric project, to 
utilise the Cauvery waters between 
the Mysore-Madras border and Mettur 
based on preliminary investigations. 
was received in the Central Water and 
Power Commission from the Madras 
State Electricity Board. 

(b) The scheme envisages the cons-
truction of a darn about 450 ft. high 
across the Cauvery, 8 miles upstream 
of Hoganakkal Falls, with a live sto-
rage of about 1,04,000 mcft. Two 
power Stations--<>ne at the  toe of the 
darn, and the second between the main 
dam and the Mettur darn, are pro-
posed in the preliminary report. 

(c) The preliminary report was 
examined in the Central Water & 
Power Commission, and the Madras 
State Electricity Board was informed 
that detailed water management stu-
dies covering power, irrigation and 
flood control during representative 
periods should be made to establish 
the feasibility of firm power genera-
tion as envisaged under the scheme. 
It has also been suggested to the Mad-
ras State EleCtricity Board that power 
potential studies may be conducted in 
advance of the actual site investiga-
tions. 

The scheme has not been included 
in the Third Plan. 

8hri Narasimhan: In the statement, 
it is said that a preliminary repert has 
been received. May I know whether, 
in the preliminary report, the Madras 
State Electricity Board has intimated 
the cost and the amount of the esti-
mated power production? 

8hri Hathi: Yes, Sir. The cost is 
estimated at about Rs. 53 crores, and 
the power generation, at 60 per cent 
load factor, is about 7 lakh kilowatts. 

8hri Narasimhan: May know 
whether the Government have corne to 
know of the fact that suggestions have 
been made to combine the irrigation 
water scheme also along with power 
production? 

8hri Hathi: Yes, we have asked the 
Madras Government to have detailed 
water management studies, and after 
that, we shall be able to consider it. 

8hri Tangamani: May know 
whether the Mysore Government have 
agreed to this proposal and, if so, in 
view of the fact that there is shortage 
in the availability of power according 
to the preliminary report itself, may 
I know whether the Madras Govern-
ment will be allowed to proceed, with 
the help of the Centre, although it is 
not included in the third plan? 

8hri Hathi: We have only got a 
broad preliminary report. Detailed 
investigations will have to be made. 
After that, the whole question can be 
decided. 

~~ 
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An HOD. Member: It may be read in 
English. 

Mr. Speaker: Yes. 

(a) and (b) Yes Sir. 

(c) The report is under examina-
tion of Government. 

(d) and (e). Do not arise. 

Shri Supakar: May I know when 
this report was submitted? 

Shri B. S. Murthy: On 12-10-1961. 

Shri Hem Barua: May I know whe-
ther it is a fact that the recommenda-
tions of this committee are of an 
idealistic nature and not related to 
actual conditions? 

Shri B. S. Marthey: I would request 
the hon. Member to repeat his ques-
tion. 

Mr. Speaker: The Question Hour is 
over. 

WRITTEN ANSWERS TO 
QUESTIONS 

SUDkea DIIteh V_I in River 
' oo~~  , 

·1147. Shri IDdrajit Gupta: Will the 
Minister of Transport and CommUDi-
eatioDs be pleased to refer to the 
reply given to Starred Question No. 
612 on 17th August, 1961 and state: 

(a) ",hether the sunken Dutch 
vessel in the River Hooghly has since 
been salvaged; 

(b) whether any portion of Jl!.lvag-
ing ex,penses an4l0r lai~ ari$lg 

out of the accident have to be bOrne 
by the CalCutta Port "uthorities; and 

(c) whether the salvaging of the 
wreck will have any appreciable effect 
in checking the recent deterioration 
in navigability of the River? 

The Minister Of Transport and Com-
munications <Dr. P. Subbarayan): 
(a) The sunken Dutch vessel has 
been partially salvaged. The upper 
portion of the wreck has been demo-
lished and a depth of 24 feet is now 
available over it. The remaining 
portion of the wreck is embedded in 
the mud and cannot be removed. It 
does not, however, constitute an 
obstacle to navigation. 

(b) The expenditure incurred on 
demolishing the wreck and claims 
arising on account of the loss of life 
were met by the Dredging Contrac-
tors. The Calcutta Port Commission-
ers are not required to bear any 
portion of the expenditure under the 
contract. 

(c) The flow conditions in the Ninan 
and Nurpur reach were affected by 
the wreck. With the demolition of 
the wreck, the deterioration in this 
reach has been definitely checked. 

SemInar on Co-operative Education 

.IM' {sardar Iqbal Sin&'h: 
, Shri Ram Krishan Gupta: 

Will the Minister of CommUDit7 
Development and Co-operation be 
pleased to refer to the reply given to 
Unstarred Question No. 143 on the 
8th August, 1961 and state: 

(a) whether Government have 
received final report of the Seminar 
on Co-operative Education; and 

(b) if so, the main recommenda-
tions therein? 

TIle ~ '  ~ Of Co~~ 
Development and Co-operation (Shri 
B. S. Murthy): (a) Yes, Sir. 

(b) The main recommendations of 
the Seminar are being placed on tIse 
table of the House. [See Appendilt 
II, annexure No. 50}. 
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Colorisation of Vanaspatl 

r Shri P. C. Borooah: 
-650. -{ Shri Ram Krishan Gupta: 
l Shri Daljlt Slqh: 

Will the MiItister of Food and Acrl-
eulture be pleased to refer to the 
reply given to Starred Question No. 
407 on the 11th August, 1961 and state: 

(a) whether tests for colorisation 
ol Vanaspati have been finalised; and 

(b) if so, steps taken or proposed 
to be taken for its colorisation? 

The Deputy Minister of Food and 
Agriculture (Shr:I A. M. Thomas): (a) 
No Sir. 

(b) Does not arise. 

MOdernisation of Bombay Port 

{ 
Shri Indrajit Gupta: 

*662-A. Shri Ram Krisban Gupta. 
Shri P. C. Borooah: 

Will the Minister of TraDsport and 
• Communications be pleased to refer 
to the reply given to Starred Question 
No 381 on the 11th August 1961 and 
state: 

(a) Whether Government have 
considered the report of Mr. Posthu-
ma, U.N. Expert, on moderisation of 
Bombay Port; 

(b) if so, the action taken thereon? 

The Minister of Transport and 
Communications (Dr. P. Subbarayan): 
(a) and (b). It is for the Bombay 
Port Trust to consider Mr. Posthuma's 
Report in the first instance and formu-
late their proposals in the light of it. 
The U.N. formally submitted the Re-
port to Government in September 
1961. The Bombay Port Trust was 
requested immediately to proceed 
with the consideration of the Report. 
The Port Trust are now having the 
Report under their consideration. 
They have prepared a Project Report 
fOr the modernisation of the Bombay 
Docks in the light of Mr. Posthuma's 
recommendations. and circulated it. 

The Trustees considered it at a meel-
ing held on 24th October 1961 and 
decided to send copies of the ProjeCl 
Report to the leading commercial 
bodies, the Bombay Municipal Cor-
poration, the Government of Maba-
rashtra and certain individuals in-
terested in port development. On 
receipt of these comments, the Port 
Trust Board will take a final decision 
in the matter. 

Statutory Powers to Regulate FrelPt 
Bates 

*663 {Shri Ram Krishan Gupta: 
. Sardar Iqbal Singh: 

Will the Minister of TraDsport IUUI 
CommunicatiODs be pleased to refer 
to the reply given to Unstarred Ques-
tion No. 147 on the 8th August, IgGl 
and state: 

(a) whether Government have since 
considered the proposal for takUI.I 
statutory powers to regulate freight 
rates in overseas trade on the linea 
of American Law on the subject; and 

(b) if so, the result thereof? 

The Minister of TnuIsport ud 
CommUDicatioDS (Dr. P. Subbarayan): 
(a) and (b). The question of taking 
statutory powers to regulate freight 
rates in overseas trade is actively 
under consideration. 

~Maa lor  Railway Line 

{
Sardar Iqbal Slqh: 

*664. Shri Ram Krishan Gupta: 
Shri Agadi: 

Will the Minister of Railways be 
pleased to refer to the reply given to 
Starred Question No. 152 on the 8th 
August, 1961 and state: 

(a) whether Government have 
since considered the proposal of rail-
way line between Hassan and Manga-
lore; and 

(b) if so, with what result? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) and 
(b). The Mangalore-Hassan line is 
included in tte physical programme 
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of the Railways in the Third Five 
Year Plan. 

Production Gf TrIple Vaccine 

r Shri Shree Narayan Das: 
*8&6. { Shri Badha Raman: 
L Shri D. C. Sharma: 

Will the Minister of Health be 
pleased to state: 

(a) the steps taken for and pro-
gress made in the production of Tri-
ple Vaccine (diptheria, whooping 
cough and tetanus) a combination 
and separate vaccine, in the country; 

(b) whether any assessment has 
been made as to the total require-
ment of these; 

(c) if so, the result thereof; and 

(d) what will be the financial re-
quirements and how they will be 
met? 

The MIDJster of Health (Shri Kal'-
markar): (a) A short-term consult-
ant assigned by the World Health 
Organization condUClted an on-the-
spot study at the Central Research 
Institute, Kasauli, for a period of 
three months from January to March, 
1961, in respect of the technique to 
be followed in the large scale pro-
duction of the triple vaccine. A 
statement showing the main recom-
mendations made by this expert and 
actiOn proposed to be taken thereon 
is laid on the Table of the Sabha. 
[See Appendix II, Annexure No. 
61]. 

(b) Yes Sir. 

(c) It has been estimated that the 
total quantity required to cover the 
entire susceptible age groups below 
10 years of age will be 473 million 
doses and that required for covering 
only infants below one year will be 
43 million doses. 

Cd) A statement 
Table of the Sabha. 
II, annexure No. 62.] 

is laid on the 
[See Appendix 
" 

EYe Bank in Delhi 

{
Shri P. C. Borooah: 

*666-A. ~ Bam KrIshan Gupta: 
Shrl D. C. Sharma: 

Will the Minister of Health be 
pleased to refer to the reply given to 
Starred Question No. 733 on the 21st 
August, 1961 and state: 

Ca) whether a decision has been 
taken to set up an Eye Bank in Delhi; 

(b) if so, what are the details of 
the decision; and 

(c) what action has so far been 
taken in the matter? 

The MinJster Gf Health (Shri Kar-
markar): (a) No, Sir. 

Cb) and Cc). The question is still 
under consideration of the Delhi Ad-
ministration. 

Export of WagOllS and Coaches 

*66'7. Shri Vldya Charan ShuIr.Ia: 
Will the Minister of BalIwayS be 
pleased to state; 

(a) the salient features of the re-
ports submitted by the delegations 
which visited South East Asian coun-
tries Pakistan, Ceylon, and Argentina, 
for exploring possibilities of export of 
India-built railway coaches and 
wagons; and 

(b) what has ,been the outcome of 
the quotations submitted through the 
State Trading Corporation against the 
global enquiries issued by Pakistan 
and Argentine Railway? 

The Deputy MfDister of RaIlways 
(Shrl Shah Nawaz Khan): (a) The 
delegations found that there were in 
general favourable possibilities for 
export of rolling stock and other 
Railway equipment to these countries. 
As a result, tenders were submitted 
by the State Trading COrPOration on 
behalf of the Integral Coach Factory, 
Madras, for the supply of passenger 
coaches to Pakistan ,and ArteDtiAL 
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'(b) Final decision on the Pakistan 
!tender is not yet ·known. The Argen-
iine Railways have awarded the, con-
tract to two local finns, who will 
manufacture the coaches indigenous-
ly in collaboration with some foreign 
manufacturers. 

FlOOd Control Works 011 
BrahmaJllltra 

*668. Shri p. G. Deb: Will the 
Minister of Irrigation ·1LIId POWer be 
pleased to state: 

(a) whether there is any recipro-
-cal arrangement for study of flood 
control works on Brahamaputra 
between India and Pakistan; and 

(b) if so, how many times engi-
neers from East PakIstan have visited 
ihese control works! 

The Deputy Minister of Irrigatioll 
and Power (Shrl Bathi): (a) and (b). 
At a Conference held in New Delhi 
in August, 195£ at Ministerial level. 
ihe Governments of India and Pakis-
ian agreed to co-operate in tackling 
the problems of floods in the eastern 
regions of the two countries. At the 
request of the Pakistan delegation, it 
was then also agreed to afford faci-
lities to a team of Pakistani engineers 
to see certain flood control works 
along the river Brahmaputra in 
Assam. No such visit has taken 
place so far. Sometime back, a refe-
rence was received from Pakistan for 
the visit of a team of Pakistani En-
gineers along the river Brahmaputra 
by steamer. This request is under 
consideration. 

Gas Fuel fQr Cooking and Industrial 
Purposes In Delhi . 

"669. Shri D. C. Sharma: Will the 
Minister of Health be pleased to refer 
to the reply given to Starred Ques-
tion No. 379 on the 11th August, 1961 
and state: 

(a) the progress since made in the 
drawing of the scheme to supply gas 

fuel for cooking and industrial pur-
poses to ease coal shortage in Delhi; 
and 

(b) the details of the same? 

The Minister of Health (Shri Kar-
markar): (a) No further progress has 
yet been made. The report is still 
under the consideration of the autho-
ri ties concerned. 

(b) Does not arise. 

Chemical Fertilizers 

"670. Shri Balraj Madhok: Will the 
Minister of FOOd and Agriculture be 
pleased to state: 

(a) the dangerous effects of chemi-
cal fertilizers on the fertility of the 
soils and the quality of food; 

(b) whether it is true that the 
fertilizers exhaust the productivity of 
the soil in the long run and make the 
land barren and unproductive as hap-
pened in U.S.A. and other Western 
countries; 

(c) whether the Minister is aware 
of Sir Albert Howards findings in 
India during his forty years of stay 
during which he discovered that fer-
tilizers are a great menace to the soU 
and upset the nutritive value of the 
food; and 

(d) how is it that while the Wes-
tern Nations are changing to organic 
farmining, we, in India are introduc-
ing the chemical farming? 

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) and (b). There 
is no evidence to support this view. 
Long term experiments conducted 
in India have shown that the use of 
chemical fertilizers in proper combi-
nation has no deleterious effect on 
the productivity of the soil. 

(c) Sir Albert Howard advocated 
the use of organic manures. This did 
not, however, imply that chemical 
fertilizers should not be used. What 
is required for the Indian soils is a 
proper combination of chemical fer. 
tilizers and organic manures. 
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(d) This is not borne out by facts. 
Increasing quantities of chemical fer-
tilizers are being used in Western 
countries every year. 

Central Council of Ayurvedic 
-Research 

*6'71. Shri Ram Krishan Gupta: 
Will the Minister of Health be 
pleased to refer to the reply given to 
Starred Question No_ 424 on the 11th 
August, 1961 and state: 

(a) whether Government have since 
considered the curriculum and sylla-
bus for students of Ayurvedic formu-
lated by the Central Council of 
Ayurvedic Research; and 

(b) if so, the result thereof? 

The MiniSer of Bealth (Sbri Kar-
markar): (a) and (b). The matter is 
still under consideration. 
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Agricultural c8IIUIUsSioa 

r Shrl D. C. Sharma: 
172-A. -{ Shri Bbabt Darsban: 

L Shi Ajit Singh SarIw11: 
Will the Minister of FOOd &lid .Api-
culture· be pleased to refer to the 
reply given to Starred Question No. 
1128 on the 1st September. 1961 and 
state the upto date progress made in 
appointing an Agricultural Commis-
sion with a view to SUTVey all aspects 
of agriculture? 

The Minister of Agriculture (Dr. P. 
S. Deshmukh): Replies from three 
State Governments are still awaited. 
They are being reminded. 

Wheat IJn]Iorted from America 

*6'72-B. Shri Ball'aj Miulhok: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) the quality of food imported 
from America and stored in our bins. 

(b) whether it is a tact that this 
wheat has been sprayed with dozem 
of strong poisons which are liable to 
cause cancer and other degene!"aUve 
diseases. 

(c) whether it is also a fact that the 
wheat was stored" in America for lone 
years and have become unfit for hu-
man consumption; and 

(d) whether its nutritive value ha& 
been tested? 

The Deputy Minister of I'ood ami 
Agriculture (Shri A. M. Thomas): (8) 
Imports of American wheat are res-
tricted only to the first two grades out 
of the 5 grades of wheat available 
there. Imports of rice are restricted 
to qualities having not more than 25 
per cent brokens. On arrival in India 
foodgrains are stored almost entirely 
in conventional bagged storage. All 
imported foodgrains are subjected to 
analysis of quality in the U.S. and 
again in India on receipt. 

(b) No Sir. There are rigid rules 
in regard to testing of chemical resi-
. dues in U.S.A. and tests are also 
carried Out "in mdia. 
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(c) Stocks of foodgrains which have 
become unfit for human consumption 
as a result of long storage are not 
capable of being fitted into any of the 
5 official grades that are offered for 
human corurumption. 

(d) The nutritive value of each 
consignment of foodgrains is tested on 
arrival in India. 

RaIlway Aooidellts 

·6'73. Shri P. G. Deb: Will the Minis-
ter of Railways be pleased to state: 

(a) whether two Railway accidents 
took place on the 26th November, 1961 
near Agra and Tatanagar; and 

(b»)f so, the causes of the accidents? 

The Dt:puty Minister of RaIlways 
(Shri S. V. Ramaswamy): (a) The 
accident between Agra City and Raja-
ki-Mandi on Central RaiIwayoccurred 
On 25-11-61 (and not on 26-11-61, 
while accident at Jhargram on the 
Howrah-Nagpur Section of South 
Eastern Railway took place on 26-11-
61. 

(b) The causes of both these acci-
dents are under investigation. 

Alric1l1turaI University at Ludhlana 

laG. Shri D. C. Sharma: Will the 
Minister of FlIod and AgrIculture be 
pleased to state the further progress 
made in the proposal to raise Govern-
ment Agricultural College and Re-
search Institute, Ludhiana to a modern 
residential agricultural university on 
the pattern of the land grant colleges 
in the U.s.A.? 

The MinIster of Agriculture (Dr. P. 
S. Deshmukh): The Government of 
Punjab have since enacted the neces? 
sary legislation for the establishment 
of an Agricultural University at 
Ludhiana. The question of financial 
assistance by the Government of India 
for the establishment of University is, 
hDWeTel'. still under consideration. 

ParacUp Port 

1'27 {Shri D. C. Sharma: 
. Silri Ram Krisban Gupta: 

Will the Minister of Transport and. 
CommunicatiODs be pleased to state 
the further progress made regarding 
the development of port facilities at. 
Paradip in Orissa? 

The Minister of State in the Minis-
try of Transport and Communications, 
(Shri Raj Bhhadur): A statement is. 
laid on the Table. [See Appendix n, 
Annexure No. 631-

Model Town PIannJng LegislatiOD 

1428. Shri D. C. Sharma: Will the-
Minister of Health be pleased to rder 
to the reply given to Unstarred Ques-
tion No. 1727 on the 21st August, 1961 
and state the upto-date progress made-
in the finalisation of Model Town. 
Planning Legislation? 

The Minister of Health (Shri Kar-
markar): The draft Model Town .. 
Planning Legislation as finalised by 
the Committee of three Ministers was·, 
considered and approved by the 2nd 
Conference of State Ministers for 
Town and Country Planning held at 
Trivandrum in October, 1961. At the· 
recommendation of this conference, 
the draft legislation has since been 
recommended to the State Govern-
ments for consideration in framing 
legislation both for the preparation 
and implementation' -of plans, with 
such modifications as may be neces-
sary to suit local needs and conditions. 

Small Pox in the Country 

1429. Shri D. C. Sharma: Will the 
Minister of Health be pleased to state 
how many persons died of smallpox in 
India during the last six months and 
the help rendered by the Clentral 
Government for vicitims of the disease 
in the country? 

The Minister of Health (Sbrl 
Karmarkar): Number of de'llths from 
small-pox recorded in the various-
States is given in statement laid on-
the Table. [See Appendix n, annex-
=e No. 64] .• 
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No request was received by the 
Central Government for any assist-
ance to the vitims of the disease. 

Forest Wealth 

1430. 8hri D. C. Sharma: Will the 
'Minister of Food and Agriculture be 
pleased to state: 

(a) the amount set apart in 1961-
62 by the Centre for preserving and 
increasing the forest wealth of the 

,country; and 

(b) what will be the distribution 
'. of that amount, State-wise? 

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) and (b). In 
llccordance with the revised financial 
procedure a combined prOVISIOn is 
made for forestry and soil conserva-
tion schemes. The amounts provided 
'for 1961-62 are as given in the state-
ment laid on the Table. [See Appen-

· dix II, Annexure No. 65]. 

Sanctions for the permissible 
amounts to States will be issued in 

~ March 1962 On the basis of actuals for 
· the first three quarters and estimated 
.expenditure for the fourth quarter of 

· the year. 

New Delhi Telephone Exchange 

1431. Shri D. C. Sharma: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the total number of trunk 
calls booked at New Delhi Telephone 
Exchange since 1st January, 1960 up 
to date; 

(b) the number of calls cancelled 
out of them; 

(c) the reasons for cancellation; 
and 

(d) the amount of loss that 
ernment had to suffer on 
account? 

C.v-
that 

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a) 
The Total number of out-going trunk 

calls booked at New Delhi Trunk 
Telephone Exchange from 1-1-60 to 
30-9-61 is 2,213,161. 

(b) and (c). No calls are cancel-
led by the department of its own 
accord. Calls are kept pending until 
they are tried and become effective Or 
ineffective unless they are cancelled 
by the booking .party. Details of 
cancellations are not maintained 
separately but form part of the in-
effective calls which amounted to 
385,273 calls during this period. 

On an average the calls ineffective 
due to Subscriber's and due to Depart-
mental reasons are as fellows:-

Due to Subs. 12 % of booked calls. 

Due to Deptt. 8-10% of booked calls. 

(d) Since ineffective calls are not 
valued, and since it is not possible to 
determine what calls would otherwise 
have been cancelled, it is not possible 
to assess the revenue that may have 
accrued from these Calls. 

Telephone Connections In Delhi 

1432. Shri D. C. Sharma: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the number of applications for 
telephone connections received dur-
ing the last three years in Delhi; 

(b) the number of persons grant-
ed telephone connections; 

(c) whether certain persons have 
been granted new telephone connec-
tions in addition to their old ones; 

(d) if so, the basis on which these 
connections have been granted and 
the number thereof; and 

(e) when the remaining coniiec-
tions are expected to be given to 
those persons who have not been 
granted so far? 

The Minister of Transport and 
Communications (Dr. P. Subbarayan): 
(a) The total number of applications 
for telephone connections received 
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during the last three years from 
1-4-1958 to 3-1-161 in Delhi is 23160. 

(b) 13728 (from 1-4-58 to 31-3-61). 

;(c) Yes. 

'(d) Telephone connections are given 
on the basis of applications registered 
in the waiting list under various cate-
gories. These are alloted according 
to the turn in the waiting list in each 
.category. Out of turn connections 
are provided on the advice of the 
"Telephone Ad-/isory Committee or on 
.recommendations of Govt. or for 
:traffic reasons. All applications, whe-
j;her for first telephones or for addi-
tional telephones, are considered with-
out distinction. 

There is no ban on the allotment of 
more than one telephones. The 
.approximate number of cases in which 
new connections have been granted in 
.addition to old ones is 250. 

(e) Every effort is being made to 
provide connections to applicants in 
the waiting list. However, it is seen 
that demand is rising more rapidly 
than the resources available to the 
Department. 

Khosla Committee Report 

1433. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state: 

(a) the nature of recommendations 
,of the Khosla Committee on Railway 
"Bridges, which have since been 
accepted and implemented by Gov-
ernment; and 

(b) the recommendations which 
are still to be implemented? 

The Deputy MinIster of Railways 
(Shri S. V. Ramaswamy): (a) and (b). 
The fiVe recommendations made by 
the Khosla Committee as a short term 
plan have been accepted. Out of 
these, three have already been imple-
mented. The implementation of the 
remaining two will have to await the 
result of actual field observations over 
.a period of 2 or three years. 

Action regarding the five long term 
r.ecommendatioI\5 which have also 

been accepted is being taken in 
collaboration with the Ministries and 
departrnel'lts concerned. Their imple-
mentation will take some time. 

lrricatifJn and Power Works under 
Bhakra Nanga). Project 

{ 
Shri D. C. Sharma: 

1434. Shri Prakash Vir Shastri: 

Will the Minister of Irrigation aDd 
Power be pleased to refer to the 
reply given to Unstarred Question 
No. 2723 on the 4th April, 1961 and 
state the upto-date position with re-
gard to the Irrigation 8lld Power 
Works under the Bhakra Nangal 
Project? 

The Deputy Minister of Irrigation 
and Power (Shri Hathi): A statement 
is laid on the Table. [See Appendix 
II, annexure No. 66]. 

Quarters at .. tala 

1435. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of quarters cons-
tructed for Railway employees at 
Batala during 1960-61; 

(b) the number of Quarters allot-
ed; and 

(c) the number of employees on 
the waiting list for allotment as on 
the 1st March, 1961? 

The Deputy Minister of Railways 
(Shr! Shahnawaz Khan): (a) Nil. 

(b) Nil. 

(c) 19 Class III and 4 ~a  IV staff. 

Rural Electrification in Punjab 

1436. Shri D. C. Sharma: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) the amount of Central assist-
ance given to Punjab Government 
during the Second Five Year Plan 
for rural electrification; 

(b) achievements of Government 
in the rural electrification programme 
in Punjab; ~  
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(c) tbe number of qew villages 
and small towns listed for electrifIca-
tion district-wise during the Third 
Five Year Plan period? 

TIle Deputy IllinJster of IrrIgation 
and Power (Shri Bathi): (a) During 
the first three years of the Second 
Five Year PIan, no financial assistance 
was advanced specifically for rural 
electrification schemes. These schemes 
were financed by the State G<lvern-
ments from the loan assistance pro-
vided by the Centre for Miscellane-
ous Development Schemes, and for 
expansion of power facilities for 
increasing employment opportunities. 
A scheme for advancing Central loan 
assistance for rural electrification was 
introduced in 1959-60. The reque!st of 
the Government of Punjab to ·treat an 
expenditure of Rs. 77.09 lakhs incur-
red by them in 1959-60 for rural 
electrification schemes as IQ loan is 
under consideration. 

As regards 1960-61-the last year 
of the Second PIan-no Central assist-
ance was granted as the State G<lvern-
ment did not submit any proposal in 
this connection. 

(b) 2,962 villages were electrified 
till 31-3-1961. 

(c) 2,000 villages are planned to be 
electrified in the Punjab during the 
Third Five Year Plan. District-wise 
break-up has not yet been finalized. 

Overltriqe at Vijayaww 

ItS7. Shri Pangarkar: Will the 
Minister of Railways be pleased to 
refer to the reply given to Unstarred 
Question No. 3046 on the 1st Septem-
ber, 1961 and state: 

(a) the further 
made in regard to 
of road overbridge 
Station; and 

progress since 
the construction 
at Vijayawada 

(b) the time by which the cons-
truction will be completed? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) The 
.chame is still being examined and a 
tina! decision is expected to be taken 

shortly as regards the location of the 
bridge and the allocation of the cost. 
Preparation of plans and estimates. 
would be taken up thereafter. 

(b) It is too early to indicate It 
target date for completion of the work.. 
at this stage. 

Push-button Signals at Deihl Statlolt 

1438. Shri Panprkar: Will the! 
Minister of RaIlways be pleased to 
refer to the reply given the Unstarred 
Question No. 3078 on the 1st Septem-
ber, 1961 and state at what stage is. 
the proposal to replace the conven-
tional manually operated railway 
signalling system at Delhi Railway 
Station by push-button signals 

The Deputy Minister of Railways 
(Shri Sha1Inawaz Khan): An order 
for the supply of Route-Relay Push-
Button Interlocking equipment at 
Delhi Main has already been placed 
and the work is expected to be com-
pleted before the end of 1963. 

Dt>iDJdDc water at SbIpDa.ur 
1439. Shri Pangarkar: Will the 

Minister of Rallways be pleased to 
state: 

<a) whether it is a fact that there 
are no drinking water facilities at 
Singanapur Station on Parbhani-
Purli-Vaijnath line of the Central 
Railway; and 

(b) if so, the steps taken sO far to 
provide drinking water facilities at 
the above Station? 

The Deputy Minister of Railways 
(Shri ShahnaW3Z Khan): (a) No, Sir. 
Water drawn from a well in the 
station premises is stored in eathern 
containers for the use of passengers. 

(b) Does not arise. 

Millor Irri&,ation Schemetr 

lUG. Sbri P. C. Borooah Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether a conference of the 
representatives of the Central' Gov-
ernment and the Stjllies of Madras, 
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(Shri Raj Bahadur): (a) and (b). 
Yes. Orders have been received for 
nine vessels of the Mitsubishi type. 
Of these, six are from. the Shipping 
Corporation of India and three from 
the Scindia Steam Navigation Co. 
Ltd. 

Andhra Pradesh, Mysore Kerala anli 
~tra was held at Bangalore 
in October this year to discuss the 
progreSil of minor irrigation schemes 
in the region; and 

(b) if so, what were the main 
'Observations and recommendations 
made at the meeting? 

fte Deputy Minlster of Agriculture 
'(Shri M. V. Krishnappa): (a) Yes. 

(b) The main observations and 
recommendations made at the meeting 
-are given in the statement laid on 
the Table. [See Appendix II, 
annexure No. 67]. 

Minor IrriptloD Schemes 

1441. Shri P. C. Borooah: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether a conference of the 
representatives of the Central Gov-
e1"1'llllent and the States of Gujarat, 
"Raj Mthan, Punjab, Uttar Pradesh 
and Jammu and Kashmir was held 
in New Delhi in October, 1961 to dis-
cuss the progress of minor irrigation 
schemes in the region; and 

(b) if so, what were the main 
~ r ation  and recommendations 
made at the conference! 

The Deputy Minlster of Agriculture 
«Slui M. V. Krlshnappa): (a) Yes. 

(b) The main observations and 
recommendations made at the meeting 
are given in the statement laid on the 
1'able. [See Appendix II, annexure 
No. 68]. 

Bbulutau SbiPJ'anl 

1441. {s-.rt P. G. Deb: 
S'" ~ ln .. a~ SiDrb: 

Will the Minister of 'I'raIIsport lid 
lo~ OIl~ II be Illeased to state: 
(a)·· t ~r Ute in ~ Ship-

yard have received uew orders for 
the 'construction of vessels; arid 

(b) if so, the details of ~ sameT 

'I'M .... o. ta~ .. ~ 1IbaiII-
try 01 ~~ I!JId ColI I i a~ 

Devnagri Numericals on Motors Cars 

{ 
Shri P. G. Deb: 

1443. Shri N. R. Manis1V8.IIlJ': 
Shri Prakash Vir Silastri 

Will the Minister of Transport and 
CommunicatiOns be pleased to state: 

(a) whether Government ire not 
in favour of Devnagri numericals 
on motor cars; and 

(b) if so, the reas.ns therefor? 

The Minister of State in the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): (a) Govern-
ment are not in favour of the exclu-
sive USe of Devnagri numerals in the 
number of plates of motor cars; 

(b) Article 243 (1) of the Constitu-
tion of India requires that the forms 
of numerals to be used for official 
purposes in the Union shall be the 
international form of Indian numerals. 
The registration marks prescribed in 
the Motor Vehicles Act, 1939, which 
is a Central Act, are necessarily in 
conformity with this requirement. 

Dlu"PJIIIr Steel Plan* 
1444. fSbri N. M. Deb: 
L 8hr! Warlor: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether all the turbines in 
Dur&IIP:tU' PowetStation are com-
missioned; 

(b) the muimum lOf.d each of the 
turbines is produciDg; and 

(c) wbether fl!.ll RIIymeats of the 
I;ost bad been elfected to MAN. 
Company? 

The DepotJ' ~ qf fJriptiOll 
IUlIJ It.-et. (Start a..u.n: (a) Both 
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the turbines have been elected and 
given a tdal run. One has been taken 
over by the Damodar Valley Corpo-
ration on satisfactory performance. 
The other has been shut down for final 
adjustments before being taken over 
by the Damodar Valley Corporation. 

(b) The first turbine is working to 
full capacity of 82,500 kW. The 
second one worked on loads varying 
between 45,000 and 74,000 kW for 
three months before it was shut down. 

(c) Ninety percent payment has 
been made according to the contract. 
Balance ten percent payment will fall 
due twelve months after taking over, 
subject to satisfactory performance. 

Bail Link from Mukerian to Talwara 
at Beas Dam 

1445. Shri Daljit Singh: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the scheme of rail-
link from Mukerian to Talwara at 
the Beas Dam has been finalised; and 

(b) if so, how mUch time it will 
take to complete this rail link? 

The Deputy MiIlister of Irrigation 
and Power (Sbrl HaW); (a) No. 

(b) Does not arise. 

Telephone Cennections and P. &; T. 
Offiees In Andhra Pradesh 

1446. Shri Madbusadan Bao: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) the number of telephones to be 
installed in Andhra Pradesh during 
the Third Five Year Plan period; 

(b) the number of Posts and Tele-
graph Offices to be opened during tile 
same period; aDd 

(c) the proposed expenditure for 
them? 

The MInister of Transport and Com-
munications (Dr. P. Subbarayan): (a) 
16,650. 

(b) 2,500 Post Offices. 
209 Telegrapbh Offices approx. 

(c) Proposed approximate expendi-
ture: 
Telegraph Offices 
Telephones 
Post Offices 

Rs. 24lakhs 
Rs. 53 lakhs 
Rs. 6.92 lakhs_ 

Overbrldge at Mahbubabad S·tation 

1447. Shri Madhusudan Rao: WiII 
the Minister of Railways be pleased 
to state. 

(a) the progress since made in re-
gard to the construction of over-
bridge at Mahbubabad Station in 
Andhra Pradesh; and 

(b) the total cost of the work com-
pleted so far? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) The 
general policy regarding construction 
or over/under-bridges across Railway 
line is that the Railways undertake 
such works wherever the State Gov-
ernment recommend them and indi-
cate the year in which they would be 
able to provide funds to meet the 
Road Authority's share of the cost of 
the works. No proposal has been 
received so far from the Government 
of Andhra Pradesh for provision of a 
road over-bridge at Mahbubabad 
Station during the Third Plan Period.. 

(b) Does not arise. 

Master PIan for Pathankot StatioD 

1448. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state the progress made so far in the 
preparation of a master plan for 
Pathankot Junction? 

The Deputy MinIster of Railways 
(Shri Shahnawaz Khan): There is no 
proposal at present to prepare a 
master plan for Pathankot as the 
existing facilities are considered 
adequate for the present. 

Fertilizers for Andhra Pradesh 

1449. Shri Madhusadan Bao: Will 
the Minister of FOOd and Agricul-
ture be please to state: 

(a) whether the requirements of' 
Andhra Pradesh are being met in re-
gard to the fertilizers; and 
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(b) the total consumption of ferti-
lizers during 1960-61 and 1961-62 SO 

far? 

The Minister of Agriculture (Dr. P. 
S. Desbmukh): (a) Yes, but supply 
is limited according to the availabi-
lity of stocks in the Central Fertili-
ser Pool. 

(b) The quantities actually consum-
ed by Andhra Pradesh during 1960-61 
and the supply made so far during 
1961-62 are given below:-

(figures in metric t;)nnes) 

Kind of Fertilisers. Consump- Supply 
tion during from 
1960-61 1-4-61 to 
(12 months) 3o-rr-61 

(8 months) 
Sulphate of Ammonia 55,722 76>400 
Urea 5,730 30,200 
Ammonium Sulphate 
Nitrate .  • 5,746 13,900 

Calcium Ammonium 
Nitrate. 10,144 42,500 

Central Arid Zone Researc1l Institate 
of Rajasthan 

1450. 8hri Madhusudan Rao: Will 
the Minister of Food and Agrieulture 
be pleased to state: 

(a) the achievements of the Cent-
ral Arid Zone Research Institute of 
Rajasthan since its inception; and 

(b) the total capital and recurrine 
expenditure involved in the Institute? 

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) and (b). A 
statement is laid on the Table. [See 

Appendix II, annexure No. 69]. 

Cbandrapura Scheme of D.V.C. 

1451. Shri Muhammed Elias: Will 
the Minister of Irrigation and Power 
be pleased to state: 

(a) when the Chandrapura scheme 
of the DVC was sanctiflneci, works of 
the project taken in hand and when it 
will be completed; 

(b) how many years were taken to 
complete Bokaro an~ how it will com-

pare with Chandrapura and what are 
the reasons for the difference, if any;.. 

(c) whether the planning aDd design. 
of Chandrapura is in the hand of. 
same DVC engineer who handled Dur-· 
gapur scheme and if so, what are the' 
reasons for it; aDd 

(d) to what extent recent news-
paper report is correct to the effect 
that no progress has been made at. 
Chandrapura? 

The Deputy Minister of Irrigation' 
and Power (8hri Hathi): (a) Of the' 
two units of 125 MW each, the first 
unit was sanctioned in 1958 and the 
second in 1959. The orders were 
placed in 1960 J1961. The first unit 
is likely to be completed by the end, 
of 1964 and the second three month& 
thereafter. 

(b) Of the four units at Boruo, the 
first three of 50 MW each were com-
pleted in 48 to 55 months and the 
fourth unit of 75 MW in about 43 
months from the date of placement of 
orders for equipment with the sup-
pliers. On this basis, two units at 
ChandrapUra of 125 MW each are' 
likely to be completed in 43 and 41' 
months respectively. Despite varia-, 
tion in the nature and size of the units, 
at the two stations, the construction 
schedule for the Chandrapura units: 
compares favourably with that for the 
Bokaro units. 

(c) Basic planning and design of the' 
Chandrapura Thermal' station is pri-, 
marily the responsibility'of'Glbbs and: 
Hill Inc., U.S.A., Consultants to D.V.C;, 
for this scheme. In the case of the-
Durgapur scheme, the planning, design, 
and construction management was the, 
responsibility of Kujian Corporation; 
U.s.A. 

(d) It is not clear which news-· 
paper report is referred to. However;. 
it is not correct to say that no pro-
gress has been made at C an ra r~ 

The colony, roads, etc. have been> 
constructed and orders for over 60 
per cent of the equipment have beelll 
placed. 
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RaIlway Loco Shed at Purulia 

1452. Shri lDdrajit Gupta: Will the 
Minister of Railways be pleased to 
. state: 

(a) wl:\ether the Railway Loco shed 
:at Purulia has all of a sudden been 
<closed down; 

(b) if so, reasons for such closure; 

(c) why such closure has been 
elfected before change-over of the 
'Purulia-Kotshila section from narrow 
·to broad gauge; and 

(d) when the work of converting 
:this section from narrow to broad 
:gauge will begin and be completed? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) No Sir. 
'Narrow gauge power is still posted 
'there to work the trains between 
:J>urulia and Kotshila. 

(b) Consequent upon the conversion 
'of Murl-Ranchi Narrow Gauge line 
into Broad Gauge, 9 engines have had 
,to be transferred to Ranchi for work-
ing between Ranchi and Lohardaga 
;and a Shed at Ranchi is being made 
'.available for attending repairs to 
'these engines. 

(c) Does not arise in view of parts 
'(a) and (b) above. 

(d) There is no proposal to convert 
1the Purulia-Kotshila section into 
lbroad gauge. 

Suetion Dredger for Calcutta Port 

1453. Shri IncJrajit Gupta: Will the 
~ t r of Transport and Communi-
!cations be ple8sed to rater to replil!s 
,given"to' tarr~ Question No, 579 on 
17th August, 1961 and Starred Ques-
'fion No. 1025 on 29th August, 1961 
o:and state: 

(c) if so, the details thereof; 

(d) whether any sources other than 
U,K, finns are being explored for these 
dredgers; and 

(e) the extent to which the total 
annual cost of dredging operations in 
the river Hooghly is likely to go up 
durin: the Third Pial'!. period? 

Tile l\finister of State in the Minis-
try of Transport 3lId Communications 
(Shri Raj B;lhadur): (a) Yes. The 
Commissioners have provided in their 
Third Five Year Plan programme 
for the construction of two big Suc-
tion Dredgers, one small Suction 
Dredger and two grab dredgers, 

(b) and c). No order has so far 
been placed for any of these craft. 

(d) Tenders will be invited on a 
global basis. 

(e) The total expenditure incurred 
on dredging excluding depreciation 
of the dredging fleet during the year 
1960-61 amounted to Rs. 88'17 lakhs. 
In view of the proposed additions to 
the Commissioners' fleet, the cost of 
dredging operations will no doubt 
rise during the Third Plan period. h 
is diificult at this stage to give any 
idea of the increase in expenditure. 
On a rough estimate, maintenance of 
a large suction dredger entails an 
additional expenditure of Rs. 20 to 
Rs. 25 lakhs per annum. In the case 
of grab dredgers and small suction 
dredger, the expenditure will be 
considerably less. 

l!rocJ.uetiol) and ~tiOll of MiUE 

14M. Shri Chint&m,oo,J. PaniJrab.i: 
Will the Minister of Food and Agri-

l~~t  be pleased to state: 

(a) the production and per capita 
conSumption Of inilk at present in the 
dU!ereni' States in India, State-wise; 
and 

(b) what "Vas the production of milk 
and per capita consumption of milk in 
@Ciasa i.n 11151, 1150' and in 18!1117 

The Deputy Minister of Ap1cultare 
(Shrl 111. If. ~a .... ): <a) and 
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(b). A statement is laid on the Table. 
[See Appendix II, Annexure No. 
70]. 

Indo-Ceylon Air Talks 

1455 {Shri D. C. Sharma: 
. Shri Bibhuti Mishra: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Ceylon Minister of 
Transport and Communications visit-
ed India recently to have talks about 
the collaboration between Air Ceylon 
International aDd the Air India Inter-
national; 

(b) if so, the result of the talks; and 

(c) the progress mad. in this direc-
tion? 

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddln): (a) Yes, Sir. 
The Ceylonese Minister of Transp ort 
and Works, Mr. P. B. G. Kalugalla 
visited India in September, 1961. He 
was accompanied by Mr. W.A.E. 
Molamure, General Manager of Air 
Ceylon. They had general discussions 
with the senior executives of the Air-
India International Corporation. 

(b) No concrete proposals were 
made or received. 

(c) Air Ceylon were interested in 
having an arrangement with an Inter-
national Airline in order to continue 
to operate their longhaul international 
services, which hitherto they were 
operating in collaboration with K.L.M. 
Since the International Airports in 
Ceylon can only take small or medium 
size Jets, which Air-India does not 
operate, there is no scope, at present, 
for collaboration of the kind desired 
by Air Ceylon. 

Aerodrome at KhaJuraho 

1458. Shri D. C. Sharma. Will the 
Minister of Transport and Communi-
cations be pleased to refer to the 
reply given to Unstarred Quesion No. 
3146 on the 1st September, 1961 and 
state: 

(a) whether the proposal to open an 
airport at Khajuraho in Madhya Pra-
desh has been i~li  and 

1611 (Ai) L ~. 

(b) if so, the details thereof? 

The Deputy Minister of Ctvll Avia-
tion (Shri Mohinddln): (a) and (b). 
The detailed estimates for the scheme 
are nearing finalisation. 
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World Bank Loan for Railways 

{

Shri Ram Krishan Gupta: 
Shri P. G. Deb: 
Shri p. C. ~  

1458. Sardar Iqbal Singh: 
Shri N. M. Deb: 
Shri Warior: 

Will the Minister of Railways be 
pleased to refer to the reply given to 
Starred Question No, 143 on the 8th 
August, 1981 and state: 

(a) whether the negotiations with 
the World Bank for the loan for 
Indian Railways have since been con-
cluded; and 

(b) if so, the result thereof? 

The Deputy Minister of 
(Shri Shahnawaz Khan): 
Sir, 

Railways 
(a) Yes, 

(b) As a result of the negotiations, 
a loan of 50 million dollars equivalent 
to Rs. 23' 81 crores has been approved 
by the World Bank in October 1981. 

Amendment to the Prevention of Food 
AdDlteration Act 

rShri Ram Krishan Gupta: 
1459. { Shri JhDlan Sinha: 
l Shri Chuni Lal: 

Will the Minister of Health be 
pleased to refer to the reply given to 
Unstarred Question No. 700 on the 
11th August, 1981 and state at what 
stage is the proposal to amend the 
Prevention of Food Adulteration 
Act with a view to make it simpler 
anst-:!,IIlore effective? 

The Minister of Health (Shrl 
Karmarkar): The various sugges-
stions for amending the Prevention of 
Food Adulteration Act 1954, have been 
considered by a sUb-copnnittee of the 

Central Committee for Food Stan-
dards, after obtaining the views of the 
State Governments/Administrations, 
The report of the sub-committee will 
be considered by the Central Com-
mittee for Food Standards, which is 
an advisory body set up under the 
Prevention of Food Adulteration Act, 
1954, to advise the Central and State 
Governments in matters arising out 
of the administration of the Act, 

The matter is also being considered 
by a committee appointed by the 
Planning Commission, 

Nagarjunasagar Project 

1460. Shri Ram Krishan Gupta: Will 
the Minister of Irrigation and Power 
be pleased to refer to the reply given 
to Unstarred Question No, 703 on the 
11th August, 1961 and state: 

(a) whether Government have 
finally fixed the terms of payment of 
interest charges on the loan advanced 
for Nagarjunasagar Project; and 

(b) if so, what are they? 

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) No, 

(b) Does not arise, 

Chamllal Power to Banswada 

1461. Shri Ram Krishan Gupta: 
Will the Minister of Irrigation and 
Power be pleased to refer to the reply 
given to Un starred Question No, 702 
on the 11th August, 1961 and state: 

(a) whether Government have con-
sidered the proposal to provide Cham-
bal power to Banswada; and 

(b) if so, the result thereof? 

The Deputy Minister of Irrigation 
and Power (Shrl Bathi): (a) Yes. 

(b) It has been decided that Bans-
wada will ultimately get Chambal 
power. No definite indication can be 
given at present as to the time by 
which Chambal power will be made 
available to Banswalia. 
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Tube-well Irrigation in Bihar 

1463 {Shri Sbree Narayan Das: 
. Shrl Radha Raman: 

Will the Minister of Food and Api-
culture be pleased to state: 

(a) whether there is any scheme for 
the expansion of tube-well irrigation 
in the State of Bihar; 

(b) if so, important features of such 
a scheme; 

(c) what is the total number of 
tube-wells for irrigation so far sunk; 

(d) whether any inquiry has been 
made as to the working of these tube-
wells; and 

(e) if so, the result of such an 
inquiry? 

, The Deputy Minister of Agriculture 
(Shri M. V. KrishDappa): (a) and 
(b), A scheme has yet to be formu-
lated but financial provision to the 
extent of Rs, 18 lakhs has been made 
for construction of deep tubewells 
during the Third Plan period, The 
question of pin-pointing sites is pre-
sently under the consideration of the 
State Government. 

(c) 1961. 

(d) and (e), The State Government 
set up two Committees, one to study 
the economy of tube'l'tells, and the 

other to suggest ways and means for 
the fullest possible development of 
irrigation from State Tubewells. The 
reports of these Committees are ·being 
examined by the State .Government. 

Export of Sugar to Pakistan 

1464, Shri Ajit Singh Sarhadi: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether any negotiations with 
Pakistan have begun pertaining to 
the export of sugar to that COuntry; 
and 

(b) if so, at what stage are these 
negotiations? 

The Deputy Minister of Food and 
Agriculture (Sbr! A. M. Thomas): (a) 
No negotiations are in progress with 
Pakistan for export of sugar to that 
country. 

(b) Does not arise, 
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1468. Shri Rameshwar Tantia: Will, 
the Minister of Health be pleased to 
state: 

(a) whether it is a fact that cancer. 
disease is increasing in the country; 

(b) whether it is also a fact that 
there are only 3 hospitals for its 
treatment which cannot treat all the 
patients; and 

( c) if so, the steps being taken to 
increase the number of the hospitals? 

The Minister of Health (Shrl 
Karmarkar): (a) It is not possible to 
say definitely whether cancer is on the 
increase, as accurate information about 
its incidence is not available. 

(b) No. A statement showing the 
number of hospitals, State-wise, where 
facilities for the treatment of cancer 
are available, is laid on the Table of 
the House. [See Appendix II, 
annexure No. 71]. 

(c) Does not arise. 
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Over-head ri ~  at LudJUaDa 

1471. Shri Ajit Singh Sarhadi: Will 
the Minister of Railways be pleased 
to state: 

(a) how far the proposal to have 
over-head Bridge in Miller Ganj area 
of Ludhiana Town has materialised; 
and 

(b) whether the hindrance lies in ita 
early implementation? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) and 
(b). The work of construction of a 
road over-bridge in Millerganj on the 
G.T. Road at Ludhiana has been refer-
red till 1963-64 at the request of the 
Government of Punjab who are to 
construct, at their cost. the sloping 
road approaches to the bridge. 

Cooperative Development 

1472. Shri Ajit Singh Sarhadi: Will 
the Minister of Community Develop-
IRent and Cooperation be pleased to 
state: 

(a) whether tke Punjab Government 
have submitted any schemes for co-
operative development for 1961-62; 

(b) if so, what are the schemes; and 

(c) what financial assistance has 
been given to Punjab for the purpose 
so far in 19/11-62? ' 

The Deputy Minister of Commnnity 
Development and Cooperation (Shri 
B. S. Murthy): (a) and (b). Yes, Sir. 
The Punjab Government submitted 
schemes of cooperative development 
involving an outlay of Rs. 68.06 lakhs 
for the year 1961-62. A statement 
showing scheme-wise break-up of the 
above outlay together with physical 
target is laid on the Table of the 
House. [See Appendix II, annexure 
No. 72). 

(c) The National Cooperative Deve-
lopment and Warehousing Board has 
so far released assistance amounting 
to Rs. 20.85 lakhs (Rs. 13.35 lakhs as 
loans and Rs. 7.50 lakhs as subsidies) 
in three quarterly instalments for 
schemes coming within its purview. 
For cooporative training and educa. 
tion and for cooperative farming 
schemes, central assistance to the 
extent of Rs. 6.62 lakhs (Rs. 2.43 lakhs 
as loans and Rs. 4.19 lakhs as grants)' 
has been allocated This assistance is 
being made avaiiab1e through the 
system of ways and means advances 
to the state government. 
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Export of Sugar 

14'73. Shri Hem Barua: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether the attention of Gov-
ernment is drawn to a suggestion made 
by the Chairman of the Export Divi-
sion of the Indian Sugar Mills Asso-
ciation to the effect that the export 
of sugar could be linked through bila-
teral commodity exchange deals with 
import of industrial raw at rial~  

and 

(b) if so, whether any scheme is 
drawn up by Government in the light 
of this suggestion? 

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a) 
Yes, Sir, a proposal to this effect has 
been received. 

(b) The matter is under considera-
tion. 

NatiODal Small-POX Eradication 
Programme 

{ 
Shri KOdiyan: 

1474. Shri Warior: 
Shri Nanjappan: 

Will the Minister of Health be 
pleased to refer to the reply given to 
Unstarred Question No. 2263 on the 
24th August, 1961 and state: 

(a) whether the reports on the Pilot 
Projects started as part of the prepa-
ratory measures for the implementa-
tion of the National Small-pox Era-
dication Programme have been studied 
by Government; 

(b) if so, the results thereof; 

(c) when the actual Eradication 
Programme is expected to be launch-
ed; 

(d) special assistance in the shape 
Of vaccine etc. so far received and ex-
pected to be received from foreign 
countries; and 

(e) what percentage of vaccine is 
produred in this country to meet the 

eradication programme and steps 
taken to meet the whole demand? 

The Minister of Health (Shri 
Karmarkar): (a) Yes. 

(b) and (c). The Small-pox Pilot 
Projects Committee have affirmed the 
recommendation of the Expert Com-
mittee on Small-pox that the entire 
Small-pox Eradication Programme 
should be completed within three 
years. The Eradication Programme 
will be launched shortly. 

(d) and (e). There are at present 
13 vaccine producing institutes 
situated in eleven States currently 
providing all the small-pox vaccine 
used in the country. The present 
capacity of vaccine production of all 
these institutes is approximately 
75 million standard doses. For the 
National Small-pox Eradication Pro-
gramme, approximately 250 million 
additional doses of vaccine will be 
needed to cover the entire population 
of the country. The Government of 
India have accepted the offer of the 
Government of the U.S.S.R. of 250 
million doses of freeze dried vaccine 
free of charge. The vaccine will be 
made available to the Government of 
India by the Government of the 
U.S.S.R. in quarterly instalments of 
31.5 million doses. The first instal-
ment of 31.5 million doses of freeze 
dried vaccine from the Government of 
the U.S.S.R. is expected to be received 
in India early in January 1962. All 
this is expected to meet the vaccine 
requirements of the National Small-
pox Eradication Programme. 

Dlning Car with Grand Trunk Express 

1475. Sbri Vidya Cbaran Shukla: 
Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that Dining 
Car is run overnight in the Grand 
Trunk Express Train Nos. 319 and 15 
from Hyderabad station without any 
use whatever till the next morning; 
and 

(b) if so, why is this hauling capa-
city wasted with the resultant wear 
and tear of the rolling stock? 
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The Deputy Minister of Kailways 
(Shri Shahuawaz Khan): (a) and (b). 
The Dining Car service on the Grand 
Trunk Express Trains is provided 
between Kazipet and Bina. The head-
quarters of this service is located at 
Secunderabad as facilities that exist 
at this station do not obtain at Kazi-
Pf't for examination and attention to 
Dining Cars, procuring provisions 
including perishables and quarters for 
staff. 

Development of Mahi River Basin 

1476. Shri P. C. Borooah: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether a multi-purpose deve-
lopm,nt scheme for the Mahi river 
basin has been recently drawn up; 
and 

(b) if so, what are the broad out-
lines of the scheme? 

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) The 
reply is in the affirmative. 

(b) The information is given in the 
statement laid on the Table of the 
House. [See Appendix II, annexure 
No. 73]. 
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Forest Research Institute, Debra Dun 

1418. Shri Ajit Singh Sarhadi: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether it is a fact that the 
Forest Research Institute of Debra 

• 
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Dun has evolved a process to make 
plastic boards of oil of arecanut husk 
and teak sapwood; and 

(b) if so, how long it will take to 
put the process to commercial use? 

The Minister of Agriculture (Dr. 
P. 8. Deshmakh): (a) Yes. The Forest 
Research Institute has worked on pro-
cesses for making plastic boards from 
arecanut husk, teak wOOd waste and 
other lignocellulosie wastes but not 
from the oil of the husk. 

(b) The processes are yet to be 
tried on a pilot basis before commer-
cial possibilities are established. 

MiDor Irrigation Schemes 

1479. 8hri P. C. Borooah: Will the 
Minister of Food and Agrlculture be 
pleased to state: 

(a) whether a conference of the r~
presentatives of Central Government 
and the States of West Bengal, Bihar, 
Assam and Madhya Pradesh was held 
at Bhubaneshwar in October to dis-
cuss development of minor irrigation 
schemes; 8nd 

(b) what were the main observa-
tions and recommendations made at 
the conference? 

The Deputy MinIster of Agriculture 
(8hrl M. V. Krislmappa): (a) Yes. 

(b) The main observations and 
recommendations made at the meeting 
are: 

1. There is need for carrying out 
more intensified and syste-
matic surveys on minor 
irrigation. 

2. The pace of implementation 
should be increased from the 
very first year of the Third 
Five Year Plan. 

3. Engineering Minor Irrigation 
Cells should be set up in all 
the States to deal with techni-
cal aspects of all minor irri-
gation schemes in a unified 
and integrated. manner. 

4. Certain percentage of electrical 
potential available in the 
States should be specifically 
earmarked for use on agri-
cultural pumping and the rate 
per unit of electricity should 
be low enough to be econo-
mical for agricultural pump-
ing. 

5. The responsibility for mainten-
ance of works belonging to 
groups of cultivators should 
be increasingly placed on local 
organisations like the Pancha-
yats, etc. and adequate steps 
should be taken to provide 
such organisations with neces-
sary statutory powers, ade-
quate finances and technical 
staff for carrying out main-
tenance work. 

6. For bringing about better 
utilisation of irrigation facili-
ties, a Water Utilisation Board 
should be set up in each State. 

7. Research and Training Pro-
grammes should be initiated 
in the techniques of design 
and construction of minor 
irrigation works and water 
use with a view to bringing 
down the cost of construction. 
consistent with efficiency and 
safety requirements and bring_ 
ing about more economic use 
of irrigation facilities. 

Canal Labour at Eharagpar 

1480. 8hrlmatl Reuu Chakravartty: 
Will the Minister of Railways be 
pleased to refer to the reply given to 
Unstarred Question No. 3497 on the 
6th September, 1961 and state: 

(a) whether it is a fact that on basis 
of new rates for casual labour sup-
plied by the local authorities, the Dis-
trict Engineer, Kharagpur, South 
Eastern Railway had issued orders for 
enhancing rates of casual labour 
(P.W.!.) with effect from 1st October, 
1958; 
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(b) the reason for staying the en-
hancement; and 

(c) the position at present? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes. 

(b) and (c). The ro~ al  for 
enhancing rates are still under exami-
nation by the Railway administration. 

Money Order Service 

1481. Pandit D. N. Tiwari: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether Government are aware 
that the senders of money orders in 
Delhi and New Delhi are put to great 
inconvenienCe due to rush at money 
order counters of Post Offices; 

(b) whether to obviate t i.~ incon-
venience any simple method to ex:}e-
dite the disposal and receipt of money 
orders and checking of forms has been 
thought of; and 

(c) if not, how Government propose 
to meet the situation? 

The Minister of Transport and 
Communications (Dr. P. SlIbbarayan): 
(a) We are aware that during the first 
eight to ten days in a month, there is 
a heavy rush of customers at money 
order counters. 

(b) and (c). Additional counters are 
opened at the large Post Offices and 
also at the smaller Offices, is possible, 
in order to cope with the increased 
traffic. The qUl!stion of utilising 
mechanical devices is also under con-
sideration with a view to expediting 
booking of money orders. 

Milk Powder from U.S.A. 

1482. Shri P. G. Deb: Will the 
Minister of Health be pleased to state: 

(a) whether Government received 
2.5 million Ibs. of milk powder from 
U.S.A. in October, 1961; and 

(b) how much has been distributed 
among the flood victims? 

Tbe MInister of Health (Shri 
Karmarkar): (a) and (b). Yes. The 

'I'.C.M. authorities had agreed to s, 
ply 1250 short tons i.e. 2.5 million H. 
of milk powder for relief in flood-
affected areas. Since T.C.M. milk was 
not immediately available, Govern-
ment arranged with the UNICEF 
authorities in the country to supply 
the required quantity out of their local 
stocks as loan to the T.C.M. The 
UNICEF have recently released the 
quantity out of their local stocks, out 
of which 950 tons has bel!n allocated 
for flood relief to the State Govern-
ments concerned as indicated below: 

I. Government of Madras 
2. Government of Kerala . 

3. Government of Maharashtra . 
4. Government of Orissa . 
5. Government of Mysore 
6. GJvernm.nt of Punjab 
7. Government of Uttar Pradesh 
8. Government of Bihar . 

TOTAL 

250 tons. 

ISO tODS. 

750 tODS. 

100 toDS. 

ISO toDS. 

50 ton;. 

75 toDS. 
100 toDS. 

950 tons. 

Scheduled Castes In P. & T. 

148S. Shr! Manay: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) whether it is a fact that Sche-
duled Castes/Tribes candidates who 
secured more than 30 % a r at~ 

marks in the examinations held by the 
p. & T. Department for the posts of 
Inspectors of Post Offices and Inspec-
tors of R.M.S. and Telegraphmasters 
of the Posts and Telegraphs Depart-
ment were not selected for appoint-
ment to such posts; 

(b) whether it is also a fact that 
reserved quota in these categories wall 
not fulfilled; and 

(c) if so, what are the rE'Qsons for 
not selecting Scheduled Castes and 
Scheduled Tribes candidates to com-
plete the reserved quota? 

The Minister of Transport and 
Communications (Dr. P. Subbarayan): 
(a) Scheduled Caste and Scheduled 
Tribe candidates who secured not less 
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than 45 per cent marks in the aggre-
gate after obtaining the minimum fixed 
for each paper were selected upto the 
number of vacancies reserved for 
them. 

(b) Orders regarding reservation for 
Scheduled Castes/Tribes in depart-
mental competitive examinations were 
issued in October, 1954. During the 
period from 1955 to 1960 (results of 
the 1961 Inspectors' examination have 
not been announced) 102 candidates 
belonging to the Scheduled Castes, 10 
candi:lates belonging to Scheduled 
Tribes and 800 belonging to other 
communities were selected for the 
In ~tor  of Post Offices and R.M.S.' 
cadre". Thus 11.2 per cent of the 
select;d candidates were from Sche-
duled Castes against the All India 
reservation of 12.5 per cent provided 
for hem and 1.1 per cent for Sche-
duled Tribes against the reservation 
of 5 per cent. In Telegraphs Masters' 
cadre out of 174 and candidates 
selected, 18 were of Scheduled Castes 
and none belonging to Scheduled 
Tribes. This comes to 10.3· per cent 
of the total selected for Scheduled 
Castes against the all India reserva-
tiOn of 12.5 per cent. Thus the short-
fall is negligible in the case of Sche-
duled Castes and appreciable in the 
case of Scheduled Tribes. 

(c) A sufficient number of such 
candidates, particularly of Scheduled 
Tribes, did not qualify in spite of the 
concession of moderation of marks 
given to them. 

CoDlrmatioD 01 P. 6; T. Employees 

1484. Shri Manay: Will the Minister 
of Transport and CommaDJeatioDs be 
pleased to state: 

(a) whether it is a fact that time-
scale clerks and R.M.S. sorters of the 
P&T Department are required to pass 
a written and oral examination before 
they are confirmed; 

(b) whether it is also a fact that no 
such examination is considered neces-
sary for con1lrmation by any other 
Department of the Government of 
India; 

(c) if answers to parts (a) and (b) 
above be in the affirmative, the rea-
sons for having different set of rules 
for confirmation by the P  &  T Depart-
ment; and 

(d) what steps Government propose 
to take to bring these rules in con-
formity with other Departments? 

The Minister of Transport and 
Commu.nlcations (Dr. P; Subbarayan): 
(a) Yes, Sir. They are required to 
pass an examination in departmental 
rules and regulations before they are 
declared quasi-pc:nlanent or perma-
nent. 

(b) No. 

(c) Does not arise. 

(d) Does not arise. 

BalJway Accidents 

J Pandlt D. N. Tiwari: Shrimati Iia ~ o rl  

1485 Shri Tangamam: 
" Shrl Kamal Singh: 

l Shri N. M. Deb: Shri Warlor: 

.will the Minister of BalJways be 
pleased to state: 

(a) the number of train 
both minor and major 
averted ·ones). sinee 1st 
1961 up-to-date; 

accidents, 
(including 
October, 

(b) loss to Railway and public pr()-
perty and number of injuries and 
deaths; and 

(c) compensation paid to the victims 
and for the loss? 

The Deputy MinIster of BalJways 
(Shri S. V. Ramaswamy): (a) The 
number of train accidents (CollisiOns, 
derailments, Averted colliSions, trains 
running into road traffic at level eros-
ings, and fires in trains) which occur-
ed on Indian Government Railways 
luring the period from 1st October 
.0 31st October 1961 was 171. 

(b) (i) Approximate cost of damage 
to property amounted !o 11 lakhs. 
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(ii) Killed-8l. 

Injured-815. 

(e) No compensation has been paid 
so far. However, an ex-gratia pay-
ment of Rs. 34,207 has been made. 

Sale of T. B. Seals 

1436. Shrimati Maimoona Sultan: 
Will the Minister of Health be pleased 
to state: 

(a) the sale proceeds of T.B. Seals 
in 1958, 1959 and 1960; 

(b) whether these figures show a 
decline in these proceeds; and 

(c) what reasons can be assigned 
for this decline? 

The Minister of Health (Shri 
Karmarkar): (a) The sale proceeds 
of T.B. Seals during the years 1957-58, 
1958-59 and 1959-60, are as follows: 

1957-58--Rs. 4,15,200.00 
1958-59---Rs. 4,63,803.06 
1959-60-Rs. 5,02,954.85 

(b) No, as is appparent from the 
above figures. 

(c) Does not arise. 

Inland Water Transport in Kerala 

1487. Shri Kodiyan: Will the Minis-
ter of Transport and Communications 
be pleased to state: 

(a) whether any financial assistance 
had been given to Kerala State Gov-
ernment for the development of inland 
water transport during the Second 
Five Year Plan period; and 

(b) if so, to what extent? 

The Minister of State in the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): (a) No. 

(b) Does not arise. 

Conference of RegistrlU'S of Coopera-
tive Societies 

1488. Shri N. R. Muniswamy: Will 
the Minister of Community Develop-
ment and Cooperation be pleased to 
state: 

(a) what measures were discussed 
in the Conference of Registrars of 

Cooperative Societies in New Delhi for 
cooperative development during the 
Third Five Year Plan period; 

(b) what steps are proposed to be 
taken to revitalise the primary socie-
ties and rectifying defects; and 

(e) what steps are proposed to be 
taken for financing the cooperative 
farming societies outside the pilot pro-
jects? 

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy): (a) A note containing 
the main subjects discussed in the 
recent conference of Registrars of 
Cooperative Societies in New Delhi is 
placed on the Table of the House. 
[See Appendix II, annexure No. 74]. 

(b) The following steps are being 
taken to revitalise the primary 
societies: 

(i) examination of the overdues 
position, drive for collection, 
removal of defects and expan-
sion of membership and 
business. 

(ii) providing subsidy for mana-
gerial staff at the rate of 
Rs. 900 per society spread 
over 3 to 5 years. 

(iii) participation by tbe State in 
the share capital of selected 
primary agricultural credit 
societies; and 

(iv) provision of outright grants 
towards special bad debt 
reserves of primary societies 
at the rate of 3 per cent of 
their additional lendings every 
year. 

(c) The following assistance is pro-
posed to be given to cooperative farm-
mg societies outside the pilot projects: 

(i) medium and long term loan 
(average per year) Rs. 4,000. 

(ii) godown-cum-cattle shed (75 
per cent. loan and 25 per cent. 
subsidy) Rs. 5,000. 

(iii) managerial subsidy (spread 
over three years) Rs. 1,200. 
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Cooperative farming societies are also 
eligible for assistance available under 
me C.D. Block budget and G.M.F. and 
other schemes of the Government. 

Re-Girdering BhIma Biver Bridce 

1489. Shri Sugandhi: Will the Minis-
ter of Railways be pleased to state: 

(a) the progress made in re-girder-
ing the Bhima River bridge on tae 
Hotgi-Gadag Section of the Southern 
Railway; 

(b) whether tae bolts proposed to 
take base plates of trusses are eccen-
tric; 

(c) deviation in inches between the 
~ t nt and pier cap points and 
those of span-end holes; 

(d) whether it is a fact that tie-rod 
joints are allowed to be fixed at an 
angle instead of straight ones; and 

(e) if so, what action Government 
propose to take for the defective con-' 
structions? 

The Deputy Minister of Railways 
(8hri S. V. Ramaswamy): (a) The 
work of regirdering the bridge has 
been completed in all respects except 
for some minor items such as patch 
painting of girders and ballasting of 
approaches etc. 

(b) The bolts proposed to take the 
base plates over the trusses are not 
eccentric. 

(c) There is no deviation from the 
approved plan in regard to the dis-
tance between the trusses and their 
seatings on the piers and abutments, 
or the span end holes. 

(d) There are no tie-rod joints on 
the bridge. However, if cross girders 
and stringers are meant, these have 
been fixed straight in accordance with 
the drawing and not fixed at an anllle. 

(e) There has been no defective 
construction. 

D.V.C. 

1490. Shri Aurobindo Ghosal: Will 
the Minister of Irrication and Power 
be pleased to state: 

(a) whether Government have ap-
pointed any General Manager of 
Damodar Valley Corporation; and 

(b) if so, when and why? 

The Deputy Minister of Irrigation 
and Power (Sbri Hathi): (a) and (b). 
The post of Secretary, Demodar Valley 
Corporation, has been redesignated as 
'General Manager & Secretary'. No 
new post of General Manager bas been 
created. 

Conference of State Ministers 
of Cooperation 

{Shri Pahadi.s: 1491. Shri P. G. Deb: 

Will the Minister 
Development and 
pleased to state: 

of Community 
Cooperation be 

(a) whether a conference of State 
Ministers of Cooperation was held in 
the last week of October, 1961; and 

(b) if so, what are its main recom-
mendations and decisions? 

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy): (a) Yes, Sir. 

(b) A statement containing the 
main recommendations of the con-
ference is laid on the Table of the 
House. [See Appendix II, annexure 
No. 75]. 

InternatlODal Wheat COlUlcil 

1492. Shri p. C. Borooah: Will the 
:\lIinister of Food and Agriculture be 
pleased to state: 

(a) whether the International Wheat 
Council met in November this year; 
and 

(b) if so, what observations were 
made :at the Council about the appli-
cation of the current International 
Wheat Agreement to India? 
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The Deputy of Food and Agriculture 
(Shrl A. M. Thomas): (a) and (b). 
The 33rd Session of the International 
Wheat Council Commenced on the 
20th November, 1961 and was ex-
pected to end on the 2nd December, 
1961. The proceedings of this Session 
are not yet available, and, therefore, 
it is not yet known what observations, 
if, aTllY, of the type referred to in part 
(b) of the Question were made at the 
Session. 

Car Plates 

1493. Dr. Samantslnhar: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the States that have allowed car 
plates to be written in their respective 
regional script and nUlllerals; 

(b) whether car plates in Devnagari 
scripts and numerals have created 
difficulty in easy reading and identi-
fication by officials and public, not 
conversant with Devnagari script and 
numerals; 

(c) what steps have been taken to 
remove these difficulties; and 

(d) whether the States concerned 
have agreed to the steps suggested? 

The Minister of State In the 
MInIstry of Transport and Com-
munications (Shri Raj Bahadurl: 
(a) The Government of Uttar Pradesh 
alone has framed a rule under the 
Motor Vehicles Act, 1939, laying down 
that the registration marks of motor 
vehicles shall be in English letters 
and numerals or in Hindi with letters 
in Devnagri  script and numerals in 
the international form of Indian 
numerals provided that if the regis-
tration ~ar  is in Hindi, it shall be 
repeated by displaying the letters in 
Latin character and Arabic numerals. 
The rules of all other States provide 
that the registration mark shall be in 
English letters and numerals. 

(b) The Road and Inland Water 
Transport Advisory Committee and 
the Transport Development Council 
were of opinion that car plates in 
Devnagri  script and numerals alone 

would create difficulty in their indenti-
fication bv officials and public not 
conversant with Devnagri script and 
numerals. 

(c) The State Govemments have 
been adviSed to continue the number 
plates of motor vehicles in English 
alphabets and Arabic numerals, but 
there is no objection to their permit-
ting the use of Devnagri alphabets in 
addition to English alphabets in 
writin'g the registration letters. 

(d) Yes, through the forum of the 
Transport Development Council, which 
represents all State Governments at 
Ministers' level. 
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Cost of J1iver Valley Projects 

1495. Shri P. G. Deb: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether any assessment has 
been made into the increased cost of 
various river valley projects on 
account of the increase in the current 
prices: aDd 

(b) if so, the total cost in the mat-
ter? 

The Deputy Miinster of Irrigation 
and Power (Shri Bathi): No assess-
ment has been made in regard to the 
increased cost of various river valley 
projects on aceount of the increase 
in the current prices. 

(b) Does not arise. 

Train Collision near Ranlganj 

1496. Shri P. G. Deb: Will the 
Minister of Railways be pleased to 
state: 

(a) whether four persons were in-
jured in a train collision near Rani-
ganj on the 31st October, 1961; and 

(b) if so, the cause of the accident? 

The Deputy Mlnlster of Railways 
(Shri S. V. Ramaswamy) (a) No. Only 
one person, (who was a railway 
employee) sustained grievous injury 
and subsequently succumbed to his 
injuries in Asansol Railway Hospital 
due to a train collision between 
Raniganj station and Baktarnagar 
Block hut on 30-10-61 (and not on 
31-10-61). 

(b) The driver of 
disregarded the last 
Baktarnagar Block 
position. 

a light etllgine 
stop signal of 
hut in 'ON' 

Train Derailment on Madurai Section 

1497. Shri P. G. Deb: Will the 
Minister of RaUways be pleased to 
state: 

(a) whether two goods trains were 
derailed on the Madurai Section of 
the Southern Railway on the 9th Nov-
ember, 1961; and 

(b) if so, the details thereof? 

The Deputy Minister of 
(Shri S. V. Ramaswamy): 

Railways 
(a) Yes. 

(b) (i) At about 6:50 hours on 
9-11-61 while No. 2203 Down Goods 
train was on the run between 
Kumarapuram and Kadambur on 
Madurai iunction-Tuticorin Section of 
Southern Railway, 12 wagons derailed 
out of which 5 capsized. 

There was no casualty. 

The approximate cost of damage to 
Railway property has been assessed 
at Rs. 13,000:-only. 

(ii) At about 7'52 hours on 9-11-61 
while No. 2669 Down Goods train 
was on the run between Karaikkudi 
and Kallal stations On Tirucchirap-
palli -Manamadurai - Dhanushkodi 
section of Southern Railway, five 
wagons derailed and capsized. 

There was no casualty. 

The approximate cost of damage to 
railway property has been estimated 
to be about Rs. 8,7001-only. 

Co-operative Tribunal in Tripara 

1498. Shri Bangshl Thakur: Will 
the Minister of Community Develop-
ment and Co-operation be pleased to 
state: 

(a) whether it is a fact that for not 
setting up of Co-operative Tribunal in 
Tripura large numbers of cases are 
pending to be disposed of and that i~ 
the reason why the Co-operatives in 
Tripura cannot function properly; and 

(b) if so, why the Co-operative Tri-
bunal has not been set up in Tripura 
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as yet and when such setting up is 
expected? 

The Deputy MlDister 01 Community 
Development and Co-operation (Shri 
B. S. Mnrthy): (a) No, Sir. 

(b) The Bombay Cooperative 
Societies Act as extended to Tripura 
contains provision for the constitution 
of a Tribunal. The Tripura Adminis-
tration is framing rules regulating 
the constitution allliI functioning 01 
the Tribunal. The Tribunal will be 
formed as SOOn as the rules are 
finalised. 

Reserved Forest Area in Tripura 

1499. Shri Bangshi Thakur: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it has been notified by 
Government that a big area in Niday-
pur, Tripura, in which some thousand 
families have been residing for several 
years, is going to be illcluded in Ra-
served Forest area; 

(b) whether it is also a fact that 
such notification of Government is 
detrimental to the interests of many 
permanent settlers of that area who 
are facing eviction; and 

(c) if so, how Government propose 
to solve this serious problem? 

The Minister of Agriculture (Dr. 
P. S. Deshmnkh): (a) It has not been 
possible to locate Nidaypur in Tripura. 
The Administration have however 
issued notifications defining the outer 
boundaries of the areas to be placed 
under Reserved Forests in South 
Sonamura and Tulatalibari. The 
general policy of the Administration 
is to exclude all settled lands and all 
reclaimed cultivated lands from such 
areas. This will be done by issuing 
another notification after the internal 
demarcation has been completed. 

(b) and (c). Do not arise. 

National Board for Co-operative 
Training 

1500. Shri BangsIrl Thakur: Will the 
Minister of CO~ nit  Development 

and Co-operation be pleased to state: 

(a) the States which have opposed 
the creation of National Board fo.r C0-
operative training; and 

(b) the opinion of Tripura Adminis-
tration in this respect? 

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy): (a) The State Govern-
ments of Kerala, Maharashtra, Madhya 
Pradesh, Mysore and West Bengal did 
not favour the proposal for the crea· 
tion of a National Board fer Coopera-
tive Training. The Conference of 
State Ministers of Co-operation held 
in October, 1961 recommended that 
the work relating to cooperative train-
ing and education should be entrust-
ed to a special committee of the 
National Cooperative Un'on of India. 

(b) No comments were received 
from the Tripura Administration. 

Hospitals ill India r1Ul by ChriBtIaB 
Missionaries 

1501. Shri Raghunath Singh: Will 
the Minister of Health be pleased to 
state: 

(a) how many hospitals and dispen-
saries are being run in India at pre-
sent by Christian . Missionary Chur-
ches; and 

(b) provincial and central grant or 
aid given to them (State-wise)? 

The Minister of Health (Shri 
Karmarkarl: (a) and (b). The 
information is being collected and 
will. when available. be laid on the 
Table of the Sabha. 

Prices of Cartlamom 

1502. Shri .R. Narayanaswami: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether Government are aware 
that the prkes of cardamom are going 
down; and 
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(b) what stepa are being taken to 
raise the prices and thus encourage 
the cardamom producers? 

The Deputy MinIster of Agriculture 
(Shrl M. V. Krlshnappa): (a) and (b). 
There has been some decline in the 
prices of cardamom in recent months. 
This decline is attributable partly to 
seasonal factors and partly to a 
significant drop in export prices. A 
major part of cardamoms production 
in India is exported and hence prices 
in overseas markets exercise consi-
derable influence on home prices. 
Government are keeping a close watch 
on the price trend. 

Shifting ef Gauhati Goods Shetl 
to Narang 

1503. Shrl P. C. Borooah: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that the 
present Gauhati goods shed is proposed 
to be shifted to the marshalling yard 
at Narang station; and 

(b) if so, the reasons therefor? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes, 
Sir. 

(b) With the construction of Blrah-
maputra bridge the existing marshal-
ling yards at Pandu and Amingaon 
have become unusable. A new mar-
shalling yard has, therefore, become 
necessary. On account of inadequacy 
of space at Gauhati, a decision has also 
been taken to develop only passenger 
and coaching facilities there, and for 
the marshalling yard to be shifted to 
Narang about 3 miles from Gauhati. 

Joint Co-operative Farming 

1504. Shr:l Kallka Singh: Will the 
Minister of Community Development 
and Co-operation be pleased to state: 

(a) whether Uttar Pradesh State 
in collaboration with the Central Gov-
ernment is launching a new scheme of 
Joint Co-operative Farming wherein 
each Tehsil will have one Co-opera· 
tive organisation; 

(b) if so, the details of the scheme; 
and 

(c) how the service Co-operatives 
which number over 12000 in Uttar 
ra ~ State are functioning? 

The Deputy Minister of Commu-
nity Development and Co-opera-
tion (Shri B. S. Murthy): (a) A 
scheme for cooperative farming 
formulated on the basis of the 
recommendations of the ~ Working 
Group on Cooperative Farming and in 
accordance with the policy decision 
of the Government has been included 
in the Third Five Year Plan of Uttar 
Pradesh. This scheme however does 
not envisage that each Tehsil will 
have one cooperative organisation. 

(b) 45 pilot projects of cooperative 
forming are to be organised during the 
Third Five Year Plan period. The 
projects will be located in 45 districts 
and each project will consist of about 
10 farming societies. The pilot pro-
jects will be located in Community 
Development Blocks where the co-ope-
rative movement and Panchayati Raj 
have made some headway and where 
local leadership is available. The 
programme of pilot projects will be 
completed during the first three years 
of the Plan. During the current year 
pilot projects have been started in 11 
districts. Upto the 2nd October 
1961, 13 farming societies have been 
organised. 

It is also proposed to organise 
apprOximately 350 cooperative farm-
ing societies outside the pilot areas. 
20 farming societies have been 
organised outside the pilot areas by 
2nd October, 1961. 

The scheme also provides for a 
programme of education and training 
of the various categories of personnel 
connected with cooperative forming. 

(c) 15,258 service cooperntives 
have been organised in U.P. upto the 
end of October 1961. These societies 
cover about 65 per cent of the 
cultivating families. The total 
membership and paid-up share capi-
tal of these societies as On 30-6-61 
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were 14 lakhs and Rs. 215 lakhs 
respectively. During 1960-61, these 
societies advanced more than Rs. 9! 
crores as loans to their members. The 
loan requirements in regard to seed, 
implements, fertilisers and insecticides 
are met as far as possible in kind. 

SbahgaDj-Mau LIne 

1505. Shrl KaUka Singh: Will the 
J4inister of Railways be pleased to 
refer to the reply given to Unstarred 
Question No. 827 on the 25th August, 
1958 regarding Azamgarh Gosaiganj 
Rail link and state: 

(a) the sites and names of Railway 
stations then proposed in the project 
and the point at which the proposed 
line branched off from the Shahganj-
Mau section of North Eastern Railway 
near Azamgarh; 

(b) the reasons then given to justify 
'the construction of the line; 

(c) what will be roughly the esti-
mated cost of construction of that line 
today; 

(d) the major or minor bridges and 
the river sites where the proposed 
line crossed the rivers or rivulets; and 

(e) at what stage the project was 
'then abandoned and the specific 
reasons given therein for the aban-
donment? 

The Deputy Minister of Railways 
(8hrl S. V. Ramaswamy): (a) The 
names of Railway stations with sites 
proposed in the Azarmgarh-Gosaiganj 
project were: 

Name 

•. Azam.arh City 
;&. Gopalpur . 
3. Keel .. 
4. Atraulia 
S. Ama (ftag) 
~. Baskhari 
7. Tanda . 
8. Birahimpur 
9. Amsin 
10. Gosaiganj 

1611 (Ai) LSI)...!.4. 

Site 
(Distance from 

Ammgarh) 
mile .. 

The proposed line was to take of! 
from Azamgarh station itself (on Mall-
Shahganj section of the present N.E. 
Railway) towards northwest. 

(b) The survey was made during 
1906-1907 for proposed extension of 
the old B. & N. W. Rly. to open up 
certain popular and fertile areas in the 
Azamgarh and Faizabad districts. It 
was originally intended to take the 
line upto Tanda only which is a large 
town on the Gogra River about 24 
miles below Ayodhya. The local 
Government, however, expressed a 
desire that Tanda should also be con-
nected with the old O. & R. Railway, 
it was therefore, tentatively decided 
to carry out investigation for the line 
upto Gosaiganj, a station on the Faiza. 
bad loop of the present Northern Rail-
way. 

(c) Rs. 3 crores (Approx.) 
(d) 
Name of 
riven 

Tonse 

Chhota 
Sarjoo 

Description 
of bridges. 

5 x 40' . 

Pikia NaJa: 5 x 20' 

TirwaJ 

Between Azamgarh 
and proposed AD-
amgarh City station 
at mile 3. 

Between tbe propo sd 
stations Koel.. and 
Atraulia at mile 27. 

Between Atraulia and 
Ama (flag) at mile 31. 

Between Baskhari and 
Tanda stations at 
mile So. 

(e) The scheme was dropped due to 
difficult ways and means position pre-
vailing during those days. Moreover, 
Tanda, the only important town ex-
pected to be served by the proposed 
Railway, could effectively be served 
by a much shorter branch line from 
an adjacent station on the old O. & R. 
Railway, and the constructiOn of this 
long railway line was considered not 
necessary. By the restoration of the 
Akbarpur-Tanda line Tanda iI 
already on the railway system of 
India. 
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Improvement on Shahganj-Mau 
SeetioD 

1506. Sbrl Kalika Singh: Will the 
)4inister of Railways be pleased to 
to state: 

(a) the improvements in the Shah-
. ganj-Mau section of North Eastern 
Railway as regards renewal of track, 
electrification of stations, renovation 
of bridges and provision of passenger 
amenities at different stations during 
the period from 1956 to 1961; 

(b) the number of halt stations and 
their names which have been set up 
or are being set up for the conve-
nience of passengers during the same 
period; 

(c) the reason for excessive rates of 
demurrage at Azamgarh station for 
certain categories of goods; 

(d) whether new and fast running 
trains are likely to be introduced after 
renovation of track and bridges; and 

(e) if so, by what time and in what 
manner? 

The Deputy Minister of Railways 
(Shrl S. V. Ramaswamy): (a). Fol-
lowing are the improvements that 
have been or are being made. 

Track Renewals:-

The track which consisted of 41i 
Ibs. rails is being relaid with 
60 Ibs. uR" rails. So far 40 
miles have been completed 
from the Mau end and the 
work is in progress on the 
remaining 22 miles. 

Electrification of Stations:-

Azamgarh, Rani-ki-Sarai, Khora-
sen Road and Didarganj "Road 
stations have been electri1led. 

Renovation of Bridges:-

Out of 18 under strength bridges, 
8 have been already streng-
thened and the work on the 

rest is expected to be complet-
ed by September, 1962. 

Additional Passenger Amenities PH)·· 
vided:-

(i) Hand Pumps: At Phariha 
Saraimir and Didarganj Road . 

(ii) Hand Pumps and Wate,· 
Cages: At Muhammadabad, Gohna. 

(ii) Vendor's Stall, Benches in 
Waiting Hall and Improved 
Water Supply:-

At Azamgarh. 

(b) Two halt stations at Khanja and 
Sanjarpur have been set up. A halt 
station between Mau In. and Khurhat 
stations is being opened as an· experI-
mental a~ r  for one year. 

(c) Demurrage for all categories of 
goods at Azamgarh are realized at the 
same rate as at other stations of the 
railway. 

(d) and (e). Yes, Sir; speeds of 
existing trains are likely to be increas-
ed after the re-laying of the track 
and strengthening of the bridges have 
been completed. With regard to 
introduction of additional new trains, 
there is no proposal under considera-
tion. 

Track ReDewal 

1507. Sbrlmati Mafida Ahmed: Will 
the Minister of Railways be pleased to 
lay a statement on the Table indica-
ting the track renewal position of 
Indian Railways at the end of the 
Second Five Year Plan period? 

The Deputy MIDlster of Bailways 
(Sbrl S. V. Ramaswamy): A state-
ment is laid on the Table of the 
House. [See Appendix II, annexure 
No. 76]. 
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AsIan Railway Cont_ee 

1508. Shri P. C. Borooah: Will the 
Minister of Railways be pleased to 
state: 

(a) whether India had offered all 
its resources in railway equipment, 
rolling stock, training facilities to the 
Asian countries attending the Third 
Asian Railway Conference held in 
New Delhi recently in order to help 
develop the F.ailways in those coun-
tries; 

(b) if so, whether requests for such 
assistance have been received by Gov-
ernment from other Asian countries; 

(c) if so, how many and from which 
countries; and 

(d) what is Government's decision 
en those requests? 

The Deputy Minister of Railways 
(Sbri Shahnawaz Khan): (a) Yes, Sir. 

(b) No. 

(c) and (d). Do not arise. 

Tax Oil Cow and BulfaIo in Delhi 

1509. Sbri Balraj ~Ia o  Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that annual 
tax on a cow and a buffalo is Rs. 36 
and Rs. 60 respectively in New Delhi 
Municipal Committee area while it is 
much less in the area under Delhi 
Corporation; 

(b) whether it is also a fact that the 
people of New Delhi have been de-
manding removal of this discrimina-
tion; and 

(c) what has been done to meet 
this just and genuine complaint? 

The Minister of Health (Shri 
Karmarkar): (a) Yes. The annual 
tax on a cow and a buffalo is Rs. 36 
and 60 respectively in New Delhi 
Municipal Committee area whereas it 
is Rs. 10 aDd Rs. 25 in Delhi Municipal 
Corporation area. 

(b) No. 

(c) Does not arise. 

New Delhi MUDiclpaI Committee 

1510. Sbri Balraj Madhok: Will the 
Minister of Health be pleased to state: 

(a) how many villages fall 1JDder 
the jurisdiction of New Delhi Muni-
cipal Committee; 

(b) what are taeir namell; 

(c) whether any steps have been 
taken so far to provide basic civic 
llJIlenities to these villages; and 

(d) if so, the details thereof? 

The Minister of Health (Shrl 
Karmarkar): (a) and (b). There 
are no villages in the jurisdiotion of 
the New Delhi MuniciPal Committee. 

(c) and (d). Do not arise. 
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Mata TiIa Dam Project 

1513. Dr. Sushila Nayar: Will the 
Minister of lrriptiOD aDd Power be 
pleased to state: 

(a) the progress made in the Mata 
Tila Dam Project for the productioD. 
of electricity; and 

(b) the expected date by whicll 
electricity will be available from this 
project and the quantity e:xpeeted to 
be made available for industrial pur-
poses? 

The Deputy MlnJster of IrrIptioa 
and Power (Shri Bathi): (a) Orders 
for the generating plant and equip-
ment have already been placed and the 
delivery will commence from the 
beginning of 1962. During the year 
1961-62, the materials for 66 KV line 
from Mata Tila to Jhansi, will be pro-
cured and assembled. Approximately 
35 per cent. of the programme of con-
struction of power station and 40 per 
cent. of the programme relating to 
the erection of transmission lines will 
be completed by March, 1962. 

(b) The Mata Tila Power StaUOD 
is expected to be commissioned durinc 
1963-64. The installed generatinc 
capacity of the power station will be 
30 M.W. No information is available 
with the Government of India in re-
gard to the quantity available for 
industrial purposes. 

shlftbtc of Paror Station 

1514. Shri Bem Raj: Will the Mlnb-
ter of RaIlways be pleased to state: 

(a) whether Government have re-
ceived any representation from the 
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Panchayat of Kangra District to shift 
the present Paror station to the road 
side to Mile No. 741; and 

(b) if so, the decision taken there-
on? 

The Deputy MinJster of Railways 
(Shri 8. V. Ramaswamy): (a) Yes. 

(b) The proposal was examined 'and 
not aecepted for want of adequate 
justification. 

Vellore Government Hospital, Madras 
8tate 

1515. 8hri Dharamallngam: Will the 
Minister of Health be pleased .to state: 

(a) whether there is any scheme to 
modernise and improve the Vellore 
Government Hospital, North Arcot 
District, Madras State during the 
Third Five Year Plan; 

(b) if so, the total amount allocated 
for the purpose; and 

(c) when the work will start? 

The MiBlster of Health (Shri 
Iarmarkar): (a) to (c). The infor-
mation is being collected and will, 
when available, be placed on the Table 
of the Sabha. 

DIarrhoa In North Arcot District, 
Madras 8tate 

ID6. 81lri Dharmallncam: Will the 
Minister of Health be pleased to atate: 

(a> whether tile Government of 
India conducted a survey of the North 
Areat District of Madras State to 
e%IIIIline the wide-spread of diarrhoea; 

(b) if 10, whether the report of the 
8Ul"Vey Is ready; and 

(c> the details thereof? 

The Mbdster of Health (Slu:l 
llarmarItar): (a) to (c). On a request 
from th.. Govemml!nt of Madras, a 
team from. the Epidemiological Sec-
tiOn of the All-India Institute of 
Hygiene and Public Health, Cal'!UttII, 
was deputed early In September, 1961, 
to carry out inter ali4 an on-the-spot 

tudy of the outbreaks of diarrhoea In 
same taluks of the North and South 
Aroot districts of Madras State. 

Their preliminary report is laid on 
the Table of the Sabha. [Placed ift 
Library, See No. LT-3418/61]. 

Cholera In the Co_try 

1517. Shri P. C. Borooah: Will the 
Minister of Health be pleased to state: 

(a) the total number of Cholera 
deaths in the different States and 
Union territories this year, 10 far; 

(b) which was the worst affected 
area; 

(c) the total number of persons in-
oculated against Cholera; and 

(d) the total amount spent on anti-
Cholera measures in the different 
States and Union territories 10 far? 

The MInister of HeaI&h (Shri J[.ar-
markar>: (a) to (d). Necessary in-
formation is being collected and will 
be laid on the Table of the Sabha in. 
due course. 

Fertiliser Marketlnc Corporation 

1518. Shri P. C. IIorMah: Will the 
Minister of Food aDd Agrieulture be 
pleased to state: 

(a> whether a decision has been 
taken on the constitution of a fertili-
ser marketing corporation; and 

(b) if so, what are the constitution 
and functions of the envisaged corpo-
ration? 

The Minister of Apieulture (Dr. 
P. S. Deshmokh): <a) No decision has 
so far been taken. 

(b> Does not arise. 

Urban Water Sapply fa 1IabarasIltn. 

10.. SIlri Tilda" Narayan JadJlar. 
Will the Minister of Health be pleased 
to state: 

(a) what schemes of urban water 
supply have been recommended by the 
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Maharashtra State Government to be 
taken up during the Third Five Year 
Plan; 

(b) whether it is a fact that there 
is acute scarcity of drinking water in 
Manmad and Yeola cities in the dis-
trict of Nasik; 

(c) whether the Government of 
Maharashtra have asked to give prio-
rity to the water supply schemes at the 
above places; and 

(d) if so, what help is being ex-
tended by the Central Government in 
this regard? 

The Minister of Health (Shri 
Karmarkar): (a) No urban water sup-
ply scheme has been submitted by the 
Maharashtra Government, so far, to be 
taken up during the Third Five Year 
Plan. 

(b) No; there used to be acute scar-
city of drinking water at Manrnad but 
now with the completion of the two 
emergency schemes, the scarcity can-
not be said to be acute. 

(c) No. 
(d) Does not arise. 

GlraDa Project in Maharashtra 

1520. Shri Yadav Narayan J"adhav: 
Will the Minister of Irrigation aud 
Power be pleased to state: 

(a) whether it is a fact that the 
construction work of the Girana Pr0-
ject in the State of Maharashtra has 
been held over; 

(b) whether it i.1 also a fact that 
water percolates through the earthen 
work that has been t.:OI11pleted up till 
now; 

(c) whether it is the cause for hold-
ing over the further construction of 
the work; and 

(d) what steps have been taken to 
correct the above 1low in the earthen 
work? 

The Deputy MinJrier of Irrigation 
aD4 Power (Shrl Hatlll): (a) to (d). 
The Government of Maharuhtra are 

executing the Girna Project. No in-
formation is available with the Gov-
ernment of India on the points raised 
in the question. 

Rural Electrification in Nasik DiBtrId, 
Maharashtra 

1521. Shri Yadav Narayan ladhav: 
Will the Minister of Irrigation aDd. 
POWer be pleased to state: 

(a) the number of villages in Nuik 
District which have been recommended 
to be elecUified during the Third 
Five Year Plan; 

(b) project from which they will be 
electrified; and 

(c) when the supply of electric 
power will be given to them and 
quantum of power that will be made 
available? 

The Deputy Minister of lrrlgatioG 
and Power (Shri Balbi): (a) to (c). 
The information is being collected 
from the Government of Maharashtra 
and will be laid on the Table of the 
House as soon as possible. 

Hot Boxes in TraIns 
1522. Shri B. Das Gupta: Will the 

Minister of Railways be pleased to 
state: 

(a) the number of Hot Boxes OIl 
O.C.V.s., P.C.Vs. and wagons during 
the last twelve months, month by 
month, in the Northern Railway; 

(b) whether it is a fact that there 
were number of Hot Boxes on the 
Saloon in which the Railway Minister 
was travelling during the last six 
months, resulting in the cancellation 
of his journey; 

(c) if so, how many times and at 
what distance from Delhi; 

(d) whether it is a fact that the 
saloons which developed Hot Box 
are under the maintenance charge of 
Northern Railway with Delhi as Head-
quarters; 

(e) if so, whether the causes for the 
growing number of Hot Boxes have 
been analysed by the Ministry; aDd 
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(f) if so, what are they and what 
steps are proposed to be taken in the 
matter? 

The Deputy MiDJster of Railways 
(Shrl Shahnawaz Khan): (a) Num-
ber of hot boxes during the last 12 
months viz., from November 1960 to 
October 1961 on the Northern Rail-
way is as under: 

Broad Gauge 
Metre Gauge 
Narrow Gauge 

PCVs. OCV.. Wagons. 

94 
131 
Nil 

, 
2 

Nil 

6312 

531 
Nil 

Month-wise figures are shown in the 
statement laid on the Table of the 
House. [See Appendix II, ann r~ 

No. 77]. 

(b) There have been two cases of 
hot boxes on the saloons used by the 
Railway MImster. The first occurred 
at Mathura and the second occurred 
at Panki. The Minister continued his 
journey in the same train. 

(c) Twice, at a distance of 143 KM 
and 424 KM from Delhi. 

(d) Yes. 

(e) It is not a fact that there has 
been an increase in number of hot 
boxes. However, every hot box is 
investigated and suitable action taken. 

(f) The problem of hot boxes has 
been engaging the attemion of Rail-
ways all over the world, and on the 
Indian Railways attention has been 
focussed on this problem for the last 
30 years. No Railway has so far 
found a completely satisfactory solu-
tion, but the use of roller bearings 
does reduce the incidence of hot 
boxes. However, some of the steps 
currently being taken on the Indian 
Railways are: 

(i) The use of roller bearings is 
being extended. 

(ii) Experiments are being carried 
out to improve the method of 
lubricating axle boxes. 

(iii) Efforts are being made to re-
duce impacting speeds durinc 
shunting. 

(iv) Improved repair facilities are 
being provided. 

Railway SidiDgs 

1523. Shrimati Renu Chakravartt)': 
Will the Minister of Railways be 
pleased to state: 

(a) whether Railway sidings for 
mills at Jagatdal, Atpur, Kankinarrah 
and Shyamnagar on Eastern Railway 
utilising municipal lands do not pay 
any taxes to the municipalities in their 
jurisdiction; 

(b) whether Railway quarters also 
do not pay any municipal tax; and 

(c) if 110, the reasons therefor? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) and 
(b). The taxes are being paid. 

(c) Does not arise. 

Employees of Civil Aviation Depar't-
ment 

1524. Shrimati Renu Chakravartty: 
Will the Minister of TraDsport and 
CommllDieations be pleased to state: 

(a) whether it is a fact that except 
for merger of D.A. with pay there has 
been hardly any increase in the salary 
of Junior Clerks of Civil Aviation De-
partment since 1947; 

(b) whether their duties include ad-
ministration and revenue collection 
and other important jobs in small 
aerodromes and also Calcutta airport; 

(c) whether it is a fact that their 
chances of promotion to post of senior 
clerks are being restricted; and 

(d) whether the matter is being 
reviewed? 

The Deputy Minister Of Civil Avia-
tion (Shrl Mobiuddln): (a) The pre-
viously existing and the revised scale 
of pay of Junior· Clerks in the Civil 
A via tion Department as also similar 
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posts of Lower Division Clerks in the 
Government of India are as follows: 

Previous scale.-Rs. ~

EB-4-125--5--130 plus 
Rs. 50 as dearness allowance 
and Rs. 5 as interim relief up 
to a pay of Rs. 100 and Rs. 55 
as dearness allowance and 
Rs. 5 as interim relief for pay 
ranging between Rs. 101 and 
Rs. 150. 

Revised Scate.-Rs. 110-3-131-
4-155-EB-4-175 - 5 - 180 
plus dearness allowance of 
Rs. 10 upto a pay of Rs. 149 
and Rs. 20 thereafter. 

(b) They perform the normal cIeri· 
cal duties which include handling 01 
cash also. They have not to go round 
and collect revenue. 

(c) No. 

(d) The question does not arise. 

Delhi Zoo 

1525. Shri Inder 1. Malhotra: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether any new additions of 
rare animals have been made at Delhi 
Zoological Park recently; and 

(b) if so, what are the animals and 
from where these were procured? 

The MiDlster of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes, Sir. 

(b) Since answering a similar ques-
tion No. 1653 on 14-3-1961 the follow-
ing additions have been made: 

Two Gibraltar monkeys received 
as gift from Spain. 

Three Canada geese received as 
gift from the Government of 
United States of America. 

Six Agoutes and 12 Java sparrows 
on exchange basis from the 
Calcutta Zoo. 

Trame BUDDing Staff 

r Shri Subbiah Ambalam: 
1526. ~ Shri Tangamani: 

l Shri Sampath: 
Will the Minister of Railways be 
pleased to state: 

(a) whether the Traffic RunniD:g 
Staff have not gained monetary bene-
fits in the matter of Wage fixation 
after Second Pay Commission unlike 
all other categories; 

(b) if so, what are the reasons for 
the same; and 

(c) what steps are proposed to be 
taken in this matter affecting 13000 
employees? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Like 
other categories of staff the Traffic 
Running staff have a;50 gained in the 
matter of Wage fixation after Second 
Pay Commission. 

(b) and (c). Do not arise. 

Fire-fighting Tug 

1527. Shri D. C. Sharma: Will the 
Minister of Transport and CommlUli-
cations be pleased to state: 

(a) whether it is a fact that a fire-
1Igh ting tug has been buH t in the 
shipyard of Hooghly Docking and 
Engineering Company; 

(b) whether there is any proposal to 
build such tugs for supply to other 
ports in India or for commercial pur-
poses; and 

(c) if so, the details thereof7 

The Minister of State In the MfDIIt-
try of Transport and Co ni~ 

(Shri Raj Bahadur): (a) An order 
was placed by the Calcutta Port Com-
missioners with the Hooghly Docking 
and Engineering Co. Ltd. in March 
1960, for the construction of two Fire 
Floats at a cost of Rs. 66,99,074. One 
of the fire floats is in replacement of 
an existing fire 1Ioat which has pass-
ed her useful life while the other b 
an addition. Both the vessels have 
been launched and" the builders are 
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now engaged in fitting the machinery, 
constructing the super-structures and 
completing other items of work. 
Delivery of the vessels is expected in 
June 1962. 

(b) and (c). The position regard-
ing the construction of fire fighting 
equipment for other Ports is as 
follows: 

Bombay.-The Bombay Port Trust 
built a new fire fioat only in 1959. 

Madras.-Orders were placed by the 
Madras Port Trust in September, 1961 
tor the supply of two Dock tugs 
equipped tor fire-fighting purposes. 
One of these is in replacement of an 
old fire lI.>at which has been con-
demned. he vessels are expected to 
be delivered towards the end at 1962. 

Visakhapatnam.-One Fire Float 
was constructed in March 1959. 

Cochin.-A proposal to build a Fire 
Float for Cochin Port is under con-
sideration. 

KandJa.-It is proposed to build one 
Fire Float for the Port during the 
Third Five Year Plan period. 
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Director, Patel Chest IDstitute, New 
Delhi 

1529. Shri Vajpayee: Will the Minis-
ter of Health be pleased to state: 

(8) whether it is a tact that the 
Director of the Patel Chest Institute, 
who is a retired official, is allowed to 
draw pay plus pension exceeding his 
last pay; 

(b) if so, whether it is iD accordance 
with the fundamental rules governing 
fixation of pay of retired Government 
officials; 

(c) whether it is a tact that the 
audit report has raised objections in 
this regard; 

(d) whether it is also a tact that 
other officials working in the Institute 
have been denied this privilege; and 

(e) it so, the reasons therefor? 

The MinIster ot Health (Shrl 
Karmarkar): <a) Yes. 

(b) It is in relaxation of the ordi-
nary rules. 

(c) Yes. 

(d) Yes. 

(e) The offieers concerned did not 
ask for any special terms and the 
question of eiving them any special 
terms did not arise. 
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Prices of Important Cereals aDIl Cub 
Crops 

1530. Shri Neswi: Will the Minister 
of Food and Agriculture be pleased to 
state: 

(a) the steps taken to work out the 
remunerative prices to buy and sell 
important cereals and cash crops like 
.cotton, chillies and tobacco etc. in view 
of the policy of Government as pro-
'pounded in the Third Five Year Plan; 

(b) stePs taken to announce to the 
.cultivators such prices well in advance 
of the sowing season; and 

(c) the steps taken to create per-
manent agencies both in the centre 
.and the States to fix such prices and 
take other necessary steps to imple-
ment the above policy? 

The Deputy MinIster of Agriculture 
(Shri M. V. Krislmappa): (a) and (b). 
.Presumably, the Member seems to be 
referring to ,the fixation and announ-
·cement of minimum and maximum 
prices of important foodgrains and 
cash crops. So far as foodgrains are 
-concerned, the matter is under con-
sideration. Minimum prices for 
sugarcane delivered to sugar factories 
and maximum and minimum prices 
for cotton are already fixed and 
announced before the sowing season. 
In the case of jute, powers 'have been 
acquired by Government under the 
Essential CommodLties Act, 1955 to fix 
minimum and maximum prices. 

(c) The proposal to set up an Agri-
cultural Commodities Advisory Com-
mittee which would, inter alia, advise 
the Government on matters relating 
to price policy is under consideration. 
In the case of cotton and jUJte, the 
Textile Commissioner and .Jute Com-
missioner respectively are the appro-
pria te Central agencies concerned 
with ,the implementation of price 
policies. 

Central Engineering Serviu (Roads) 

1531. Shri P. L. Barupal: Will the 
Minister of Transport and CommUDi-
eations be pleased to state: 

(a) whether it is a fact that the 
service cadre of the Central Engineer-
ing Service (Roads) Class 1, has not 
yet been constituted in implementation 
of the Recruitment Rules notified iD 
September, 1959; 

(b) whether it is also a fact that 
promotions to some sernor posts have 
been made without constituting the 
Cadre; 

(c) whether it is also a fact that 
ad-hoc confirmation to some senior 
posts is proposed to be made withoui 
constituting the Cadre; 

(d) if the reply to parts (b) and (c) 
be in the affirmative, how the interests 
of persons recruited through U.P.S.C. 
on the basis of competitive exami-
nations are proposed to be protected· 
and ' 

(e) the reasons for delay in consti-
tuting the Cadre? 

The Minister of State in the Minis-
try of Transport and CommunicatioDli 
(Shri Raj Bahadur): (a) to (e). As 
all Class I Engineering posts in the 
Department of Transport (Roads Wing) 
are borne on the cadre of the Central 
Engineering Service (Roads) Class-I 
the incumbents of these posts a to~ 
matically constituted the Service with 
the promulgation of the Recruitment 
Rules for the Service in October, 1959. 
The seniOrity list of officers of and 
above the rank of Divisional Eng:ineer 
Consultant (Class I-Senior) has al-
ready been prepared and shown Ito 
the officers concerned. The question 
or fixation of inter se seniority ot 
officers appointed as Assistant Engi-
neer Consultant (Class I-Junior) on 
the basis of the Combined Engineering 
Services Examination is under con-
sideration. Their seniority list will be 
prepared as SOon as their seniority has 
been determined and circulated among 
them. 

Two officers have been promoted to 
the grade of Divisional Engineer Con-
sultant after the promulgation of the 
Central Engineering Service (Roads), 
Class I, Recruitment Rules. These 
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officers were considered fit for pro-
motion bef(lre the Recruitment Rules 
came inoto force and were promoted 
on the clear understanding that their 
promotion was purely temporary and 
would not entitle them to any claim 
of seniority over the officers not yet 
promoted. No ad hoc confirmation in 
¢he grade of Divisional Engineer 
Consultant is proposed to be made 
pending a decision on the question of 
fixation of seniority of Assistant 
Engineer Consultants. There is, 
therefore, no question of ignoring the 
interests of persons recruited through 
the Union Public Service Commission 
on the basis of cO'lIlpetitive 
examinations. 

Vivisection of An.lmals In Laboratories 

1532. Shrl Balraj Madhok: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) the number of the vivisection 
laboratories (experiments on animals) 
in the country, both licensed and 
unlicensed; 

(b) the number of various species of 
animals used for experiments in these 
.boratories; 

(c) the total number of animals and 
birds vivisected in a year; 

(d) the number of those experi-
mented without anaesthetics; aDd 

(e) the results obtai.ned by these 
experiments? 

The Deputy MInIster of Agriculture 
(Shri M. V. Krlshnappa): (a) to (e). 
In 1954, the Government of India set 
up a Commitl1:ee to go into the whole 
question relating to the Prevention of 
Cruelty to Animals. In the course of 
its deliberations, the Committee col-
lected detailed information on animal 
experimentllltion from 27 Medical Col-
leges, 8 Veterinary Colleges, 10 Serum 
and Vaccine manufacturing Institu-
tions, 15 Medical Research Institutions 
and 12 Public Health Laboratories. 
The Committee also visited some of 
the leading Medical Colleges and 
Medical Research Institutes in Ith.e 

country. The details of the institu-
tions, the nature of research and ex-
periments on which they are engaged, 
and the number and species of animals 
used by them is contained in Chapter 
III and Appendix XII to the Com· 
mittee's Report, which was published 
in 1957 and copies of which are avail-
able in the Parliament Library. It 
will bee seen therefrom that the 
animals commonly used for experi-
mentation are frogs, mice, rats, guinea-
pigs, rabbits, cats, dogs, sheep, goats, 
cattle, calves, buffaloes, horses and 
monkeys. Pigeons, fowls, chickens 
and chickemberyos are also used in 
some institutions. The main purpos-
es of these experiments are diagnosis 
of human and animal diseases, reo 
search in the fields of medical and 
veterinary sciences, teaching and de-
monstration, preparation of Sera and 
Vaccine and standardisation of pro-
ducts other than sera and vaccine such 
as pharmaceuticals. According to the 
Committee's Report, the majority of 
experiments on animals carried out 
in India does not need anaesthesia as 
they consist of injections or inoccula-
tions whiCh do not cause any appre-
ciable suffering. Cutting operations 
are generally performed under the 
mfluence of anaesthesia. 

No information on the subject has 
been collected after 1957. Chapter 
IV of the Prevention of Cruelty to 
Animals Act, 1960, however, provides 
for the setting up of a Committee for 
control and supervision of experlmen-
tation On animals, if considered neces-
sary, on the advice of the Animal Wel-
fare Board. The main function of 
this Committee would be to ensure 
that experiments on animals in India 
are performed in as humane a manner 
as possible. 

Doctors UDder N.D.M.C. 

1533. Shrl Balraj Madhok: Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that doctors 
and staff posted in the dispensaries by 
the New Delhi Municipal Committee 
have been given living accommodation 
at long distances from the 
dispensariedl; 
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(b) if so, whether it aftects adverse-
ly the efII.ciency of the doctors and 
utility of the dispensaries to the pub-
lic; and 

(c) whether Government will, 
therefore, consider posting the doctors 
in the dispensaries nearest to their 
residence or provide them accommoda-
tion near the dispensaries? 

The MiDJster of Health (Shrl 
Karmarkar): (a) No. 

(b) and (c). Do not arise. 

Telegraph and Telephone FaclUties at 
Bharmar Sub-Post Oftlce In Kanpa 

r Shri P. C. Borooah: 
1534. ~ Shri Nek Ram Negi: 
l Shrl Ram Garib: 

Will the Minister of Transport and 
Communications be pleased to refer to 
the reply given to Unstarred Ques-
tion No. 175 on the 21st November, 
1961 and state: 

(a) which are the fifteen branch 
offices attached to 'the Bharmar 
Departmental Sub-Office; 

(b) what is the number of sta1! 
category-wise attached to Bharmar 
Sub-Office and whether more sta1f is 
)lroposed to be posted; and 

(c) by when Bharmar is likely to be 
)lrovided Telegraph and Telephone 
system and how long it will take to 
finaliJIe whether Dhameta will be 
provided with these facilities? 

The MInister of Transport and 
Communications (Dr. p. Subbarayan): 
(a) 0) Chhatar Jogian (2) Brat Banal 
(3) Haridevi (4) Makroli (5) Rajata-
lab (6) Talara (7) Fatehpur (8) Sehal 
(9) Golwan (0) Ramnagar (11) Parol 
(12) Takoli Ghirthan (13) Sanohra 
(14) Sukkar Chaudhian (15) Larath. 

(b) (i) One Sub-postmaster. 

(Ii) Two Extra-Deparlmental Deli-
very Agents. 

(ill) One Extra-Departmental 
Chowlddar. One post of clerk has 
beI!III. an ti~. 

(c) Telegraph and telephone facili-
ties will be provided at Bharmar by 
March, 1963. Sanction for providing 
telegraph and telephone facilities at 
Dhameta will be issued, if the pro-
posal is remunerative, by January, 
1962. 

UpgradiBg of P. " T. Circle, Orissa 

1535. Shri Chlntamonl PanI.grahl: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Government have taken 
into consideration the question of up-
grading the present status of P. and T. 
circle for Orissa into a major one; 

(b) if so, what is the deCision; and 

(c) what are the difficulties in up-
grading the Orissa circle into a major 
one? 

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a) 
Yes. 

(b) It was decided not to upgrade 
the post of D.P.T. Orissa to that of 
Postmaster-General for the present. 

(c) At its present level of traffic and 
revenue, the Orissa Circle does not 
justify its being placed under a 
postmaster-General. 

R.M.S. Sectlona of Ortaa 

1536. Shri Chlntamonl Panlcrah1: 
Will the Minister of TransPort and 
CommunlcatlODll be pleased to state: 

(a) whether Government are aware 
that a few R.M.S. Section, major por-
tion of which are running within the 
political boundary of Orissa have been 
allowed to be controlled by the differ-
ent neighbouring circlee like-Andhra 
and the Post-Master General of 
Kadhya Pradesh; and 

(b) whether Government propole to 
transfer the control over R.M.S. Sec-
tions running from Khurda Road to 
Vijayanagram and Jhansuguda to Rai-
pur to the Director of POlIte and Tele-
eraphs, Orissa? 

The MInIster of Transport and C--
m1lDieatloJul (Dr. P. Subharayan): (a) 
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There is only one such section bet-
ween Raipur-Titilagarh under the 
control of the Postmaster General,. 
Nagpur which covers a distance of only 
six miles more in Orissa than Cen-
tral Circle. 

(b) No change is considered neces-
sary on the -basis of the traffic pattern. 

Tele-commDDlcatlon System In Orbsa 

1537. Shri Chlntamoni Panirrahl: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Government are con-
sidering the proposal for centralising 
the works and transferring the ad-
ministrative and technical control over 
the entire tele-communication system 
of Orissa to the Director of Posts and 
Telegraphs, Cuttack; 

(b) if so, whether the proposal has 
materialized; and 

( c) if not, reasons for delay? 

The Minister of Transport and Com-
manications (Dr. P. 8ubbarayan): (a) 
Yes. 

(b) The proposal is nearing flnalisa-
tion. 

(c) The question requires examina-
tion from different aspects such as, 
efficiency of maintenance, specially 
of long i ~  communication, com-
munity of interest and pattern of flow 
of traffic and development of 1ele-
communications in the region. 

Postal Delinrlee 

(8hri Nek Ram Negl: 
1538. ~ Shri P. C. Borooab: 
l Shrl Ram Garlb: 

Will the Minister of Transport and 
CommDDlcations be pleased to refer 
to the reply given to Unstarred Ques-
tion No. 175 on the 21st November, 
1961 and state: 

(a) whether it is a fact that post 
bag and even ordinary mail and T.M.O. 
etc addressed to Dhameta Post Office 
ar~ wrongly delivered by RMSIPostal 
Services at Dhaneta in the same 
District; 

(b) if so, how Government propose 
to overcome this situation; and 

(c) whether more staft is propoeed 
to be posted at Bharmar SUb-P.O. for 
achieving efficiency? 

The MInister of Transport aDd C«n-
mDDlcations (Dr. P. Subbara:ran): (a) 
No report has been received about ma. 
delivery of mail for Dhameta at 
Dhaneta or vice versa. No wrong 
advising of TMOs has been noticed lID 
far. 

(b) Does not arise. 

(c) One post of Extra Departmental 
Delivery Agent has already been creat-
ed from 5th September, 19tH to im-
prove local delivery. Seven branch 
post offices of Bharmar Sub-office are 
being transferred to Rehan P.O. by 
upgrading the later into a Depart-
mental Sub-OtJIce. No additional Sta1f 
will, therefore, be justified for Bharmar 
Sub-office. 
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Skimmed Milk Powder 

1540. Shri L. Achaw Singh: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether it is a fact that 50 
metric tons of imported skimmed 
milk powder allotted to Manipur for 
1959-60 has been disposed of outside 
Manipur by some official of the Mani-
pur Administration; 

(b) whether another public quota 
of the same amount of skimmed milk 
powder has been allotted for the year 
1960-61 for Manipur and disposed of 
in the same manner; and 

(c) if the answers to (a) and (b) be 
in the affirmative, steps taken by the 
Government to check the deal and 
punish the culprits? 

The Deputy MinJster of Agriculture 
(Shri M. V. KrisbDappa): (a) to (c). 
Necessary information is being col-

lected and will be placed on the Table 
of the Sabil.a as soon as available. 

IIaUstorm In Manlpur 

1541. Shri L. Achaw Singh: Will the 
Minister of FOOd and Agriculture be 
pleased to state: 

(a) whether it is a fact that there 
was a hail-storm in the valley of 
Manipur during the first fortnight of 
November, 1961 and many standing 
croPs were affected; and 

(b) if so, the extent of the damage 
caused to crops and areas affected in 
the heavy rains and hail-storm? 

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) and (b). 
Necessary information is being col-
lected and will be placed on the 
Table of the Sabha as soon as 
available. 

Sugar In Manipur 

1542. Shri L. Achaw Singh: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that the 
Apex Co-operative Marketing Society 
in Manipur has stocked an abundant 
quantity of sugar and after the de-
control has disposed of the sugar at 
the enhanced rate of Rs. 1.00 per md .. 
in addition to control rate; and 

(b) if so, the amount of profit the 
society made on the deal? 

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a) 
and (b). The Apex Co-'operative Mar-
keting Society in Manipur had a stock 
of 9287 maunds  of sugar at the time 
of decontrol. Part of the stock had 
deteriorated and was in damaged 
condition. The Society is reported to 
have reduced the price of damaged 
stock by Re. 1 per maund and raised 
the price of better stock by Re. 1 per 
JllAund to compensate for loss incur-
red on disposal of damaged sugar. It 
claims that no additional profit was 
made by doing so. 
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RaIlway LIDe Benn. Mamaadaral 
and Kanyakumarl 

1543. Shri AmJad AU: Will the Min-
ister of Railways be pleased to state: 

(a) whelher there is any proposal 
to construct a railway line between 
Manmadurai and Kanyakumari; 

(b) if so, the time that will be taken 
to implement the scheme; and 

(c) if not, w!1ether his Ministry 
will consider the proposal of construct-
ing this line in view of the fact that 
this part of the area is not served by 
Railways and there is a great demand 
fer it? 

The Deputy Minister of BalIways 
(Shri S. V. Bamaswamy): (a) and 
(c). Construction of a railway line 
from Manmadurai to Virudhunagar is 
included in the physical programme of 
the railways in the Third Five Year 
Plan. The proposal to connect it with 
Cape Comorin would involve construc-
tion of a r,ailway line from Tinnevelly 
to Cape Comorin but this is not in-
cluded in the railways programme for 
the Third Plan. 

(b) Engineering and TraffIc surveys 
for the Manmadurai-Virudhunagar line 
will be carried out during this work-
ing season, which wil be followed up 
by construction. It is too early to say 
when the construction of the line will 
be completed. 
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1548. Shri Sugandhi: Will the Min-
ister of Railways be pleased to state: 

(a) whether it is a fact that there 
was a derailment of a goods train 
between Mulvad and Telgi on Southern 
Railway metre gauge HubIi-Sholapur 
section on or about the 21st Novem-
ber, 1961; 

(b) if so, the details thereof; 

(c) the total number of derailmenta 
on this track since 1958-59 to date, 
year-wise; and 

(d) whether Government have ex-
amined the reason for the frequent 
derailments on this particular section 
and whether the track is thoroughly 
checked? 

The Deputy Minister 01 RaIlways 
(Sir! S. V. Ramaswamy): (a) and (b). 
On 21st November, 1961 at about 6·3'1 
hours, while an Up Goods train was on 
the run between Mulvad and Telgi 
stations on HubIi-Sholapur Metre 
Gauge Section of Southern I:aBw9Y 
the buffer of one wagon broke, the six 
vehicles next to it capsized and two 
Brakevans derailed. The approximate 
cost of damage to Railway property 
has been assessed at Rs. 1600. There 
was no casualty. 

(c) There have been three derail-
ments on the track between Mulvad 
and Telgi stations since 11158-59. two 
in 1959-60 and one in 1961-62. 

(d) Yes. 

1611 (Ai) L.S.n-5. 
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National IDghways ID ADdhra PradeBIa 

1550. Shri Madhusudan Rao: Will 
the Minister of Transport aDd Com-
mUDlcatioDS be pleased to state: 

(a) the names of National Highways 
that will be taken up during the Third 
Five Year Plan period in Andhra 
Pradesh; and 

(b) the total expenditure to be in-
curred in each case? 

The MlnJster of State ID the Mhos-
try of Transport and CommaDicatiollll 
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(SMI Raj Bahadur): (a) and (b). A 
statement giving the infonnation is 
laid on the Table of the House. [See 
Appendix n, annexure No. 78]. 

Development of Forests hi ADdhra 
Pr&de9h 

1551. Shri Madhusudan Rao: Will 
the Minister of Food and ArrlcultDre 
be pleased to state: 

(a) the amount allotted fur the 
development of forests in Andhra 
Pradesh during the year 1981-62; and 

(b) the amount allotted on the 
development of forests to the State 
during the Third Five Year Plan 
petiod? 

The MiDister of Arricnltore (Dr. P. 
S. Deshmukh): (a) Rs. 22'99 Jakhs. 

(b) Rs. 145:00 lakhs. 

Supplementary Budget GraDts for 
Salem-Bangalore Link 

. 1552. Shri Narasimhan: Will the 
Minister of Railways be pleased to 
state whether and when the Supp:c-
tnentary Buaget Grants are proposed 
to be moved for final location survey 
of further work in connection with 
the proposed Salem-Bangalore link 
via Dhannapuri and Hosur included in 
the Third Five year Plan? 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): A supple-
mentary Grant for funds for the cur-
rent year for carrying out a Final 
Location Survey of the Bangalore-
Salem line has been voted by the 
arliarn~nt on 2nd December, 1961. 

Budhal MedbUD Tank Project 

1553 Shri Sonavane: Will the Min-
ister of IrrIgation and Power be pleas-
ed j;o state: 

(a) the reasons for delay in not 
" covering the target area of 12,000 acres 
of irrigation under the Budhal Medium 
-Tank Project in Sholapur District of 
Maharashtra State; 

(b) steps taken to expedite the 
. supply of water to the lands under 
. the cotnmani area of the project; and 

(c) the minimum ti ~li lt within 
which the entire area of 12,00'0 acres 
would be irrigated? 

The Deputy Minister of irrigation 
and Power (Shrl Hathi): (a) t:> (c). 
Budhal Tank Project is being E'xecut-
ed by the Government of Maharashtra. 
Infonnation is not available WIth the 
Government of India on the . points 
raised in the question. It will be laid 
on the Table of the House as soon as 
it is available. 

C.B.S. Dispensaries 

1554. Shrl M. B. Thakore: Will the 
Minister of Health be pleased to state: 

(a) whether it is a fact that the 
Compounders of C.H.S. Dispensaries in 
New Delhi and Delhi have not yet 
been paid their arrears arising out of 
the new pay scales recommended by 
the Pay Commission; 

(b) if so, the reasons for the delay; 
and 

(c) the nature of the action propos-
ed to be taken in this regard? 

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir. 

(b) and (c). The new pay scale as 
recommended by the Pay Comm.sslOn 
is admissible only to 'fully qua:uied 
Phannacists'. The term "fully quali-
fied" has not yet been clarified. Pend-
ing necessary clarification, the pay o! 
77 compounders who are matricu:ates 
with three years' training and are 
registered under Sec. 31(c) or 32 of 
the Pharmacy Act has been fixed &lld 
the arrears will be paid shortly. The 
pay of the remaining 37 compounders 
will be fixed in the revised scale after 
the clarificatory orders referred to 
above are issued. 

Compounders of C.H.S. Dispensaries 

1555. Shrl M. B. Thakore: Will the 
Minister of Health be pleased to sbte: 

(a) whether it is a fact that a 
decision was taken as far back as 
1958 to supply coats to the Compound-
ers of the C.H.5. Dispensaries; 
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(b) if so, whether it is also a fact 
that no action has SO far been taken 
to implement the decision; and 

(c) the reasons therefor? 

The Minister of Health «Shli Kar-
markar): (a) A decision in the matter 
was taken in 1960. 

(b) No, Sir. ActiOn has been taken 
to implement the decision. 

(c) Does not arise. 

C.H.S. Dispensaries 

1556. Shri M. B. Thakore: Wil! the 
Minister of Health be pleased to 
state: 

(a) whether it is a fact that the 
compounders of C.H.S. Dispensaria 
who are required to attend the dis-
pensaries on Sundays and Gazetted 
Holidays are not granted compensatory 
leave in lieu thereof; and 

(b) if so, the reasons therefor? 

The Minister of Health (Shrl Kar-
markar): (a) Yes,. Sir. 

(b) The ancillary staff including the 
compounders attached to hosp;t3!s and 
dispensaries normally wOTk for 48 
hours in a week. The compounders 
attached to the Dispensaries under the 
C.H.8. Scheme work only for 401 
hours In a week, including extra duty 
on Sundays and Gazetted Holidays. 
The question Of compensatory Ipave in 
lieu of duties on Sundays and Gaztotted 
Holidays does not, therefore, arise. 

PrImary Health Ceutres In Punjab 

{
Shri Daljlt Singh: 

1557, Shri D. C. Sharma: 

Will the Minister of Health be 
pleased to state: 

Ca) the places where primary health 
centres have been opened in Punjab 
State during 1959-60, 1960-61 and 
1961"62 so far; and 

(b) the financial assistance given 
. to these, ~tr  during the same 
period? 

The MInIster of Health (Shri Kar-
markar): (a) and (b). A statement 
giving the required informati'>D is laid 
on the Table Of the House. [See Ap-
pendix II, annexure No. 79]. 

Zoo In Delhi 

1558 {Shri D. C. Sharma: 
. Shri BhaktDarshan: 

Will the Minister of Food aDd Apl-
culture be pleased to state: 

(a) the further progress made In 
the construction of Zoological park in 
Delhi; and 

(b) the details thereOf? 

The Minister of Agrienlture (Dr. P. 
S. Desbmakh): Ca) and (b). Since ans-
wering the Unstarred Question 
No. 698 on 11th August, 1961, further 
progress made on the construction of 
the Park is indicated in the statement 
laid on the Table of the House. [See 
Appendix II, annexure No. 80]. 

Circalar Railway Al"01Ul4 CIlIC1Itta 

J Shri D. C. Sharma: 
1559.\ Shri Ram Krlshan Gupta: 

wnr the Minister of BaUwaya be 
pleased to refer to the reply _ given to 
Unstarred Question No. 745 on the 11th 
August, 1961 and state the progress 
made So far in regard to the scheme 
for construction of Circular Railway 
around Calcutta? 

The Deputy MlnJster of Railways 
(Shri S-V. Ramaswamy): No pro-
gress has ·been made. 

Crop Insurance Scheme 

r Shri AJit SfDch Sarhadi: 
1560. -< Shri Khimjl: 
L 8hri D. C. Sharma: 

Will the Minister of Food and A&rI-
culture be pleased to state: 

Ca) whether Punjab Government 
'has approached the Centre in regard 
to its' Crop Insurance Scheme; 
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(b) if 80, the aid requested from 
the Union Government and reaction 
thereon; 

(c) the details of the scheme; 

(d) what are the States from which 
auch schemes have been received; and 

(e) in how many States the schemes 
have been implemented? 

The MinJster of Agriculture (Dr. P. 
S. Deshmukh): (a) Yes; the scheme 1s 
being worked out by the Punjab 
Government in consultation with the 
Government of India. 

(b) The Punjab Government had 
requested the Centre to meet 75 per 
cent. of the cost of the scheme; but the 
Government of India have decided to 
meet 50 per cent. of cost of adminis-
tration only, for the period of the 
Third Five Year Plan. 

(c) The details of the ~  are 
still being finalised by the State Gov-
ernment. 

(d) Punjab only. 

(e) None. 

CoDstruetlOll of Ships b:r Yaps1aTla 

1511 .r Shri AJlt Sbach Sarhadl: 
. L Shri Bam Krishan Gupta: 

Will the Minister of Tl'UISJIOrt aDd 
CommUDicatiOll8 be pleased to refer to 
the reply given to Unstsrred Questiol'l 
No. 2629 on the 29th August, 1961 and 
state: 

(a) whether settlement has 
been reached in regard to the 
truction price of the ships by 
Government of Yugoslavia; and 

since 
cons-
the 

(b) if so, the nature and number of 
ships to be constructed? 

The MinIster of state In the MiDill-
try of TraDsport and Communications 
(Shrl Raj Bahadur): (a) and (b). It 
is understood that only one Indian 
Shipping Company has so far finalis-
ed its negotiations with a Yugoslavian 
shipyard for the construction of one 
cargo vessel 

LA.C. CaaeeUattOll Buies aDd 
BeruIatiODS 

1562. Shri Basamatarl: Wil! the 
Minister of Transport and Communl-
catiODS be pleased to state: 

(a) the reasons for LA.C. continu-
Ing to have cancellation rules and 
ticketing procedure so complicated 
which involves waste of time and 
energy of the staf! as well as the 
palsengers who wait at the booking 
counters; and 

(b) reasons for not simplifying these 
cancellation rules and regulation like 
I.A.T.A. of whicn I.A.C. baa nOW 
become a member? 

The Deputy MInister of Civil Avia-
tion (Shri MohiudcUn): (a) and (b). 
The Indian Airlines Corporation have 
reported that the International Air 
Transport Association does not have 
cancellation rules for world-wide ap-
plication. The Indian Airlines Cor-
poration cancellation rules are simple, 
straightforward and are phased ac-
cording to the margin of t1me left 
between the time of cancellation and 
the departure of the service. The 
earlier the cancellation, the lower the 
penalty. This theory has been follow-
ed by the Corporation in the expecta-
tion that if a seat is cancelled reason-
ably early, there would be a possibility 
of its re-sale. The Corporation have 
further stated that their tickets in 
form and content are similar 00 that 
of International Air Transport As-
sociation and that in fact their 
ticketing procedures are simple and 
are framed to meet their traffic and 
accounting requirements. 

Indo-West Gel'llllUlJ' AIr Serviee 

{
Shri Pahadla: 

1563. Shri P. G. Deb: 
Shri P. C. Borooah: 

Will the Minister of Transport aDd 
CommunicatiODS be pleased to state: 
(a) whether Indian Government bas 

negotiated with West Germany to 
operate air services; and 

(b) if so, what are the terms of 
negotiations? 
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The Deputy Mblister of Civil Avia-
tion (Shri Mohinddln): (a) and (b). 
Yes, Sir. Negotiations were held 
between the Air Delegations of the 
Government of India and the Govern-
ment of the Federal ~  of Ger-
many in New Delhi during the period, 
from 9th to 17th October, 1961. The 
two Delegations initialled the text 
of an Air Services Agreement ~t n 

the two countries, to be submitted to 
the respective Governments for 
signature and ratification. In the 
meantime, the terms of the Agreement 
are being treated as confidential. 

Mnrder of Army Ofllcer In TralD 

{
Shri P. O. Deb: 

15". Pandit D. N. Tiwari: 

Will the Minister of Rallwan be 
pleased to state: 

(a) whether an army officer wal 
murdered in the train on or about the 
23rd October, 1961 in West Bengal; 

(b) if so, whether any enquiry haa 
been conducted into the same; and . 

(c) the action taken in the matter? 

The Deputy MInister of RaIlways 
(Shri Shahnawaz Khan): (a) to (c). 
Yes, Sir. Government Railway Police, 
Mokameh have registeded a case uJs. 
392 and 302 I.P.C. and are investigatine 
into it. 

TrafIIc R1IJIJlIq Stair 

{
Shri Snllbiah Amblllam: 

1565. Shri Tanpmani: 
Shri Sampath: 

Will the Minister of Rallwan be 

pleased to state: 

(a) whether representations were 
made to the Minister by the Traffic 
Running staff, Madurai Division at 
Madurai on the 5th October, 1961 con-
cerning their demands and grievances 
in regard to wages, promotion. tra-
velling allowances etc.; and 

(b) if so, the action taken in the 
matter? 

Thll Deputy MlnJster of RaUWSYll 
(Shrl Shahnawas°Khan): (a) Yes, Sir. 

(b) The matter is under considera-
tion. 

layanU Shipping Company 

1565-A. Shri Goray: Will the Minis-
ter of Transport and Communications 
be pleased to state: 

(a) how much tonnage was added 
under the Indian Flag by the acqui-
sition of the vessel 'Adi Jayanti' 
owned by Jayanti Shipping Company; 

(b) what was the paid-up capital 
of this Company when it was regis-
tered in February, 1961; 

(c) what is the amount rJ! capital 
this company has been authorised to 
raise by the Controller of Capital 
Issues; and 

(d) how many sections of the Indian 
Shipping Act, 1958 haVe been waived 
in order to help the company to ac-
quire 'Adi Jayanti'? 

The Minister of Slate in the J\1inis-
try of Transport and CommlUucations 
(Shri Raj Bahadnr): (a) 20,418 Gross 
Registered Tons. 

(·b) Rs. 200. 

(c) The Controller of Capital Issues 
has consented to the raising of capital 
by the Company to the value of 
Rs. 1,50,00,000. (Rupees one crore and 
fifty lakhs only) by ';he issue of 
150,000 equity shares of Rs. 100 each 
for cash at par. 

(d) Exemption has been granted to 
the vessel 'Adi Jayanti' and her 
master from complying -,::th the re-
qUirem'ents of sections 76, 99, 100, III 
and 212 of the Merchant Shipping Act, 
1958 for a period of one year from the 
24th August, 1961 in respect of the 
employment on the vessel cf officers 
and crew. 

.--



DECEMBER 6, 1961 Calling Attention to 
matter of Urgent 

1Z brs. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

GROllNDING OF AEROPLANES OF THE 

INDIAN AIRLINES CORPORATION 

Sbri S. M. Banerjee (Kanpur): Sir, 
under Rule 197, I beg to call the atten-
tion of the Minister of Transport and 
Communications to the following 
matter of urgent public importance 
,and 1 request that he may make a 
statement thereon:-

''The grounding of nearly half 
of the aeroplanes of the Indian 
Airlines Corporation and the 
consequent inconvenience caused 
to the passengers." 

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): I am grateful 
to the Speaker for giving me this op-
portunity to make a statement on the 
alleged grounding of nearly half of 
the fleet of the Indian Airlines Cor-
.portion and the consequent inconve-
nience caused to the travelling public. 
I particularly welcome the opportu-
nity as it enables me to clarify the 
position and thereby remove certain 
wrong impressions which the Press 
reports might have caused. 

At the outset I would like to state 
that the report that half of the fleet 
of the ,Indian Airlines Corporation 
has been r~ n  is incorrect. The 
total fleet of the Corporation at pre-
sent consists of 79 aircraft and not 91 
as stated in the Calling Attention 
notice. Out of the 79 aircraft, 13 air-
craft (6 Dakotas and 7 Herons) had 
been grounded for sale. Thus the 
Corporation were left with a fleet 
of 66 aircraft of which 5 aircraft were 
grounded for repairs (2 were exten-
sively damaged and 3 were under-
going repairs after accidents). In 
addition, 9 aircraft were in the work-
shops undergoing periodical mainten-
ance checks etc. Therefore, the Cor-
poration was left with an effective 
fleet of 52 aircraft, cons!stingof 5 
Viscounts, 5 Fokkers, 5 Skymasters 
and 37 Dakotas. The number of air-
craft, which were not available for 

Public Importance 

operation was perhaps slightly more 
than 'the normal number which is 
taken into the shops periodically. 
This posit'on was partly due to some 
accidents and partly to other factors 
with which I need not take up the 
time of the House. This temporary 
depletion of the fleet necessitated the 
revis:on Of the schedules with effect 
from the 18th November, 1961, atfact-
ing particularly the trunk routes. The 
quantum of reduction on the trunk 
routes operated with Viscounts can 
be gauged from the following 
figures:-

SectDT Preq",ncies Prequencies 
prior to as p" re-
rS-u-6r per vised sche-
week. dute. 

~o a l i 25 21 

Bombay-Calcutta 10 7 (2 by Sup-
er Cons-
tellation. 

Delhi-Calcutta II 7 by Fok-
ker. 

Calcutta·Madras 7 7 
Delhi-Madras 7  7 

In addition, there has been reduc-
tion of some services to some of the 
neighbouring countries. 

Even the above reduced frequen-
cies could be ma'ntained only by ob-
taining on a charter basis a Super-
Constellation aircraft from Air-India 
International Corporation and by 
withdrawing a Fokker Friendship 
aircraft from some of the routes in 
Assam. The Corporation could not, 
therefore, avoid reducing temporarily 
certain services in some areas and 
they greately regret the inconveni-
ence caused to the travelling public. 
However, they are taking all possible 
'steps to reduce the number of aircraft 
in the workshops so that they could 
restore as early as possible the origi-
nal Winter Schedule. 

Shrlmati Renll Chakravartty (Basir-
'hat): May I know whether the Dako-
tas which have been grounded for 
resale' will not be sold back to non-
scheduled operators Who may operate 
them in a situation where we consider 
-that Dakotas cann9t. be used? 
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Shri Mohiudd1n: No, Sir, it. is not 
prop03ed to sell them to private 
op_rators at the present moment, as 
far as I can see. 

Shri Nath Pai (Rajapur): That 
mean> perhaps he may change his 
mind alter the House rises. 

Shri Tangamani (Madurai): From 
the statement we find that there are 
five Viscounts. I would like to 
know how many have been grounded, 
how many have been grounded due 
to accidents or otherwise and whether 
there is any proposal to increase the 
number of Viscounts in the near 
future. 

Shri Mohiuddin: One met with an 
accident, as the hon. Members know. 
The usuai number of Viscounts that 
are in the workshop is two. As for 
as the question of increasing the 
number is concerned, the Indian Air-
lines Corporation had been trying to 
purchase second-hand Viscount but 
they have not succeeded so far. 

Shri S. M. Bauerjee: Because this 
s"tuation was known to the hon. 
Minister before hand, I would like to 
know whether any intimation or notice 
was given to the passengers who were 
to fly that this was going to to hap-
pen so that inconvenience to them 
could have been avoided? 

Shri Mohiwldin: Notice, of course, 
is issued from time to time as far as 
frequencies are concerne<;l and the 
change in the freqUencies is concern-
ed. On account of the accident in 
Colombo this sudden reduction had to 
take place for which there was very 
little time to give any notice. 

12.07 hrs. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF REGISTRAR OF 
NEWSPAPERS FOR INDIA 

The Parliamentary Secretary to the 
Minister of Information and Broad-
casting (Shrl A. C. Joshi): Sir on 

. behalf Of Dr. Keskar, I beg to lay on 
··the Table a copy Of Annual Report of 

the Registrar of 
India for the year 
[Placed in Library, 
61]. 

Newspapers for 
1961 (Part ill. 

See No .. LT-3414/ 

BROCHURE ''FIGHT AGAINST THE Dl:sERT-
PROGRESS OF WORK AT CENTRAL .Aiun 
ZoNE REsEARCH INSTITUTE, JODHPUR". 

The MiQjster of Agrleulta.re (Dr. P. S. 
Deshmukh): Sir, I beg to lay on the 
Table a copy of the Brochure "Fight 
Against the Desert-Progress of work 
at Central Arid Zone Research Insti-
tute, Jodhpur". [Placed in Library, 
See No. LT-340l/61.] 

ANNUAL Rl:PORTS OF SHIPPING COR-
.PORATION OF INDIA LTD. 

The Deputy Minister of Civil Avia-
tion (Shri MohiwldiD): On behalf of 
Shri Raj Bahadur, Sir, I beg to lay on 
the Table a copy of Annual Reports of 
the Eastern Shipping Corporatwn 
Limited, and the Western Shipping 
Corporation Limited (merged on the 
2nd October, 1961 as the Shipping 
Corporation of India Limited) for th" 
year 1960-61 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon under sub-seetion (1) of sec-
tion 619A of the Companies Act, 1956. 
[Placed in Library, See No. LT-S402/ 
61]. 

UTTAR PRADESH PADDY AND RICE (REs-
TRICTION ON MOVEMENT) ORDER, 1961. 

Dr. P. S. Deshmukh: Sir, on behalf 
Of Shri A. M. Thomas, I beg to lay 
on tile Table a COPy of the Uttar Pra-
desh Paddy and Rice (Restriction on 
Movement) Order, 1961 published in 
Notification No. G.S.R 1410 dated 
the 28th November, 1961 under suI>· 
section (6) of Section 3 of the Essen-
tial Commodities Act, 1955. [Placed 
in Library, See No. LT-S·415/61]. 

ANNUAL REPORTS OF THE INDIAN Am-
LINES CORPORATION AND THE Am-INDIA 
INTERNATIONAL CORPORATION FOR THII 

YEAR 1960-61. 

Shri Mohiuddin: Sir, I beg to lay 
on the Table a copy each of the fol-
lowing Repmrts under sub-section (2) 
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fShri Moh'uddin] 
of Section 37 of the Air Corporations 
Act, 1953:-

(i) Annual Report of the Indian 
Airlines Corporation for the year 
1960-61. [Placed in Library, See 
No. LT-3404/611. 

(ti) Annual Report of Air-India 
International Corporation for the 
year 1960-61. [Placed in Library, 
See No. 3405/61]. 

REsOLUTION HE: COMMISSION TO STUDY 
THE QUESTION OF BONUS TO WORKERS IN 
INDUSTRIAL EMPLOYMENT, AND STATE-
MENT CONTAINING THE RECOMMENDA-
TIONS MADE BY THE CENTRAL WAGE 
BoARD FOR TEA PLANTATION INDuSTRY. 

The Minister of Labour and Employ-
ment and PIanDiD&" (Shri Nanda): 
Sir, I beg to lay on the Table a copy 
each of the following papers: 

(i) Government Resolution 
No. WB-20(9)/61 dated the 6th 
December, 1961 setting up a Com-
mission to study the question of 
bonus to workers in industrial 
employment. fPlaced in Library, 
See No. LT-3416/611. 

(ii) Statement contain 'ng the 
recommendations made by the 
Central Wage Board for Tea 
Plantation Industry, Calcutta, re-
garding interim relief in respect 
of South India. [Placed in Li-
brary, See No. LT-3417/61]. 

Shri Tangamani (Mudurai): Sir, on 
the first day itself this question was 
raised. 

Mr. Speaker: How long is the state-
ment? 

Shrl Tangamaui: It cannot be more 
than four or five pages. 

Mr. Speaker: I will ask him to 
keep copies in the Notice Oftlce so 
that han. Members can look into it if 
they SO desire. 

12.09 hrs. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

MINuTEs 

Sardar Bukam Sinrh (Bhatinda): 
S:r, I beg to lay on the Table the 
Minutes of the sittings (Ninety-first 
and Ninety-second) of the Committee 
on Private Members' Bills and Reso-
lutions held during the Fifteenth Ses-
sion. 

COMMITTEE ON ABSENCE OF 
MEMBERS 

MINuTEs 

Shri Mulchand Dube (Farrukha-
bad): Sir, I b _'g to lay on the Table 
the Minutes of the Twenty-sixth sit-
ting of the Committee on Absence of 
Members from the s:ttings of the 
House held during the Fifteenth Ses-
sion. 

COMMITTEE ON PETITIONS 

MINuTEs 

Shri Barman (Cooch-Behar-
Reserved--Sche. Csates): Sir, I beg to 
lay on the Table the Minutes of the 
sittings (Fifty-seventh and Fifty-
eighth) of the Committee on PetltIomo 
held during the Fifteenth ::;eSSlI>ll. 

lUO hr8. 

MESSAGES FROM RAJYA SABRA 

Secretary: Sir, I have to report 
the following messages received from 
the Secretary of Rajya Sabha:-

(1) "In accordance with !he pro-
VISIons ,1 rule 125 of the 
Rules of Procedure and Con-
duct of Business in the Rajya 
Sa bha, I am directed to in-
form the Lok Sabha that the 
Rajya Sabha, at its sitting 
held on the 4th December. 
1961, agreed without any 
amendment tel the Institutes 
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of Technology Bill, 1961. 
wh'ch was passed by the Lok 
Sabha at its sitting held on 
the 25th November. 1961." 

(2) "In accordance with the pro-
visions of sub-rule (6) of rule 
162 of the Rules of Procedure 
and Conduct of Business in 
the Rajya Sabha. I am directed 
to return herewith the High 
Court Judges (Condi:ions of 
Service) Amendment Bill, 
1961, which was passed by the 
Lok Sabha at its sitting held 
on the 21st November, 1961, 
and transmitted to the Rajya 
Sabha for its recommenda-
tions and to state that this 
House has no recommenda-
tions to make to the Lok 
Sabha in regard to the said 
Bill" 

COMMITTEE ON PETITIONS 
FOURTEENTH REPoRT 

Shri Barman (Cooch-Behar-
Reserved-Sch. Castes): I beg to pre-
sent the Fourteenth Report of the 
Committee on Petitions. 

ESTIMATES COMMITTEE 

FORTY-FOURTH AND FoRTY-SIX'lI! 

REPoRTS 

Shri Dasappa (Bangalore): I beg to 
present the following Reports of the 
Estimates Co i~t

(1) Hundred and forty-fourth 
Report on action taken by 
Government on the recom-
mendations contained in me 
Twenty-fourth Report of the 
Estimates Committee on the 
Ministry of Educatlon-
Administration (Secretariat), 
Grants-in-aid, etc. 

(2) Hundred and forty-sixth Re-
port on action taken by Gov-
ment on the recommendat'ons 
contained in the Ninety-ruth 
Report of the Estimates Com-
mittee on Rehabilitation Fin-
ance Administration. 

0_-

PRESENTATION OF PETITION 

Shri Punnoose (Ambalapuzha): I 
beg to present a petition signed by 
86,000 pe:it.oners of the Ambalapuzha 
and Shertallai taluks relating to pro-
tection of coir industry in Kerala with 
a view to remove unemployment 
there. 

CORRECTION OF ANSWER TO 
STARRED QUESTION No. 249 

The Minister of Transport 8.Dd Com 
munications (Dr. Subbarayan): In 
reply to part (a) of Starred Question 
No. 249 by Shri Ram Krishan Gupta 
answered in the Lok Sabha on 
25-11-1961, it was stated that one de-
partmental official and six outsiders 
had been arrested. The actual posi-
tion is that two departmental officials 
and five outsiders had been arrested. 

12.13 hrs. 

STATEMENT RE. ADMINISTRA-
TIVE SET-UP OF THE UNION 

TERRITORIES 

The Minister of Home Mairs (Shrl 
La) Babadur Shastri): In accordance 
with the assurance given during the 
last Session of ParJ.ament, I would 
like to make a statement in regard to 
making changes in the existing set-up 
of the Union Territories. 

Before I proceed to apprise the 
House of the steps Government pro-
pose to take in this matter, I would 
briefly refer to the existing arrange-
ments about the admin.stration of 
these territories As the House is 
aware, the States' Reorganisation Com-
mission made a detailed examination 
of the various aspects of the problems 
of the former Part C States and came 
13 the conclusion that these States 
provided no adequate recompense for 
all the constitutional, admin:strative 
and financial problems which they 
posed. The Commission accordingly 
suggested that to the extent practi-
cable, the Part C States should be 
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merged with -the adjoining larger 
States. The Centrally admlnistered 
areas -recommended for immediate 
merger with the adjoining States in-
cluded Himachal Pradesh and Tripura. 
In regard to ManLpur also, the Com-
mission was definitely of the view that 
it could not maIntain its separate 
existence for long and that the mU-
mate solution should be its merger 
with Assam. 

As regards the appropriate set-up 
for such of the Centrally admini5tered 
areas as might retain their separate 
existence, the Commission recommend-
ed that <here need be no local legisla-
tures for such territories and that Par-
liament should legislate for them in 
all matters. The Joint Select Com-
mittee On the Constitut.on (Ninth 
Amendment) Bill also r ~ n  

that Parliament should be the legisla-
ture for these territories. These re-
commendations form the basis of the 
present administra,ive set-up of the 
territories of Himachal Pradesh, 
Manipur and Tripura. We have now 
Adv sory Committees for each of these 
territories which include Members of 
Parliament from the respective terri-
tories. In recognition of the fact that 
Parliament is the legisla:ure for these 
territories increased representation 
has been g ven to the territories in 
both Houses of Parliament. Territorial 
Councils have also been set up for 
these territories and a number of im-
portant matters of local concern have 
been entrusted to them. 

The purpose of the Central Govern-
ment assuming the direct responsi-
bili ty for the administration of these 
economically backward territories has 
been to ensure that the pace of their 
;economic development is speeded up. 
The House is aware that under the 
,existing arrangements, these terrt-
,tories have received increasing atten-
tion of the Central Government and 
·have made all-round progress. The 
'tempo of their development during the 
'last five years has been much faster 
than before and the total allocation 
for theSecondF.ve Ye'oir Plan for the 

Territories 

territories of Himachal Pradesh, Mani-
pur and Tripura, which was a litUe 
over three times the First Five Year 
Plan outlay has been fully utilised. 

1 have given briefly the past histoll'Y 
and the constitutional changes that 
have been made. It would be agreed 
that Government and Parl.ament then 
arrived at the decisions after a good 
deal of careful consideration. Even 
the Constitution was amended and 
Article 240 which pertained to Part 
'C' States was repealed. It would be 
very awkward that Government sh"uld 
again totally reverse the old decision 
and consider re-amending the Consti-
tution. To make such rad,cal changes 
so frequently will not speak well 
either of the Government or of the 
Parliament. If it is not p"ssible to 
restore fully the previous arrange-
ments, we have naturally to think of 
other steps which can be taken with 
or without amending the Terri-arial 
Councils Act, as Government do feel 
that the present arrangements do not 
give enough scope to the people of 
these territories to help in the build-
ing up of their areas. 

Our basic approach is to afford an 
opportunity to the representatives of 
the people to develop their territories 
and alsJ give them a feeling of genuine 
patticiJpation in the running of the 
adm nistration. In order to give effect 
to t i~ approach, it seems esseniial 
that all work relating to development 
should be transferred to the Terri-
torial Councils. This will include sub-
jects like education beyond the 
secondary stage, all medical institu-
tions, agriculture, animal husbandry, 
co-operatives, panchayats, industries 
and supplies, labour and employment, 
roads and buildings, irrigation and 
electricity. This list is only illustra-
t_ve and not exhaustive and the point 
whether any other department should 
be transferred can be further consi-
dered. S:me other subjects, however, 
will have to be kept out, suoh as law 
and order, administration of justice, 
revenue administration, excise and 
taxation. These mky continue to be 
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the regpons1bility "Of the Administra-
-tor. 

The important point is the partici-
pation of the people's representatives 
in the administration of the transfer-
· red subjects and depar:ments. The 
point to consider lS if there could be a 
set-up which would be responsible to 
the Territorial Council and also do 
executive work. This may be done by 
'settting up an executive committee in 
each territory with ·the Chairman of 
the Territor.al Council at the head to 
discharge the executive functions of 
the Territorial Councils; but this is a 
point that will have to be examined 
more carefully. 

As I have already stated, with the 
repeal of the old article 240 of the 
Consti:ution, which empowered Par-
I ament to create legislatures in Part 
C States, it is not possible t:> estaoblish 
in the Union territories legislatures 
'with legislative powers' which vested 
in ~  legislatures of the old Part C 
'States. We might, however, examine 
whether the Terr torial Council could 
in a formal way advise the Govern-
ment of India en subjects and matters 
pertaining to legislation in the state 
field. 

All these matters raise a number of 
issues, legal, financial, administrative 
and others and before we come to a 
final conclusion, it would be advisable 
to g ve the whole matter fuUthought 
· and expert cClllSideration. For this 
reason, Gover.nment consider it neces-
sary to appoint an official Committee 
with the Law Minister as Chairman 
to examine all the issues which might 
· arise in this connection and submit 
their report to Government soon. 

Government are anxious that the 
· new changes should be effected at the 
earliest so that the newly elected re-
presentatives after the General Elec-
tions get the fullest opportunity to 
take on their added respons.bilities and 
· work out the neW scheme. 

I hope that these proposals will be 
· accepted in the best spirit. What is 
· important is not name and form, but 

-the substance. What Government 
have .proposed will give power and 
authority as also active participation 
in the running of a w.de field of 
administration and devlopment, sub-
ject only to the superintendence and 
control of the President. I would 
appeal to the people and the leaders 
·of the Union Territories to lend their 
full co-operation in the steps indicated 
above. 

Shri Dasaratha Deb (Tripura): Sir, 
the demand of 0'Ul" people is that the 
existing Chief Commissioner's regime 
should be replaced by a responsible 
form of government, that is, by a full-
fledged legislative assembly.' Some 
.such tYPe of administration should be 
established. That was the assurance 
,.ven earliel' by the hon. Home Min-
ister himself as also by the hon. Prime 
Minister. I want t:> know the reason 
why Government has now retreatPd 
from its earlier sta!ement. I may also 
tell the House that our people will not 
. be satisfied by simply transferring 
power to the Territorial Council. 

Mr. Speaker: Order, order. I am 
not going to alLow it. Shri Jaganatha 
Rao. 

Shri 8raj Raj Singh (Firozabad) : 
Sir, could I seek a clar.fication? The 
hon. Home Minister has said t a~ the 
Government is going to appoint a 
committee. Who are the other mem-
:bers Lf that committee? 

Mr Speaker: I am not going to 
allow any discussion on the state-
ment ........ (Interruption>. Shri 
Jaganatha Rao. 

RELIGIOUS TRUSTS BILL 

REPoRT OF JOINT COMMITTEE 

Shri laganatha Rao (Koraput): Sir, 
1 beg to move that the time appo:nted 
for the presentation of the Report of 
the Joint Committee on the Bill to 
provide for the better Bupervision and 
aclm.inistration of certain religious 
trusts, be further extended upto the 
·'3l-lt Karch, ·l962. 
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Shri TaDp.mani (Madurai): Sir, 
before you put the motion to vote, 
may I make a submission? Is it not a 
fact that the Report of the Joint Com-
mittee will have to be presented to 
the House when the House is in ses-
sion? If so, will it not be proper if 
it is indicated that the time may be 
extended till the last day of the next 
session? I say this because there is a 
likelihood that the next session before 
Parliament is dissolved may not last 
till the 31st March, 1962. That is the 
doubt I had. 

Shri T. B. Vittal Rao (Khammam): 
Then the Bill will we its natural 
death. 

Mr. Speaker: All that the hon. 
Member says is that, if it is intended 
to present the Report at all, we may 
not sit till the 31st March, 1962 and, 
therefore, we may amend the motion 
to say 'till the last day of the next 
session'. I leave it to him. 

Shri J'aganatha Rao: The Joint Com-
mittee fe1t that 1t should proceed with 
the Bill only after the submission of 
the report of the C. P. Ramaswami 
Aiyar Committee. We have not yet 
got the report. If, in the meanwhile, 
the rep"rt is received, the Joint Com-
mittee will certainly dispose of the 
matter and we will place the Report 
of the Comm.ttee on the Table of the 
House even before 31st March. 1 am 
only taking the later date. 

Mr. Speaker: In either case, there 
is no chance. 

The question is: 

"That the time appointed for the 
presentation of the RepA1; of the 
Joint Committee on the Bill to 
provide far the better supervision 
and administration of certain reli-
gious trusts, be further extended 
upto the 31st March, 1962.' 

The motion 1Oa.7 adopted. 

Mr. Speaker: The House will now 
take UP the next iteM. The bon. 
Prime Minister. 

Situation 
Shri Braj Raj Singh (Firozabad): 

Sir, before you proceed with that, 
could 1 just ask this? Who are the 
other members of the Committee 
which the hon. Home Minister has 
announced to appoint for examining 
whether any other subjects could be 
transferred to the Territorial Coun-
cils? There is much dissatisfaction 
in the Union territories people. 

Mr. Speaker: He can ascertain that 
from him. Hon. M.nisters are not 
far away from us. 

12.24 hrs. 

MOTION RE: INTERNATIONAL 
SITUATION 

The Prime Minister aDd Minister of 
External Affairs (Shri J'awaharlsl 
Nehru): Mr. Speaker, Sir, we had 
recently been discussing in this House 
a very important aspect of our 
foreign policy and foreign commit-
ments. Today I beg to move: 

''That the present international 
situation and the policy of the 
Government of India in relation 
thereto, be taken into considera-
tion..tt 

shan endeavour, briefty 1 hope, to 
deal with some other matters, some 
of the aspects of the international 
situation and our policy in regard to 
it. 

Since 1 spoke in this House on 
foreign a1!a.rs a number of develop-
ments have taken place. I attended 
the Belgrade Conference. Later 1 
paid a brief visit to Moscow and met 
the leaders of the Soviet Union Gov-
ernment there. Recently 1 have been 
to the United States and met the 
President of the United States and 
had ta!ks with him. Later 1 went to 
Mexico. The Prime Minister of Japan 
vis ted India and we had helpful 
talks with him. Only today the Pre-
sident 'Of the Republic of Argentina 
left Delhi after a brief atay here. 



Motioft re: AGRAHAYANA 18, 1883 (SAKA) Intemational 3850 

lUG hilt. 

I need not now refer to what hap-
pened at Belgrade because much has 
been said about it or to my subse-
quent talks in Moscow, washington or 
elsewhere which were necessarily con-
fidential talks. All I would say is 
that al! these talks with leaders of 
great nat'ons were friendly and cor-
dial. We did not always agree about 
any particular matter but that did 
not affect the friendliness 'Of our 
approach to each other. So far as we 
are concerned we proftted by it and ! 
think the other countries got to know 
more fully what our attitude was in 
regard to present day problems. 

The present day problem, of c!'Ourse 
the major problem, far more impor-
tant than anything else that we may 
deal with is the problem of war and 
peace which has become rather acute 
and reached a crit'cal stage. I do 
not mean to say that there might be 
a war soon. But, nevertheless, the 
\Situation has deteriorated. In the 
main it is connected with the situa-
tion in EUr'Ope-Central Europe, 
Germany, Ber!in. Then there is the 
question of disaTIDament and the 
question of stopp'ng nuclear tests 
which are more or less connected. 
On the whole, while one may say 
that in some ways the situation has 
slightly improved in regard to these 
very vital questions, the German and 
the Berlin question, yet, the improve-
ment has n'Ot been very considerable. 
One can say now that some advance 
has been made in regard to talks 
between the p!'inc'pal parties concern-
ed about the German situation and 
Berlin. Those talks have not resul-
ted, as far as we know, in any agree-
ment or any approach to an agree-
ment. Nevertheless, the talks them-
selves are he!pful in removing that 
state of high tension in which we 
have been living for some time. 

Connected with this matter is the 
wh'Ole question of disarmament and 
nuclear tests. It was, we think, vl!rY 

Situatioft 
unfortunate and a distressing thing 
that nuclear tests were resumed in the 
Soviet Union and subsequently an-
other kind of underground nuclear 
tests were resumed in the United 
States. Apart from the general ques-
tion of disaTIDament about which 
the House may know and will re-
member that the United Nations 
passed a fairly comprehens've and 
strong resolution last year and both 
the Soviet Government and the United 
States Government have in their own 
language supported the idea of com-
prehensive disarmament. one would 
imagine that when this broad approach 
is so common it should not be too 
dif!'lcult to aTrive at concrete steps 
to be taken. Yet, the fact is that the 
dif!'lculty in arriving at the concrete 
steps is very considerable because 
behind the language of any resolution 
that is put up lie fears and apprehen-
sions of the other party. It becomes 
almost a psychological question, how 
to get rid of these fears. One may 
say it is a kind of a vicious circle-
the fears give rise to a certain situa-
tion and a certain situation gives rise 
to the fears. But the fact is, we 
have come up rather definitely against 
this basic question of this age, of this 
period at any rate, tliz" whether we 
are go'ng to have a nuclear war or 
not. It Is increasingly 'reCognised that 
if there is a nuclear war, it may well 
mean the end of normal civilised life 
in the wor!d. It may not kill every-
body. but it will kill very large num-
bers Of people. which are computed 
to run into hundreds of millions. It 
is quite alarming how calculations are 
made now as to how many hundred 
millions of people would be killed in 
the first few days of the war, which 
shows that the possibi!itv of war is 
considered n'Ot to be ruled out. It 
may occur; it might occur, and pro-
bably will occur. 

So, this problem has come up in its 
full enormity before the world now 
and no one quite knows deftnitely 
what the future will bring-war or 
utilisation of these tremendous re-
sources for plore peaceful purposes. 
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Everyb-dy talks about peace; every 
Government talks about peace. and yet, 
behind their desire for peace and their 
words for peace, lie these dangers 
because of these fears, specially the 
fear that if a country takes any step, 
it may weaken it in the conflict if 
war comes and therefore, they must 
be ready. 

I do not know why this resumption 
of n ucleartests took place in Russia 
.and it was followed up in the United 
States. But one would imagine that 
one reason at least for the resumpti'on 
was pressure·s from the military or 
whatever they are called, war dep;u1-
ments in these countries.. Naturally 
thinking in m'litary terms, they want 
more and more efficient weapons, .even 
though those weapons may put an end 
to them also. It is also hoped that 

· We might haVe the better weapon so 
· that we might destr'oy the other party 
sooner, before we are destroyed. 

Yet, the major fact that comes out 
is first of all that there clin hard-
ly be a war confined to conventional 
weapons, I mean to say, major war. 
'nley are bound to go over tathe 
nuclear weapons and once you go over 

· to nuclear weapons, then there is no 
chance of limiting it. It is rather 
doubtful how it win end or whether 
it will end at all in the normal way, 
because from all calcula ti'ons, the 
moment you reach the nuclear weapon 
stage in a war, destruction would be 
so tremendous and so widespread that 
organised activity in the countries 
affected will stop. Of course, military 
installations and the like will be 
attaeked. Industrial installations will 
be ··attacked.· Governmental offices 
will be attacked, sotha! practically 
'organised activity will ·crumbledown 
in that country. There will be iso-
lated pockets of activity and this 
applies to the great nations. What 
would happen to the sinaller countries 
can well be imagined, if they are 
attacked. 

There can be no real victory in such 
a war.· The· most that ,we can say is 

that you = measure the quantumGf 
defeat and disaster that a country 
suffers. The odd thing is that while 
this is recognised ·and while there is a 
genuine fear and dislike· of war and 
the desire to. avo·d· it, still all the 
preparations go on .for war lest the 
other cOlmtry might go ahead. What 
·is WOl"Se,· I think,· is the atmosphere 
contin ues to be· full ef this talk of 
war, preparatiens fer war and the ex-
pectatien of· war. A war psychesis is 
thus built up;· because the cold war 
techniques, the cold war methOds ne-
cessarily lead to enceuraging this war 
psychosis. 

The matter is teo big. I do not know 
if even the big Governments by 
themselves can solve. it. It is some-
thing that has unfortunately gripped 
the public mind, which does not want 
war and yet expects it somehow to 
come sometimes or other. So far as 
we are concerned, it is generally re-
cJ)gnised that we stand for peace and 
we are against war. But obv'ously 
any capacity for us. to do . much is 
strictly limited. What We say isap-
preciated and· often agreed to, but. it 
does n'ot make too much. difference. 
And yet, it is not a question of we, 
but it is a question of the world com-
munity. There is no doubt that the 
world commun'ty, including eVery 
country big or small, is opposed to the 
idea of a war c'oming, individuals 
apart. Wherever one may go, one 
finds that. 

One feels that the only real way to 
tackle this, apart from trying to solve 
some of the immediate prDblems that 
arise--eome to some arrangement 
about the Berlin and the German 
questiDn-the only 'other way is· dis-
armament and disarmament on a big 
and comprehens've scale, because this 
busineSs of disarrtlihg 25 per cent Dr 
50 per cent does not· help at all. 
Whether. yOU have 500· atomic bDmbs 
with you Or 300 atDmic bombs, broad-
ly . speaking. the e1fect . will be the 

. ~ same. Therefore, disarmament becomes 

., very implortant if wI! are to continue 
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and if the world is to continue more 
or less as it is. 

Ail I have just said, the Sov'et Gov-
ernment put forward certain very 
comprehensive proposals. The United 
Nations p'assed a resolution, if I may 
say so respectfully a very good re-
soluti'on, last year. President Ken-
nedy, addressing the United Nations 
this year, also put forward compre-
hensive proposals, not in detail, but 
broadly. If there is such a widespread 
op'nion-if you go down to the com-
mon people, there is n'o doubt that 
there is this overwhelming OpInIOn 
in favour of peace--why then can we 
not come to some conclusions and de-
cisions? It is a difficult thing and I 
have no particular answer for that, 
except that we should go 'on hoping 
for the best that some concrete achie-
vements may come later to the world. 

In this connection, the United 
Nations, of course, has a very vital 
part to play, although even the United 
Nations taken as a whole cannot 
easily s'olve this problem. Take a 
problem like this which is normally 
the business of the United Nations; 
take disarm'ament. There is this 
dangar that 'n that wide forum with 
over 100 nations represented and 
having their say, we do not come to 
grips with the subject. Fine 
speeches are delivered by everybody 
no doubt in favour of peace. In 
effect, they aTe two maj or countries 
that can play a really important role, 
i.e. the United States of America and 
the Soviet Union and the other big 
countries too, which can help in this 
process. Therefore, We have been of 
the opinion that the initial agreement 
should come by talks between them. 

The m'oment they come to a big 
forum like the United Nations Assem-
bly, immediately it becomes difficult 
to have frank talks. It become a 
question of delivering speeches at each 
other, rather than exploring possibi-
lities of a, settlement. Therefore, we 
have been of the opinion that it should 
be dealt with in confidential private 
talks and after t ~ can ' arrive at 

some broad settlement, Then it should 
come up before the United Nations. 
The United Nations must come into 
the picture, but we feel this difficulty 
that if the United Nations deal with 
it ab initio more or less, then it may 
result in a vast number of speeches. 
and no progress made. 

12,40 hrs. 

[MR. SPEAKER in the Chair] 

Apart from that, there are two other 
places of imp'ortance and where there 
is some danger of warlike develop_ 
ments: South-East Asia, Viet-Nam and 
1.aos. Weare naturally concerned 
with both Viet-Nam and Laos. Apart 
from the fact that they are not far 
away from us, they affect the peace of 
Asia; also because India is Chairman 
of the International Commissions 
there. Theretore, we have a certain 
responsibility to shoulder. 

Now, in Laos there has been a 
curious position, repeatedly in the 
last few months. We have expected 
some decision, some agreement, some-
thing to happen. We come up very 
near agreement, and then something 
stops it. Apart from what is happen-
'ng in Laos itself, there is the Geneva 
Conference meeting. Now, from all 
accounts-and I had the advantage 
only recently of speaking at the 
Geneva airport twice, on my way to 
America and on my way back, to the 
leaders of the principal delegations 
there, that is the United States dele-
gation, the Soviet delegation, the 
Canadian delegation, the British dele-
gation and maybe 'one or two others. 
And they all gave me to understand 
that they are getting on very wen and 
they hoped to come to an agreement 
pretty soon, in the course of days-
which is very hopeful news. And yet 
something comes, in the way. 

On the whole it may, be said that 
the Geneva Conferente has 'done well 
in spite of these difficulties, and -the 
real pbstruction now is in Laos itself, 
not in Geneva. The principles laid 
down in Genev,!!, broadly speaking, 
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are good. And they are really a con-
tinuation of the old Geneva Confe-
rence. Everybody agrees and accepts 
the fact that Laos, as other countries 
there, ~I am using their lan-
guage, not mine, I don't like this 
word-be neutral: that is, not aligned 
ttl any of the major eroups or coun-
tr'es. Everyone agrees, for the very 
simple reason that if it is not, imme-
diately it becomes a battleground of 
the great powers, with all kinds of 
far-reaching consequences. 

Everybody agrees that there should 
be a national government in LII'Os, 
"national" meaning not a narrow 
party government but representing, 
broadly speaking, the major elements 
in Laos. Everybody has said it. Al-
most everybody agrees that the head 
of the national government should be 
Prince Souvanna Phouma wIro is sup-
posed to represent the so-called neu-
tral element in Laos and who was 
Prime Minister previously too. Now, 
one would imagine that great pro-
gress has been made in reaching this 
agreement. The three princes met, 
and they also agreed to various 
matters. And yet the next step of 
actually forming the national govern-
ment, somehow, is not taken. In fact, 
efforts for the three princes to meet, 
to talk over it, do not succeed. They 
do not meet even, although they all 
live somewhere in this little country 
of Laos, and all kinds of etlnditions 
are put forward which are not accep-
table to the other party even in 
regard to their meeting, and they do 
not meet: a very extraordinary situa-
tion. All that one COn say is that 
some people are deliberately preven-
ting any agreement to be arrived at 
there. Although all the maj"elr parties 
concerned have agreed-the major 
powers haVe agreed in Geneva-and 
even the princes at one time agreed 
In regard to it, still It does not come 
off. All I can say is, I hope it will 
come off. I do not know what more 
to say. 

SO far as We are concerned, we have 
been taking intelligent interest In 

this matter and discussing It, as I 
said. When I went to Washington this 
was one of the matters to be discussed 
in Geneva, and I discussed it with the 
representatives of those major powers. 

Next door, In Viet-Nam the situa-
tion is supposed to be much more 
di1D.cult and critical. All these things 
have, of course, long backgrounds. In 
Viet-Name, as the House knows, there 
is an Internat!onal Commission of 
which we are Chairman. But ever 
since the present government in South 
Viet-Name came in, they have refus-
ed to recognise that Commission. They 
have tolerated it in the sense that it 
is sitting in Saigon. But even that 
tolerance has been limited. Two or 
three years back the members of the 
Commission got a beating from a 
crowd there in their very rooms, not 
in the street, whiCh was impossible 
unless it had some backing from the 
authorities there. So they made, in 
the last few years, the functioning of 
the International Commission there 
di1D.cult. It has continued to function, 
because we realise that its ceasing to 
function would immediately bring 
about a very great deterioration In 
the situation there, leading not only 
to local war but something bigger. So 
we stuck on. 

In Laos there was a Commission 
functioning, and it had done good 
work. Then it was asked to wind 
itself up. We pointed out that this 
will have bad consequences. Ultimate-
ly we had to agree. We could not 
remain there against the will of 
various authorities. But it was dec'ded 
that it should not wind itself up but 
simplv adjourn indefinitely and could 
be called aJ!ain when neces.itv arose. 
It Is an odd and instructive thing to 
say that the moment the Comm's<;lon 
came away, that moment the situation 
in Laos besrsn to deteriorate. It went 
on deteriorating, with factions and 
other thinJ!S. one partv helping one 
groun And another foreign. outside 
partv lIplninlr anothPr In"Oun. wltll tlle 
result that they had ultimately to tall 
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back on re-convening that Commis-
tion. Having committed the error of 
removing it, they had to go back and 
retrace their steps. Possibly the 
situation in Laos would be far 'better 
if the Commission had remained there. 
But that was not to be. 

In Viet-Nam the Commission has 
bfi!en functioning, but in a limited 
way: one of the reasons being that 
the South Viet-Nam Government has 
not given it its full recognit' on. Oddly 
enough, the presence of the Commis-
sion has been on the whole helpful to 
the South Viet-Nam Government: I 
mean, it has prevented worse things 
happening there .  .  . 

8hrimati Renu Chakravartty (Basir-
hat): Will the Prime Milisler tell US 
how the United States is openly say-
ing, ''We are going to send arms and 
military personnel as advisers"? Is 
it covered under the Geneva Agree-
ment? 

8hri Jawaharlal Nehru: That is a 
doubtful point, a legally doubtful 
point I mean. I believe some part of 
it may be covered, some part not. But 
it has been discussed a good deal 
there, and there have been various 
opinions about it. But apart from 
the legal technicalities, the only way 
to treat these countries who want to 
avoid war is to treat them as neutral 
countries which should not be tied up 
with any big power group: because, 
if one power group funct;ons, the 
other comes in too, and then you have 
war, and a war on an ever-increasing 
scale. That is recognised, recognised 
by almost every party. 

The North Viet-Nam Government 
is accused of creating trouble all the 
time for the South Viet-Nam Govern-
ment. Thp North Vietnam Govern-
ment accuses the South Viet-Nam 
Government of creating trouble and 
doing many things which they should 
not do. There· have been many un-
fortunate things. There was the 
abduction and murder of Col. Nam-
a' very bad show.-There is no doubt 

1611 (Ai) L ~. 

there is great deal of violence. Whe-
ther violence is commit.ed by people 
locally situated, local groups or those 
who come from outs.de, it is not very 
easy for me to say; probably they are 
both. On the other hand, the South 
Vietnam Government has been con-
siderably helped in SO far as arms 
etc. are concerned. The North Viet-
Nam Government may also have been 
helped, for aught I know. Of course, 
they have close contacts with the 
Chinese Government and the Soviet 
Government. 'I think it is true that 
material supplies, warlike supplies 
have been given to both parties. I 
do not th'nk that men, that is, armed 
men, have gone to either side. But, 
supplies have gone. It is not quite 
clear how the situation should be 
dealt with. Negatively it seems to us 
quite clear that if there is interven-
tion in any major degree there On the 
one s'de, it is bound to lead to inter-
vention on the other side. The poor 
Vietnam Government and the people 
will then become play-things of a 
major conflict which is bad. As I 
said, these are very complicated ques-
tions and it is rather very difficult for 
me to deal with them in this rather 
casual way. 

Realising the importance of this, we 
have sent as Chairman of the Vietnam 
Commission one of our very able 
persons in the Diplomatic service, who 
has previously served there and 
knows the people there, Shri Partha-
sarathy. He has gone there. We 
have also sent a young and able law-
yer, Shri Mukhi, from here to help 
him in the work there, whether it is 
in the Commission or other work. 

The other place about which I 
should like to say something is the 
Congo. There, I cannot give any new 
information, because newspapers have 
been giving fairly fuI! infornlation. 
At the present moment, military con-
flict is going on. It appears that the 
U.N. Secretary General has given 
permission for widening the activity 
of the U.N. forces there, and that yes-
terday or day' before, they actually 
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took air action against Katanga air-
fields and elsewhere. The main prob-
lem there, at the present moment, is 
the revoh, if I may say so, of the 
Katanga Government and their desire 
to break completely with the Congo-
lese Central Government. The U.N. 
Security Council and the Assembly 
have all agreed that the whole of the 
Congo should hold together and should 
not break up into bits which should 
be disastrous. As it is, the Congo has 
suffered a great deal. The attitude 
taken up by some of Katanga's leaders 
like Mr. Tshombe has been entirely 
opposed to it. Mr. Tshorribe, as per-
haPs the House may know, has been 
connected in various wayS with the 
killing of Mr. Lurnurnba and with 
other deals which are not creditable 
for any individual, especially a person 
in a responsible position. There was 
some fighting in the Congo in this 
Katanga province some time ago. Then, 
there was a kind of truce arrived at. 
That truce, according to our news, has 
been violated many times by the 
Katanga people. Now, this fighting 
has again begun there and some casu-
alties have occurred, a few casualties 
in the Indian forces and some larger 
ones on the other side. I cannot, in 
this confused situation, give precise 
information to the House, anything to 
add to the news that appears in the 
newspapers. 

But one fact has appeared very 
recently in the last few days. The 
U.N. officer in Katanga, an Irish 
gentleman by name Dr. O'Brien, issued 
a statement only about four days ago, 
and day before yesterday, another 
Irishman, who was in command of the 
U.N. forces, Gen. McKeown has sup-
ported Dr. O'Brien's statement. I 
must say, these statements, both of 
them, make very painful reading. To 
say that we were surprised at this 
statement would not be correct. 
Because, we have ourselves been feel-
ing that this was happening there the 
whole of last year. Ambas:sador 
Dayal's experience there and ultimate-
ly his resignation-aH, that was due 

to all kinds of pressures being brought 
upon the U.N. by certain great powers. 
Now, as Dr. O'Brien says, his position 
became difficult and he specially pro-
tests against the fact that a Resolu-
tion is passed by the Security Council 
of the U.N. and voted upon by all the 
members of the U.N. and that those 
persons who voted in favour of them, 
come and undermine the implementa-
tion of that resolution. One can now 
realise how difficult has been this 
Congo problem and the functioning of 
the U.N. in the Congo because of this 
way of functioning by big powers. 

Now, it is obvioUs that the U.N. 
cannot run away from this problem. 
If it runs away, it is almost doomed. 
It will make it clear that it can deal 
with no problem and nobody will 
then care much what the U.N. says. 
It has to face the problem and solve 
it as far as possible, of course, by 
peaceful methods, but if force is 
necessary, by the application of force. 
There is nO other way. 

Mr. Tshombe departed from the 
Congo some time ago, and was in 
France and elsewhere. Apparently, 
he is trying to raise the financial 
wherewithal and other things to carry 
on his war against the United Nations. 

I might mention that in Algeria, 
again, it is difficult to say what is 
happening. But, it does appear that 
President De Gaulle is taking up a 
very strong attitude against his own 
rebels, that is, those who want a 
French Algeria, among whom are 
some leading officers in tile French 
army and others. He has only recent-
ly, yesterday, I think, passed very 
strong measures against those who 
may aid and abet the O.A.S. organisa-
tion, French Algeria Organisation, 
which indicates that he proceeds and 
he hopes to settle the Algerian prob-
lem fairly soon. We hope so. Of 
course. we have been hearing this 
repeatedly. Gen. De Gaulle did makl' 
some efforts. It was difficult to finc! 
out where the PIlorts are going to lead 
to. If there was o ~tr tion  then, he 
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sometimes varied his policy somewhat. 
But, at the present moment, I believe 
he is anxious to tlnd a solution as 
rapidly as possible and he has thrown 
the full weight of his Government 
against those who are coming in the 
way of that solution. I mean to say, 
on the French side. 

13.00 hrs. 

Now, I come to the Portuguese pos-
sessions. In Angola, as everyone 
knows, horrible things have been hap-
pening, and I suppose they are con-
tinuing to happen. Then, there is 
Goa. Some time ago, not very long 
ago, there was a seminar held, not 
officially sponsored, but still we took 
part in it, and many important leaders 
of African parties and African groups 
came here. We welcomed this oppor-
twtity of meeting them and discussing 
the situation with them. And apart 
from the importance of Goa, and Goan 
freedom, to us-because it is a con-
stant irritant, not only an irritant, but 
we have b suffer something in the 
nature of, I must say, hwniliation 
from time to time at the hands of !he 
Portuguese authorities there-during 
this seminar it came out that in the 
eyes of the African leaders, and espe-
cially those struggling against Portu-
guese colonhlism in Africa, o~ was 
playing an important part. They 
attach much importance to Goa and 
what happens in Goa, and to some 
extent, ,hat is obvious. 

The House knows that for about 
fourteen years now, we have shown-
and it can only be called-exemplary 
restraint. Sometimes, many Members 
of this House have probably not been 
very happy about OUr policy, indeed, 
have criticised it for being so. Yet, 
taking everything into consideration, 
we carried on with that policy, feel-
ing alwayS that Goa must, had to, and 
must necessarily, come to India; there 
was no way out for Goa, and it was 
better if we did it peacefully, even 
though it might take a year or two 
longer. But it has taken fourteen 
years, and so far as We know, there 
has been no change of heart or change 
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of mind or change of anything in the 
Portuguese attitude. And these feel-' 
ings in regard to Goa have, because 
of Angola, become stronger evel'7-
where. 

And recenUy, as the House knows, 
there have been a nwnber of incidents, 
each taken by itself not sO big, but 
cwnulatively if you take them, fairly 
important ~  big, and it almost 
appears as if they were direct chal-
lenges to the Indian possession and to 
India and challenges thrown out in 
an aggressive and insulting way. There 
have been the cases of twice firing 
across the sea, of Indian merchant 
men, Indian passenger boa:s, Indian 
fishermen. And tllese boats had been 
going up and down for years, and 
nothing had happened. And suddenly 
why this firing. The fishermen have 
been fishing for years, Why should 
they be suddenly attacked, and attack-
ed not merely by an odd shooting 
from a carbine or something but by 
some biggish gun. Then, there has 
becn firing recently, when some Portu-
guese crossed the Savantwadi border. 
There toC), there has been firing. And 
internally, in Goa, according to our 
information, there has been intense 
repression recently and very bad 
treatment of persons in prison; many 
of them have been imprisoned in jail. 
And altogether. conditions in Goa 
have been even worse than previously; 
as it is, they were bad enough before. 
Also reports appear in the press about 
Portuguese Armed Forces being rein-
forced Portuguese gun-boats and the 
like coming into those Goan waters. 
Altogether, a situation is being creat-
ed which progressively becomes into-
lerable for us to submit to or to 
accept. 

Because of this, we came to the con-
clusion-it was after all these firing 
incidents on our ships and others.-
that we must take steps to prevent 
this kind of thing continuing. We 
cannot possibly accept the fact of 
those seas there being almost denied 
to our Shipping and our fishermen. We 
must clear the waters and see that 
they are cleared. And we must be 
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ready; and if we take any kind of a 
step like that, we must inevitably be 
ready to meet any development that 
might take place there, because it is 
always wrong to take a step and not 
follow it up. 

Therefore, we decided to add to our 
forces, Armed Forces, round about 
Goa, and this has been and is bem. 
done. I cannot say what the precise 
steps may be because that will depend 
upon circumstances. But what I can 
say is that we have been preparing 
for any contingency that might arise. 

Now, because of this, varioUs people 
and countries which haa been long 
asleep about this problem, thinking 
that it did not matter, are suddenly 
waking up, and references are being 
made in other countries that oh, they 
are prepared to help, give their 200d 
offi:es, as the phrase is, to finding 
some kind of a solution. What the 
solution envisaged is, I do not know. 

As a matter of fact. in the COUrl;e 
of the past few years, we have repeat-
edly drawn the attention of the other 
countries to this situation in Goa, and 
to the absurdity, anomaly, of Goa 
existing as an outpost of a foreign 
imperialism on our territory, and we 
cannot possibly continue tolerating it. 
We have referred to the fact that 
Portugal is a member of the NATO 
alliance, and undoubtedly, has profited 
because of that; apart. from profiting 
physically, that is, in regard to anns 
etc., morally it has been strengthenf'd 
by it. But this has produced little 
result. And, in fact, many things have 
happened, unconnected with India, but 
just raising Or boosting the morale of 
the Portuguese present rulers. 

Now, other developments have 
taken place recently, internally in 
Portugal, which show that even the 
people of Portugal, long suffering as 
they have been, are gett;ng a little 
tirect of present conditions there. Th('t'e 
was a famou. incident of the Santa 
Maria, that big shiP. which rebelled 
in the high seas. 

So, this is the position. As I have 
said, we have always been reluctant, 
as the House knows, exceedingly 
reluctant to solve problems by this 
application of major force, not from 
a pacifist point of view but from the 
point of view of our whole approach 
to Ulese problems, world problems, 
and we want to keep in line with our 
general policy. But I must say that 
Portugai and the Goanese· problem 
and the Portuguese attitude to it, have 
been exasperating in the extreme. It 
has been difficult for Us to restrain our 
feelings Or the consequent activities. 
The House knows, it is not for me to 
say, how this Goan problem has been 
lrritating. Therefore, we felt that we 
should be perfectly prepared for any 
developments and consequences, and 
we have taken some steps to that end. 
What exactly will happen, I cannot 
say, at the present moment, because 
it depends on circumstances, on 
developments, for us to decide what 
we should do in the matter. But the 
present position is not to be tolerated. 
And as for friends who now wake up 
and make suggestions offering their 
good offices, we welcome good o1Hces; 
but I should like to make it clear that 
obviously the-re can be no solution 
of the Goa problem except the Portu-
guese Government walking out of 
Goa. There is no middle way. 

May I say something about the sub-
ject-it often comes up he-re-of Pondi_ 
cherry, that is the de jure transfet' of 
Pondicherry? In regard to Pondi-
cherry, I hope that this long wait at 
seven years between the de facto 
tranofer and the de jure transfer 18 
going to end. I think the French o ~ 

ernment have declared that they are 
taking legal steps to that end and in-
troducing the necessary motions iIi 
the French Chamber of Deputies this 
month soon. And it is hoped that next 
month this will go to the Senate there 
and then this anomaly win cease. 

Sbri Hem Barua (Gauhati): MayJ 
know ..... . 
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1Ir. Speaker: Let him note down the 
Point. If in the end it is necessary ,I 
will allow one or two questions. 

Shti Jawaharlal Nehna: There are 
One or two factual statements I should 
!'ike to make. We have appointed an 
Ambassador to ISenegal. There are 
new countries now in Africa The Ivory 
Coast would also be under his con-
current charge. He will also represent 
us in Upper Volta. Our High Com-
missioner in Ghana will also represent 
us in the Republic of Mali. He has 
already been accredited to Liberia, 
Guinea and Sierra Leone. The High 
Commissioner in Nigoria will hava 
concurrent reprsentation in the Came-
roons, Togoland and Dahomey. 

Very soon, in fact day after tomor_ 
"'ow, the 9th December, Tanganyika 
becomes independent. We are happy 
about this. Weare always happy when 
oo1onia1 territories become indepen-
den. In this particular matter, I should 
come the fact that we particularly wel-
come the fact that Tanganyika is be-
coming independent under the able 
leadership of Mr. Julius Nyerer. Mr. 
Nyerere has shown in the last year or 
so not only hi6 normal qualities. what 
one would expect in a leader likf! him, 
that is, his partriotism, his courage 
and all that, but a wide vision which is 
important in this ferment of Africa 
today. 

It was just about the time that we 
bad the last debate on foreign affairs 
1hat Mr. Jomo Kenyatta had been re-
leased after 9 years'in prison, and we 
had referred to this with consideralble 
satisfaction. Ever since then, Mr. 
Kenyatta has been playing an impor_ 
tan t part in East African a1fairs, try-
ing to bring about unity and 
all that. It I may say so with aU res-
pect, the part he has played has en-
hanced his reputatiJ·n not only in East 
Africa but in other parts too ot Africa 
and elsewhere. May I add that Mr. 
Xenyatta has been having constitu-
tional talks in London with the Bri-
tish Government? 

I ltegard to Uganda, it has been 
IItIMtmcedthat Uganda will attain 
d-gayerDlnent On the 1st March i962, 

and complete independence on the IHh 
October 1962-a few montlu later. 

ShriDDtl Be. Chakravartt,-: What 
about the Central African Federation? 

Shri lawaharlal Nehna: One impor-
tant development took place in West 
Asia about which the House knows, 
that is, the separation of Syria ham 
the United Arab Republic. It is a 
matter of great importance for that 
region and for others too. It is not for 
me to praiSe or condemn any country, 
·but I am happy that in th's matter, 
very difficult matter, the United Aralb 
Republic showed extraordinary res-
traint. We are only interested in the 
unity of these various country and 
not in conflicts between the Arab 
countries, and we can only hope that 
this unity of the Arab nations will be 
kept up, not only their unity but of 
other Asian countries too round about 

We are having tomorrow a visit from 
His Majesty the Parmount Ruler of 
Malaya, and about a week later we 
are having the President of the Soviet 
Union visiting India fOr some days. 
We are happy to have these vuits. 

Though there is much in thf!Se vuits, 
I mean the official functions, banquets 
etc. which are ·becoming sometimes 
beyond our capacity to shoulder-to 
eat at so many banquets and all t a~ 

these contacts have a great value be-
cause these eminent people from 
abroad do bring us nearer to their 
countries and they get an idea of our 
country. What is more, We have a 
chance of talking informally, apart 
from official statements. 

Take the present visit of the Presi-
dent of Argentina. I think any per-
son who followed even his speeches 
will have realised that ihey ·were not 
formal speeches, they were not only 
friendly speeches, but there was al-
most, if I may say so, some emotion 
behind them. He was emotionally 
affected by his visit to India, by the 
welcome he received ilere from me 
people. Genel'ally th.if country 
which is far distant from Argefttlna, 
Latin America is regarded lIS, 
shall I say ~ land like that In the 
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Arabian Nights· or something like 
that, which was not real, half-naked, 
half mystical, half mixed with 
romance and all that. That is the 
. kind of picture that people have 
had. Coming into touch wIth rea-
'lity, of course, the mystical part and 
the romantic part go, but even the rea-
lity produces a good impression. It ap_ 
pears in the case af the President of 
Argentina that it has produced a very 
gOOd impression on them and on us, 
by our meeting. 

It has long been my desire to visit 
the LJ"" American countries, but I 
h:'-;e l ~~ :""en able to fulfil it, except 
that I went to Mexico some time ago. 
I hOPe that I shall have the chance to 
visit Latin America because it is not 
only a very important part of our 
world, but it is growing in importance 
in every way, and in some ways the 
problems they face are similar to ours 
too, economic development and the 
rest. '80, it is a very great pleasure for 
us to meet him and his party here and 
discuss various matters with them. We 
found that in a large number of mat-
ters there was agreement between us. 

The paramount ruler of Malaya now 
represents a difterent part of the 
world near to us and yet very difte-
rent in our outlook, in our policies; 
but, nevertheless, We are friendly to 
each other. 

There have Ibeen some attempts to 
build up some kind of what may be 
called an Association of South East 
Asian States. We have had nothing 
to do with it. But it was launched some. 
months ago. The three signatories to 
this association are Malaya, Philip-
pines and Thailand. The idea is to 
develop collaboration in economic, so. 
cial Bnd cultural fields, not military 
or political spheres. They are avoid-
ed. 

So, I come ·back to what I began 
that all these changes are taking 
place. Everywhere some changes are 
coming. Some changes are good; some 
; r~ not good. But the.major .problem 

of the age that We have to face is 
this problem of whether there is g0-
ing to be a nuclear war or not. It is 
obvious that if such a thing occurs all 
the hopes and aspirations and objecti-
ves and ideaL; that We may have end. 
We suddenly jump into some kind of 
new world of violence, destruction and 
hatred.. And, what will come out of 
it, it is difficult to say; but nothing 
good will come out of it-and a great 
deal of evil will. 

Shrl Nath Pai rose-

Mr. Speaker: Shri Nath Pai. 

Shri Nath Pai: (Rajapur): Sir, since 
the House last discussed foreign 
affairs .... 

Mr. Speaker: No, no. I am not call-
ing him to speak. I thought he want-
edoome elucidation. Hon. Members 
will have their opportunities. Let me 
first of alI put the motion before the 
House. 

Motion moved: 

"That the present international 
situation and the policy of the 
Government of India in relation 
thereto, be taken into considera-
tion." 

I have received Notiaes of two 
amendments to this, one by Shri Bal 
Raj Madhok, Shri Patil, and Shri 
Assar, namely: 

'That for the orIgmal motion, the 
following be substituted, namely:-

"This House, having considered 
the present international situation 
and the policy of the Government 
'of India in relation thereto, reg-
rets the failure of the policy of the 
Government in regard to China, 
Pakistan Bnd Portugal." 

'8nd the other from Shri Jaganatha 
Rao, namely, 

'That for the original motion, the 
following be substituted, namely:-

''This House, having consider-
ed the present international 
situation and ~  policy of 



Motion re: AGRAHAYANA 16, 1883 (SAKA) Int~tional 

the Government of Idnia in rela-
tion thereto, approves of the policy 
of the Government of India."', 

Both the original motion and the 
amendments are now before the House. 
They will be discussed together. 

Shrimati Parvathi KrisbDan (Coim-
bator): Mr. Speaker, Sir, the Prime 
Minister has already detailed to us the 
events that have taken place since 
last we had the opportunity to dis-
CUS3 the international situation. He has 
very rightly drawn our attention to the 
very serious situation that exists in 
South East Asia and, particularly, in 
Laos and in South Viet Nam. 

In Laos today we are faced with a 
situation where unless a quick settle-
ment is arrived at the danger of the 
l"e})etition of war may come up. And, 
We fully support the stand that has 
been taken by our Government and 
by our representatives who went to 
the United Nations and to the Geneva 
Conference on this matter because it 
is only on the lines that they have 
outlined that We can rest assured of a 
peaceful settlement in Laos which will 
help the whole peoples of South East 
Asia and the world 

But, so far as the South Viet Nam is 
concerned, the matter now poses a 
very serious problem. Even the 
Prince O'f Cambodia, Prince Narodam, 
only recently drew attention to the 
fact that "South Viet Nam is already 
in a situation approaching that of Laos 
Conference at Geneva" and that "if the 
spectre of war is receding from 
Europe it is approaching Asia, and, 
in a way, that would appear to be 
far more dangerous". In no uncertain 
terms he condemns the SEATO and 
the machinations of the United States 
of America in the South East Asian 
sphere. He pointed out that any 
landing of American troops in South 
Viet Nam would set off the spark 
tha t would well nigh envelop the 
whole world in darkness. 

It is in this situation that the Chair-
man of the International Control COOl-
mission, Shri G, Parthasarthy has gone 
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to South Viet Nam. He is faced with 
a very difficult task; and, as the Prime 
Minister himself pointed out earlier, 
it was because df the non-cooperative 
attitude of the South Viet Namese 
Government that a settlement had 
been delayed Today a very difficult 
task faces the ICC in ISouth Viet Nam 
and I trust that the Chairman will see 
to it that the guarantees are there to 
restore confidence in the minds of the 
Liberation Movement of South Viet 
Nam and that American arms, Ameri-
can experts, technicians and Ameri-
can troops will have no quarter in 
South Viet Nam. It is only if confi-
dence is aroused by these methods in 
the minds of the people of North Viet 
Nam but also in the minds of the 
people of other countries of South 
East Asia, in the minds of such ltad-
ing personalities as Prince Naro-
dom that we can be assured that a 
settlement would be speedly arrived 
at. 

In this context, the talks that our 
Prime Minister had with the Presi-
dent of USA when he was in America 
are very important. We are happy in-
deed that he is reported to have taken 
a firm stand-I only wish he could 
haVe taken US more into confidence 
in this House-on this question af the 
landing of the American troops in 
South Viet Nam. 

Then, with regard to the question of 
Berlin. Here also I am rather sorry 
that the Prime Minister skirted this 
question while he pointed out that it is 
a very important and a very difficult 
situation that exists there. He does 
not even repeat to us today the assu-
rance that he gave earlier that step-s 
would be taken by the Indian Govern-
ment in regard to East Germany. He 
admitted at that time that East Ger_ 
many, the German Democratic Re-
public is today a reality that has to 
be accepted by the world. And, if, 
today, the Gertnan question has to be 
settled, one of the conditions af settle-
ment would be the recognition of 
East Germany because India, with her 
stature in the international sphere, 
taking a stand on this question will 
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help the setUement at this questi9n by 
recognition of East Germany. By the 
recognition we could certainly hasten 
the solution df. the problem because in 
so doing we would be able to a part 
in guaranteeing the access route to 
West Berlin, in the maintenance of 
the security of West Berlin and all 
the other problems of demilitarisation 
etc. These are the problems that to-
day are 'lacing the people of the two 
Germanies; and we, who already have 
our trade pacts and our trade agree-
'ments with East Germany, by recog-
nising that country, would also have 
closer economic and other ties with 
them. 

But, to my mind, today, perhaps, the 
most important problem that faces the 
world is the problem of the African 
nations because it is there in MFica 
that the Congo is situated, it is in the 
Congo that the UN is being put to test 
and the task ot the Indian contingent 
in the Congo is one that is really im-
portant. With great steadfastness and 
great heroism our Indian troops in the 
Congo have carried out the behest of 
the United Nations and we should be 
proud of this fact that our nationals 
in the CongO are doing their duty by 
the United Nations and carrying a 
difficult asignment. 

For some time, amongst the African 
nations, to my mind, there hal been 
some hesitancy about the poli"Y of 
the Indian Government towar<ls the 
liberation movement of the various 
African nations, because they have f('lt 
that India has been rather out of step 
with the events that have heen taking 
place in Africa. Therefore, it is n('ces-
sary for confidence of people to be 
restored and for the maintenance of 
peace and progress of humanity that 
the friendship and co-operation among 
the Mro-Asian peoples, the new pe0-
ples that are coming into their own in 
this post-war decade should be main-
tained u.d strengthened. In this con-
text it is necessary to remind the 
Prime :Minister once again of the 
demands put forward again and again 
in this House and In the country that 

the Algerian People's Government be 
recognised because that would be a. 
very important step towards restoring 
the confidence in the minds of the 
peoples of Mrica. Maybe today in 
Mrica people are rather overwhelmed 
by their own problems of liberation 
and perhaPs they do not see the issues 
of peace and war as clearly as do those 
who belong to countries such as ours 
have ttrown off the shackles of im-
perialism. But we must also recognise 
that every defeat that is there against 
colonialism, every free nation tnat 
came into being is a death knell to the 
war moves of the old imperialist 
powers. It is in this way that we 
should view this matter. EVE'ry moral 
support, every help and ev£'ry action 
of recognition of the free Governments 
that are coming into being would res-
tore the confidence and strengthen the 
movement for the maintenance of 
world peace, a cause to which the 
Prime Minister himself is Ro dedicated, 
people of our country are dedicatea. 

RecenUy at the UN our ~l ation 

has played a very commendable role 
and the leader of our delegation, our 
Defence Minister, has come in both 
for praise and for brickbats, brickbats 
from the U.S. Press which unfortunate-
ly and unhappily are also echoed from 
the floor of this august House. May I 
take this opportunity of commending 
the work of our U.N. team in this 
very difficult world situntion. I feel 
that the foreign policy as accepted by 
our country as a whole. the foreign 
policy of fighting for the maintenance 
of world peace against the Dutbreak of 
world war has been carried Ollt by 
the U.N. ~l ation at every Assembly 
meeting that has taken place. In so 
doing the U.N. has also been strength-
ened because we look on the U.N. as 
the one instrument that can gurantee 
the maintenance of world peace 
through which by peaceful negotiations 
matters in dispute between countrIes 
may be solved by peaceful methods. 
it is, as the Prime Minister said, a 
happy thought that in two more day8 
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we will have one more free nation 
Tanganyika joining the comity of 
nations. It is in this context also 
that we should think of the reorga-
nisation of the U.N. The Prime 
Minister also referred to the state-
ment of Mr. 0' Brien after he had 
left the Congo. We see the manner 
in which certain western powel'll, par 
ticularly Britain and France, all try-
ing to play a certain role in the 
Congo, a task that has been taken up 
by the U.N., a task for which our 
Indians troops are there in the Congo. 
We should consider very seriously 
this whole question of the reorgani-
sation of the U.N. Secretariat. It is 
a proud fact today that a representa-
tive of South East Asia from Burma 
is the Secretary-General. This in it-
self shows how the nations of Asia 
and Africa are today coming into their 
own. The U.N. is forced to recognise 
these new forces that have come into 
being In the world. The reorg"nisation 
the  the UN is an important problem 
because of the manner in which we 
have found the variolls imperialist 
powers acting, particularly in the 
cases where new nations are coming 
into being, It is a strange -phenomenon 
that has come after the Second War 
that when new nations come into be-
ing, imtead of one unified nation com-
ing Into being, we find two nations 
coming into being. The first problem 
that is faced is the problem of uni-
fying the peoples of a country that is 
fighting to Jioberate itself. There is the 
unificatiOn of the North and ~  South 
Korea; the North and the South Viet 
Nam. Now again in Con!,:o 8150 we 
find that there are forces that are try-
ing to hold back the liberation of t ~  

colonial countries and create a war 
path and war dangers. In these con-
ditions, our country, a major colonial 
country which achieved its freedom 
could give both a moral and a practi-
cal support to the new nations tltat 
are fighting for liberation. I would 
request the Prime Minister to consider 
the recognition of the Algerian Gov-
ernment. It is Important not only as 
a recognition of a tree Government 
but It will be a factor in removing the 80= of !IOI11e ~ t ia in l that 

has come in the minds of the African 
nations. In this context, there is also 
the question df liberatio,l of Goa. 
lt is rather a delicate 3ubject to tou(,h 
at this very precise moment but in 
this context we must point out that it 
is our Finance Minister who by his 
contribution at the Seminar on 
Portuguese colonies has raised C('rtain 
doubts and misunderstandings in the 
minds of the people of Angola and 
Mozambique and the Portuguese 
colonies. It is a very strange fac-
tor that those who claim to be lighting 
for the liberation of Goa aftd for the 
defence of the national int.cgrity of our 
country remain singularly silent on 
this particular matter with regard to 
Shri Morarji Desai but it is amusing 
to find that they leap into fray when-
ever there is even the slightest 
criticism of the Defence Minister in 
the U.S.; they immediately leap into 
the fray and echo every sentiment 
that is expressed. Not one of these 
voices is raised when our own 
national freedom is involved, when 
the question of Goa is involved. The 
people of the Portuguese colonies look 
to Goa as the weakest link in the 
Portuguese Empire and we are also 
confident that Goa can be liberated 
with the greates case. Stoll they do 
not say a word about it. It is a 
strange state of affairs and I am not 
surprised because they repeat the 
same thing over and over agllin ar,d 
when there is anything very uncom-
tortable they are accllstorned to being 
singularly silent on it. 

Closer economic anci cultural and 
political ties with the new nations of 
Africa would certainly help our c0un-
try also especially when Britain is 
going into the ECM and the breaking 
up of the Commonwealth is now be-
coming a stumbling block rather than 
a help Reorientation of the work 
of our Embassies in these newly 
awakened countries and neWly free 
countries would also help in our-
country both economically and rai!le 
its political stature even higher than 
it is. We must today work to be the 
most effective voice and representntive 
of the Afro-Asian nations in the UN . 
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and alSo in the international sphere. 
.As. I said that Commonwealth is a 
stumbling block in having closer 
friendship and closer ties with the 
African peoples. Even at the prsent 
moment, the point that is worrying 
the African people most is the role of 
Britain in the Congo. 

This is again the time when we 
should remind the ?rime Minister of 
the demand that is in the hearts of 
our people which has been raised time 
and again, that we sholiJ.d:2o;; have 
any further ties with the Common-
wealth. Today, what is the Common-
wealth? Britain has gone into the 
ECM. The Immigration Bill hu 
been brought before the Britisn Par-
liament. This Bill is discriminating, 
and particularly as was pointed out 
on an earlier occasion in this house, 
when questions were brought up, this 
Bill is directed particularly towards 
those countries within the Common-
wealth where coloured peoples, exist. 
Not only that. We find in the Congo 
that Britain is playing a role, to say 
the least, a role that should be abomi-
nated by any right-thinking people in 
the world in the Congo. Under such 
countries, what glory do we get by 
being in the Commonwealth? Surely, 
the glory will be much greater if, 
eourageously, we said, as a free 
nation, we will quite the Common-
wealth. We will extend our hand of 
friendship and the hand of co-
operation to all those who require it, 
and we will remain as friendly, as we 
have always been, not only to those 
"Countries which remain within the 
Commonwealth. but alSo to those coun_ 
tries that ~  without the Com-
monwealth. Sueh as action would 
have its moral repercussions through-
out the world, and it is the countries 
of Asia and Africa that would be most 
enthused by such a courageous stand 
to be taken. These days of the old 
school . tie and playing cricket are, 
I think, in the past and today, we 
as a free and, powerful nation, 
should be in a position to take this 
very courageous and .very necessary 
step. 

The Prime Minister referred to the 
nuclear tests He pointed out how 
this question of nuclear tests and 
dangers has come up and how danger-
ous these nuclear tests are to world 
peace. It is not only a question of a 
fall-out. As has been discussed in 
this House, I think our people and our 
country are aware of the dang-crous of 
the fall-out from the nuclear tests. 
But it is not only on thc question of 
fal-out that these nuclear tests caure 
apprehension but contained nuclear 
tests certainly do illcrease the tensions 
that exist. And so long as those 
tests are there, the minds of the 
people are always harassed by 
thoughts of war, because a nuclear 
war will not only mean the destruction 
of thousands and millions of Jivl's as 
the Prime Minister pointed out but 
it would mean veritably the destruc-
tion of the soul of humanity itself. 
It would destroy all those creations 
that are of man, of which every 
nation is proud, no matter where those 
creations exist, the creations of civil-
isation, of science, of culture. These 
creations would be destroyed, and 
that is why I say ~ at th.e struggle of 
man towards a higher society, towards 
a better society, which has taken 
place throughout the ages wouU be 
stopped and it is the soul' of humanity 
that would be destroyed. 

There is not a single mother in this 
world, there is not a sister in this 
world, who does not abhor the thought 
of war. A nuclear war is something 
far worse than the wars we have 
known throughout history, and a nuc-
lear war is something that everyone of 
Us should certainly strive against, and 
certainly, in this context, nuclear tests 
are to be opposed. We hope that the 
G<lvernment will take all t ~ to see 
that their good offices are used to 
bring about a settlement on this Vf;ry 
grave matter, because nuclea\" tests 
precipitate tensions and theo;e tensions 
can only be removed i! these tests are 
put a stop to. 

Further, our policy has been one of 
striving and working for t(ltal disar-
mament, and if total disarmament is 
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to be achieved, then the first step to-
wards total disarmament is the stop-
ing of n ~l ar tests, nnd, therefore, to-
wards thIS policy it is necessary that 
we take a firm stand on the question 
of. nuclear tests and that our represent_ 
atives follow this policy and do what 
they can in order to achieve what ill 
desired in this lind. 'l'het'efore on this 
~a ion  when we are i ~in  the 
International situation, I appreciate 
very mupch whLt the Prime Minister 
has said about Laos, about Soulh Viet 
Nam, about the German probl"m and 
the question of Berlin. But I would 
welcome from him a more positive ap-
proach to these issues which I have 
posed, the issue of the recog!1:ticn of 
the Government of Algeria, the i~  

of the Commonwealth, the issue of the 
recognition of East Germany and "Iso 
the assurance that Indian represen-
tative on the Viet Nam Co ~ ion 

will take up a firm stanj on guaran-
teeing that there will be T>.O Am<'1ican 
interference, no lending of troops, and 
the fear that has been expressed by 
the leaders of many South-East Asian 
countries, particularly, such an out-
standing leader as Prince Namdom of 
Cambodia. These assurances are 
waited for by the people of our coun-
'ry and by the peoples of the world 
8S a whole, who look on India as (lne 
of the outstanding nations, striving for 
the maintenance of world peace. 

The liberation of Goa is our birth-
right and I hope and pray thnt this 
liberation will very soon materialise 
and that we do not continue to be 
criticised .by the Afro-Asian peoples 
for tha rather weak attitude that they 
think we have been taking on this 
issue of Goa, particularly when the 
provocation has been very great and 
grave. There is always the last straw 
that breaks the camel's back, but in 
the case of our Govenunent it Eeemll 
that there is more than one last straw. 
So, I hope that the Portuguese Gov-
ernment is not going to be given an 
opportunity to produce any more 
straws, but that this is the last straw. 
The firing on our passenger boat and 
firing on our fishing vessels will be 
taken to show how uncompromlsine 

Situation 

has been the .attitude of the Por-
tuguese Government. I hope and pray 
that the Indian Government will take 
a courageous stand and I would say 
that the whole of the Indian people and 
the peoples of the world will be one 
with them, because in this the Prime 
Minister will certainly ha{,e the sup-
port of everyone of the citizens of our 
country. 

Mr. Speaker: Shri M. R. Mnsani. 
After that, I shall call Shri N ath Pai. 

Sbri M. R. Masani (Ranchi-East): 
Mr. Speaker, Sir, at this stage, I do 
not wish to spend the little time that 
I have at my disposal to take a ream-
.bling view round the world or to 
follow the previous speaken in their 
endeavour. I would rather deal with 
one or two matters which are closer 
to us in our oWn country and which, I 
believe, matter more to our people and 
the lives of our people in our own day. 
Those who are stuck at Delhi station 
for trains which are not available ·be-
cause of troop movements in our 
country may feel that long discussions 
on disannament, globel disarmament, 
are not perhaps of the highest rele-
vance at this moment! 

Only three days ago we debated the 
latest Chinese incursions in our coun-
try and that debate left us with two 
feelings. One was that of unanimous 
strength in this House, that every-
thing should be done to repeal Chinese 
aggression, that everything should be 
done to show the Governm"nt of 
China that we.are indeed earnest about 
the assurance gtven by the Prime 
Minister that this is the pc.licy of the 
Indian Government l"ld the people, 
and that if there should be any further 
aggression, force will be lYlet by forre. 
This was the result of the debate m 
this House. 

It is true that when the Prime 
Minister gave his reply, two rn!ttters 
came out which were disturbing. One 
·was the Chinese threat to cross the 
McMahon line and to commit gt'eater 
aggression against India ir we had 
the presunwtion to strengthen our 
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ciefen'Ces within our own territilJ'Y. 
The other thing which caused some 
dismay in this House was the ltate-
ment of the Prime Minister, t'lat in 
reply to a polite letter from Peking 
suggesting a re-nogotia\iOn of the 
Treaty of Friendship between our 
countries, subject to certain conditions 
being fulfilled, he would be prepared 
to enter into such discussions. 

Well, Sir, stated in that form per-
haps the answer is unexceptionable, 
but the very fact that we should have 
been so ready to respond to this 
appeal while aggression continues, 
_hile occupation of our soil continues, 
is something ,that the country has not 
taken very kindly. I hope that Prime 
Minister appreciates that the only one 
condition on which there can be any 
talk with the Chinese whether in re-
gard to a Treaty of Friendship or 
otherwise is the clearing out of our 
territory in the same unconditional 
manner that he mentioned in regard 
to Portuguese outposts in our country. 
There can be no negotiation until 
foreign outposts whiCh are an aot of 
aggression are first removed. 

I stress this because the increasing 
belligerence of the tone of Chinese 
statements makes one feel that they 
are not going to allow any little open-
ing, any 11ttle opportunity, to pass for 
renewing and expanding their area 
of conquest. If we give any opening 
at all or any opportunity, we must be 
aware that our enemies across the 
Northern frontier are there ready to 
Itrike. Therefore, anything that 
weakens our position in .the Himalayan 
border, anything that slows down the 
tempo of the build-up which the 
Prime Minister told us is in progress, 
I think the House will agree, must 
be scrupulously eschewed. 

Now, it is against this background 
that discerning people in ,this country 
are concerned about the reports that 
we see in OUr newspapers of the mili-
tary buUd-up on both sides of the 
Goa border. The Prime MiIrlster 
made a statement on thIS matter In 

the course of his speech this mom-
ing in which he said three things. 
He mentioned certain provocations 
that are being held out from the 
Portuguese side. He then went on to 
say. tha t preparations ,were being 
made for defensive action against any 
threats lhat might develop from the 
other side. And he ended by re-
capitulating and re-stating the reluct-
ance of our Government and our 
country to solve any problem, how-
ever pressing or just, by anything 
except peaceful means. I think, Sir, 
as so stated, the Prime Minister's 
posLtion on all these three points was 
unexceptionable and nobody in this 
House or in this country could possi-
bly take exception to it. 

Sir, everyone amongst us stands for 
the end of Portuguese imperialism, 
...... hether in Angola or anywhere else 
'Uld certainly in Goa, in our own 
country, and we are all looking for-
ward to the day when the people ot 
Goa can enjoy freedom like the rest 
of the people of India. 

But that is not "he issue. . ~ 
issue is one of priorities. The issue, 
If I may state it, is whether this is 
the moment, faced as we are today, 
to give priority to ,the liberation of 
Goa, to which my Communist friend 
has just referred, as against the resist-
ance and repelling of Chinese aggres-
sion from our own soil. That, Sir, 
seems to me to be the issue of inter-
natioual relation which is closest to 
us and which is of .the most imme-
diate concern to us today. The pre-
vious speaker has demanded libera-
tion. She does not want us to wait 
for any more straws on the camel's 
back of patience. But, coming from 
that quarter, this is easily under-
standable. This detnand :for imme-
diate rnili.tary action against Goa i~ 

easily understandable, coming from 
the Communist benches. Indeed, she 
only repeated what her leaders out-
side have been saying pubUciy ftlt the 
last few days. Why? It . Is . quite 
obviOUS, that those whOWQuld like to 
take advantage of ou; itI~ i nt in, 
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Goa would benefit from the kind of 
advice that is being given if it were 
to be followed. Therefore I say, the 
question is not-what should be done. 
It is very clear. Goa must come. 
'file Portuguese must go. The ques-
tion is what should be done today and 
how it should be done. 

Now, Sir, the problem of Portuguese 
possessions is a long standing one. 
We could have dealt with it any time 
in the last ten years or more. Why 
then has the present time been chosen 
to incite our Government to thin our 
resources of men and material from 
OUr Himalayan frontier where ,they 
are badly required to a remote zone? 
Will not such a policy expose India to 
further aggression marked by that 
same unhappy absence of retaliation 
and resistance by which every act of 
Chinese aggression in the last four 
years has been marked-"tJ.p 10 this very 
day? Will not the diversion of .these 
resources and weakening of our 
Northern front mean a great danger 
to this country which we must avoid 
and resist the temptation to be drawn 
into? 

Now, about this fact of diversion 
there can be no question. No less 
an authority than General C"ariappa, 
the first Indian Chief of Army Sta1f 
said two days ago: 

"At a time when the naTton's 
troops were dispersed on a world-
wide front in such far-flung areas 
as Gaza, the Congo . and 
Kashmir, .... ". 

.... he might have mentioned Naga-
land also-

" .... he wondered whether it 
would be safe to embark upon 
uarge-scale military preparations 
along the Goa border." 

rhen he said: 

"Any such action might serve 
to weaken the frontiers and en-
danger the security of the coun-
try as a whole when virtually a 
much ~r at r threat than hither-
to to Indian secvrity had develop-

ed from the Chinese CommWlist 
armies." 

\ieneral Cariappa went on to point 
out: 

"that the Portuguese had not 
threatened to cross the Indian 
border and attack, while Chinese 
had indeed threatened to cross the 
McMohan Line, and that India did 
not possess an ·army of millions to 
flght on various fronts." 

This was reported in the Indian Ex-
press dated 6th December. Sir, I am 
no.t an expert on this subject. I am 
a layman quoting what ·one of our 
highest previous experts on the sub-
ject had to say, the first ranking 
general of our Indian Army after in-
dependence. I think the issue he 
raises is a very important one. Our 
troops today are already in action in 
Congo. We have other fron.ts which 
are dormant at the moment-the en-
tire Himalayan front against the 
Chinese, the Kashmir front, the Naga-
land front. How are we to assure, 
is there anyone to guarantee us, that 
these fronts will not errupt into acti-
vity if we get entangled in a military 
engagement in Goa? Is it faIr 10 ex-
pose our armed forces to a new open-
ing, to yet another front, when they 
are exposed on so many fronts al-
ready? Sir, the Government have 
always given an allibi for its supine 
resistence or absence of resistence 
saying that we have not got enough 
men, we have not got enough mate-
rial in the right area. Will this 
diversion in Goa not weaken the 
already scarce material and men when 
we are facing far superior odds on 
our Himalayan frontier? Win not 
the imbalance be aggravated, will not 
the Chinese take advantage of it? 

Sir, Mao Tse-tung's philosophy has 
been expressed in his notorious re-
mark: "Power comes out of the muzzle 
of a gun". But, Sir, I do not think 
Mr. Mao ~t n  will be very im-
pressed if the gun is turned in the 
other direction. Therefore, the 
Chinese giant is only too apt to laul!h 
at US if instead of repelling, instead 
of fighting tha; giant we go and beat 



Motion 1"<: DECEMBER 7. 1961 International 
Situation 

[Shri M. R. Masani] 

up a pigmy. a small "pimpfe" as the 
Prime Minister on.::e quite appro-
priately described Goa. Sir, can this 
country of Gandhi be very proud 
of overwhelming a miserable few 
hundred men who have no capacity to 
resist us? 

Also, is it wise to asswife II push-
over in "a day or two, as many people 
seem to imagine-sitting in Delhi? The 
Portuguese are very obstinate, almost 
perverse people. Being what they 
are, to assume that we are going to 
have a pushover in a day or two and 
there is not going to be any major 
bloodshed would not be wise. If we 
get provoked, if we get bogged down 
in operations and an appeal is made to 
the Security Council of the United 
Nations is this country with its clean 
record ~ far going to defy a cease-
fire order by the Security Council? 
Is our Government prepared for that 
eventuality? Sir, when we act as a 
policeman in the Congo, serving the 
nations of the world, shall we put 
ourselves simultaneously in the posi-
tion of an a'Ccused at the bar of the 
United Natioru? How shall We re-
concile the two roles if we do not bow 
to a cease-fire order? Therefore, 
whichever way one may-look at it, I 
feel that this venture is marked by 
pitfalls, and I do appeal to the Prime 
Minister and the Government not 
to be encouraged by wrong ad-
visers on this side who have an 
axe to grind in regard to their allies 
in China and be swept into this ad-
venture without reckoning-the many 
consequences te our country. 

Finally, Sir, we come to this ques-
tion, as I said, why has this moment 
been chosen (Interruption)? Sir, 
when the hon. Member wanted ithe 
liberation of Goa tomorrow I never 
interrupted her, I never said anythiBg 
about it. Why has this moment been 
chosen to bring to a head something 
that has been simmering for over ten 
years? Why now? That is Ithe ques-
tion. I do not mind giving express-
ion on the floor of this House to a 
belief that is held widely In this 

capital and in this country, lhat it is 
a desire to make a demonstration of 
sereng;th after years of weakness on 
the eve of the General Elections. Let 
me quote from the HindUstan Time. 
Of this morning a few sentences whi<:h, 
I believe, are representative of intelli-
gent thinking in our country. 

"All that the Governmen.t is 
succeeding in convincing ita 
critics is that it is suffering from 
a severe case of bad conscience. 
It wants to prove. after suffering 
several years of Chinese aggres-
sion without firing a shot that it 
is capable of aotion, and because 
there is natural scepticism in the 
country about the Government 
being capable of anything of the 
kind, it is going about the job in 
a manner more than somewhat 
theatrical. The atmosphere sought 
to be created is of a national 
emergency at hand .... 

It is these antics which give 
rise to the suspicion alreacfy voic-
ed by the Opposition Ithat the Goa 
emergency is an electoral smoke-
screen for the Government's sins 
of omission in dealing with China. 
Let the Government be warned. 
betimes, and Mr. Menon particu-
larly, that there are no easy elec-
toral kudos to be picked up in 
O-Oa". 

Now, Sir, it is a well-known psy-
chological explanation about people 
who have not been able to hit back a 
big bully hitting a small boy; it is a 
very common phenomenon in all 
boarding schools, whether in this 
country or another. In particular, it 
is believed that the main electoral 
beneficiary would be nO other than 
the Defence Minister, on whom the 
guilt of not resisting Chinese aggres-
sion is fixed by 1\ large section of 
public opinion in this country. In 
England; sometimes, they fix elections 
immediately after a military victory 
and cal! it a "khaki election" a tech-
nique with which, I am ~  all 
students of Briti§h institutions are 
familiar. Here there is only one 
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dUference, that instead of the election 
being fixed immediately after a mili-
tary victory, rthe military victory may 
be plllnned immediately on the eve of 
the election that have already been 
fixed. Now, if the people of 1ndia 
were to believe this, they would not 
consider it a very honourable thing. 

14 hrs. 

I cannot judge whether this mativa-
tion that has been suggested in the 
newspaper I quoted and by others 
whom I have heard in the last two or 
three days is fair or not, bul I should 
say one thing thaJt, despite the Prime 
Minister's explanation today, it is diffi-
cult to find a more convincing or 
plausible cause or reason for this 
major build up on the eve of the 
elections. I doubt whether even such 
a strategy will bring any votes. I 
for one have too much fai.th in the 
intelligence of our voter, particularly 
in my own city, and I believe that the 
kind of "khaki election" referred to 
above is not going to deliver the goods. 
This would be an unworthy strategem 
and, I am sure, the Indian people 
would not respond to it. 

But, whether the charge is true or 
false, one thing remains. Precedence 
must be given to resisting the major 
threat to this country, and the major 
and the immediate rthreat to thiJ 
country comes from nowhere than 
from across the Himalayas. Anythini 
that weakens our resistance there will 
help the enemies of Our freedom-and 
our security. I do hope that the fears 
that have been expressed today are 
groundless and rthat consistent with 
wGlat the Prime Mini!rta- saul. a 
peaceful atmosphere will be maintain-
ed and nothing will be done which 
goes beyoRd the needs of the case. I 
would wish that in his reply to this 
debate the Prime Minister would give 
a clear assurance to this House, that 
beyond repelling aggressiOn from the 
Portuguese troops, beyond defending 
our own frontiers and our own 
nationals, nothing will be done in the 
way of a major aggressive action, 
until at least after the elections SO 
that the new Go¥ernment and new 

Parliament may be in a position to get 
the mandate that is required to do 
something more. 

What I have said has not been very 
easy to say nor very pleasant but I 
believe it is ;the duty of those of us 
who are here to represent the views 
that we hold and the views of those 
who hold the same views in this 
country, and I believe that it is neces-
sary for someone to say this. Let i.t 
not be said that nobody raised a voice 
of warning before we walked into this 
:rap. 

I suggest that we act in our own 
national interest and not jus.t react to 
provocation. Our Prime Minister has 
often advised other countries not to be 
provoked but to hold on to the path 
of peace. I would suggest that we 
apply this warning and this advice to 
ourselves. Let not the Portuguese 
decide what we do. If my han. 
friend who preceded me were to 
decide it, the Portuguese will decide 
what we do in Goa. I suggest that 
we ,take an over-all view of our 
frontiers, north, SQuth, east and west, 
take an over-all view of our relations 
in the world and then decide what 
we shall do in Goa and not allow the 
Portuguese to provoke US into doing 
something. Provocation is easy, but 
restraining oneself from replYing '0 
provocation is difficult. I would like 
to believe that our Government a::!d 
our country have the maturity to 
resist provocation, <to stick to the point 
that the Indian soil must be first clear-
ed of a foreign aggressor who has 
come during the last five years, be-
fore we try to undo facts whiCh go 
back hundreds of years in history. 

Shri Nath Pal: Mr. Speaker, the hon. 
gracious and charming lady who spoke 
for the Communist Panty weakly 
echoed and gave a paraphrase of what 
the Prime Minister said. But I am 
wondering if what Shri Masani a~ 

said will find any echo from any 
quarter in this House. We lind our-
selves incomplete disagreement with 
everything that he said regarding Goa. 
He has once again proved thM in spite . 
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of his brilliance, in spite of his scho-
larship and in spite of his eloquence, 
he and his party are completely out 
of tune with what the People of India 
think. 

The Prime Minister started this un-
holy fashion Of bringing in the elec-
tions in every considera.tion. He 
used a platform, which was not meant 
for the elections, a seminar platform 
in Bombay, for having a gibe at 
Acharya Kripalani and, I think, many 
are following it. It was wrong 
example to follow, even though the 
example was set up by the Prime 
Minister. But may I tell Shri Masani 
before I come to the main points that 
whether Shri Krishna Menon wins or 
does not win is a minor thing. The 
winning of a single seat is a minor 
thing as compared with the lil5eration 
of a half a million of Indians. I 
would like to plead with the Prime 
'Mini9ter that the whole nation stands 
behind him if he is determined to 
'carry action against Goa, but not in-
action. We have reached a point of 
no-return where there is no' -gi> back 
'except ignomenious retreat. Shri 
M. R. Masani, the patriot thart. h!l is, 
naturally laments, naturally mourns 
the retreat on the Chinese border, but 
the retreat before this small insigni-
ficant power, will ~t enhance our 
prestige, will it boost up the morale of 
'Our people or will it humiliate it still 
more? I, therefore, plead with him to 
'discard other considerations, because 
this should be an issue on which we 
all stand United as a nation. 1 would 
also tel! the Prime Minister that, we 
demand something 'more concrete than 
mere concellation Of trade. I do not 
want any reply from the Prime Minis-
ted to the debate which we raise and, 
therefore, I am not going to raise any 
arguments because when we talked 
.on a Priv'ate Member's motion we 
have said all that can be said and if 
they were not enough, are not the 
shrieks, the agonised cries for help of 
these 500,000 people not enough to 
move us into action? What stronger 
argument do we need than this appeal 
and cry for help which i. coming from 

half a nullion Indians In Goa? All 
we shall plead, therefore, is that we 
act, act immediately, and act effec-
tively. 

If there are some papers in the 
United Kingdom and other countries 
criticising our action, we are not 
called upon to bother. Major issues 
are not to be neglected because there 
is adverse or hostile criticism. It has 
been the fashion of a section of the 
British papers to denigrate this coun-
try, to malign this country. Once 
again, we may provide them with an 
opportunity to indulge in their hobby. 
Why should we be worried about Lt? 
I, therefore, plead, and I do not think 
we need any more arguments for it, 
that the Government should not 
deflect; it should not. It must not find 
an excuse ;that there was divergence 
of opiniOn in this country. This 
country stands united, if you are re-
solved, if you are made up, if your 
mind is made up, to liberate Goa. 

There have been many major deve-
lopments since the House discussed 
international affairs in the last session. 
There was, firstly, the Belgrade Con-
ference. I am afraid, this conference 
will be remembered in history more 
for whaot it failed to achieve than by 
what it achieved. Non-aJlignment lost 
its oolish, its glow, its finish in 
Belgrade. Non-alignment for its very 
success depends upon unwavering 
adherence to objectivity, to impar-
tialitv and to undaunted courage. The 
Belgrade Conference indulged in equI-
vocation; iJt did not show that l)o1d and 
honest courage and leadership which 
it was called upon to provide on the 
major issues with which the world 
has been confronted with. There was 
the resumption of the atomic tests, 
there was the Berlin crisis, and on 
both ;these issues it satisfied itself by 
indulging in some kind of pltitudes. 
The Prime Minister emerged with 
credit because of the sense of pro-
gression and balance which he intro-
duced in these discussions, but, I am 
afraid. non-alil!Ilment as such lost 
much in Belgrade. Even so loyal and 
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so consistent a supporter, interpreter 
llnd upholder of non-ali,gnment as 
Kingsley Mantin of the New States-
man had to declare that he came back 
a disillusioned and disappointed man. 

There was the hon. Prime Minister's 
visit to the Soviet Union and to the 
United States of America. We are 
glad that he went Ithere and we are 
glad to hear from him that both the 
visits were successful. But we do 
not know what exactly happened. I 
would like to call upon the hon. 
Prime Minister that we know some-
,thing more than of cOllrse the tre-
mendous ovation whiCh he received. 
He told us that he told these people 
Our views on major world issues. But 
what are their views on the issues 
that concern us? Did he talk to Mr 
Khrushchev about Chinese misbeha-
viour and about Chinese betrayal of 
this country? Did he ask Mr. 
Khrushchev to use his great influence 
with the Chinese leadership 10 res-
train China and, if so, what was the 
attitude of the Soviet Union? There 
has been a sphinxlike sllence on the 
part of the Soviet Union on .this major 
issue. Is the Soviet Union going tn 
continue a policy of non-alignment 
when India's very existence is threat-
ened by an ally of the Soviet Union? 
What is it that happened? Our, 
were these issues no,t discussed at all? 
Was what was discussed at this im· 
portant and historic meetinl( such 
things like nuclear tests, disarmament 
and other issues. or were the issuea 
that matter ,to us. that concern us 
~o discussed! 

I would also like to ask what was 
discussed with Mr. Kennedy. Was it 
only disarmament Was it only some 
other issue with whiCh we are con-
cerned but not directly? Or, did he 
take up wiJth Mr. MacMillan and Mr. 
Kennedy the issue about Goa and their 
attitude towards it? We would like 
to be told what the hen. Prime Minis· 
ter diseussed in these visits of his and 
what the reaction was because the 
communiQues which are habitually 
Issued hide more- than they disclose. 
1611 (Ai) L.S.D.-7. 

A reference has been made to the 
Congo. We strongly support the 
attitude of the Government in streng-
thening the Unbted Nations. But, I 
am afraid, useful as this visit was to 
the Soviet Union, a large part of his 
visit to the United States had to be 
devoted .to removing misunderstand-
ing and to explaining things. I do 
not want to touch upon that very 
delicate subject, that very explosive 
and touchy subject of what the hon. 
Defence Minister does and does not 
do. It causes offence and creates 
great tensions; the hon. Prime Minis-
ter gets easily offended. But, I think, 
the definition of the words 'Defence 
Minister' is beginning to change. 
Defence Minister is beginning to be 
one who requires constant defence by 
the hon. Prime Minister of India. 

I will not be saving anything except 
one thing and that is this. Ecomi-
urns should be paid where they are 
due. I do not quarrel with that. But 
I think we place an unusually severe 
strain on Shri Krishna Menon, un· 
doubtedly great as his abilities, qualt-
fications and talents are, by asking 
him to carry the dual task of looking 
after the defence of this vast sub-
continent and of representing it at the 
United Nations. Is it fair to a patriot 
like him that because he has the talent 
he should be asked to carry all the 
burdens? Is that not an advertise-
ment of poverty of talent in the 
country that the same man shoUld be 
asked to do all the jobs? 

Secondly, is the defence of this 
country according to the hon. Prime 
Minister a job wllich can be done by 
a part.time worker and is not a full 
time job which requires all the energy, 
attention and cOncentration of not one 
Minister but more? But, we ao not 
have even one full Minister 10 look 
after tha.t. I have nothing to say 
about what he said here and there, 
but it is a serious matter. With due 
respect and regard- for the talents of 
Shri V. Ie Krishna Menon, I have to 
raise this issu,F. 
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About the Congo we fully support 
the policy of the ~ rn nt of fndia 
to strengthen the United Nations. 
But let not there be any encourage-
ment to any effort to weaken the 
United Nations. We must make it 
clear that we want the strengthening 
of the United Nations to reflect the 
new balance of forces in the world, 
but certainly not toying with the idea 
of the troika which will do nothing 
but paralyse the United Nations. I 
would like to have an assurance from 
the hon. Prime Minister that in no 
form did the Indian delegation at the 
United Nations try to flirt with the 
idea of troika but solidly told the 
United Nations that we wants its 
authority in the world to be upheld 
and strengthened as the one --major 
instrument that mankind has forged 
in the cause of peace. 

I should like to make only a very 
passing reference to what the hon. 
Prime Minister had to say about 
Algeria. He says that General De 
Gaulle, of course, wants to fight the 
OAS secret army of General Salan. 
Indeed, very good. Bdf does he not 
see the tragedy of Algeria? Today 
the Algerian patriots -are being com-
pelled to fight on two fronts, that of 
the regular French Government and 
of General Salan. The NationaliRt 
Government, that is, the FLN, is being 
compelled to fight on two fronts, that. 
of General De Gaulle which is official-
ly recognised by us and that of 
General Salan. Why did we refrain 
from taking the step which, we think, 
he was on the brim of taking before 
he proceeded to Belgrade? He had 
created the impression and had al-
most an assurance that we would pro-
ceed to recognise the FLN Govern-
ment. I would like to hear'from the 
hon. Prime Minister what is inhabIt-
ing him: what is retaining him; 
what is stopping him. What are our 
difficulties in recognising this govern-
ment of the Algerian people? 

I shall now turn to something 
which is very immediate to which, 
unfortunately, no reference was made 

by the han. Prime Minister. It is 
true that we discussed at length the 
China issue only three days back, but 
since we discussed it two major things 
have happened; therefore the need to 
mention it and mention if at length. 
I would claim your indulgence for a 
little while. 

There was a note of China. There 
have been two notes, in fact-one 
telling us the consequences that will 
follow if we show courage to build 
our defences across the border and 
another offering, of course, as the hon. 
Prime Minister says, in a very' polite 
way to enter into a treaty of friend-
ship. Something is happening. Had 
we, that is, Dr. Ram Subhag Singh 
and I not asked questions of the han. 
ri ~ Minister that day, I wonder it 
even that mention would have been 
made by him regarding these two 
notes. But this is the vital issue 
today. Shall we be -parslI1ng the 
mirage of friendship ignoring the 
realit$>-of China's aggression? He has 
times without number told us that 
China's aggressive"'1fitentions towards 
this country are becoming clearer and 
clearer. But when China comes 
with the straw of negotiationS ahd of 
friendship, like a sinking man we are 
ready to clutch at it. We ignore the 
bayonets and the mailed fist of aggres-
sion and are prepared to cling to and 
to clutch at the tattered glow ot 
friendship. Is the brutal and grim 
reality of aggression, of threat across 
the McMahon Line to be ignored? The 
hon. Prime Minister told us, ''We Wil' 
consider it and it will be conditioned.'· 
Just as he said earlier that the only 
solution of the Goa Problem is that 
the Portuguese wald out of our coun-
try the only condition that we should 
de';'and is that China should vacate 
her aggression. I want an assurance 
because this House will adjourn and 
will not meet for three lonj( months. 
We want this categorical assurance 
from the hon. Prime Minister; not the 
repetition and reiteratlon that we will 
negotiate, negotiate, negotiate but 
that we shall refuse. to enter into al".y 
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treaty, whether China calls it a friend-
ship treaty, nO aggression treaty, co-
operative treaty or whatever the good 
name that it is pleased to give to it, 
unless China fulfills the prior condi-
tion that she vacates her aggression 
from our territory. This is the cate-
gorical assurance that this House and 
this country is entitled to expect be-
fore we reply. Reply very politely. 
AI! his charm and politeness we would 
like to see reflected in our note, but 
let there not be - a mistake about the 
determination of India not to be made 
to look fools once again in the eyes 
of the world, namely, that China 
continues the aggression and we con-
tinue to negotiate. 

At this stage may I point out what 
master tacticians the Chinese have 
proved themselves to be. They have 
established themselves as masters of 
diversionary tactics. They have en-
gaged this country in a phoney war ot 
notes, letters, statements, aide 
memories, more poigant and strong 
notes and, in the meanwhile, when 
our Government pats itself on the 
back, congratulates itse1f, feels excit-
ed, proud and triumphant that it is 
scoring points in letters and in its 
exchanges witli the Government of 
China, when we win Ithese points in 
letters on paper, the Chinese are 
advancing their military posts on our 
territory. 

The hon. Prime Minister the other 
day said that his whole being is 
against war, that he does not want 
war. He chided us by saying that it 
is the result of 45 years of training 
under Gandhiji and said thaCwe do 
not have that training. It is true that 
we did not have 45 years' trainin" 
because we were not born 45 year, 
ago, but we claim to be moulded by 
the same training and the same 
teaching. The "han. Prime Minister 
may be the political heir to the 
Mahatma, but so far as his teachings 
are concerned they are the proud and 
common heritage of all India. We 
have been moulded, made and condi-
tioned by those teachings and, to a 
certain extent, by his own teachings. 
The Mahatma tfught us 'to resist 

aggression and the hon. Prime Minis-
ter also taught us to resist aggression 
and injustice. It was he who awoke 
this nation to aggression in Spain and 
in distant China in 1936. Does he 
elCpect us to forget this lesson when 
aggression threatens our own border 
from the Chinese? He says we do not 
want war. Warls not our making, 
Can you avoid war by just express-
ing dislike and by expressing opposi-
tion? Today what is happening is 
this. There is an undeclared war 
against this country on the part of 
China. She is proceeding, conufti.tting 
aggression and getting the reward of 
aggression. But only we keep Gn 
chanting, "We do not want war; we 
are opposed to war". We do not say 
you wage the - war against China. 
But is it the only way of avoiding war 
that they go on" advancing and YOIl 
keep retreating, you do not hit back 
and you do not shoot back? That is, 
of course, one way of avoiding war. 

When I advocate it, the Prime 
Minister comes back and accuses us of 
wanting an adventure. Words are 
beginning to lose meaning. Is it an 
adventure to plead. to urge, to appeal 
that we defend the borders of our 
mGtherland? Aggression is an adven-
ture. Defence against resistance to 
aggression is a solemn duty cast on 
everybody. What Britain did in the 
Suez Canal was aggression and an 
adventure. But what Egypt did in 
retaliation of Britain's aggression was 
the discharge O>f an elementary duty. 

Further, it is the Prime Minister 
who always says, life is an adventure, 
more so a life of independence, liberty 
and dignity. To refuse to face this 
adventure in this way is to forfeit our 
life, forfeit our basic inalienable right 
to a life of liberty, freedom and 
dignity. 

We are told against that we are un-
prepared. Time without number the 
Prime Minister tells Us that we are 
unprepared. The unpreparedness of 
a potential victim is the supreme 
opportunity for the intending aggres-
sor. It is the normal precaution, an 
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elementary rule of security, that yOU 
conceal from your adversary all your 
weakness, al1 your unpreparedness 
and try to discover his weaknesses 
and his unpreparedness. But the 
Government of India has made a prac-
tice of shouting from housetops tI'at 
we are unprepared. Do .they believe 
that this proclamation of unprepared-
ness wilJ act as a deterrent to the 
Chinese, will put fear in their hearts 
and the Chinese will stop at the 
Himalayas and say, "Ah! India is un-
prepared. Let us not disturb them; 
let us go back to Peking? We fail to 
understand the logic of this unpre-
paredness. 

Secondly, this kind of advertisement 
of unpreparedness is guaranteeing, 
underwriting, the victory of the poten-
tial aggressor. He has said-I will 
read something from it now-"What 
could we have done? It is the legacy 
of a Ion long past". If he would have 
cared to look into his archives-busy 
he is, it is a mightly burden he is 
carrying; we know it-but if his 
assistants or those who advise hinl 
would have looked into his archives. 
this unpreparedness would not have 
been there. There was an officer of 
this Government. Do you disown 
every.thing left by -the British? Do 
you disown the railways, the tele-
phones, the police, etc.? Only the 
other day, we celebrated the cente-
nary and the Home Minister claimed 
credit. 

The bad things we do discard, but 
in the archives of the same depart-
men.t, we find this note written by 
Sir Charles Bell. In clear, ringing 
and unmistakable terms, he tells us 
what China wilJ be doing. A great 
student of history, the Prime Minister 
himself said that China showed this 
tendency. This is what the note said; 

"It wil1 be natural for Ohina to 
seek this relief for her over1low-
ing population. She appears to 
regard the Mongolian people that 
border on her own and the 
Tibetan frontier, Nepal, Sikkim, 

Bhutan and ever Burma as within 
her natural sphere." 

The warning was there. There was 
another warning. The Prime Minister 
says, "What could we have done?" 
Did we make a note of 1t? Did we 
make preparations for that? He says, 
"What could we have done? We have 
to prepare". There was a committee 
which was appointed when the late 
Sardar Patel was alive and it was 
presided over by Gen. Himmat Singhji, 
the then Deputy Minister of Defence. 
We never heard what happened to 
that committee's recommendations re-
garding the new, awakened, alive 
northern border. What happened to 
those recommendations? They were 
completely forgotten, ignored and 
pigeon-holed till in 1959, the Dalai 
Lama sought refuge in this country. 

The Prime Minister has appointed 
another committee on his own initia-
tive under Gen. L. P. Sen? What will 
happen to the recommendations? 
Sha,] act upon them. 

Sir, many of us were very happy 
at the success of the Chinese revolu-
tion. Shri Asoka Mehta had issued 
a statement and sO did out Prime 
Minister. The communist party also 
had sent messages of greetings. This 
is the reply which Mao Tse-tung sent 
in 1948. He refers to the Government 
of Shri Jawaharlal Nehru as the agent 
of imperialists.... What he says 
further is significant; 

"Replying on the ·brave commu-
nist party of India and the unity 
of Indian patriots, India will 
certainly not remain under the 
yoke of imperialism and its ~ol a

bora tors. Like free China, .a free 
India will one day emerge in the 
Socialist and People's democratic 
family". 

God forbid that this happens, but thls 
is his hope-

".that day will end the imperia-
list reactionary era in the history 
of mankind." 

Did we take note of it? Did we act? 
Were the words not clear as to what 
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he means? He calls the Government 
of India the running dog of imperial-
ism. What did we do about i.t? 

There was another thing. He tried 
to defeat, to turn the tables against 
me-we do not mind it-on the issue 
of Tibet. This· is what he said day 
before yesterday in his concluding 
remarks in this House on the Chinese 
aggression. When I asked, "Why did 
you allow the Chinese to walk in?" 
he said, "We are in full agreement 
with you, but what could we have 
done? No power could have gone 
there." Is that the thing or was that 
your policy? Was it a question of in-
ability or not having tlie strength or 
was it your determination? This is 
what the Prime Minister said; I will 
ask him some questions before I read 
it. 

If we cannot prevent the perpetua-
tion of an aggressIon, must we be an 
accomplice in its commission? If we 
cannot rescue the viotim. of a sacrifice, 
must we play the part of a presid-
ing priest at that gory sacrifice? It 
we cannot prosecute China, must we 
the apologists of China? This is what 
the Prime Minister said in this House 
in 1954: 

"I am not aware of any time 
during the last few hundred years 
when Chinese sovereignty"-

then he adds in parenthesis-

"--or if you like suzerainty-" 

Are sovereignty and suzerainty the 
same? Is there not a tremendous 
difference between them? Then he 
goes on: 

"I would be prepared to go into 
the entire history Of this step by 
step. In my opinion, we have 
done no better thing than this 
since we became independent." 

What was this tremendous thing of 
which he boasted? It was the hand-
ing over of this ancient free land 
whom history and destiny expected 
this country add Shri J awaharlal 

Nehru to defend. He h3; handed 
them over foot and hand bound to the 
Chinese. And, yesterday, we al'e 
told, "What could we ·have done?" 
Throughout history, she had expected 
India to respect and defend her 
autonomy. 

Towards the end of 1949 and 1950, 
when the Chinese were advancing 
towards Lhasa, our Ambassador in 
Peking was there and it was at his 
instance that the Indian delegation 
informed the Security Council that 
the Chinese are oot marching towards 
Lhasa, but they are going towards 
Chambo. This was in December and 
in April next year, the Chinese were 
already in occupation of Lhasa. The 
Dalai Lama ran away to Yatung; he 
was called back and he went back 
mostly in the hope that India will 
defend Tibet. Then what happened? 
This is a chapter that is not known. 

The Government of India authorised 
Sardar Panikkar to advise the 
Chinese Government that We accept 
Chinese suzerainty over Tibet, 
provided that its internal autonomy is 
guaranteed. But the Ambassador mis-
understood the message and he 
conceded sovereignty over Tibet. He 
was instructed to inform about 
suzerainty, but he conceded and 
granted, had done away already with 
the soverignty. Later on, the blanme 
was placed 0111 the poor cipher assis-
tant. Very often, the cipher assistant 
in this Government is made a very 
very convenient scapegoat to such 
high colossal mistakes of policy. In 
any other country, a very serious note 
would have been taken. We were 
indifferenlt towards the fate of this 
country. How heavily are we paying 
the penality! The fall-out is the 
Chinese arm's fall-out on our own 
border. In refusing to defend Tibet, 
we have undermined the defences of 
this country. And that will be the 
verdict of history from which all the 
equivocationlsand all the brilliant 
pleadings given by the Prime Minister 
will not rescue this country. 

I have only one or two points to 
make and I will sit down. The Prime 
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Minister said that day that we charge 
him with suppression of facts. We 
never like to say anything harsh about 
him, or anything which hurts him. 
But what are the facts? He pleaded 
with a feeling of hurt that he had just 
come after his tour of eighteen days 
and come straight from the Palam 
Airport to this House. It was a magni-
ficient athletic feat. We are proud of 
it and even the younger generations 
should be proud that he could do it. 

He said that we charge him with 
suppression. May I point out to him 
something from his own note, this 
white paper which was placed no the 
Table of this House. That points out 
that in our note of 31st of October 
we complained that Suriah was oc-
cupied by the Chinese in April 1960. 
and Dauletbeg Oldi was occupied in 
the autumn of 1960. You mention it in 
your note and you have said in it that 
it is aggression of a serious type. But 
still till November 1961 we were not 
told about it. It means one of two 
things. The Chinese in their latest 
note complained: if this happened so 
long ago, why did you not till us? 
Both these were major events; still 
we were n1>1; told about the one for 
eighteen months and about the other 
for thirteen months. And when we 
point this out, why should he get 
offended that we charge him with 
suppression of facts. The facts are 
there. 

There is another interpretation pos-
sible. What does our intelligence do? 
If major aggreesions take place with-
out his knowing how many more may 
be committed now? May I, there-
fore, plead with him, Mr. Speaker 
that it will be very hurtful and it 
will be injurious to the interests of 
the country if he accuses us of gene-
rating heat because of impending 
elections. I have made the position 
very very clear. If our territory is to 
be regained, and if none of us is to 
be returned to this House, we will 
regard it as the highest reward that 
we have achieved. I wpuld plead with 

him that the time has come when we 
must do something about this. The 
Chinese must be warned and this 
tempting offer of polite negotiations 
"must be contemptuously turned down; 
they must be told to make good the 
damage they have done to our faith 
and to our country. I will plead 
with the Prime Minister: this fumling, 
this taltering, this failure on the fron-
tier may prove fatal to the future of 
this country as a free nation. Cont-
rast the Chinses bluffs, bluster and 
bullying with our bowing, bending 
and bungling. 

It was the Prime Minister who told 
this country that success often comes 
to those who dare and act; it never 
comes to the timid. It was a teach-
ing which we inscribed in our diaries 
and on our new books when we 
brought them at the universities. 
We wrote it with chalk in our study 
rooms. Let not history say when the 
hour of trail came when the supreme 
hour for him and his country came, 
he failed to implement his teaching 
and in the process made worthless, 
and meaningless what was supposed 
to be the most precious legacy to 
posterity and this country. 

Shri D. C. Sharma (Gurdaspur): 
Mr. Speaker, Sir, three major speeches 
have been made from the Opposition 
Benches and I was amazed that each 
one of them had struck a note utterly 
out of consonance with the spirit of 
free India today. As I was listening 
to the speech of the hon. Member 
who has just sat down, I felt as if 
he was living in a dream world, as 
If he was living in a world where 
the breath of reality of free India 
never entered. 

14'33 brs. 

[MIl. DEPUTY-SPEAKER in the Chair] 

It was amazing to hear him say that 
the Prime Minister has been saying 
to the Chinese that we are not pre-
pared. I do not kllOW where he got 
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the idea from. We have been listen-
ing to the speeches of the Prime Minis-
ter on the floor of the House and also 
elsewhere and don't think the 
Prime Minister has ever hinted at this 
kind of thing, has ever expressed this 
kind of thing or has ever given the 
impression to anybody, by implica-
tion even, that we are not prepared 
to meet the Chinese aggression. I 
think he has made his policy verY 
clear. He has told us in unequivocal 
terms that we shall exhaust all pos-
sible means, means of peaceful nego-
tiations, and we shall also make use 
of all diplomatic means which are 
available. If, however, we do not 
succeed in that and if war is forced 
on us we shall go to to war with 
.ny country in the world to defend 
our sovereignty and our integrity and 
our homeland. That is what he has 
been saying. 

We have been making preparations. 
We have been told many times on 
the floor of the House that we are 
adding to the number of check posts; 
we are increasing the number of 
military posts, we are trYing to man 
these posts by all possible means. 
We are building roads and we are 
doing all these things which are a kind 
of indirect preparation for war, and 
also a direct preparation for war. 
We have been doing all that. And 
yet, the hon. Member has the audacity 
to say that our Prime Minister has 
been talking of unpreparedness. I 
think nothing could be a greater tra-
vesty of fact than the statement that 
he has made. 

I think i.l is not the Prime Minister 
who gives encouragement to the 
Chinese, if any encouragement can be 
given. But it is these gentlemen who 
always talk about the weakness of 
the Government, who always talk of 
the attitude of the Government which 
is not war-1i1i:e,-it is these persons 
who encourage the Chinses by trYing 
to vilify the Government. It is they 
who trY to boost the morale of the 
Chinse and I think they serve their 
cause much better than even those 
persons who--are, thought to be allies 

of the Chinese in this countrY. I 
therefore think that this kind of talk 
is verY harmful to the interests of the 
nation. 

Shri Braj Raj Singh: The hon. 
Member should know what he is 
saying. After all, does he understand 
the meaning of it. 

Shri D. C. Sharma: do. You 
always speak in Hindi; I speak in 
English. 

Shri Braj Raj Singh: What of that? 
You cannot charge people on this side. 

Shri D. C. Sharma: I have not 
charge anybody. 

Mr. Deputy Speaker: Order, order. 
The learned professor will -address the 
the Chair. --

Shri D. C. Sharma: I said only this 
that the charge of being unprepared. 

Shri Braj Raj Singh: He has him-
self admitted it. 

Shri D. C. Sharma: How do you-
know? 

Mr. DepujI1-Speakerl 
order. There should not 
direct talks. 

Order, 
be any 

Sbri D. C. Sharma: I told you this 
gentleman is in the habit of .... 

Mr. Deputy-Speaker: Everyone 
here is honourable. None should be 
addressed as this gentleman or that 
gentleman. 

Shri D. C. Sharma: I was only sub-
mitting very respectfully that it is 
the people who talk about the unpre-
paredness of our countrY to meet 
Chinese aggression, or that we 
could not get the aggression vacated, 
who are doing a great deal of harm 
to our countrY and are indirectly help-
ing the Chinese. I think it is they 
who trY to promote the morale of the 
Chinese more than those persons who 
are thought to be allies of the Chinese 
here or elsewhere. 
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Therefore I say that we are prepared 
to meet the aggression. but it cannot 
be met by means of speeches made or 
resolutions passed at public meetings. 
The aggressiqn has to be met in terms 
of military logistics, in terms of stra-
tegy and tactics and I do not think any 
Member of this House is competent to 
deal with these problems of strategy 
and tactics. These problems are better 
left of OUr Army 'and Air Force; They 
are the best judges of the situation and 
also the time when action should be 
taken. Therefore I think our country is 
fully prepared to meet the Chinese 
aggression, and our country will meet 
the Chinese aggression not at a time 
when it suits China but at a time when 
it suits us. I do not see any reason 
why anybdy should accuse the Gov-
ernment of being weak-kneed so far 
as the meeting of Chinese aggression is 
concerned. 

Another important suggestion came 
forth from another hon. Member and 
it was this, that we should not try to 
bring in the question of Goa at this 
time or try to deal with it at this time 
and that, if we do so, these are diver-
sionary tactics. I do not know what 
this phrase means. But I believe that 
our Government is as alive to the 
danger from the Chinese as it is alive 
to the danger from the Portuguese. 
Our Government has to take note of 
both these dangers and has to be pre-
pared equally to meet both of tltem 
in the most statesmanlike and compe-
tent manner. And I think that is 
what our Government is doing. 

It has been said, again, that we are 
dealing with the Goa problem only by 
the cancellation of some trains. Noth-
ing could have been said more to 
under-rate or under-state the efforts 
that we are making to get the Portu-
guese hold liquidated from our side 
than this, When we are going to deal 
with an enemy we need ships, we 
need the air fClrce, we need men and 
everything. Therefore, if the nation 
has got sometimes to make a sacrifice 

by cancellation of some trains, it 
should not cry over it. I do not 
think any partiotic person will do 
that, and therefore nobody should 
highlight it that way. 

So far as Portuguese imperialism is 
concerned our Prime Minister has 
given an unequivocal reply to them, 
and it is this that the Portuguese 
Government cannot exist on the soil 
of India. That is what he said even 
today, and that is what he has 
been saying all the time. The French 
have quitted, the British have quitt-
ed, and I have no doubt that the Por-
tuguese will have to quit sooner than 
later. The people who think that the 
Portuguese Government is obstinate, 
this and that, I think, are really not 
in possession of the hard core of re-
ality which we have to face. It is 
said that we should meet the Portu-
guese terror and we should have 
military build-up. And if we have 
a military build-up, people say, "You 
haVe cancelled the trains," I think 
every possible effort is being made to 
meet the Portuguese terror, to get our 
brothers and sisters under Portuguese 
rule liberated. And I think the time 
for that has to be judged not by me or 
by any other person, but the time for 
action has to be judged by those per-
sons who understand the art of war-
fare, who understand the art of fight-
ing and all those things. I think our 
country will not be found lacking 
when it comes to a question of dealing 
with the problem of Goa realisticallv 
and strongly and in a way which will 
put an end to this sore in our country, 

Another point that has been made is 
that we should quit the Common-
wealth, Well, this is a very old idea 
which is repeated again and again and 
is a stock-in-trade with some politi-
cal parties in my country. I would 
submit very respectfully that while 
persons here say that our Defence 
Minister does not do well here or 
there, that our dipl'omacy is not suc-
cessful, there comes the President of 
Argentina. This is what he said last 
evening, that ''I have been watching 
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the brilliant performance of your dip-
lomatic missions in the U. N." They 
call our performance brilliant. But 
our own people·think that the per-
formance of our' delegation, headed 
by our Defence Minister Shri Krishna 
Menon, does not do justice to our 
country. I think nothing can be far-
ther from the truth. Our diplomatic 
channels have got to be many. Today 
the Prime Minister told us that we 
are establishing contacts with SO 

many countries of Africa. Our Em-
bassies, Legations, High Commissions, 
all these are channels of our diploma-
tic relations. The visits of our Prime 
Minister to U. K., to U.S.A., to the 
Soviet Union, to Mexico, to all these 
countries, these are also the avenues 
of diplomatic relations. The visits of 
foreign dignitaries to our country are 
also sources of extending our diploma-
tic influence. Our delegation at the 
United Nations, I think, is the biggest 
instrument that we have for exerting 
our influence on international affairs. 
And I must say that our delegation, 
led by Shri Krishna Menon, has done 
as well as any other delegation. I 
think these are the channels through 
which our influence has to be exerted. 

Similarly, as regard this common-
wealth, it is a Commonwealth of free, 
equal and independent nations and it 
is an association of self-governing 
countries. It is an association which 
does not put any pressure upon the 
views of anybody and which encou-
rages freedom of thought and freedom 
of expression. I think this kind of as-
sociation is very useful for our coun-
try, so that we can build up our dip-
lomatic relations with so many coun-
tries. Those who tell us that we 
should give up our Commonwealth re-
lations are those who want us to have 
relations with some other bloc or to 
have some other set of relations or 
group of relations. Our country has 
steered clear of all these blocs and I 
think it will continue to do so. 

Something was said about the Bel-
grade conference. It was said that the 
Belgrade conference did not give un-
equivocal r~ ion to the policy at 

non-alignment, that it gave a v.err 
blurred and dim picture of the policy 
of the uncommitted nations which had. 
met there. I have with me the reso-
lutions which were passed at the Bel-
grade conference. I have also read the 
speeches made there. As our Prime, 
Minister said, everybody there was 
preoccupied with his own problems. 
and did not have so much time as to 
address himself to the other problems. 
But I believe that though the Belgrade 
conference might have interested it-· 
self more in those national problems, 
all the same it was an instrument of 
expression for peace. It might not 
have expressed peace in as strong 
terms as I might have wanted or as 
somebody else might have wanted; but 
there is no denying the fact that that 
Conference did up hold the cause of 
peace and did try to give people the 
idea that the statesmen who met there 
were interested in peace more than in 
anything else. I believe that our fore-
ign policy is known all over the world. 
Our foreign policy is the policy of a 
nation which has got so many ar ~ 

tradition of peace behind it. Our poli-
cy whether in Laos, Vietnam, Congo 
or anywhere else has been that the 
peoples of those countries should be 
supreme, that the peoples of those 
countries should not suffer from 
any kind of aggression from anyother 
country, that the pe-oples of 
those countries should live 
their own life and that the peoples of 
those countries should be effective ins-
truments of peace. This has been our 
policy. That is what our International 
Commission for Supervision and Con-
trol in Laos is doing. That is what our 
brave and valiant soldiers in the Con-
go are doing. That is what we did in 
Korea. That is what we have always 
been doing. We have been trying to 
strengthen the forces of democracy 
and peace wherever we have gone, 
whether that has been an assignment 
given to us by the United Nations or 
by any other agency. We have ho-
noured them there. I think that our 
policy should be judged in that light. 

Shri Brajeshwar Prasad (Gaya): 
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Mr. Deputy-Speaker, England France 
and West Germany cannot remain 
non-aligned if they with draw from 
·.the N.A.T.O. They will either have 
to hand over their defence portfolio 
-to the U.N.O. or to enter into military 
alliances with either Russia or China. 
'The withdrawal of the U. S. A. from 
the Rimland or of the States of Wes-
tern Europe from the N.A.T.O. would 
-mean ..... . 

Mr. Deputy-Speaker: Order, order. 

Shri Brajeshwar Prasad: Why did 
-you say order,  order, Sir? 

Some Hon. Members: There was 
,some disturbance behind. 

Mr. Deputy-Speaker: Can he ques-
'tion the Chair? 

Shrl Brajeshwar Prasad: I thought 
you were asking me. 

Mr. Deputy-Speaker: Not you. 

Shri Brajshwar Prasad: would 
mean either the resurrection of the 
Sino-Soviet Pact or the intensification 
of the conflict between Russia and 
China. The resurrection of the Sino-
Soviet pact is not possible because 
American military power is not weak-
ened at all by the withdrawal of the 
U. S. A. from the Rimland, and fur-
ther because it would be for more ad-
vantageous for Russia to bargain with 
America than with China. The with-
drawal of the U. S. A. from the Rim-
land or of England, France, and west 
Germany from the N. A. T. O. would 
lead to the establishment of Anglo-
Russian, Franco Russian and Russo-
German alliances. 

I am one with the Stalinists. Be-
cause, I am not in favour of a political 
settlement between Russia and Ame-
rica. Further, because, I am not in 
favour at democracy in the Soviet 
"Union, ..... . 

AD Bon. Member: Why? 

8hri Brajesinfar Ptasad: except on 
-the basis of universal and complete 
disarmament. I am in favour of Sta-
linism ...... (Interruption) . , 

Shri Tyagi (Dehradun): I hope not 
in India. 

Mr. Deputy-Speaker: Order, order; 
we have to listen and learn and not 
get impatient. 

Shrl Brajeshwar Prasad: I am in 
favour of Stalinism because I want 
the centre of international communism 
to shift from Moscow to Peking. It 
does not lie in the power of either the 
Stalinists or the ant'-Stalinists to 
wage a nuclear war. When the Chi-
nese communists talk of the inevita-
bility of war, they mean that Russia 
and America should fight amongst 
themselves. China would remain neu-
tral if such a war breaks out for she 
want3 to establish her ~n  'over 
the world. The resurrection of the Sino-
S'oviet pact is not possible because 
American military power has became 
impregnable as a result of the nuc-
lear stalemate. Both India and China 
will be defeated both politically and 
militarily if a war breaks out between 
them. America and Russia cannot 
join opposite sides if such a war 
breaks out. A Sino-Indian war will 
be transformed at once into a thermo-
nuclear war if they join opposite sides. 
Such a war will lead to the destruc-
tion of the globe. Russia and Ame-
rica are not going to destroy them-
selves for the sake of the mainten-
ance of India's sovereignty over the 
Aksai Chin Region and the N.E.F.A. 
If Russia remains neutral America 
will also have to remain' neutral If 
Russia joins hands with China, ~
rica will have to remain neutral or 
join hands with China. If Russia join 
hands with India, America will have 
to remain neutral or join hands with 
India. 

American help to China will be 
superfluous if Russia and China come 
together. American help to India will 
be superfluous if Russia and India 
come together. America cannot be of 
any use either to India or China if a 
war breaks out between them. A poli-
tical settlement between Russia and 
America cannot be arrived at. A poli-
tical settlement between America and 
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Russia can be arrived at on the corpse 
of India and China only. The condi-
tion precedent to a political settlement 
between Russia and America is the 
outbreak of a war between India and 
China. A war between India and China 
would not lead to a war between 
Russia and America. It may lead to 
a war amongst all the Afro-Asian 
States. A war between India and 
China would not lead to the 'outbreak 
of a global war, but to the establish-
ment of wh;te hegemony, over the 
Afro-Asian land mass. 

It is a conflict between Russia and 
China and not between India and 
China which is going to determine 
the shape of things to come. A con-
flict between India and China is not 
of an elemental character and of a 
historical nature. A conflict between 
Russia and China can never be recon-
ciled on any basis except that of uru-
versal and complete disarmament. If 
no war breaks out between India and 
China, the whole of the next century 
is going to be an epoch of Sino-So-
viet conflict of an elemental character 
the like of which the world has not 
seen before. No conflict between any 
two States has been of such a titanic 
nature as the one that is rapidly de-
veloping between the two communist 
giants. 

I am in favour of the Stalinists be-
cause the break up of the 
Sin'o-Soviet empire in Eurasia 
will lead either to the es-
tablishment of either American or 
Pan-Islamic hegemony or to the 
return of the days of Chengiz lthan, 
'I'imur, Nadir Shah and Ahmed 
Shah Abdali. The Stalinists stand for 
the maintenance of iron dictatorship 
over the heart-land. Neither a virgin 
nor a rupee would be left off in India 
if the right of self-determination Is 
granted to tribal people living on our 
borders. All the States in the Soviet 
Union would become sovereign re-
publics if democracy is introduced in 
Russia. 

I am in favour of the centre of in-
ternational communism being shifted 
from Moscow to Peking, because, 
if Russia is in~ rat  with the west, 

the status of the black and coloured 
races would be reduced to that of 
hewers of wood and drawers of water. 
But, if Russia is integrated with the 
Afro-Asian land mass, perfect demo-
cracy would be established on earth. 
Whatever Mr. Khrushchev might say. 
Stalinism cannot be liquidated in a 
world of sovereign nation states. The 
condition precedent to the liquidation 
of Stalinism is the transformation of 
the U.N.O. into a world government. 
As long as there is conflict between 
Russia and America, the maintenance 
of dictatorship in Russia is inevitable. 
Dictatorship in Russia would collapse 
the day America resorts to disarma-
ment. 

Stalinism is not a phenomenon con-
fined to the communist world alone. 
There are Stalinists in the so-called 
free world as well. Men like Senator 
Fulbright and Dean Acheson who 
stand for strengthening the NATO 
and weakening the U.N.O. cannot be 
designated but as Stalinists however 
repugnant the cult of communism may 
be to them. They are champions of 
war and hegemony. They are opposed 
to disarmament, peace, freedom and 
democracy. They stand for the main-
tenance of the position of the United 
States of America as a world Power, 
by all means, violent Or non-violent. 
Opposed to SenatOr Fulbright and 
Dean Acheson are a few people who 
want the United States of America 
to accept gracefully the status of a 
regional Power in the New World. 
They stand for liquidating the NATO 
and strengthening the U.N.O. 

15 hI'S. 

I am not in favour of Stalinism if 
it means either adherence to the cult 
of violent revolution or war against 
the U.S.A. The goal of Stalinism can 
never be realized if it is to establish 
socialism over the whole world by the 
methOd of dictatorship. Capitalism in 
the old sense of the term does not 
exist in the U.S.A. Not a socialist 
State but a strong military State can 
be established by the method of dic-
tatorship. 'J'lle kind of world economy 
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that may emerge in the thennonuclear 
age may be neither capitalist nor so-
cialist, 

I shall say one word about disarma-
ment and I have done. Disarmament 
means handing over of the defence 
portfolio to the U.N.O. The goal of 
disarmament can never be reached if 
the U.N.O. is not transformed into a 
world government. It is only by the 
handing over of the defence portfolio 
to the U.N.O. that it can be transform_ 
ed into a world government. Disar-
mament does not mean destruction of 
all weapons and disbandment of all 
forces. A classless society may come 
into being only centuries after the 
establishment of a world government. 
Disarmament in the sense of destruc-
tion of all weapons and disbandment 
of all forces is a feature of a classless 
society. It is only after the U.N.O. has 
become the sole custodian of the de-
fence forces of all the countries of 
the world that the task of destruction 
of certain types of weapons and of 
partial disbandment of Armed Forces 
can be undertaken. Those who want 
to torpedo the ideal of disarmament 
mix it up with the questions of espion-
age and inspection. The goal of dis-
armament can be achieved only in 
the manner in which the Indian Native 
states who had armies of their own 
were disarmed. All the States in the 
world shOUld similarly sign an instru-
ment of accession handing' over their 
defence portfolios to the U.N.O. China, 
Russia and America will not disarm 
unless the non-aligned nations disarm 
themselves and thereby liquidate the 
possibility of the resurrection of the 
Sino-Soviet Pact and of the establish-
ment of Russo-American hegemony. 

There are only two Powers which 
can fight against China, and they are 
Russia and America. They can do so 
only if they come together. If Russia 
attacks China America should remain 
neutral or ~in hands with Russia. 
Similarly, if America attacks China, 
Russia should remain neutral or 

join hands with America. China can-
not be attacked by either Russia or 
America if these conditions are not 
fulfilled. A war between India and 
China alone can bring Russia and 
America together. The opportunity for 
the establishment of Russo-American 
hegemony can never arise if India 
and China do not fight. India and 
China can never be weakened un-
less they fight. The Afro-Asian land-
mass can never be divided if India and 
China are not weakened. Russia and 
America can come together only on 
the basis of the division of the Atro-
Asian landmass into two spheres of 
influence, Russian and American. It 
the result of a war between India and 
China is not going to be a victory 
either for India or for China but the 
establishment of Russo-American he-
gemony over both, some other method 
must be devised to check-mate China, 
which may ensure victory for India. 

Chinese aggression over India can-
not be halted by any negotiations. It 
can be halted only by resorting to dis-
armament, that is, by the handing over 
of the defence portfolio to the U.N.O. 
The responsibility for defending India 
must be foisted on the shoulders of 
the U.N.O., that is, upon the shoulders 
of more than one hundred member-
States. Surely, China cannot fight 
against them. China will walk out 
of our territory if the Defence Forces 
of So many States are harnessed on 
our side. The possibility of a war 
between India and China, leading to 
the establishment of Russo-American 
hegemony can never arise if India 
resorts to disarmament. 

What is implicit and conditional in 
the Charter of the U.N.O. must be 
made explicit and obligatory by hand-
ing over the defence portfolio to the 
U.N.O. Today, the U.N.O. can resort 
to force to ward off aggression, if a 
complaint is lodged by a State that 
it has been subjected to ag-
gression. But no such complaint 
can be lodged if the state is subject-
ed to subversion before aggression. 
But if a State hand$ over its defence 
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portfolio to the U.N.O., it can be sub-
jected neither to subversion nor to 
aggression. There cannot be any ag-
.gression because no State can with-
stand the combined onslaught of the 
Defence Forces of more than one hun-
dred states. 

Shri Bal Raj Madhok (New Delhi): 
Sir, effort has been made to draw a 
distinction between the aggression or 
the fighting in Goa ~n  that in Ladakh. 
I feel that there is no place for that 
distinction. Aggression is aggression, 
whether it is committed by Pakistan 
Or by China or by the Portuguese. 
The only difference is that the aggres-
.sion in Goa was committed by the 
Portuguese some hundreds of years 
.ago. It is a legacy that we have in-
herited from the past, whereas the 
aggression that is taking place in 
Ladakh has taken place only recently, 
that is within the last ten years, and 
the direct responsibility for that lies 
on the present Government. All the 
same, aggression has to be yacated. 
'Therefore, I do not agree with those 
people who say that we can wait in 
regard to Goa. We must take every 
possible action to get the Portuguese 
aggression in Goa vacated. But I do 
not like the theatrical way in which 
we have set about doing things. I 
wish we had a statesman like Sardar 
Patel who could have done this small 
job very comfortably without making 
much noise about it. The way it is 
being done now is not the right way, 
and I think that we should look into 
this matter There can however, be 
no i r n~  of opinion as to the 
necessity and need of getting Portu-
guese aggression in Goa vacated as 
early as possible. 

The real question in regard to fore-
ign policy is not just what is happen-
ing in the outside world. Our Prime 
Minister has just now given a very 
rambling and very broad review of 
developments here and there. We are 
all very interested in them. He talked 
of war and peace. He has said that 
disarmament is not taking place, and 
we are a 1 worried about it. If a war 
breaks out, no country can remain . 

Situation 

safe from it. But the foreign policy 
of any country is not a question of 
platitudes; it is not a question of pious 
wishes; it is not a question of some 
dogmatism, it is not a question of 
some kind of idealistic policies, but it 
is a question of realism, it is a ques-
tion of situations as they face us. And 
primarily, the foreign policy of any 
country is determined by geography 
and by history and by other condition_ 
ing factors. In the case of India, 
these conditioning factors are mainly 
two, one, the partitioning of the coun-
try as a result of which our eastern 
artd western borders have become 
very unnatural, and the other the two 
immediate neighbours that we have 
who are both inimical to us. If the 
neighbours had not been so, that is, 
if they had not been so inimical, then 
our foreign policy might have taken 
a quite different shape altogether. But, 
at present, China is inimical, and Pak-
istan is also inimical, and the Portu-
guese are also inimical in Goa. So, 
we have to keep in mind our rela-
tions with theSe countries while for-
mulating our foreign policy. 

In respect of China, till about four-
teen years ago, we had no direct link 
with China. The only place where 
China met our frontiers was in Gilgit, 
where the three empires, the Russian, 
the Chinese and the Indian empires 
met. But, elsewhere, China was not 
our neighbour at all. Between India 
and China, Tibet was a vast country, 
a buffer country and a friendly coun-
try, and so long as Tibet was there, 
there was no question of any direct 
quarrel coming up between India and 
China. That was the main reason why 
during the last few centuries, we and 
China had been great friends. In fact, 
there were two factors which made 
China and India friends; one was our 
cultural proximity, and the other was 
our geographical distance. Culturally, 
they had come nearer when Buddhism 
spread there, and they began to res-
pect India as the land of their gurus, 
and, therefore, the Chinese had a res-
pect fOr the Indian people. Geogra-
phically, our borders never joined, 
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because Tibet was there in between. 
Because of these two factors, India 
and China could continue to be 
friends, and there was no case of war 
between the two countries during the 
last two thousand years nearly. But 
with the comi11g of the Communists 
in China, in the first place, that cul-
tural link was destroyed. When the 
Communists took over in China, Bud-
dh'sm disappeared, and religion dis-
appeared, and that one cultural link 
which had unified us and kept us 
friends with China disappeared. 

The second factor· which had main-
tained peace between US and China, 
namely, the existence of the buffer 
State of Tibet, has also disappeared, 
because China has been allowed to eat 
up Tibet. Actually, the biggest blun-
derthat we committed in regard to 
our foreign policy was that we did not 
stop China when China invaded Tibet. 
One may say, as the Prime Minister 
was saying, 'What could we have 
done?' We could have done a lot. 
At that time, China was not as much 
prepared as she is today. At that 
time, China needed our friendship 
very much. Had we taken a firm 
stand in regard to Tibet at that time, 
We would not have been in the pre-
dicament in which we are placed 
today. We could have bound her to 
the condition that she would not at-
tack Tibet and that the autonomy of 
Tibet would be maintained. We did 
nothing of the kind. But actually 
when Tibet had been eaten up by 
China, we signed a treaty with China 
about Tibet, the so-called Panchsheel 
treaty. 

It 1s one thing to have an aggres-
sive policy and another to have a 
strong policy. It was a blunder not 
to have adopted a strong policy to-
wards China. But when We recog-
nised the aggression of China against 
Tibet de facto and de jure, we 
committed a greater blunder. That 
is ho .... the trouble started with China. 
All the present trouble has directly 
come out of that treaty. 

Since then China has been going 
forward. The treaty was signed in 
April 1954. The first aggression by 
China started in Bara Hoti in May. 
Since then, aggressions and incursions 
have been taking place everyday. The 
biggest incursion has been in the 
Ladakh region. 

Our Prime Minister saYs that 
Ladakh is a barren area and nothing 
grows there. I do not agree with him. 
I happen to have been born in that 
area. I spent my childhood in that 
area. I feel pained when the Prime 
Minister says that Ladakh is a barren 
area. It is a very rich a rea. Of 
course, it is at a great height. But 
the Dogras had conquered and ruled 
that area. People have gone there. 
Revenue officers have gone there. Now 
becaUSe We have not been able to 
defend it, to say that it is a barren 
area and no tree grows there is not 
correct. ~ would appeal to the Prime 
Minister that instead of mmmusmg 
the importance of Ladakh he should 
take actiVe steps to get t ~ aggression 
vacated. There is a Hindi couplet: 

~ 'O"R 'll"f ;r iIfT'f ~  

~ ;;rl\'\T Ai ~ <m "t ~  

i ~n ~ ~~  

~ ~ 'I ~or~ I 

'Do not tell us that it happened like 
this, it happened like that'. Do not 
say that because the troops were not 
there or the army was not there, we 
were not able to defend it. Why did 
you fail there? Your leadership has 
failed there. Instead of trying ta 
minimise it by saying that things hap-
pened this way or that, we want that 
India, a ~ at country with 430 million· 
people with great resources should 
take action. Why cannot We match 
China? If we cannot stand against 
China, no other country can. 
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This mornina:, we heard a review 
of the international situation by the 
Prime Minister. He said something 
about Laos and in Viet-Nam and what 
is happening there. It is true there 
is trouble in Laos and trouble in Viet-
Nam. The main reason for it is that 
China is pressing and expanding. The 
Chinese want to eat up those small 
countries. So long as this Chinese 
threat remains, there can be no peace 
in Laos, or Viet-Nam. You may have 
a Geneva Conference or any other 
conference. If we want peace to re-
turn to South-East Asia, peace to re-
turn to Laos, Viet-Nam and to Nepal, 
We must see that we stand up to China. 
Unless we follow a firm policy, unless 
We set an example before South-East 
Asia, to show that China can be stop-
ped, the Chinese steamroller will ad-
vance and will eat up the small coun-
tries, and we may have to face the 
threat later on. India should there-
fore, stand up and call a halt to the 
Chinese aggression. 

In this respect, I will make two sug-
gestions. The Prime Minister has said 
that China has approached us for a 
renewal of the so-called Panchsheel 
treaty. He said that the request had 
corne in a very polite language. 
Politeness in words is one thing, but 
action is different. We should not be 
taken in by polite words. The situa-
tion demands that we must not renew 
the treaty. We had earlier demanded 
that that treaty should be denounced 
But now that the treaty is expiring; 
we should not renew it. We on our 
part should give back to Tibet her 
right of self-determination. We can-
not perhaps do anything actively for 
Tibetans, but at least we can give 
them our moral support. We will re-
cognise Tibet as an independent coun-
try. We should stand by them moral-
ly at least for anything that they do 
to regain their independence. This 
is the most essential thing that must 
be done if the problem of China, which 
is going to be a bigger threat to us, 
is to be solved. finally. 

As regards Ladakh it is not only 
enough that we. build a road from 

Srinagar to Leh. That road passes 
near Kargil which is in the hands of 
Pakistan. It is just 7 or 8 miles from 
the main road. It is very important 
for the defence of Ladakh that we 
build a road from Manali to Lahaul 
and to Ladakh. The Srinagar-Leh road 
on which we have spent a lot of 
money may not be of much use to us .. 

Another factor is the attitude of our 
neighbour, Pakistan. As the Prime 
Minister said in Srinagar the other 
day, Pakistan was born with enmity 
towards India and it lives in hostility 
towards India. That is very true. 
Pakistan cannot exist otherwise_ 
Therefore, whatever we do to appease 
Pakistan, whatever we give her in 
respect of canal waters, evacuee pr<>-
perty and so on, Pakistan is bound to 
remain our enemy, because her very 
existence depends on tnat. For this 
purpose, she will always come out 
with one eXcuse or another. 

Not a day passes when we do no!; 
hear of some incursion by Pakistanis 
into our border. Have you heard of· 
any other country in the world whose 
borders are SO often violated as the 
borders of India are by Pakistan? This 
is simply because we have not under-
stood the real character of Pakistan's 
rulers. They are bullies. If we do· 
not call their bluff, they will go on· 
behaving as they are doing. 

The next danger that comes frOIn' 
Pakistan is in Kashmir. I come from 
Kashmir. The Prime Minister also. 
cornes from Kashmir. He says that 
he knows more about Kashmir. He 
knows that his ancestors had corne-
away from Kashmir 300 years ago. I 
was in Kashmir until I was driven 
out by Sheikh Abdullah. I was driven 
out because I had the courage to fight 
the Pakistanis while he was taking 
refuge with the Prime Minister in 
Delhi when Pakistanis invaded Kash-
mir. I was driven out because I was· 
the person who carried on a campaign 
for full integration of the State witllll 
the rest of India. 
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Shri A. M. Tariq (Jammu and Kash-
mir): You sabotaged the movement 
for integration. (Interruptions). 

Shri Bal Raj Madhok: What I mean 
'to say is that I claim to know some-
thing about Jammu and Kashmir. 

Shli A. M. Tariq: You are not a 
Xashrniri. 

"Mr. Deputy-Speaker: Whoever 
might be the 'driver', both are here 
now. 

Shri Bal Raj Madhok: He was 
there. He came to arrest me. So he 
knows better. (Interruptions). 

Shri A. M. Tariq: I wiII corne to 
-:arrest you again. 

Shri Bal Raj Madhok: The situa-
tion in Kashmir is getting dangerous. 
Large numbers of Pakistanis have in-
filtrated on the Poonch-Rajauri sector 
and fifth column activities are going 
(In very fast. (Interruptions). 

Mr. Deputy-Speaker: The hon, 
"Member should not interrupt like this, 

.Shri Bal Raj Madhok: This is the 
mternal situation in the State which 
has encouraged Pakistan to adopt such 
lUl ~ r i ~ policy. That is why 
she IS followmg the policy she does 
with regard to 'Azad a~l nir'. That 
is why she is training guerillas for 
attacking Kashmir. I feel that if we 
have to face this threat in Kashmir 
'squarely, first we must put things in 
-order at home. Unless and until we 
roily integrate Jammu ann Kashmir 
with the rest of India, unless and until 
we clear out the fifth column elements 
'8.Ild Pakistani agents from that State, 
'the threat to Kashmir will become real 
'8.Ild aggression may fa 1t.e place in that 
-sector, about which we may not be 
-aware, just now, but whiCh may take 
l.IS unawares. 

Therefore, it is ',ery important that 
we take note of the situation there. 
"pakistan is an 'enemy and I do not 
~ with1hOlle people who think 

that by following a friendly x;olicy we 
can be friends with Pakistan. Pakis-
tan will not be friendly with us so 
long as it exists as a separate State. 
Therefore, our foreign policy should 
always keep in view the fact that in 
Pakistan we have to tackle a country 
which is an enemy whose aggressive 
potentiality has increased very much 
in the recent past. 

The third danger, as I said at the 
very beginning, is from the Portuguese. 
Of course, G<>a is a small pocket and 
Portugal is not a big power. But situ-
ated as we are, it is quite possible that 
Portugal may be <"!ncouraged by Pak-
istan. Already there are reported to 
be some kind of hobnobbings going on. 
Therefore, while dealing with Por-
tugal, we must beware of Pakistan, we 
must be very elert about Pakistan 
also. 

In the end, I would only say that 
the foreign policy of any country 
wili ultimately have to be judged by 
how it safeguards the "ational in-
terest. Our Prime Minister has been 
talking much in regard to Algeria and 
Korea, but in history his achievements 
as Foreign Minister of India will not 
be judged by what he has done in 
Algeria or Korea or Congo, but main-
ly by what he has been able to do to 
safeguard the interests of India. It is 
wrong fOr us when we are confronted 
on so many sides by inimical nations 
that We should fritter aw:ay our stren-
gth by sending our troops to Congo 
and Gaza. Actually, we must con-
centrate all our strength in the coun-
try and keep our own interest fore-
most in our minds. That is the only 
way in which we can safeguard our 
interests. Otherwise, one would be 
able to say without fear of cnntr.adic-
tion that the Prime Minister's forc'ign 
policy has failed the country and will 
fail it in future. That is why we de-
mand that a reorientation of the 
foreign policy of the country should 
take place in view of the actual re-
alities of the situation in regarn to 
China, in regard to Tibet, in regard 
to Pakistan and in 1'egard to Goa. 
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Mr. Deputy-Speaker: r a ~. hon. 
Members would like to know when 
the reply would be made. The time 
allotted. for this discussion is 6 hours 
and we have taken it u.p at 12'25. We 
have to complete it today by 6'25 p.m. 
The hon. Prime Minister will be cal-
led at 5:30 p.m. to reply to the de-
bate. 

SJtri DiBesh SingJl (Banda): Mr. 
Deputy-Speaker: Sir, today again we 
meet under renewed threat of an-
nihilation by nuclear bombs. The 
new bombs that have be-en exploded 
have brought this re3liS'ltion to u.s 
very clearly that unless v,e learn to 
live together and come to some sort of 
arrangement in peace we may have 
to face complete 'lIlnihilation. It is, 
therefore, our duty; and the main aim 
of our foreign policy is to try to build 
up peace. Everything else we may do 
should naturally be conditioned to-
wards that. 

I submit that this peace can cnly 
be built by non-alignment, by extend-
ing this area of non-involvement so 
that people do not live in fear cf at-
tack frem one another so that they 
do not go on il in~r l  their armies, 
which is always at the cost of other 
development works and which always 
lends to a tendency to jump into some 
sort of conflict. This is, therefore, the 
Brat aim of our foreign policy and it 
has been admitted by almost all sec-
tions In this House that to this end we 
have suceeeded. 

My han. friend 8hri Nath Pai, in his 
eloquent speech made certain accus-
ations regarding the defence of our 
border. I thought this matter had been 
dealt with lilt length the other day anll. 
had been -settled. But it seems he has 
not ·been ·satisfl.ed :md I think it will 
be very difficult to satisfy him. 

Ite has raille! t\\I'O iIoints which 1iTC 
rather ~I'tan't. One is that be 
charges the Governm-ent with not try-
ing to ~  this a°M"gression. 1 -do not 

1611(ai) L ~  

clearly know what he implies; whe-
ther he implies that we should send 
large forceS to the border to throw out 
the Chinese from there or whether he 
i;mplies that we should take action 
elsewhere to force the Chinese to 
withdraw. 

Aggression has taltal place. That 
is there. The repealing of aggression 
has to be conditioned to our place of 
choice and our time of doing it. If 
we enter into ,an adventure, he did 
not like the word adventure, but it 
will be an adventure---if we g:> into 
this area without sufficient prepal ed-
ness to drive out what We have to do 
is to build up our forces to meet this 
aggression. Unfortunately, other parts 
of our territory have a180 been occupi-
ed by other forces. It is a rna tter of 
great regret. But that does not mean 
that we should jump into it without 
full consideration t>f what our objec-
tive is. 

We have always stood for peaceful 
negotiation. We have always stood 
against achie'\>ement, even if it is a 
legitimate claim, by armed aggression 
or by annecl. forces. Today we have 
been attacked. That does not mean 
that we must forget everything and 
suddelily rush into this business. We 
have to take an oveI"!llJ. picture. 

It is quite clear that China has not 
attacked us just to gain that Slllall 
portion of territory. It is p.art of . a 
much bigger struggle, not m Iudia 
alone but a struggle in the whole of 
Asia. It is a struggle between our 
ways of life and political philos0p'hy 
of achieving by force 1)rby negotia-
tion. I submit that the way to meet 
this Chinese aggression is to build up 
ourselves strongly and to show to the 
world that we have not been mC'ved 
in the hour of crisis to jump into tMs 
sort of adventure. 

Shri Nath Pai also accused Govem-
ment of handing over Tibet to China 
as if it were ours Government t.o 
give to China. He went in detail 
into certain historical papers he 
brought. But! am sot:!'Y to say that 
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he did not care to read the whole 
history of Tibet. Tibet has been 
under the domination of China for a 
long time. We .iid not aUow that. 
It was part of a sYltem that had been 
there for hundreds of years. Even 
when the first contracts were made 
with Tibet by the East India Com-
pany, Tibet always refrained from 
signing any treaty or r ~nt say-
ing that it was to be ratified by Ch!na. 
China was the main power. China 
was to decide. Even the British re-
cognised it. Even during the War 
Chiang Kai-Shek's suzeraintly or 
soveringty was accepted. There i~ not 
much difference between the hro but 
my hon. friend tried to make out a 
difference. In that way it was their 
right to send to that area troops. It 
is wrong and it has been rightly said 
that they should not have taken away 
the autonomy of Tibet. It was some-
thing that they had agreed and we had 
hoped that they would abide hy the 
agreement. But they did not keep 
that agreement in dealing with that 
territory that belonged to them. How 
are we justified in moving our forces 
there or in taking any action? 

My hon. friend also raised this point 
that Government always advertises 
its weakness and this is not the way 
to defend it. This is a curious situa-
tion. The Prime Minister has always 
offered to discuss this matter with the 
Opposition and even then there is this 
discussion in Parliament. When the 
difficulty is explained they sav it is a 
show of weakness. This is a rather 
curious way of dealing with it. Either 
we do not discuss it here and discuss 
it privately Or if we discuss it, then, 
certain things are bound to happen. 
bound to come out; and that is not the 
weakness of Government. 

Today a very important thing is 
happening in Goa. I would Jik" the 
House to consider it in all its serious-
ness. Goa continuEs to r,-main a 
Portuguese colony in India. While 
other colonial Powers are mov-ing out 
of their colonies, the Portuguese re-
fuse even to discuss thi! matter, even 

to think about it. They feel that they 
have a right to stay on there because 
it is not a colony but it is a p3rt of 
Portugal, 7,000 miles away, divided 
by three seas. However, this matte!: 
was considered in the United Nation~  

CeJ:tain criteria were drawn up by 
which colonies should be t~r in  

because, otherwise, every count"; 
would call every ~olon  a part of its 
own territory-its integral part. 
Even according to the :riteria drawn 
up by the UN, Goa is a colony of 
Portugal and a colony has an inherent 
right to independence ~a  it is not 
part of an integ!"ated system. 'l'he 
people of Goa have therefor.! a right 
to independence and we in India 
consider them as part of India which 
they have always been. Very severe 
repression is going on there as we see 
from the newspapers. The Portuguese 
in their frustration of what is hap-
pening in Africa are oecoming trigger 
happy and building up these forces in 
Goa and have not only contained that 
repression inside Goa, they have 
started doing these things at the bor-
der districts. What are We to do? 
AXe we to sit and wait and see our 
people being murdered and looted? 
It was suggested here that sending in 
armed forces in Goa would be a kind 
of aggression and it was compared 
with repelling aggression that China 
had made. It was also mentioned that 
China being a bigger enemy we have 
not been able to do anything and Goa 
being a small enemy we want to take 
this step. It is not a question of size; 
it is a question of a situation and 
what is happening there. We cannot 
shut our eyes to what is happening 
in Goa in spite of what may be hap-
pening in China or on Q.Ur borders 
with China. Sending of troops in Goa 
is not an aggression. We have al-
ways wanted to discuss the matter. 
The people there have launched seve-
ral peaceful movements; all of them 
have been crushed. Even then we 
waited. Now, when the Portuguese 
cannot control themselves there, they 
want to move out and raid our borders, 
our districts and villages along those 
borders, now we have to take action 
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not only to liberate the people of 
Goa which they will do by them-
selves, if necessary but also to pro-
tect our people. We are not going 
to invade. The liberation of Goa is 
by the people of Goa themselves. We 
are only trying to stop these atroci-
ties there and I submit that it is not 
wrong under the international law or 
even against the conscience of any-
body. It is our duty to help the 
people of Goa to liberate themselves. 

In talking about colonialism, my 
mind has also drawn towards Africa. 
Africa continues to be a troubled con-
tinent and colonialism has only chang-
ed its form and neo colonialism has 
come in. Political domination is being 
changed to economic domination. We 
see what is happening in Congo. The 
Belgain Government has ostensibly 
moved out but the people continue to 
suffer under the new economics of 
colonialism. Our troops there have a 
very difficult task to perform. I 
should like to record in this House our 
deep appreciation and admitation of 
the great work they are doing under 
great restriction. But we should at 
the same time make it quite clear to 
the UN that we are not going to leave 
our troops there just to be made 
pawns in the game that they have 
definite assignments and they must 
be carried out effeclively. It is also 
OUr duty to help the other parts of 
Africa to liberate themselves. We see 
Northern Rhodesia joining hands with 
Katanga and South Africa in an 
effort to perpetuate for ever that 
kind of slavery that exists in South 
Africa. It is our duty to help the 
people there and to take every 
step that we can with the British 
Government to see that this territory 
is not utilised for this purpose and 
that they move towards independence 
and independence is granted as speed-
ily as possible to them. 

Sir, you have already told me that 
my time is up and I, therefore, like 
to mention just one point: recognition 
of Algeria. In the last foreign affairs 
debate, the Prime Minister was pleas-
ed to say that while we had not re-

cognised Algeria formally, we have 
a kind of de facto recognition. This, 
I submit, is not sufficient: recOgnition 
should be full and complete. The 
Prime Minister mentioned that the 
only difficulty we have is a kind of 
legal difficulty. I therefore like to 
quote very briefly from a legal au-
thority on international law. Oppen-
heim from volume I on Peace. It 
deals with recognition. Chapter 72 
says: 

"Recognition is of special im-
portance in those cases where a 
new State tries to establish itself 
by breaking off from an existing 
State in the course of a revolut-
ion." 

This is what is happening in Algeria. 

Here it goes on to say: 

". . in every case of civil war a 
foreign State can recognise the 
insurgents as a belligerent power 
if they succeed in keeping a part 
of the country in their hands, 
set up a Government of their 
own, and conduct their military 
operations areording to the laws 
of war." 

I submit that Algeria fulfils all 
these conditions. They have control of 
territory, they maintain an army and 
they conform to international law. So, 
I would request the hon-. Prime 
Minister to consider recognition of 
Algeria. 

Mr. Deputy-Speaker: Shri Braj Raj 
Singh. I will be calling Shri Tyagi a 
little later. 

~'~~  

li, ~ ~ imT "*t) if ~ r  '!ihr 
~  '!iT ~ ~  ~ ~  ;;rf<fT ~ 
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~'Ii ~ ~~ 10m: m ~~ if 
~ ~ ~~~~~ 

~ ~ tfil; fW ~~ ~ ~ l '<iT" 'liT 
mm:rr ~~~~ 'liT ~ 
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~'~~'li  

"It has come to our knowledge 
that in the past few weeks-it is 
difficult to give the date-some 
new check-posts were built by 
the Chinese a little beyond their 
own check-posts between the two 
boundaries they claimed." 

m<:m ~ ~ ~.  ~I 

1l' fir«;; ~ ~ ~ flI; ~ ~ ~ 
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The Minister of Defence (8hrl 
Krishna Meaon): Mr. Speaker, Sir, 
in the last two or three days a num-
ber of motions for adjournment have 
been tabled in this House on the ques-
tion of Congo and Goa with a view 
to, as I understand it, elicit informa-
tion. I was to have made a statement 
this morning, but when this debate 
was raised I thought it more con-
venient that I should speak at this 
time. 

So far as Congo is concerned, the 
rderence was mainly to the incidents 
that are now taking place in Katanga 
and the participation of our troops 
therein with its consequences. What 

happened was, at the Elisabethville 
airport on 2nd December 1961, some 
members 01 Katanga gendarmerie, 
probably drunk, were restrained by 
the Indian personnel, who were res-
ponsible for law and order in that 
area, when they were molesting a 
Baluba woman. 31 gendarmerie sol-
diers and 15 policemen were taken 
into protective custody by our troops. 
They were later returned to the 
Katangese authorities. 

On the following day the gendar-
merie established a number of road 
blocks and positions and fired at 
random on the UN forces. UN re-
connaissance helicopter was shot at 
from Tshombe's palace and it had 
two bullet holes. There were no 
casualities in these incidents. At that 
time Mr. Smith, one of the UN re-
presentatives and Mr. Urquhart 
were taken by the police. Much be-
fore that the UN representatives met 
the Katd'ngese Foreign Minister 
Kimba and demanded immediate with-
drawal of gendarmerIe to their camps 
from all road blocks and asked him 
not to have any patrolling in the 
town except by unarmed police. The 
United Nations representatives made 
it clear that unless this was done the 
cease fire would no longer remain 
effective and the UN would take all 
necessary measures to maintain law 
and order. This, I would like to sub-
mit, Mr. Speaker, is in conformity 
with the resolution passed recently in 
the Security Couneil. Kimba and 
Munongo both assured Mr. Smith that 
there would be no firing on the night 
of 3rdl4th December. They, how-
ever, gave no definite answer to the 
question of withdrawing all gendar-
merie to their camps. 

On 4th December the gendarmerie 
established mOre road blocks and 
constantly reinformed their position 
KinIba was told that the deading for 
the withdrnwal of the road block es-
tablished between the airport and 
rnand was 18:00 hours after which 
the UN would take action. At 18:00 
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hours Kimba rang up to say that he 
was going to see a senior military offi-
cer on the spot to remove the road 
block. 

The road blocks were still there 
at os·oo hours on 5th December. It 
was clear that senior army officers at 
the Katangese force had no control 
over the situation. This is one of the 
features of the Congo situation. The 
Gorkha troops and some Swedes went 
into action at 14·30 hours on 5th 
December and cleared the road blocks. 
The Gorkhas suffered the following 
casualties in this action: one officer 
was killed and three Gorkha officers 
injured. The casualties on the other 
side were heavy but figures are not 
given. 

The gendarmerie withdrew to far 
side of the airfield and the UN con-
solidated their position. There was 
sporadie firing at Headquarters 
Katanga Command, during the whole 
of 5th December by machine guns 
and mortars directed by the Belgians 
from surrounding villas. There were 
however no further UN casualties. 
Firing on the Swedish Battalion and 
Gorkha road block during the night 
of 5th December continued. The 
Katangese aircraft dropped three 
bombs on Elisabethvile airfield on 
5th December. There was again heavy 
mortar and automatic fire on Head-
quarters, Katanga Command by the 
B.!lgians on 6th December from 
houses in the vicinity. Most of the 
houses in this area have LMG and 
MMG's mounted on them. Our guns 
have since silenced two houses. 

It was at that time that the Indian 
Air Force was called in to go into 
acticm in regard to these Katangese 
forces and they destroyed the oppos-
ing forces by both jet and transport 
aircraft. The fuel dump and the 
tower of the airport have been damag-
ed. One bridge was also damaged. 
There have been no further reports. 
This is the o i~on in Congo. 

I would like to say that since thee 
withdrawal of Mr. Mckeown our 
Brigadier Raja has greater responsi-
bilities to carry, and perhaps this oc-
casion should not pass without my 
mentioning that-this is a matter on 
which some reference was made the. 
other day-the Indian forces enjoy 
a high reputation in the whole of 
Congo and they have behaved with 8. 
remarkable degree of discipline that. 
is expected of them. 

Shri Tangamani (Madurai): Have· 
you any information about Major Ajit. 
Singh? 

Shri Krishna Menon: This applies 
not only to our combat troops but 
also others including our field ambul-
ance, nursing officers and others. 

With regard to Brigadier Ajit Singh; 
he is known to be alive. He is in. 
Jadotville, where you may remember 
the Irish officer was taken prisoner 
by the otber side one time. I believe, 
the UN forces in this matter is act-
ing with a degree of caution becausa 
is actually in their hands. But with 
the turn of events in Katanga and 
the superiority of UN personael and, 
the new arrangement of Command, it 
is to be hoped that they will get. 

him released very soon. That is the 
position in regard to Congo. 

In this connection, in connection 
with this UN matter, some reference 
was made to our position with regard 
to reconstruction of the United 
Nations. I do not know whether it 
was directly said or not, but it was 
implied that we were giving support 
to what is called "Troika". Of 
course, "Troika" is a word which is 
differently interpreted at different 
times. The position of the Govern-
ment of India had been first stated by 
the Prime Minister two years ago in 
the United Nations and afterwards 
carried out in a very big form, that 
we do not support "Troik" for the 
reason that we do not accept the 
division of the world into three parts 
and, what is more, SO far as the 
Secretary-General is concerned, it 
goes ontra~ to the Charter. And, if· 
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I may so speak here, with all modesty, 
.no government or no delegation has 
.made a greater contribution to the 
resolving of the deadlock with regard 
to Secretary General. It is well re-
.cognised, and today we have, without 
the veto and without avoiding the 
.appointment of a Secretary-General, a 
solution that has satisfied everyone 
for the time being. 

Now we come to the posotion in re-
,gard to Portugal. First, I will give 
.such facts as we have in this con-
nection. On the 17th of November, 
1961, the Portuguese troops fired on an 
lndian passenger steamer s.s. Sabar-
-mati while it was plying on her nor-
mal course between Karwar and 
Cochin. This resulted in injuries to 
the Second Engineer of the ship Mr. 
D'Penha. It was clear that the firing 
was deliberately directed at the 
Engineers' Mess. Indian ships have 
plied on this route ~r years and their 
Tight to do so has never been ques-
tioned. I raise this point to show that 
there is no question of territorial 
waters involved here unless there is a 
'state of war. Before the firing was 
resorted to by the Portuguese troops 
no warning was given by the Por-
tuguese. It was an unarmed passen-
ger ship and was on its normal run. 
The firing was in broad day light. All 
these points add to the provocation. 

A few days later, on the 24th of 
November, 1961, the Portuguese troops 
fired at the Indian fishing boat which 
was returning after its normal fishing 
trip off the Karwar coast. One of the 
bullets hit Mr. Kochrekar who ulti-
ma tely succumbed to hls inj uries. 
'This action was again an unprovoked 
attack, without any justification in 
fact, on peaceful Indian nationals en-
gaged in their traditional vocation 
which had been conducted without any 
interference for centuries. 

16 hrs. 

Apart from these incidents, reports 
have been pouring in from different 
parts for the last two weeks of in-

tensified firing activity, repression and 
terrorism in Goa and of heavy rein-
forcements of Portuguese Armed 
Forces in the territory of Indian now 
held by that colonial power. There 
was a report a few days ago of 2,500 
troops having been deployed along 
the Goa border, the significance of 
this being that it is in the area which 
has been sealed. There was also a 
report of a fieet of two Portuguese 
frigates standing at guard in Anjadev 
Islands. When these frigates went 
there, the Indian Navy sent two 
frigates on Sunday, or a week ago; 
but our frigates have taken no hostile 
action; they were sent there for de-
monstration purposes. Since then, 
there has been no offensive action 
against the fishermen as such, but 
there have been landings on the island. 
On 1st December, there was a report 
that Portuguese warships reached Diu 
with 300 soliders and that 2,000 troops 
from African and other places have 
also arrived. A few days ago, it 
was also reported that dawn to dusk 
curfew had been imposed and that 
anyone going out after the curfew 
hours would be shot at sight. There 
was a report that fresh reinforcements 
amount to 700 Portuguese troops had 
arrived. Another report said that in 
Daman over 1,000 Portuguese soldIers 
had landed. There have been reports 
of warships and other ships arriving 
with arms and ammunition and fresh 
supplies of military stores. The Por-
tuguese Armed forces are thus poised 
near the border at various points In 
order to overawe and intimidate both 
the residents of Goa and those living 
in the border villages on the Indian 
side. Hit and run raids across the 
border already seem to have started. 
A raid in a village near Sawantwadi 
was reported two days ago. This is 
position that obtains now. 

Having said this, there are two or 
three other aspects of this matter to 
which I must make a reference. First 
of all, the view of the Swatantra 
party was represented here that in 
doing this, apart from all other consi-
derations, we were fighting on so 
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many diverse fronts which will 
weaken our resistance against other 
enemies, other opponents, and the 
.authority of an ex-General of the 
army was quoted. I confess, Mr. 
Speaker, that I did not consult an ex-
General, but I have been; advised by 
·a serving General. But there has been 
no withdrawal of any effectives or any 
forces-by forces I mean even equlp-

nt~  any strength from any part 
·which might be threatened from other 
quarters. This country cannot 
organise its army in such a way that 
there are no troop movements any-
where else. There are only two ways 
of doing this-either have troops all 
over the country, which will probably 
mean spending large sums of money 
and having milions of men, or have 
mobile forces which can be moved 
from one place lo another. All these 
things have been taken into account 
in the movement of troops that has 
been made and only the mlrumum 
that is required is done .and no more. 

When all this is going on in Goa-
and really, from the point of view of 
defence technically we are, perhaps, 
not concerned with other matters that 
have been raised; but we cannot 
isolate them-if as a result of these 
intimidations, major atrocities take 
place in the territory of Goa to our 
people and, what is more, these for 
instance, in Dadra ana Nagar Haveli 
which have come to Us and so on, 
then neither this House nor this 
country can remain patient without 
arranging for defence. 

At the present moment, the position 
of the Government is that there is no 
question of our going and liberating 
Goa. The question is that we shall not 
leave our places undefended, nor 
allow or leave it to chances in regard 
to any action they may take. It must 
also be remembered that the 
Portuguese also are not without 
notice in this matter. In the Security 
Council the Portuguese attacked the 
Prime Minister for something he said 
a bout the use of force. if necessary. 
Though We have imposed upon our-
selves a l n i~  ordinance that 
we will never use force for this, that 

Situation 
or the other we have publicly stated 
that we will decide when, where and 
how to use force. This country has 
never abjured the use of force for the 
vindication of its rights wherever it 
thinks fit. So there is no questIon of 
suddenly ·hitting or attacking. In fact. 
we very much regret this giving of a 
colour to this job that we are march-
ing a liberation army into Goa. That 
is not the position. We are the aggres-
sed and it has been going on for the 
last so many years. And what has 
been happening for the last one year, 
and especially in the last few days, 
has been of a character that no Gov-
ernment with any sense of responsi-
bility can keep quiet when its bord-
ers are being assailed. We have also 
reason to think that the Portuguese 
are not without air support; that is, 
as far as they propose to go. 

8hr1 Nath Pai: You seem to 
completely agree with the Swatantra 
leader. We are surprised. 

8hri Krishna Menon: Well, I could 
reply but it is far too serious a matter 
to bandy with words. They are not 
without air support and, therefore, 
our Air Force has also been alerted. 
And I make no secret of this fact that 
if the Portuguese do try to do what 
the Katangese have done, the, will 
get it hot as the Katangese did. There 
seems to be sufficient evidence to 
think that apart from 1,000 or 2,000 
troops all over the place, they have 
elaborate proviSion of air-fields all 
over the place in these territories of 
Diu and Daman on the one hand and 
Goa on the other, and they are very 
much strategically adverse to us un-
less we are extremely careful about 
it. There the position of the Govern-
ment of India is that it has deployed 
its troops in the necessary positions 
not only on the Goa border at the 
moment but wherever troops are re-
quired. If we are a small country, 
we would not be in this position. Our 
general life and our means of com-
munications are not of a highly 
~ ani  character where move-
ment Can take place quickly. We have 
a single, railway track system and a 
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large number of people have to be 
moved and many operations under-
taken. Therefore, these things appear 
in the newspapers. 

I am sorry that trains have been 
stopped, but they have all been 
restored. I wish people give as much 
publicity to the restoration as to the 
to a~  but that is not being done. 
Anyway, this inconvenienee is very 
much regretted. But, on the other 
hand, if notice had been given before-
hand, the troubles would have been 
even more. We have no system ot 
censorship in this country. We have 
a free press, we have free radio and 
as large number of newspapers. 

AD Boa. lI_ber: No free radio. 

Shri Krishua Menon: We have a 
radio which circulates news with ob-
jectivity. It there is any complaint 
on that point, it may be referred to 
the Ministry of Information and 
Broadcasting. Anyhow, We hav£ a 
large number of foreign correspon-
dents here, some of them flying 
between Karachi and G<la and so on. 
I have not seen even one foreign 
correspondent, when he reports about 
the atrocities committed by us, report 
about the atrocities inside Goa. They 
are so concerned about popularising 
or publicising where we bave depart-
ed from virtue. That standard of 
virtue they do not apply to them-
selves; only to us. There have been 
no reports, as far as r know, of what 
has happened in Goa itself. 

So, the position at the present 
moment is that these are precautionary 
measures, rta~nl  of a sizable 
character. But the point is that no 
Government with any sense of res-
ponsibility could sit quiet under these 
conditions when there is this kind of 
movement of troops. But suppose 
there was a large scale action or some 
action by the air force Dr by sea. 
There have been news of a number 
of naval vessels and the mining ot 
the land. In regard to sea, we 
do not know whether there ,;s mining 

or not until we get there. But when. 
mining operations are going on in 
one place, there is no reason why it 
cannot be equally done in another 
place. 

Shri Masani may rest assured that 
Government is not thinking of push 
over operations. First of all, it is not 
thinking of any operations, and push, 
over does not square with the other 
party; the other party is making ~ 
much preparations. We do not expect 
any push over either. I think tba-
House may feel satisfied that if, un-
fortunately, we are dra.wn into hosti-
lity .... 

8Jui Rajead.ra Siagl!. (Chapi'a): The 
Defence Minister is not repl.yillg ~ 
our points. He has repli.ed only to 
Shri Masani. He is not the only party 
to be replied to. What is his reply to 
us? We want action here and now. 

Shri KrlsIuIa Menon: SD far as that 
is concerned, I believe there is a rule-
against bringing arms into this House. 

Hr. Speaker: The han. Member 
wants the hon. Defence Minister t~ 

take action against him. 

Shri Krisllna Menon: That is your 
privilege, Sir. He is a friend of mine. 

Theref<>re I can only say that any 
Government must reserve to itself, SG 
long as it is a Government, the use 
of troops. As to the question of when, 
how and where, that has to be decid-
ed according to the proper circum-
stances. 

A reference was also made to action 
that may be taken at the NATO or 
the Security Councilor anywhere 
else. That is all a part of the offen-
sive against us. After all a number of 
people who are in military alIi.mce 
with Portugal are there in the Sf'CU-
rity Council, but if it goes before the 
General Assembly, we know where 
we stand in this matter. 

Before, I conclude, I TVould like to 
say, since this reference has beell 



)945 Motion re: AGRAHAYANA 16, 1883 (SAKA) International 

made, that Portugal and South Africa 
are the omy two countries who haye 
voted against the resolution on 
colonialism. We should hold that the 
whole position of colonies has now 
reached juridically a different situa-
tion from what it was before. It is 
not a question of what we hold. We 
have the legal rights and so on. 
Secondly, in the face of overwhelming 
vote pl'essure spread over two or 
three years she has also refused to 
conform to the United Nations' Charter 
in regard to informing the world 
about her self-governing dominions. 
On the top of it there is all that 
repression that is going on elsewhere. 
We are not taking reprisals for it. 

If African troops are going to be 
shipped over to Goa to fight us and 
to contribute to the pressure on this 
side, a new situation arises. I would 
like to inform the House about con-
ditions that prevail. As for the shoot-
ing at the merchant ships, may I say 
that this bullet that entered the ship 
was not a rifle bullet eithl!r; it was a 
military bullet. In the conditions of 
not only continued aggression of 
colonialism but of attack on this 
country, after all, we are not to be 
treated and continued to be attacked 
in this way. If there are any viola-
tions of our terri tory by land, sea or 
air, a new situation arises. No one can 
say with any authority that we are 
invading and the army is ready to go 
and liberate. Liberation must be 
accomplished by the people within. 
But when. the people within accomp-
lish liberation, we cannot sit back if 
they are shot down, repressed and 
massacred. That is the reason for 
these movements. 

Shri Tyaci: Sir, the whole discus-
sion veers round our general policy 
of externpl affairs. The policy has 
been one of non-alignment All criti-
cism from wherever it is moves round 
this policy. But non-alignment Is 
nothing but a true interpretation of 
the requirements of our Constitution. 
Our Constitution lays down that we 
make friends with all nations. There-
fore non-alignment in this cold war 

Situation 
was natural for us. It was the 
mandate of the Constitution. There-
fore that cannot be criticised. 

Moreover, the policy during these 
last 13 or 14 years has paid us 
dividends. It is obvious. We have 
gained in prestige all over the world. 
We have gained in power also. The 
policy has not done us any harm so 
far. We have been helpful to many 
countries in South East Asia, Africa 
and elsewhere in the achievement of 
their freedom. Whenever there was 
any aggression and anything wrong 
was done to them at any level, we 
came forward with a message of 
sympathy. We stood by them. That 
is the way in which our policy is 
being expressed. I think we have 
had quite a lot of success in this 
policy. We have lost nothing. There-
fore as far as the basic policy is con-
cerned, there is little to criticise. 

An hon. friend has raised the ques-
tion as to why we still stick to the 
Commonwealth. We became a free 
nation and a republic. Every nation 
wants friends. I cannot understand 
the wisdom of the advice that we must 
give up the friends we have all round. 
The Commonwealth is a family of 
friendly nations. We were there. 
They accommodated us in spite of the 
fact that we were a free nation and a 
republic. We had round about us a 
number of friendly countries. How 
could we have given them up? 
After all, they had done us no wrong. 
So there is no harm in our keeping 
relations with the Commonwealth. 
On the one hand they say, ''Your non-
alignment policy is a policy of wilder-
ness; where are you?; there is no 
friendly country with you" and on the 
other hand they say, ''Why do you 
have Commonwealth friends along with 
you?" No country can exist without 
friendship, without its n!,ighbours and 
other countries in a free world. 

Now the question is of our opposi-
tion to war. That, r think, is univers-
aill' recognised, namely, that for the 
n'lainten'IUice of peace in the -ivorld Vi"e 
are the foremost nation; we are the 
most forward and the credit goes to 
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our hon. Prime Minister. He has 
really earned credit to the whole 
nation. We stand today in the midst 
of this cold war as one single big 
nation which is respected universally 
for our honest dealings in the world 
and for our upright expression of 
policies. There is no mincing of 
matters. I would like my friends in 
the Opposition to pin us down where 
we have faltered in this policy. We 
have stuck to this policy all these 
days. 

Shri Goray (Poona): Where is the 
question of pinning you down? 

Shri Tyagi: That is what I say. 
Therefore you cannot find fault with 
us. 

If hon. friends were to go to the 
South Asiatic and African countries, 
they will find how friendly they are 
towards our policy. Take for instance 
the Berlin question. The Berlin 
question was the most burning ques-
tion, I must say. But then we had 
some hand in getting it to cool down 
a little. Does it not bring credit to 
the nation? Had not our Government 
succeeded in doing something? So, it 
is not the policy of just remaining 
silent or of keeping quiet. It is an 
active policy of non-alignment. 

Now I am coming to the burning 
topic of the day here. My hon. friends 
have asked, "Why did we give up the 
Tibet treaty" and all that. They said 
that if We had not agreed to China's 
views and had just stuck to the old 
treaty terms with Tibet etc., China 
would not nave entered Tibet. I 
wonder whether China wanted a pass-
port from India to enter Tibet. Even 
in spite of the treaty could she not 
enter Tibet? To accuse the Govern-
ment of India of having invited China 
to Tibet is something which is utterly 
illogical. How could we come in their 
way? Suppose, we had agreed and 
struck to the old treaty of the British 
days, even then we could not have 
stopped China from entering Tibet. 
After all, we had no powers there. It 

was only a question of an agreement. 
They could break that agreement any 
moment. After all, they have broken 
the agreement with us now. They 
have committed aggression on India. 
They could break that agreement too. 
So with r ~r  to Tibet to accuse the 
Government of India of being instru-
mental in sending Tibet into the fold 
of China is something absolutely illo-
gical. I cannot undestand that. It 
was immaterial whether we had 
agreed to their entering into Tibet or 
not. 

But the real thing where I myself is 
a little bit doubtful is this and I wish 
the hon. Prime Minister kindly pays 
attention to it. We had absolute faith 
in the friendship of China. We were 
relying on that. On that basis our 
relationship went on quite well. But 
suddenly we found that they commit-
ted this aggression. I want to know 
whether your Embassy there has fail-
ed you. Did you not get intelligence 
in time about its attitude towards 
these territories? It is there where I 
just want to have a clarification from 
the Government. It is not the profes-
sorial sort of ability that is wanted iri 
your ambassadors. The ambassadors 
have to be watchful. They must have 
their system of receiving information 
and they must pass that information 
in time to India. My fears are that 
perhaps we have failed in this regard. 
Either they were shrewd enough not 
to let our ambassadors and diplomats 
know anything or our diplomats fail-
ed to obtain information in time and 
we were surprised by aggression. It 
is true that there was no preparation 
made against such a friendly nation. 
Nothing had been done for a long 
time, no doubt. It is only after the 
aggression whiCh came as a painful 
surprise that we had to make our pre-
parations. But we must know that In 
the first place today war does not 
mean only a struggle between one 
country and another. War means a 
great war. War also means allies. 
Suppose we are at war with China. 
We are not wedded to fight singly. 
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Our policy is non-alignment no doubt, 
but at the time of war, we might have 
to seek friends; we might have allies. 
China also might have allies. It might 
become a great war. Do you mean to 
say that a great war can be fought 
because there is a matter of principle 
alone? A great war has to be fought 
after taking into account many factors. 
After all, we have to have our 
material, our industrial potential, 
sufficiency in agriculture, sufficiency 
in fuel, food, etc. If all these things 
are lacking, we cannot have a great 
war. For that purpose, to accuse the 
Government of India not to have 
started war with China immediately 
as soon as she made aggression on 
India is something very queer which 
I cannot understand. 

I have been in the first great war 
in Persia in 1917. In a war, military 
morale is the first essential thing. As 
far as our army is concerned, I have 
had a little bit of association with the 
army and I can claim without any 
fear of contradiction that the morale 
of the Indian army is the highest in 
the world today. I have had contracts 
with our army and the morale of our 
army is the highest in spite of the 
fact that the army is not very well 
cared for. Weare not taking very 
good care of the army people and 
their families on account of our econo-
mic stress. They are not fairly dealt 
with, but despite that, the morale of 
the Indian army is really the highest 
and we must be proud of it. 

The second army requirement is 
vigilance. There must be enough 
vigilance and resources to obtain 
information. There must be secrecy 
of movement. The time of action is 
another factor. Terrain is another 
factor. Mobility is the biggest factor. 
Then comes fire-power. Most impor-
tant of all is the line of communica-
tions. Do yOU mean to say that we 
can start a war in Ladakh without 
taking all these factors into account and 
without building our line of communi-
cations? Is it so easy to lay the line 
of communications in places in 
Ladakh? It re<Juires time. I cannot 

accuse the Prime Minister of having 
some ulterior motive. The policy of' 
negotiations with China has given us' 
time enough to make preparations. 
Leaving the rest aside, after whatevex-
aggression was made, we stayed thei1' 
hands there. The negotiations have 
been heipful to stay and stop the 
enemies from proceeding further. 
After all, that is done by the army and 
thousands of lives are lost when the 
enemy's aggression is stopped. But 
the Prime Minister stopped it by nego-
tiations. After all, negotiations are a-
sort of weapon no doubt and that has 
helped us. 

Of course, in the mean time China 
must also have made preparations .. 
Really we have information that they' 
have made a lot of preparation on 
their side. But it is very easy for 
them; they are on plateau where there 
are no hills, whereas on our side. 
three-fourth of the line of communi-
cations goes through hills and rocks. 
In the negotiations, we have never 
failed. Point out one letter in the 
White Paper where the national 
honour has not been respected. We 
have been defending our cause trom. 
end to end. The negotiations which. 
our officers had with their officers 
were a success. Put them before any 
court of law or judiciary and they will 
say so. So, we have won the war of' 
negotiations all right. It has given, 
us dividends in the matter of our get-
ting time to make preparations, 

I am alwayS angry that the House 
should be insisting on information as. 
to what preparations are being made. 
A great risk is done to the lives of' 
the soldiers if the preparations are 
announced publicly. I am also not 
very happy about the announcement 
on Goa affair. I think there has been, 
too much of fanfare in the matter of 
Goa. Either it is belated action ox-
perhaps it is premature, whatever the 
situation may be. Goa was a matter 
of one night without anybody know-
ing what is liappening. I do not agree-
with this too much fanfare about Goa_ 

The Defence Minister made a state-
ment that some warships came. Why 
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did we allow them? How did they 
come? Why could we not stop them 
on the sea? Why are they being 
allowed to lay mines all round? That 
.makes our action impossible. There 
was enough time in regard to Goa. 
.Action could have been taken earlier 
without any information being given 
.or publicised. But I am glad the 
-Defenoe Minister gays there is no idea 
of any aggression and only defensive 
.measures are being taken. If they 
commit excesses, then action has to 
be taken. If we were to take any 
.aggressive action, of course, the move-
ments have to be kept strictly secret. 
Now since there is no aggression, I do 
not think there would be any harm. 
But anyway it is very important that 
-all information about the frontier 
,should be kept secret and I would 
-.appeal to the House not to insist upon 
getting all detailed information about 
what preparations are being made on 
-the frontier. 

Then, it is a fact that today Pakis-
tan is not very friendly with us. But 
let US realise that it is because of tile 
success of our policy that we hlive 
:avoided a major conflict with PakIB-
tan. It is wrong to say that every day 
there are viOlations of our border. I 
have been associated with borders. I 
am glad about the manner in which 
the Prime Minister has succeeded in 
defining the border both on the east 
and on the west. Quite a chunk of 
our land was in their possession and 
-quite a chunk of their land was in 
our possession. I know once nego-
tiations were going On and the Gene-
rals adviSed me not to give back that 
land to Pakistan because it was an 
important bridgehead for us or some-
thing like that. ttl spite of the fact 
"that our relationship with Pakistan is 
1I0t always happy, the exchange was 
flO niCely done. Our borders stand 
--well-dellned now without any struggle. 
19 it not a success that we have avoid-
~ a~ with a neighbour, who is 
never friendly with us'! After all, 
'When there are two neighbours, there 
\May be trespasses one w.y or the 
IDther in one 01" two cases and Ulat 

cannot be called aggression. Although 
our relationship with Pakistan has not 
become SO friendly as we desire, there 
has been no struggle and no quarrel 
with them as far as border is concern-
ed. There has been no fight or any 
type of a.ggression, etc. There also we 
have succeeded. 

I think, on the whole, our policy has 
not been bad at all and we are moving 
according to the times. To insist that 
We must immediately start a war is 
something wrong. No General will 
start a war unless he knows what the 
proper time is, what the terrain is and 
how the preparations are. If hon. 
Members really take the pains to go 
and see how speedily roads and other 
preparations are being made in 
Ladakh, they will realise what the 
army is doing in a place where even 
breathing is difficult, because the air 
is too thin. It is all snow and there 
is no .helter. ThOSE people who have 
come from there told me the other 
day-I was talking to a Major-that it 
is a sight to see how happy they are. 
A small little party of Gurkhas in 
that snow was just having a drama 
on the Dusehra day. So, those people 
are living a happy life. We must 
concentrate to give strength to our 
army and not demoralise them by 
saying that we have lost SO much of 
territory. So long as the Prime Minis-
ter has made an unequivocal state-
ment that we are bent upon vacating 
this aggression, so long as that policy 
is clarified, I do not think the Parlia-
ment should have any objection to 
that policy, because it cannot be 
vacated in a moment. The opportune 
time should come. We have to wait 
for the opportunity to do that. We 
are proud of our resolve; we are 
proud of our patriotism and we are 
S\lre that we shall get this aggression 
vacated 

With these words, I congratulate the 
External Affairs Ministry. 

Shft TIaan. PiIIai (Tirunelve.1i): If 
the Government of ~ were 10 be 
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criticised, or if it should be criticised, 
my hon. friends can choose other 
venues where there may be some litUe 
doubts and fears, but to assail the 
Government on their performance in 
regard to foreign policy and external 
relations is, to say the least, the weak-
est form of attack on the Government. 
Time and again it has been admitted 
here by hon. Members opposite that 
our foreign policy is the best, and it 
bas gained the recognition of the 
whole world and of all parties in all 
parts of the country. 

Today, during the course of the 
debate. hon. friends mentioned about 
the 'smokescreen of electioneerinj{' and 
all that. I would like to submit that 
the boot is on the other leg. They 
want to fly kites of publicity for 
their electioneering campaign, start-
ing from the floor of the House here, 
that we have failed in Goa or in 
Ladakh border, and they. want to 
C"dtalogue all those 'failures'. Their 
intention is to bring to the minds of the 
people that the Government's foreign 
policy and their performance is wrong, 
that the defence is not all right and 
all those things, so that these things 
may incite the people into the feeling 
that the Government has failed. At 
the same time I would like to say that 
any other government of a different 
order would certainly have made use 
of this occasion or this situation to tel! 
the people that there is an emergency 
and thereby canvassed that due to the 
em .. rgency this Government should be 
voted a-gain. But we are far from 
doing such a thing. We have rather 
refrained from making use of the 
situation for the benefit of the party. 
But we cannot preach morals to the 
other people. They can make use of 
the situation and carry on any sort of 
propaganda. But to bring these thinn 
into the military affairs and the 
defence affairs is, to say the least, 
absolutely wrong. Because, if they 
are earnest _and sincere about the 
-defence of the country, they shnnld 
not go about saying that the country's 
-defences are n~t all right. 

1611 (Ai) LSD-9 

Now, Sir, they mentioned about put 
ltistory of a decade or more, how 
China got suzerainty over Tibet etc. 
May I remind those friends that while 
the Lamas were discussing with India, 
they were sending a delegation to 
sign a treaty with China. Were we 
to tell the Lamas not to sign the treaty 
with the Chinese? Is it wrong that 
we did not tell them? Did we have 
any command over them? 

An hon. fiend said the other day 
that we should have a buffer state. 
What shall be the buffer state betWeeJI 
Pakistan and India? What shall be 
the buffer state between Tibet and 
China? Hon. Members speak as if 
geography and history are things 
which are made to order to suit the 
convenience of Members of Parlia-
ment here and that States can be 
created or liquidated ..... . 

Shri JoaclUm Alva (Kanara): A 
section of the Parliament. 

Shri Thanu PUIai: I stand corrected 
-a section of hon. Members opposite. 
But even if hon. Members on this side 
decide like that, it will not be listened 
to. We are not having sovereignty or 
suzerainty over those territories to go 
about dictating to them. We are far 
from it. Our policy is one of non-
alignment and good behaviour. It has 
paid dividends in the past and it is 
paying dividends in India. 

Mention was made about our per-
formance in Goa. It is becoming hot 
for Portugal to control Goa. And the 
Portuguese do not want to quIt 
honourably and give credit to India for 
having acquired Goa peacefully. If they 
want to go only after a showdown and 
war, we are not going to oblige the 
Portuguese by resorting to war and in-
vasion. As an electioneering campaign 
hon. Members expect that the Portu-
guese will make incursions during 
the time of election and that they can 
make use of the situation to say, 
"Look here, not only in Lsdakh but 

• 



S9SS Motiotl re: DECEMBER 7, 1861 International Situation 39S6 

[Shrl Thanu PilIai] 
even in Karw«r and other areas the 
Portuguese are invading India and we 
are not able to resist it". 

Shri Braj Raj SiDgh: Don't imagine 
things. 

An Bon. Member: It is in reply to 
what you said. 

Shri Thanu Plllai: This sort ot 
lituation should be avoided. It ia 
being avoided. We have the army to 
defend India. In the process of 
defence on our part, if the Portuguese 
want wrongly-because that is 
becoming apparent-to declare war on 
India and if in the process of that war 
they are defeated and Goa comes back 
to us, we have no objection. But we 
will not go about declaring war to 
please a few friends here. 

On the Chinese "front, the matter is 
not something new. It has been dis-
cussed over and over again. It Wall 
criticised by the opposition before that 
our preparations were not good. Now 
when OUr Prime Minister explained 
that these are difficult terrains and 
therefore some more preparation might 
be needed and we should resort to 
direct action as and when the proper 
time comes, now they say that it Is 
a wrong statement and that we are 
glvmg information to the enemy. 
When the Government do not say 
anything, they criticise it saying that 
the preparations are not right; when 
they admit it and say that 
thPy are making preparations 
and are making headw.ay, they come 
and say "you have given out a secret". 
It is completely illogical. That means 
that they only want to criticise for 
the sake of criticism. 

The han. lady Member of the Com-
munist Party gave advice to us as to 
how our representative in Indo-China 
mould behave. She was very careful 
to say so many things, about the pos-
sibility of American anns or army 

coming there, but she completely avo-
ided any reference to the other side. 
The Prime Minister was pleased to ex-
plain the situation in Viet-Nam, that 
there are divisions on both sides, that 
there are supplies ot arms, if not arm-
ed personnel. Hon. Members op-
posite talk about Goa and about diffi-
culties elsewhere, and about America, 
but conveniently leave out the other 
side. I was watching whether the han.. 
lady Member would say something 
about the Chinese incursions into 
Ladakh. She conveniently and com-
pletely avoided going into that area at 
all, but thought it fit to advise Us as to 
what should be done elsewhere, how 
the policy should be shaped and so on. 

Coming to our troops in Congo it is 
a long time since the Parliament took 
note of the fact that the British Gov-
ernment, in spite at their being a 
party to the resolution that was pass-
ed and supporting the UN action there, 
and some ot the western countries 
which have endorsed it are not behav-
ing all right. Still the reports are 
that they are not changing their way 
of behaviour. It is time that the Gov-
ernment ot India told the United Na-
tions that either those members should 
be made honest and called upon to im-
plement the resolution, or we will 
have to revise our opinion and our 
stand towards our sending in future 
armed personnel. Because there is no 
purpose in our side alone trying to im-
plement the resolution and being 
honest and other members of the 
United Nations not carrying out their 
obligations. 

Nearer home we have got Nepal and 
other South-East Asian countries. Han 
Members mentioned here that China 
is trying to isolate all these countries. 
True. Why are they trying to mak" 
incursions into India and not doing 
the same thing with respect to these 
small countries? Perhaps they think 
that once India is settled, then these 
'smal fry's can be swallowed in no 
time. That may be their intention. 
But these small countries also are not 
unintelligent enough not to know this. 
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But do we expect that they should be 
going about quaralling with the other, 
and declare war, *ying ''Because YOIl 
have not entered into an agreement 
with India, therefore we will not also 
enter into an agreement with you"? 
Certainly not. What is best in the 
eircumstances, they are also agreeina 
to. 

I would submit, about Government 
of India's policy towards these small 
nations, particularly in N epa!, our in-
terest is great. We have got a res-
ponsibility of joint defence. That coun-
try going about entering into agree-
ments and jeopardising the defence 
arrangements of our country by allow-
ing the Nepal-Tibet road and all that 
should not be simply objected to by • 
sort of protest, but a more serious not .. 
should be taken and we should have 
discussion with them. I hope the Gov-
ernment will take a serious note of it. 
Because, whatever might be the view 
and wish of that country, this is a new 
menace which will flow from Nepal to 
India, about which our ~o l  are 
rightly agitated in our minds that due 
eaution should be taken even here 
and now. 

As regards the other South East 
Asian countries, fOr good neighbour-
liness, they want a price from us-
whether Pakistan or Ceylon or other 
countries. Because we are not in good 
terms with a big country like China. 
are we to surrender everything, every 
respect, to smaller nations who are 
our neighbours, to earn a 
good neighbourly name? As re-
gards the situation that is 
developing in Pakistan, though there 
has been a settlement over the border 
disputes, their utterances are not very 
good. Hon. Members of the Swatantr.'l 
party, inside and out, have been say-
Ing that we must enter into a defence 
pact with Pakistan. Nothing can be a 
greater wrong than this sort of a thing. 
Their price for a compromise ia the 
whole of Kashmir. 

The price that Is asked by little 
countries like Ceylon Is our honour 
and prestige. Rec.efltly, they have been 

passing legislations about our state-lest 
people and making observations about 
illicit immigration as if we are a na~ 
tion of illicit immigrants going intc. 
small little countries. It is as a con-
sequence of 100 years or 200 years of 
Indian labour continuing to work 
there aDd Indian traders going 1here 
that these people-a million of them-
have become stateless. Perhaps some 
of them, not having the normal ave-
nues of passport to come and go. 
might have resorted both ways to illi-
cit travel. They are taking the op-
portunity of some few people going 
like that to say that lakhs and lakhs 
of people are becoming illicit immi-
grants. Their sinister motive is, as 
most of the state-less people might 
have lost their ration cards or may not 
have .proof enough, to name all 
these labourers as illicit immigrants 
and throw them on India. It is a 
smal! country, I know. We have bee.t 
very kind, very considerate toward, 
them. But, there is no reciprocation. 
We understand that the Government 
of Ceylon is trying to negotiate with 
the Government of India. Their past 
performances are, they bring a team 
of their political party leaders and say 
that though the Government would 
agree, that political party may not 
agree. By these disputes between 
India and Ceylon, a million people of 
Indian origin, who are state-less, are 
being all'ected. I beg of the Govern-
ment to give an opportunity to the 
representatives of the state-less peo-
ple to be present in such regotiations. 
We are not going to be a party to the 
negotiation as a directly all'ected party. 
We are only to be a good friend and 
try to solve the problem of two sets 
of Ceylonese,because, the state-less 
people are no more Indian, but are 
part and parcel of Ceylon. I would 
request the hon. Prime Minister to use 
his good officI'S and see that the teas-
ing and insulting of our people is 
stopped. Though they are nO more 
Indians, they are called Indians and 
whatever insult is done to them is an 
insult to us. We should take it like 
that. In the South, there is a feeling 
that it has not been adequately look..., 
into. 

• 
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With these few words, 1 commend 
the foreign policy, subject to these 
few observations which I have made. 

Mr. Speaker: Now, 1 would request 
han. Members to confine their remark, 
to ten minutes each, SO that I might be 
able to call two or three more hon. 
Members. 

PlUlcUt K. C. Sharma (Hapur): I 
l"Ongratulate the hon. Prime Minister 
OD his success in his foreign policy. 

Shri Braj Raj SiDgh: The hon. Mem-
ber's ticket has not yet been decided. 

Pandit K. C. Sharma: I suppose an 
han. Member of Parliament should 
possess better sense than my han. fri-
end does. 

India is a great country, and India 
has a great history, but the world is 
greater than India. India has a r a~ 

history, but the world has a greater 
history. So far as the recording of his-
tory is concerned, over nearly two 
thousand years it is almost a mathe-
matical exactitude to say that when-
ever there wsa a rigid bipolarity bet-
ween two great powers, and a new 
deadly weapon was created, war was 
inevitable. It was a great spectacle 
that after the Second World War, 
when the United Nations was formed 
by Russia and the United States of 
America; France and Great Britai" 
were taken in as they were allies, and 
China was taken in as a matter of pre-
stige only. It meant that the whole 
world was to be diVIded between Rus-
'SIa and USA, and all decisions con-
rerning the fate of humanity were ti) 
be made either in Moscow or in Wash. 
ingt!l'l1. It was given to our great 
Prime Minister. if i~ can be given to 
an indiivdual, in the modern age, to 
devise a means by which this bipolar 
world may be substituted by what III 
('aIled the world of Great Powers. s..: 
that there could be a diffu<ion of the 
power. Now, on the scene is our grea' 
('ountry, Germany, Italy, Ch;na an,· 
Japan. Five great ::.eople have com" 
in. Today, there are no less than 12 

great nations which can make a, 
atom-bomb and can be a rival to any 
poeat Power in the arena of wa". 

So, the evolution of the non-alip-
ment policy and the creation of a 
third bloc between the two b'polar 
powers is of great significance so far 
as the peace in the world is concern-
ed. If after 1945, a mother could 
sleep with the hope that tomorrow 
she will be able to kiss the child on 
her breast, it is much more due to 
this great Prime Minister than to IlDJ' 
other inclividual. So, all credit to 
him. I pay my humble tribute to his 
courage, intelligence and wisdom. 

Still, the position is that Russia and 
China are two great communist coun-
tries. All the world over, where 
democracies rule, the sentiment, the 
will and the asp ira tion of the man in 
the street counts, but where dictator-
ship rules, the sentiment, the will, the 
power and the· desire of the individual 
of the clictator alone counts. It is a 
fact that Russia today rules over less 
of the territories than she used to 
rule in 1900 or so. That is to say, 
many countries have g!l'l1e out of the 
sway of Russia. So, Russia had had 
the greatest era of her dominance in 
history. Russia, despite her great 
producti!l'l1 capacity, and despite the 
most modern weapons of destructiClll 
has not come to the greatest pinnacle 
of glory which she had enjoyed in 
the course ot its great historial 
epochs. When power is given -to the 
individual, he has certainly to display 
the will to power. Herein lies • 
danger. 

There is again the danger in Chin. 
with Rearly 650 million people, who 
are a great source ot power, of course. 
though China doe,; not have much of 
modem development. Yet, she is 
under the heels or under the command 
of one man and that !l'I1e man says 
that if a world war comes. 300 million 
Chinese may die, but the 350 1lll1lion 
will still remain and they will rule 
the world. Though this is easily sail!, 
the implications of it. cannot be realis-
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eel SO easily. 3110 millions are no' 
going to die at the command of one 
JI1an. It is a stupidity to think so and 
much more of a stupidity to talk 
about. 

The posicion today is that peace in 
the world depends On the creatiOn of 
a United Germany armed of course, 
but neutral in its intentions. It is 
abnormal, inhuman and unnatural to 
keep Germany divided, and occupied 
by the victors in the last war. So the 
success of sta.esmanship and peace in 
the world depend on how sOOn Ger-
Ulany can be united and how she can 
be made into a neutral Power, free 
to arm itself but not joining the 
Russian bloc or the American bloc. 
Herein lies the key to peace in the 
world. Herein lies the key to what is 
called the a~ rit  of man all nver 
the world which means 3000 calories 
of food for every man in the street, 
enough cloth, a good house to live in 
and better life to live. The dream of 
the child is to realise the fullest sta-
lure of his manhood. The funest 
development of the capacity of his 
being lies in the creation of a United 
Germany, independent and armed, but 
neutral, not joining either bloc. 

So far as India-China relations ar. 
concerned, I beg to differ from my 
hon. friends who in their enthusialml 
have generated unnecessary heat. 
Disputes arise between two countries. 
In law, when the honour and integrity 
of a country is attacked, there is no 
course open to it but to take up arms 
and fight, though it may be shattered 
~ pieces in the process. But such a 
dispute has not arisen between India 
:md China. Why? Such a dispute 
arises when the aggressor country 
says, 'I am at your chest today and 
I mean to be there'. Here China says 
that that part of the country, that part 
of the earth, she is occupying belongs 
to her by hi..tory and by law. It may 
be wrong. We claim it is ours. The 
dispute is with regard to the legal 
jurisdiction, with regard to lepl 
right, with regard to historical prec .. -
«len t. It is not rank aggression as 
.-uch where we a ~ l  at once take up , 

arms and go to war. It is patience 
that is necessary, it is wisdom that Is 
necessary, it is statesmanship that is 
necessary. 

Every dispute should be solved by 
n"Kotia.ion, arbitration or adjudica-
tion and in the last resort, by recourse 
to arms--war. In the modem world. 
00 administrator or ruler will take up 
arms and go to war unless the forces 
behind !rim and the people behind 
him force him to go to war, unless the 
~o l  say, 'You rascals, get out of 
the Government or go to war'. Such 
a situation does not exist in India. 
Have prices in the market gone up! 
Is there not easiness in life outsid .. ? 
I find no uneasiness. The plough ;8 
work:ng 'in the field as it used to do. 
The market places are working as 
they used to ten yearS ago. Where is 
the uneasiness? It is in the minds of 
people like Shri M. R. Masani and 
some others. They do not repre!'''nt 
the man in the street. 

Mr. Speaker: The hon. Member has 
taken 10 minutes. 

Pandit K. C. Sharma: Sir, I shall 
conclude soon. 

My submission is that there are 
many disputes between two great 
countries which take a long time for 
solution. There are other disputes 
which are not solved easily Or are not 
solved for long. This dispute between 
China and India we should try to 
solve to the last possibility by nego-
tiation because it is a dispute between 
two great countries wh'ch may have 
its repercussion not for us alone but 
tor generations to come. 

Shri Khadilkar (Ahmednagar): Mr. 
Speaker, Sir, unfortunately the criti-
cism of our foreign policy is directed 
from a wrong perspective, because the 
critics of the porcy have not fully 
grasped the significance of the role 
India is playing since freedom. They 
need to be re-educated; and for their 
benefit, I would recommend to them 
a new book written by a Cambridge 
Professor, E. V. Carr, who has point-
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ed out the dynamics of present day 
history and what view of history we 
take of the present world. On that 
basis alone we can direct our policy 
in a proper direction. 

According to this author, broadening 
horizons at the present juncture give 
us a new world perspective and he 
calls it a universal perspective of 
history. If r-may make a submission, 
our policy is, as directed by our Pririie 
Minister based on that view. Unless 
you r~  it firmly, it is extremely 
difficult to fully appreciate the 
achievements in the intenlational field. 

For instance, nobody emphasised 
that his visits to Moscow and 
Washington were meant to bring about 
a certain lessening of tension, tQ 
build a sort of bridge of understand-
ing between the two power centres of 
the world. Because of that, today, we 
can say that the tension that was ris-
ing was brought down considerably, 
regarding Berlin, regarding' the Ger-. 
man problem and. to some extent, the 
administrative set-up for UNO also. 
The so-called disarmament problem 
which seems to be quite insoluble 
has at least come within the pale of 
mutual discussion and debate. 

Therefore, as one author has put it, 
those who want to appeal to irrational-
ism, to impulse and emotion. they 
hit below the intellect. And in this 
House the critics of the foreign policy 
hIt the policy from this angle. 

Take, for instance, our dispute with 
China. Our Government has put it 
in the proper perspeotive and the 
proper focus. But they want to take 
it out of it and magnify it because of 
ideological considerations. We have 
just heard the spokesman of the 
Swatantra Party. When the question 
of the liberation of Goa caine he got 
up and gave a cautious warning. He 
,aid priorities should be determined. 
But those priorities, according to him, 
are not based on national interests but 
_ ideoloiical interests., H. wang til 

magnify our con1l.ict with China as 
against the imminent danger we are 
facing, a challenge from a little pocket 
of Portugal in our land. We have 
got ,to take some firm action today or 
tomorrow. Therefore, he committed a 
mistake. I admire his courage. He 
has brougbt in the elections. The 
Swatantra Party is going to the elec-
tions. I would say this. Who in thts 
country with a li.ttle sense of patriot-
ism would vote for the Swatantra 
Party when men like Shri Masani on 
the floor of this HOWie say: be cau-
tious; ignore it; there are several 
dangers-as they say in the Maha-
flharatha and advise them to be very 
cautious. In his heart of hearts he 
wanted this party to be defeated and 
that is because of that he has given 
this advice. 

17 hrII. 

Shri Ragh1UL8tb SlDrh (Varanasi): 
Sha11la NhhL 

Shri Kbadlllrar: What would the 
people of Bombay feel where they are 
fighting-the trioka are fighting 
the elections and opposing the Cong-
ress candidate in the elections. I do 
not stretch that point too far. As he 
referred to the election, I would sa, 
this much that his attitude towards 
Portugal, towards the Chinese and in 
fact towards the whole world pers-
pective is determined by ideological 
considerations. What he said is 
nothin! new. The British Conserva-
tive journal has given the same w:un-
Ing and for the benefit of the House 
[ will just refer to one sentence. J 
mean the Dail1l Telegra.ph. 

"It is infinitely more preferable 
to tolerate the pressure of the Por-
tuguese than to face the incalcul-
able consequences of trying to 
drive them out by force." 

Now, he parapharses the Dail1l Tele-
graph. We have tolerated the 
Portuguese possessions for so long. 
At the time of satyagraba I was on the 
border. I know that at that time 
We would have takeit action ,but there 
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was a self-denying ordinance. 11 
now they are threatening' us and 
mobilising the forces 8IId there is so 
much of Portuguese persecution and 
brutalities and what not in regard to 
our own kith and kin, are we to sit 
quiet here and be guided by such 
counsels. that are given by the ex-
commander-in-chiefs and are people 
like Gen. Cariappa to be quoted as 
authorities on the floor of this House? 
[ feel ashamed if any persons of thil 
House were to say that regarding the 
Goan liberation at the present 
moment. Of course it is a political 
decision. How to execute it, when to 
take it up, it is for the Government 
to decide. This House must unani-
mously support the political decision 
that the Government is about to take 
or has taken regarding the liberation 
Of GoL 

Now, let us look as Congo. We are 
very proud and we ought to be proud 
if we understand what role we have 
played in the Congo. But for our 
Insistence and active par.ticipation In 
the Congo's affairs, I '-am afraid the 
UN would have suffered its worst 
defeat; and the only hope of the world 
orgarusation that has emerged after 
the last world war were the statesmen 
trom different countries who met and 
talked and tried to evolve some sort 
of a peaceful ol tio~ r i  that 
platform would have been complete!y 
dismantled for the future. It is there-
fore good that we participa.ted there 
and risked every thing. Our soldiers 
are fighting there. There violence 
and non-viOlence-the self denying 
ordinance does not apply because it is a 
moral issue. We stand by the UN and 
we want to strengthen it. That is 
our resolve and therefore our soldiers 
are fighting bravely and laying down 
their lives. That is the aspect of our 
foreign policy which deserves :>"'-::'1-
mendation from all quarters. But, BI 
it is said, they look to the tree Instead 
Of the wood. They isolate the Chinese 
problem and try to look o.t the world 
situation and the role we have playtSJ 
everything harping on one thing. 
They do not realise what moral in· 
f1uence and what inftuence in the flel" 

of diplomacy all over the world our 
Prime Minister exercises at this 
moment, when the other statesmen 
are guided because -of their ideologi-
cal and power bloc divisions in 
different directions? I say that this 
role of building the bridge of under-
standing between the conflicting blocs 
is a big historic achievement to cour 
credit. 

Let us come to the question of 
Belgrade. Somebody said that we 
have failed there, almost failed. But 
we must understand what happened 
at Belgrade. Two points of view were 
present: the African nations, newl, 
liberated, looked at the problem from 
their immediate interests. Still, they 
are in that level of development. I 
do not want to blame them. The, 
have not had that perspective, where 
tbe issues of war and peace are more 
important; though One realised thai 
the issue of colonial liberation and the 
Issue of war and peace are in some 
way interlinked. One cannot say 
'No'. But because our Prime Minis-
ter gave more prominence to the 
question of war and peace and oa 
this basis carried on a mission to 
Moscow and later on to Washington, 
they sometimes felt that their imme-
diate problems were by-passed or 
were not given that much prominence 
which they desired they should get. 
But If we understand the significance 
Of ,the Balgrade conference and the 
later developments that ha've taken 
place, I would hUmbly submit tllat 
hut for India, but for our Prime 
Minister, and our spokesmen there at 
Belgrade the whole picture of Belgrade 
would have been totally different, and 
the so-ealled non-aligned powers-they 
are non-aligned to .a degree, in a diffe-
rent sense and at different levels--
would have lost and would have per-
haPs given a wrong decision and 
wou1d have lost their moral prestige, 
whatever little influence they exer-
cise now in the international councils. 

Therefore, tha.t is another big 
achievement to our credit. Now, as 
yOU have saVi that I would ,et only 
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ten minutes, I shall -proceed to the 
next point. 

Mr. Speaker: The ten mlnute!; have 
been exceeded. 

8hri Kbadilkar: will finish in a 
couple of minutes. Take next the 
question of Algeria. This was refer-
red to. I do not see, when France is 
carrying on negotiations with Algeria 
for a de facto recognition, with their 
spokesmen, though secretly, what the 
point is, in saying that we are givng 
them just de facto recognition. Why 
not here and now give them a recog-
nition, so that they would be more 
strengthened while negotiations are 
going on and they would achieve their 
objective? That would satisfy also 
the African and ,the Arab world's 
sentiments, as I understand. There-
fore, I would plead for the immediate 
recognition to be accorded to them. 

I would also like to plead another 
thing. Where is the harm if we re-
cognise East Germany? Let us 
understand it clearly agains.t the 
background of the last war. We are 
not following the dynamics of history. 
We are living in the postwar period, 
and therefore, we must realise this 
point. The German territory has been 
divided into two, and two sodal 
sys.tems have come to stay more or 
less permanently. East Germany is 
under a different social system, and 
there is no possibility of unity bet-
ween the two parts in the near future. 
Therefore, would it not be bette!: 
would it not ~ strengthening the 
forces for a peaceful settlement if we 
give a proper recognition to East 
Germany and showmg to the western 
statesmen, "Here you are; now, by 
recognising East Germany and g!ving 
them de facto recognition. the problem 
of Berlin could be easily solved". 
You can get more guarantee; it can 
be really a sort of independent free 
city-Berlin-with access to the west 
unhampered. That solution is easily 
possible. Therefore, I would plead for 
the recognition of East Germany; 
what are the diplomatic. difficulties or 

other political considerations in th1a 
respect? I do not understand. 

With one more point, I shall con-
clude. The topic of our relations with 
China was brought up. There Is a 
latest communication for the renewlU 
of treaty .. I for one would say thi& 
We are following a par.ticular policy, 
and so delimit the area of conflict as 
far as possible, because, from tne 
latest letter, it is obvious that they 
are sticking to a position, as tney 
pleaded at the time when our repre-
sentatives were there. The dispute IS 
regarding Ladakh only. They took 
unilateral armed action. That was 
their mistake. It is condemnable, no 
doubt. But after saying all this, 15 
it not better, as I said in the begin-
ning, when the centre of world 
gravity has shifted from the western 
or English-speaking world to the east, 
to Asia and Africa, to bund a perma-
nent understanding with our 
neighbour? On this basis alone we 
can preserve world peace and all our 
efforts wDuld be consistent with that 
policy. 

"'-8hrl Joachim Alva (Kanars): Sir, 
o ' ~r  kind enough to call me the 
other d'a-y -tG...speak ~ the 'China de-
bate, and I would not haveiJarticipat-
ed today at all, but after hearing I;ny 
hon. friend Shri Masani I thought I 
should say a few words. 

This is indeed a very grave hour. 
We cannot lighten the butden that is 
on Durselves. This is perhaps the 
grave,· period of our history after we 
have a,ttained indepf'"ldence. As I 
mentioned the other day, we have a 
three-pronged drive from every side, 
from China, from Pakistan and from 
the Goa end. Taking the Goa end, it 
Is perhaps the tiniest wedge. On thD 
other hand, we have got China which 
presents very great difficulties. It II 
wrong on ,the part of my hon. friend 
Shri Masani to say that we were try-
ing to exploit the coming elections. 
How he has minimised the gravity of 
the situation is a thing I really can-
not understand. 
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He talked of President Kennedy. He 
ia1ked of our anticipating the Secu-
rity Council's dlecision. Did Presi-
dent Kennedy anticipate any decision 
in the Security Council when the 
American forceS. when the American 
armed forces or the popular forces, 
whether the visible fofces or the legi. 
timate forces or the anned forces of 
America, entered Cuba the other day. 
We are in a much graver situation. 
Goa Is right in our midst. Cuba is 
their neighbour. We have nothing to 
do with their motives or their actions. 
It is their business. But when 
America thinks it is in her own inter-
est to enter Cuba in some way or the 
other and that Cuba is of paramnunt 
importance to the security of America 
Is it not proper on our part to say that 
Goa is ours and that we have got a 
very, very serious d'lty on ourselves? 
Shri Masani's. eyes are turned on the 
elections, but the leaders of the 
Swatantra Party are wandering aim-
lessly round the country to get seats 
In the next elections. Here ~  a party 
that is trymlt to be second 111 line 
with the party of the Government of 
India but it cannot claIm seats for 
its o';"'n thrimurtis-I say this with 
great respect because they are great 
leaders who have rendered great ser-
vice to the country in the nast--one 
was the first Indian Governor-General, 
the other lS an ex-Governor and the 
third, I mean Shri Masani, himself 
was our first Ambassador in a Latin 
American countrY. I dn not want to 
reduce to mockery anything about 
thier position. But today we are fac-
ed with a very serioUl' gituation. ~~ 

have to thh.k very seriously. We 
cannot take any false step. 

You have read the reports In the 
paper. today .that the Portuguese 
authorities intend to hold an exposi-
tion of St. Francis Xavier's body in 
Goa. They never yielded in regnd 
to the exposition even when the 
popular demand of the Catholics was 
on. Suddenly they want to hold .the 
exposition of the body of St. Francis 
Xavier 80 that St. Xavier would cry 
GIlt from Ilea".-. AYe ... tNm 

Lbe danger of invasion from India. 
Well, there is a saying that those 
., hom the gods want to destroy for 
their Wickedness, they first drive 
mad, and here is an absolutely fool-
ish, foolhardy act in which the Portu-
&nese are indulging. They have com-
mitted all kinds of inhuman atroci-
ties in Angola. Do you think they 
., ill do anything less ill Goa? They 
will commandeer temples and church-
es and utilise them as instruments· of 
war. People are already muzzled. 
You know how our own Members of 
Parliament from the other side-I ru-
pect them even though they belong 
to another pany-went and courted 
lmprisonment in Goa. how thev suf-
fered tnere. If 1 am not i~ta n  
even the late Mr. Dulles with all his 
great of pOlicy of massive retaliation 
and containment said in ciismay "I 
can't manage the Portu!tUese". He ulti-
m:ite!y, I suppose, p;,rhaps moved the 
Portuguese authorities to see that our 
own Members of Parliament were re-
leased from Goan jails. I do nGt know, 
r heard some words of whisper, which 
m:iy or m'iy not be true, that even 
Mr. Dulles had thought that the Por-
tuguese did not DOssess sufficient fore-
thought and even he threw up his 
hands in despair. . 

As I mentioned on the last occasion, 
when we have heroines of .the type of 
Sahodara Bai, untutored in the uni-
Versity arts, not accustomed to usmg 
cosmetics or paint. on her bOdy, wno 
fought for our freedom without car-
Ing even for her life In such a way 
that the hon. Prime Minister had to 
make two declarations on the floor 
about the wounds sustained by her, 
when we have such heroines in the 
Indian freedom movement, we need 
not despair about China or Goa. Goa is 
a very small pimple on the body of 
India. 

Can the Governmenf of India dis-
close its plans about defence when 
our fishermen are being shot? My 
constituency is on the border of Goa. 
People are very much alarmed and 
everybody wants action to be taken 
there. As I !Dentioned on the last 
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occasion, if We speak to the jawan of 
the Indian anny, or a sailor or air 
force man he will say off the record 
"take action". If you a.~  a business-
man in Bombay, any top busilles$man, 
he will say "take artion". I met a 
Bombay bminessman camally and 
when I asJrei:l. him about his OI)linion, 
1 was shocked to hear him saying that 
we should take action, though 1 do not 
know how many millions he has. That 
is the kind 01 public opinion which 
we have. Shri Masani, who is the 
champion of r~  enterprise, says that 
his party does not want the Govern-
ment to take any action in regard to 
Goa. I am prepared to give him the 
name of thegenUeman with whom I 
talked, he can go and ask him, be-
cause he is one of the pillars of the 
Forum of l!"'ree Enterpri>le. If that is 
·the kind of public opininn we have in 
this country, that Goa should be taken, 
should Government stand with folded 
llands and do nothing? Or, should it 
announce by the beat of drums ''we 
are going to enter Goa"? 

As I mentioned on the last occasion, 
"the Bengal tiger springs into action 
without any notice. And when the 
Bengal tieer springs into action, it 
does take hold of the victim remorse-
lessly. Now we have been too long 
non-violent tigers. My hon. freind, 
Shri Masani, is not in very happy 
·company with the right wing of the 
British politics. The Dai!., Telegraph 
talks of the "great consequences" 
whiCh Shri Masani has quoted. Mr. 
Winston Churchill also talked of the 
great consequences if India went in-
.dependent! The British are afraid of 
the skeletons in their cup-board. They 
have had Hongkong, Malta, Cyprus 
which has recently just got indepen-
lienee and, lad but not least, Gibralter 
and many possessions in the African 
continent and so Britain is afraid 01 
the skeletons in her own cup-board. 
"Should we not take care to destroy 
the relics of imperialism which lie ill 
our country? It is time that we take 
time by the forelock. The people of 
'Goa, whether Hindus or Catholic. 
-with whom the ort iU~  claim ltin-

ship, they have been impatient. Eva 
though they have not gone through 
the fire of suJfering through non-viol-
ence as we have gone through, it iI 
time that we wen.t to their rescue and 
it is time we did something, and the 
sooner we do it, the better. What the 
Government of India does, I do not 
know; nobody knows; but the sooner 
it is done, it is better for all concern-
ed. 

If we take some action, suppose 
some bombs are thrown over Bombay. 
Then what will happen to the indus-
trial might of Bombay? I am onl1 
talking very plainly. Because, these 
great cities are exposed to external 
danger. Our great cities are the life-
blood of our nation; our great cities 
have to feed our Five Year PlBlWl. 
Without these great cities nothiDI! CaD 
be done. 

Shri Masani or Shri Nath Pai talk-
ed about .the Suez. Well, PresideD1 
Nasser kept quiet until the bombs fell 
on the Suez and threatened Cairo. I 
am happy to note that new towns 
have sprung up there, and that is one 
of the biggest things in the history of 
Asia. President Nasser was threaten-
ed w1th the war of invasion by France, 
by Israel and by England, and believe 
me when I say so, because I have seen 
the bombing centres of Budapest, the 
Soviet Union was frightened and 
panic-striken, because there was a 
three-cornered fight, a three-cornered 
invasion of Egypt as they thought that 
their fron.tier was in danger. Hungary 
was her frontier post and she felt 
that the life-line of the Soviet defence 
was in danger. So, it hit hard because 
It wanted to save its own life-line. 
Let us look at it from that point of 
view. You must see it from a broad 
point of view. 

My hon. friend, 8hri Nath Pai, has 
been a very impressive speaker. We 
are very much interested in his 
speeches. He is one of our finest 
young men. He has spent a lot of his 
time abroad championing the cause 01 
Goa. But he was rather unfair to the 
Prima Kuu.ter whan' ha u.i4 on the 
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last occasion that the hon. Prime 
Jliniatel' had to ask all the VIPs who 
come here. ''Will you give us bakh-
sish about Goa?" Today he asked 
whether the hon. Prime Minister had 
1P0ken to Mr. Khrushchev or not 
about Goa. Our honourably accredit· 
ed Prime Minister does not go and 
ask for aU these things every time. 
If they my, ''Well and good", well 
and ,ood. We cannot say that when 
VIPs come. We had the case of the 
hon. Prime Minister of Canada. When 
he came here he said, "Goa is not 
within the NATO". By the time he 
went back, he was pulled up and he 
ate up his words. I am sorry to use 
that phrase. So, we are In this pod-
tion. 

Mr. Speaker: The hon. Membc'. 
time is up. 

Shrl loaclllm Alva: I will end. up 
by saying one or two words. 

Time baa also come for an accord 
with Pakistan in the interest of our 
own security and well·beine. We can-
not go on lPending these enormoua 
sums of money in Kashmir. So, the 
time has come for an accord with 
Pakistan. It may not take place right 
now. We are busy with our own in-
ternal alfairs. Internally we have 
got many trouble.. There are ~ 
uncalled for .~tation . But when 
the new Parliament will be elected, 
when new majority will be acquired 
by any party, whether your party or 
our party but • national party which-
.... er party it may be, it will be the 
bounden duty of that party with that 
majority to seek an accord with our 
neighbour. We are-friends and neigh. 
bours. We are of the same flesh and 
blood. We belona to the same land 
though it may be divided into two. 
We have to close up our ranks. The 
dan,er to our border from outside is 
real ~ arave. We cannot tinker 
with it. 

The Chinese letter saying that the 
McMahon LiJle will be crossed which 
was read out ~r the hon. Prime Min-
illlter, is a red cJaqer .!pal. It iI 

time that w. took time by the fore. 
lock. 

One of the illustratious leaders of 
the Opposition in the Rajya Sabhs. 
Pandit Kunzru, said yesterday in the 
other House that the nation was be· 
hind the hon. Prime Minister In re-
gard to his policy and that we should 
stand as one. On that. let there be 
no division and no mlSunderstandin,. 
Some of my hon. friends of the Com-
munist Party are &reat patriots. They 
spent their time with us inside the 
jail Perhaps today ,they are talkinI 
of a di1ferent policy. But even they, 
if they talk of a policy which is 
against the interests of our mother. 
land, they will remaIn Stateless in 
the inner councils of Moscow. I say 
this in all humility and not with IlIl7 
patronisinl sPIrit. But the country is 
everyone's country on which we stand 
ftrmly. If we lose our balance, we 
are 10llt. 

The last point is ........ 

Mr. Speaker: I am not going to al-
low. 

Sbri loaclllm .&In: Onl7 one 
minute more, Sir. 

Mr. Speaker: No, If Sbri Bharucha 
will finish by I). 3D, I will allow hlm.. 

Shrl Naushlr Bbanleha (East Khan-
desh): I shall be very brief. I desir· 
ed to speak on several points, but in 
view of the very limited time I shall 
confine m7 remarks to one or two 
matters. 

When the debate on China wu 
proceeding in this House, I made cer-
tain observations that ~ i  House was 
being kept in the dark in respect of 
certain aggression which had taken 
place. In this connection I desire to 
bring to the notice of the House one 
or two .things. It will be recalled 
that aggression in respect of certain 
posts took place as far back as au-
tumn 1960. This fact has been dis· 
closed, if I recollect· rightly. in the 
note dated the -31st October, 1961 
when it has been admitted that so far 
as the Dauldabeg Oldi post was con-
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cemed, Chinese incursion took place 
as tar back as autumn 1960. That 
fact was not di-closed to the House 
till November, 1961. 

Again, anothE'r incursion had taken 
place in the region of Suriah as far 
back as April, 1960 and that fact was 
not disclosed to the House. Probably, 
after ~I  Aksai Chin road was cons-
tructed the construction of another 
road took plllCe. We do not know 
when. But that fact again was held 
back from the House. Now I should 
like to ask the hon. Prime Minister 
that when comparatively petty ag-
gressions took place, of 20, 80 and 200 
yards into Sikkim, and that fact was 
brought to the notice of this House, 
why these major acts of aggression 
were withheld from the House. 

The other day I made a complaint 
that we are not getting maps, as a 
result of which, if there is any con-
fusion in the minds of the opposition, 
the opposition cannot be responsible. 
Today 1 was shocked to see 8 news 
item in the papers that even the Press 
was not permitted to have a look at 
the map which was exhibited in the 
Central Hall. I cannot understand 
what is there so very elctraordinary 
or sacrosanct about a map, which it 
should be the duty of the Government 
to bring to the notice ot nerl'body. 
This type of action on the part of 
Government creates doubts not only 
in the minds of. ..... 

8hri lawaharlal Nehru: Those maps 
are in the possession of the Library of 
the Parliament Secretariat-the Lok 
Sabha Secretariat. Government h .. 
parted with them. I do not know 
what has happened. 

Shri Naushir Bhameha: shall 
accept that. Whosoever is responsible 
aurely at least the Government should 
have taken the precaution to have 
these maps made available to Mem-
bers and the Presa. 

Coming to the question of Goa, ODe 
thing which has emerged from today's 
debate is the diaillusioqment about 

Goa. When the trains were cancelled 
and everybody thought that the time 
had come, because Ibere .... more 
than sufficient provocation to justifJ 
not only police action, but militarj 
action in Goa, today we Ire to" 
point-blank that the Government feel 
that sufficient provocation i. still not 
there. They are waiting for still fur-
ther provocation. 

I ask, judged by canons of inter-
national law, when Indian nationals 
are murdered in our own home mat-
ters, is it not sufficient provocation 
tor the Government to take action? 
Are we still going to parade behind 
the cloak of ahimsa and non-violence? 
It is true that the Prime Minister has 
built up a reputation as an apostle 
Of peace; we all respect it. I for one 
feel that in the Belgrade conference, 
he has done extremely well; may be 
at the risk of losing something of the 
content of non-alignment. There 
what he Las done is Ihal he hu 
thrown to the forefront and h'ghlight-
ed whether there was going to be 
peace or war in this world. But how 
long are we going to be frightened 
by this unfounded apprehension of 
conflagration of the war? Is it not a 
fact that our nationals have been kill-
ed? Is 'it not a fact that a peaceful 
passenger ship has been fired upon? 
Now, if these are not violations of our 
sovereign rights, I ask, what can be 
violations of our rights? 

All I can say is that the nation is 
deeply disappointed. There was a big 
show of cancelling the trains, as if 
the next day the Government was 
going to march the troops into Goa. 
They have not done it and they are 
n<>t going to do it, I dO not know for 
how long, because Portugal is not so 
foolish as to give a major spectacular 
provocation to the Prime Minister to 
Justify the marching. I do not desire 
to take more time than you have per-
mitted me. I think these are the 
two points which require more than 
careful consideration at the hands of 
the Government. I would only hope 
and pray that in future, whenever 
auressiona take place,' at least let this 
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House have immediate notice IUld let 
there be no attempts to belitUe the 
aggressive action on the part of 
China, so far as the Prime Minister is 
concerned. 

8brl Jawaharlal Nehru: Mr. Speak-
er, Sir, may I begin with immediately 
dealing with the last sentence of 
Shri Bharucha's speech? Shri Nath 
Psi also referred to this matter about 
facts not being stated or kept back 
and the House not being informed. 
They referred to the letter dated 31st 
October, which we sent to the Embas-
sy of China here. In this letter, at 
page 53 of the White Paper, a num-
ber of instances are given. It says: 

"Instances of 
intrusions into 
are cited below:" 

recent 
Indian 

Chlnue 
territory 

Everyone of these is what is called 
a patrol coming over the border. 
There is a vast difference. between 
patrols coming over-it is highly 
objectionable, but I do confess I quite 
fail to understand the force of this 
argumen.t that every time a patrol 
comes over, we should rush to Parlia-
ment and tell that 10 Chinese soldiers 
have been found coming over the 
mountain border 80 yards Or 100 yards. 

Shri Nath Pal: In one case, it was 
22 miles inside the 1956 line and in 
another 8 miles. I will find out the 
places; I can prove it. 

Shrl .JawBharlal Nehru: I do not 
understand what the hon. Member 
refers to. But I am talkmg of there-
ference made to our letter of 31 sl 
October. 

It talks about Suriah and says: 

"In April 1960 Chinese military 
personnel p611ed il KhlllDall rort 
patrolled the Suriah area inside 
Indian' -territory. 

A Chinese survey party visited 
Suriah on ~  '25, 1960 and re-
turned towards Khurnak Fort the 
5ame day. 

On October 13,-1960 two mount-
ed Chinese soldiers were seen 
about Ii miles east of Hot Sprinp. 

Four Chinese soldiers were .een 
about five miles from Hot Springs 
in the second week of October, 
1960. 

Sometime til May 1961, the 
Chinese intruded into Indian ter-
ritory near Chushul. 

A Chinese palrol intrudea Into 
lndian territory near Dauletbeg 
Old; sometime in the autumn of 
1960." 

All these are patrols. 

8hri Nath Pal: Tweul, Ollie! tnd 
eight miles inside of the 1956 border. 

8hri Jawaharial Nehru: I am trying 
to find out. .which one is twenty 
miles would the hon. Member mind 
telling me? 

Shri Nath Pal: Suriah is twenty 
miles to the west of the 1956 border. 

Shri Jawaharlai Nehru: This is 
Suriah area. It is not at that point. I 
am sorry-but sometimes this kind 
of petty things are constantly happen-
ing, whether it is on the Pakistan bor-
der or on the Chinese border. I have 
got a long hsl of complaints from the 
Chinese about our patrols gOing, ac-
cording to them, across their border. 

What I mean to submit is that there 
is a certain relative importance of an 
event which should be put before 
Parliament. It sometimes so happens 
-I do not know if the House considers 
it wrong-that If a thing like this 
happens, my Ministry writes to the 
other Government without my know-
ing about it even. Of course, later 
on I know about it, but not then. Be-
cause, in an area of this type where 
pa.trolling is taking place, and hostile 
patrolling too, it is a frequent occur-
rence, whether it is On their idea or 
on our side Or on the Pakistan side, 
whatever it is. 
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It is not important enough for me 
merely to say that two or five or ten 
Chinese soldiers have been found pat-
rolling there-it is important from our 
point of view, because that indicates 
the preparation for future activity; 
that ii a different matter; therefore 
it is important and we object to it 
and we try to stop it-but for me to 
inform the House every time a patrol 
is seen seems to me rather fantastic. 

Now, it seems to me that this de-
bate has been largely confined to the 
issues of Goa and China. I will not 
refer to the China matter, because 
We have discussed it at some length 
the ",ther day-not becaute I comider 
it less important. I have said re-
peatedly that from the point of view 
of India-I would go further and say. 
from the point of view of Asia-there 
Is no matter, except one, which is of 
greater and more prof,ound significance 
tban the trouble that we are having 
with China and their aggression on 
our border. It is of the most pro-
tound importance to us. I have re-
peated tbat. People seem to think 
that we attach little importance to iI 
because we do not go about waving 
lIags and taking out processions on 
this subject. I have  mentioned it and 
[ repeat it: it is of far more Import-
ance, whether you have one Goa or 
a hundred Goas-Iet me put it as 
8trongly as I can-this is a far mar£> 
important subject, except one subject. 
And tbat one is just a confiairation 
which will put an end to the world. 
Short of that, it is the most important 
thing that we have to deal with in 
the political field. Because, it is 80 
important and of vital importance not 
. only today, tomorrow or the day 
after; but it 'Is going to govern the 
. future of Asia and of India, I do not 
know for how long-maybe decades, 
may be generations, I do not know. 
That depends on world developments. 
not only on us. So let us be clear 
about one thing. This is of the high-
est importance and it should be dealt 
wi th as a thing of the highest import-
ance. Although I attach a great deal 
of importance, obviously, to their 

committing aggression in our t ~  

tory,-we resent it; we should resent 
it and all that-it is even more impor-
tant than that. It is a conflict of two 
of the ,realest counfries of Asia. We 
Mire to see it in the proper perspec-
tive, geographical perspective. histori-
cal perspective and try to understand 
It. Something very big has happen-
ed, which is not going to be set aside 
merely by our getting angry even 
though anger may be justified. We 
bave to plan for the future in pers-
pective as to bow to deal with a situa-
tion like this which is of the most 
vital importance to us, to the future of 
Asia and of the world. We have to 
prepare for it. 

Shri M. R. Masani talks about priori-
ties. There are priorities. But, 
there are no' priorities between, let us 
say, a mouse and an elephant. There 
is no question of priorities between 
Goa and that place, The priority is 
always of the border in our conside-
ration, in our minds, in the import-
ance we attach to it. But, there is no 
question of priorities as if instead of 
dealing with Goa now, we should deal 
with the border. I am sorry, the han. 
Member's thinking is so extraordinary 
that it is difficult for me to grasp it 
Of course, that is a matter not relat-
ing to this, in almost everything he 
thinks about, he seems to be pervert-
ed, and that is a basic thing. I think 
Shri Khadilkar, in a sense brought 
that point out. 

We can isolate any problem and 
examine it. We ask, let us say, OUI 
Military headquarters to tell liS their 
view of a certain .problem, whether it 
is Goa or whether it is the Chinese 
on the border. They give their view . 
But, even then, if they are wise, hav-
Ing given their view of a P'lrticular 
thing, they give a larger view-point 
in relation to other matters: what will 
be the effect on other matters. So, 
We see a larger view point. The lar-
ger view point ultimately embraces 
sometimes, if it is big enough, thll 
world. There is a world military situ-
ation, a world political situation. All 
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these have to be done even by our 
Jnilitary _people and certainly by the 
civil people in l!harge of the military. 
In judging this, theretore, our general 
conceptioD, our world view, the pers-
pective in which we look at it, as 
Shri Khadilkar said, governs our 
thinking. I am prepared to accept 
that. 

My thinkini about this problem is 
ot various kinds. One is my imme-
diate angry reaction towards what 
China may do on our border: I am 
angry about it tor a variety at rea-
sons. Then, I consider it from an-
other point at view, the Asian point of 
view. The first reaction remams. But, 
another reaction comes in. I consider 
it from the world point of view and 
other things. I bope I am 001 wrong, 
but I suspect that Shri M. R. Masani 
basically objects to our policy of non-
involvement. 

Shri M. R. Masani: I never said a 
word about it. That suspic.jon does 
not arise. 

Shr! Jawaharlal Nehru: I know you 
did not. It you bad said it, I would 
'not have said, ·r suspect. If that is 
not so, '1 shan be very happy. That 
ioverns his and my consideration of 
any problem before UI. 

As I was sitting-here, 1 saw some 
press telegrams which have come to-
day. We know-this is about our 
communist friends and others-they 
dispose of a problem or dispose of a 
country by calling it imperialist. We 
have been called imperialists as indi-
viduals, and worse still, stooges of 
imperialists. We have been called that 
even by the leaders of China about 
ten years ago. And that is sufficient 
answer. You throw that and every-
thing is answered. Some other people 
dispose of a problem by saying, com-
munist, and everything is disposed of 
-this is communist. What made me 
think so was this. I was just readin. 
one press telegram. Mr. Moise 
Tshombe who was in Paris till today 
was very angry at what the United 
States Government.has done in regard 
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to Katanga; they have supported the 
Congolese a-ernment and they have 
given them planes, Globemaster air-
craft and others. So, because he was 
angry with them, be immediately 
said this; and I am reading from the 
press telegram: 

The Katanga President, Mr. 
Moise Tshombe charged in a 
television interview here today .... 

that was in Brussels-

" .... that there must be com-
munists in the American State 
Department. ... 

-of all places, the American State 
Department. 

It shows a certain, shaH I say, idea 
seizing hold -at your mind, colouring 
vision and your thinking in every-
thing. You cannot think straight. 
That is the main difficulty, and that 
was what made me suspect that Shri 
M. R. Masani's mind is also coloured 
in such a way. It was coloured in 
every way. It was really so extra-
ordinary, his balancing G.la and 
China. There is' no question of ba-
lancing. Whether we go to Goa or not, 
It does not affect our frontier policy; 
it does not weaken our frontier policy; 
It does not delay our frontier policy; 
is has nothing to do with it. It is an 
independent thing, which can be 
thought of independently. Of course, 
if it had been a big affair, it might 
have affected, but as it is, it has not. 

So ar as Goa is concerned, it is so 
relatively smal! that we can isolate 
it from other problems and deal with 
it as we choose. But there is this 
basic thing. And what are we to do? 

Shri M. R. Masani quoted what ~ r

haps almost might be to him scrip-
ture, an article in the Hindustan 
Times. 

Shri M. R. Masani: quoted also 
Gen. Cariappa, your own former 
Army Commander-in-Chief. 

Bhri lawallarlal Nehru: Rather, he 
quoted two scriptures; one is a states 



}fotion l'~  DECEMBER 7, 1961 International Situatiml 3984 

[Shri Jawaharlal Nehru] 

:ment by Gen. Cariappa, and the other 
'an article in the Hindustan i ~  

stating, if I remember tightly, some-
thing about the elections having in-
duced us to take some steps in regard 
'to Goa. I am sorry that even the 
Hindustan Times could have stopped 
so low as to say that the Government, 
and I especially, should go about 
·manufacturing a position in Goa, be-
cause there are elections. I reall,. 
was astounded and amazed that such 
a thing should come into anybody'! 
head. It would be, I say, little shon 
of a crime for any responsible indivi-
dual to play about with the country's 
future and present condition in this 
way. I do not wish to say anything 
lIlore about it, but there it is. 

But I should like the HOllse to re-
member about this so-called timing 01 
tt; it is as if I have timed it, as if I 
had made the Portuguese fire on our 
merchant ships or on our fishermen 
.and (fibers. The fact of the '!latter is 
that the Goan situation has ~n a 
developing one. Fact after hct accu-
mulates not only in India. but it is 
affected by things happening ,lUtsida 
India; what has happened in Angola 
·affects it very much; what i. nappen-
:tng in Africa affects it. What:s hap-
.pening in the United Nations a'fects it 
"The United Nations charges Portugal 
with not giving news of its colonies 
because Portugal says that thev ara 
.not colonies but they are bits of Portu-
·gal; that is the explanation. However, 
1111 these actors go on accumulating, 
apart from the original fact th!lt Goa 
Is just India,-there is no doubt abaelt 
it-and must become part of the 
Union of India. Apart from that, 
these factors go on accumulating. The 
United Nations makes a much more 
positive declaration in favour of the 
removal of colonial domination from 
every part of the earth's surface. Then, 
there are tremendous upheavals in 
Africa; they are tremendous; when 
the history of the present day is writ-
ten, !probably the most imDortant 
.chapter will deal with these upheavals 
tn Africa which are changing the face 

of a good part of the world aad affect-
Ing the rest of the world. All that 
bapipens. All that happens is in regard 
to all colonies. Then, suddenly 
Angola comes up and becomes a sym-
bol of the worst type of colonialism, 
and the fact, the quite astoUDding fact 
that Portugal is now the biggest colo-
Dial power in the world comes up_ 
All these facts condition our minds 
in regard to Goa too. 

I did not go into all this backgroUDli 
but I did refer to the Seminar we had 
here in Delhi and in Bombay where 
many people from Africa came. We 
knew, as I stated, how their thinkin, 
was partly directed towards Goa, not 
because it was their own problem, but 
because they saw it was connected 
w1th the larger problem with which 
they were dealing. 

All this happened, this piling up of 
OUr mental agony about Goa. Then 
comes news about extreme repression 
inside Goa. It is reported that thera 
have been some bad torture a ~ 

and all that. Then comes this firin, 
on some fisherman, then a merchant-
ship and lateI' on Sawantwadi, across 
the border. All these things in an 
Isolated way would irritate, would 
even anger. But if just one thing oc-
curred in an isolated way, we would 
be angered, we might express our 
anger and go on to do something else. 
But all this has to be viewed in the 
context which has been built up in 
the country's mind, though these in-
cidents become big and upset us and 
almost drive us over the verge. 

I do not want to develop this argu-
ment in detail, but I do want to make 
the House teel how we have been 
feeling about Goa. As the House 
knows, we have been criticised for 
our restraint, call it lack of a spirit 
of adventure. lack of this or lack ot 
that. So it became almost inevitable 
for us to take some action, what ac-
tion is another matter, because, as I 
said, it was aggression. If a soldier 
fires a gun by mistake, it dnes not 
matter. But this a deliberate attack 
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by a biggish gun on our ship. What 
IS the reason fOr it in the mind of 
the Portuguese authorities, I do not 
know. Was it deliberate provocation 
to us to do something or not, I do not 
know. 

Anyhow, all this, the Sawantwadi 
tiring and large torces coming from 
Mozambique, made it quite inevitable 
for US to take steps. The least step is 
to send our ships, and some ot our 
armed forces by land, to prevent this 
kind of thing happening right betore 
our noses. 

Now, as to what all this will lead 
to, I cannot at the moment say, ex-
cept that ultimateiy it must neces-
sarily lead to the liberation of Goa. 
But that is the ultimate thing. In 
between, what it leads to, I cannot say 
because it depends on many tactors. 
If it is going to lead to that ultimate-
ly, then we must not take any step, 
any single s1ep, without being pre-
pared tor the next step and the third 
step. That argument appltes not only 
to Goa but to the border with China 
too. It is not the first step that counts, 
it is the last step that counts, in war 
as in anything. It is not a skirmish 
that counts but the winning of a war 
that counts. So we have to make ade-
quate preparations to this end, to be 
prepared tor any emergency and-any 
development. 

Now, 8hri Tyagi laid great' stress on 
the fact that we are not committing 
Regression but we shall only be acting 
on the defensive. True, in a sense. 
but there is aggression being commit, 
ted against us all the time, and OUI 
meeting that aggression is the truest 
defence. You cannot draw in a case 
like that very fine lines. We are not 
crossing and going to another country 
to attack it; we are dealing with a 
place which according to us, belonp 
to us, must belong rous, and is a part 
of India. But it is perfectly true that 
in law it has been part of Portuguese 
territory. 

Some people, I think Shri Nath Pai 
and one or two others, spoke about 
the virtues of ~ nt r  and a spirit 

1611 (Ai) LSD-IO. 

of adventure. And it reminded me of 
something I had said already some 30 
years ago. 

Shri Natb Pal: Don't you feel it 
today? 

8hri lawaharlal Nehru: I am ex-
plaining it. I have not said anything 
against adventure. I am all for ad· 
venture; I have said, do not be adven· 
turist, which means something entire-
ly different. That is the difficulty, 
about using a foreign language. To be 
adventurist is not good at any time. 
To be venturesome, to be fearless and 
going in tor adventure is normal un-
less it is rank foolish adventure; be-
cause adventure may be foolish or 
good. That is a different matter. But 
I do think that adventurist action is 
not just normal; and certainly not by 
any person in a responsible position 
in Government because he is not play-
ing with his own. I am not playing 
with my life or my anything. I have 
no business to take vast risks for a 
great country like India. It is a tre-
mendous responsibility to talk about 
being venturesome. I agree each indi-
vidual should be. A person who loses 
the spirit of adventure is not much 
good. 

I forget which hon. Member, but I 
think it was 8hri Khadilkar who read 
an extract or referred to a newspaper 
In England. Let me say that the 
newspaper is a very good neswpaper 
as far as news is concerned, but it is 
a highly conservative newspaper. The 
trouble was that the reasoning and 
the thinking and even the language of 
the newspaper should fit in so much 
with the thinking and reasoning of 
Shri Masani and the Swatantra Party. 
It has not added really because it has 
come to this. In our public life the 
party which the hon. Member repre-
sents does represent the viewpoint 
which is the Daily Telegraph's view-
point. That is a fact whether it is in 
social policy or in political policy or 
international policy. It all fits in. 

Shri M. R. Masani: There is not 
one arguznent in that editorial of the 

• 
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DailJl Telegraph which has anything 
to do with my speeCh. What 1 said 
was a logistic thlng. Can you fight on 
three or four fronts. The issues rais-
ed in the Da.iI.II ~a  ,hav.e no-
thing to dO with my speech. I wlslI 
the Prime Minister would not distort 
thi.n1l6 .alld l.i.I:I.k ~ things to attempt 
ilorilt llt'. Plaaae .reaD. the Bl1ticle. 

Shri Jawalaarial NehnI.: The D"ilti 
T.elIijJT.apll JIhQ refers .j;g the elections. 

:shd. 1ft. .R. .MasaDi: That m1\Ybe. 

'Shri Jawa:har1a:l. Nebru: And warn-
ed us not to have anything to do with 
Goa, warned us of the .grievous and 
distant consequences. It :was ·almost a 

I at~ really the consequences were 
not so much in G<>a but somewhere 
else. The hon. Member is constantly 
telling us .and warning us not to get 
tied u,p in Goa but devote all our 
ener,gy in more worthwhile PW'Sllits. 

& I pointed 'out, so.far as the fron-
tier in Goa is concerned, there is no 
question .ot overlapping Or conflict or 
~in  tied up anywhere. 

t 'have 'to deal "With one or two facts. 

Shri Nath Pai: It is not a question 
of foreign language. After listening 
to what 'the 'Prime Minister says 
a'botrt -Goa, we "find it difficult to say 
where exadly he differs from Shri 
Masani. He said that he dilfers basi-
ca:'Jly 'from Shri Masani. FIe is reach-
Ing "the same conclusions. 

1!Hni JawabaTla1 'Nebnl: I do not 
know 110 what conclusions that I have 
reaehed the hon. Member is referring 
to. 1 '<io nat know. (fnteTT1Lptions). 

111'. i~ Does t ~ 'hon. Mem-
ber want the Prime Minister to say 
here <8Jld ·now -fuat hedecl!n"es war? 

1!Ibd. 'NIa, .-.t: No, 'DO. 

:&lui .... aJmrbII lIlt*ru: In :t1eigarCi to 
Tibet lIblri 'I ' a~ refen:ed lt~ IDI 01011 
British treaty with Tibet. 1 wonder 
if Slu1i TYlIC'i "has -reaoiJ. 'the 6ld IJO-

caUed British treaty. It was a treaty 
which, among other things laid down 
that as the routes were unsafe, till 
they were made safe by the Govern-
ment there, we could keep 200 meJI 
here to guard Illlr couriers and post-
men and others, a 1ew men in Lhasa, 
in Yangtse and Y.at.ung. That wasClIle 
part Qithe treaty. As soon lIS the 
routes were declared safe, .then, we 
had .to remove them.. They were not 
an army of occupation; they were to 
protect our courl.eI"s. We had a tele-
graph system and it was to protect .the 
telegraph system trom marauders and 
others. lnany event, ·qWJie regardless 
of w t>e1her .a ~~ol tion took place in 
China and. the Chinese came to Tibet 
or <I'Iot, w"" had 'to remove those pe0-
ple after we became indepell.den 1. It 
is net .at .al:! in keeping with our aim 
that >IIIe should keep 2IllI peqple there; 
it .is .not ~ o  at all; they could not 
fight,; they cannot carryon ,any major 
ol->""'"t.1I.Ul.:th"y we.r.e Lhere ·enJy as a 
kind of guards. And when the com-
munist relwlution came in and they 
started coming .in thilrf!, obvioualy we 
had to remove them; we did not want 
!.hem to be left there Ito be ar:nestf!d 
and .tileR ·marchan army to release 
them. 'fhe ;whole tJamgaould net be 
doae.; t.beI:e i. ~  4uestion of .doing it. 
The ·old Tlbetan trea.t.}' lapsed by the 
effluxaf time. We ,,;:_t stick to it. 

Shri Tyagi: I was only answering 
them .by allguing that.our stay in Tibet 
would ,h,av;e 1DeenineifilCtn.e in :81op-
pi.I:\g ,China en.teriJrug, _Em if we .hlld 
ta~ n tl:Km that would haVlf! 
bem! the p05.iticn. 

SIIri .lJa&>'aJadaJ NeIIn: You_ 
cOJllllPlEltelw' r.iJ:hi;; that is '1OIhat I am 
sawing lin 'a flliglrtly different language. 
The lKm. ~ ro goon saying tha1. 
w.e be!lr3ryed "fibet, we came 'away 
100m 1fiIere. There is 'l'IO _sis for ~ 
ing:JlD; I ,liD ~ot n a' r  it. OIle 
CBll.say flUngs like B br.a"'e bljgh t 
thlmgh :we had tG ocmreaway f.1'OID. 
there and there was no chance .o.r .pOl!-
.ibility of our staYIng there unless of 
ooursewe want"dto declare a war 
against China and send the whole of 
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the Indian Anny across the Himalayas 
which ill beyond our desire or capa-
city. We had to bring back the 2il0 
or 300 people we had there; we had to 
hand over the telegraph and postal 
system there; we could not run them 
\1' they were there. The only other 
Change that took place---major change 
-was that instead of the British re-
presentative there, in n.iture our re-
presentative was called' the Consul-
General in Tibet. One thing we could 
have done perhaps and that was to 
say that we disapproved of all that 
had' a ~n  in Tibet; the Chinese 
are a hart people; we will have nothing 
with tlrem. It is conceivable. We 
may have, after coming over to India, 
expressed ourselveS' strongly against 
the ChineS!! activities. Well. I do not 
think 11Tat it will be correct Clr right 
or proper in that context or in any 
contPXt, Anyhow, it would have 
menat no difference to Tibet. TO say 
l!Iat Tibet, by our action fell to China 
end we could have checked China ha:; 
manifestly nothing to d'o wi!!h relation 
to facts or reality. 

Slat NatIi Pat: I pointed' out trom 
your 0WIl speeches and other tiocu-
IIl'eI!IIa; 

SIori Jaw ...... lal l'ITeblraii-Poiiflild cmt 
what? 

9rl !'lath Pal: Pointed out what 
you have yourself .aid. There. was 
not Clnly any Question. of our being 
unable to do something. You took the 
position consistently of soJemnising 
whm China has done there; you never 
said a word of disappr.o¥al. Tibetans 
would have gc.t the greatest moral 
support; whether they would. haYe 
succeeded or not is a different mal-
ter. 

8brl' JIawalmrlid NeID>o: Hon. Mem-
bel" ..tn, remember that we' did' accept 
• tIlct....tUah had' been there lOng be-
rm" the communists came there, 
wIU"h ffl.e British had ilone before 1ft 
wbtml, .... e suC<leed\!d nere---iit regard 
1u tm!J polli:y, I mean. FIe pointed cmt 
IIDmD th. ~t . r Cltina and 
lmn. Member TI!8'd cmt from the boot 
~ Sir Charles l!IIen. 

Shri Nath Pal: I am quotini your 
speech; you hal'e mentioned sove-
reignty and suzenrinty simultaneous-
ly. 

8ftrt Jawdulal NelIna: I have also 
hmf the good fortune of reading that 
book and a number of other books in 
~nn ti n witI! this. The han. Mem-
ber may remember thm when in a 
difl'erent context a similar situation 
arose, that is, in 19n r think, wb.'!ll 
the 13th Dalai Lama was pushed OIolt 
of Tibet, he came and took refuge in 
India. I think it was probably in 
Darjeeling. He went to the then Gov-
enror (Jf Bengal. sO'l1lewhere there and 
he h6Ped that they were-mends; !!hey 
we!'e t!i:e BritisiT at that time, Sir 
Chat'le! Bell writes: he -came I!lqIect-
h.g us imnrediately fa march an army 
to, help-him Ql!llint t:I1e Chinese and 
wl\:en r told' him that could not be 
done, they were not going to attack 
China on this isme, the poor man was 
IItrmrk dumbo--the Dalai LlIDla. TlHs 
i'S IIlf tal: aa my -1')' goes. TIre Sri-
tilIll Government wanted' the DlI'I.ai 
Lama to Im>Ire same strength and 1be 
ChiDese, Gcwermnenf nut te eome to 
rsur lJW'lII. ])oriers; a ~  the Chinege 
Government was then' a wry weak 
Government even then they hestitated 
IIilci they did nDt do 1IIly;tb.iDg; The 
Dalai Lama. had, remaiaed here'" 
.. lo ~ time till the nevolul:ilm In!UIIIe 
out in Pekilljf-the il>stt revlllatiGa-
!OD4i because o~ that 1:evolutiDD tIJejr 
tw.Jd OIl Tibet eol1llpaed.. '!111m tile 
DaJa.i. L.aam went hault. 

ram merei'y pointing out this, It is 
almost a repetitiltn (Jf 1tiS'tory, 40' or 
50 years agp, and this thing happened 
theN, with one big' tf11l'erence: tb8.'t 
wtrat emerged now was a strong, 
powerful central GOvernment in 
Clmta; not with tlmt contl.tsion of the 
revultrfionary period lIB 50 years ago. 

TIiere' ill' one' ftIing more. Sbrt Nmh 
PIli referred to PIimmatsingfIji's re-
port and-asked what 1mS' happened to 
ft. r sent fbI" 1!1e papers; r cannot 
read tlie' \'\1Ilore-report, but I sfta:Il 
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read the note on it, when the report 
wag sent-not the report sent previ-
ously-

''The President has recently 
seen the report of the North and 
North-Eastern Border Defence 
Committee. He has asked for a 
note indicating the action taken 
on each of the Committee's re-
commendations." 

This note is dated in September, 1958 
Another paragraph is: 

"It will be seen that almost all 
the recommendations of the Bor-
dE'r Defence Committee have been 
implemented. The only import-
ant recommendation which has 
not been fully implemented is 
with regard to the construction of 
certain roads." 

In this connection, some other paper 
should be seen, because, subsequently, 
this was taken uP. Indeed, as the hon. 
Member knows, apart from the Bor-
der Committee, we took up this ques-
tion in a biggish way just about then 
or a little later. 

Shri Nath Pai and others asked us 
not to be misled by the mirage of 
lriendship with China, and asked us 
also not to keep on to the treaty; 
they further said that if we consider 
any treaty with China certain pre-
conditions should be laid down about 
the vacation, etc. Some other han. 
Members went a little further and said 
that we should have no treaty, pre-
sumably even if they vacate or accept 
the condition we lay down. 

It really is a question obviously not 
of accepting their proposal, but I 
would submit also not of merely say-
°ing /No', because it has no meaning, 
but of replying in some conditional 
form; the conditions naturally would 
relate to their aggression, whatever it 
is-something like that. I cannot say 
now, because one has to give thought 
to it, because I do not know exactly 
.'what we will dQ. But ,when I had 

said that, I had some such thing In 
mind. 

About this mirage of friendship 
with China, I do not know if the han. 
Member has concluded from the vari-
ous discussions we have had, in the 
course of the last year or so or more 
than one and a half years, that we 
are overwhelmed with this image of 
a friendly China next to our border. 
Obviously we are not. I am trying to 
explain my thinking on this subject. 
Quite apart from friendship or hosti-
lity, looking at it objectively, ten 
years ago, soon after the revolution, 
we came to the conclusion that our 
borders were going to be, well, 
threatened in some way. In what way, 
of course, we do not know. From that 
moment we had this picture, because 
notional policies are often based on 
certain objective considerations apart 
from the views. The views may ex-
pedite a c.ertain direction or deiay it. 
But from that moment we had this 
in view. 

This rp.port of the Himmatsinghji 
Committee is dated soon after the 
Chinese Revolution and soon after I 
think the Chinese had come to Tibet 
in 1951, a year after, but long before 
any other development. They discus-
sed it at length about this matter, 
about the fact of these new develop-
ments, on the border situation and 
they gave their views. So these facts 
have long been before us. You may 
say, and you may be right in saying, 
that we were overtaken by certain 
events, possibly; but we never doubt-
ed that these questions were arising 
and will arise in the future. And. 
as I have said previously. we took 
steps too. Again yOU may say that 
the steps should have been more and 
more strong. We took steps chiefly in 
the North-East Frontier Agency bor-
der and partly in Ladakh. But cer-
tainly we did not take all the steps 
we should have taken. It was very 
difficult for us to take all the steps be-
cause of variouS difficulties-terrain 
etc. We did take those steps. So the 
question of our losing all perllPE!Ctive, 
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thinking of a friendly China sitting 
there and taking no steps is a wrona: 
view, hecause from the very begm-
ning we had been thinking of this 
regardless of Chinese friendship or 
not. The fact of a huge elephant of 
a country sitting near our border is 
itself a fact that we could not ignore, 
and a country which has a different 
policy and a country whose, even 
apart from communism, past history 
has been, whenever strory(, one of 
expansion. After all, some time or 
the other most of these countries 
round about us paid tribute to China-
Burma paid tribute to them, Nepal 
paid tribute to China-and they can 
easily twist that thing and say: ''Well. 
you are subordinate to us". If you 
take that long period of several hun-
dred years, all kinds of things have 
happened in history. So we were not 
at all complacent about China's pre-
sence near our border. We were cons-
tantly thinking about it. 

Our thinking ran on two hnes. One 
was that this was a reason to streng-
then our country as rapidly as possi-
ble. to strengthen it industrially. That 
is the real strength out of which 
armies come. out of which arms come, 
aeroplanes come and not merely by 
buying aircraft from America or 
Russia or England and training some 
people. That is superficial. Where 
you are thinking of the future in some 
perspective you have to think of build-
ing it yourself. So there is the import-
ance of the Five Year Plan, the im-
portance of our developing our de-
fence industry, our defence science. 
It was thought of in this connection 
that defence science is highly import-
ant, because it is science that gives 
rise to these things. 

One of our han. Members on this 
side, on our side, suggested "scrap the 
Five Year Plan and do this". If we 
scrap the Five Year Plan we scrap 
IndIa. we surrender to China the 
moment we scrap the Five Year Plan 
because we have nothing left to face 
this menace not today or tomorrow or 
the day after but ten years, twenty 
years or thirty ,.ears. It is extra-
ordinary. 

Situation 
Dr. Sushlla Nayar (JhaBSi): I did 

not say ...... 

Sbri Jawaharlal Nehrll: Sir, I have 
not mentioned any name. 

Dr. Sushila Nayar: What I said was, 
concentrate on the development of the 
border areas instead of other places. 

Shri Jawaharlal Nehru: That may 
be a very desirable objective and that 
is being done. But I want to concen-
trate more on a thousand factories 
which produce goods, I want to con-
centrate on better agriculture, this. 
that and the other. As for the border 
areas, I referred to certain border 
areas. Certainly they can be develop-
ed. But it anyone imagines that we 
are going to develop' these areas, let 
us say, in Ladakh, all I can say is that 
he or she is totally ignorant of where 
human beings normally live. If we 
ask people to go and settle down there 
they will be a tremendous burden on 
Us to feed them and to keep them 
going. You cannot settle them there. 
Maybe, it is quite possible that some 
Tibetans can go and settle there. It 
is a possibility. Because, they are 
used to these altitudes and this kind 
of life. Even they will find it di1l'Icult. 

So, it is a question of lookin, at it 
from a long perspective. As Shri 
Sharma has mentioned it, one has to 
consider the relations of not today but 
what would be the relationship bet-
ween India and China 50 years or 
hundred years hence. We must have 
a long term perspective; we must not 
be swept away by the present. And 
when we have a long term perspec-
tive, we have to see what it leads to 
ultimately and we must be prepared 
for it. We do not aim at war; we 
want to settle it otherwise because, in 
the long term perspective, it would be 
disastrous for us, for China and, I 
think, for Asia, it for the next fifty 
years we live in hostility and enmity 
in the frontier all the time. We are 
both big countries. Neither country 
is going to be knocked down or knoc-
ked 1\at. So, if We go on, coming in the 
way of develo\>ment with feelings of 
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hatred and fear, it is So bad ami it 
will reflect in so many ways in the 
world', taking even the shape of cold 
war which one wants to avoid. 

Mean.while, we have to deal with 
the. situatiDD. as it is. and one can 
only deal with the situation by 
preparing for it in every way, so 
that whatever has to be done is done 
thoroughly and quickly. It is a simple 
equation. Any other way of looking 
at it would, I submit, be, if I may use 
the word again, adventurist. 

'l1here am: ODe or 1:w1a-c words and I 
_ done. Much was said' about the 
recagnilti_ at tile pnnr.isional govern-
ment Clf Algeria. lIefore that, I would 
Iilte 1kl l'efer-to another thing. Shri 
'1Jyagi asked: wby our Ambassadors in 
China 01.'" iII Petmng: did not mrorm us 
about all; thl!See dewlopmenU. What 
.~ ta ' In Aksai Chill area? 
WeD, tOe,. siDlfoli!, answer is: because 
they; did: noli. know; aud the further 
_er is they-c:uuld: not know. It is 
not possible for them or anybody to 
IliDow e!IIICept the select cin:les which 
IDight know. NEn:mally news about 
1IIUngs; prevaOin!!: there come in a very 
very limited way; whatever the Gov-
ernment wants to &ive; there is no 
other way. And. this particular thin, 
taking place abOut 5.000 miles away 
from Pekinit,. it is quite impossible for 
one to Imow unless the Government 
agencies put. it 0l1t. We did get to 
know first of Aksaichin ar-ea beaause 
it was published; in a Chinese maga.-
:zi.n.e. Immediately, our Ambassadeor 
drew attention to, it. The Arnbassadm:s 
we have sent to. China ever since the 
£ebeJlion have been. top..rankiDg Am-
bassadm:s. because we attach import-
/Ulce. to this, posi1ictn. that: was arising 
tbere. and. so 1RJ:" ow: best, JruIIl. have 
beell sent. thafoe. 

I confess th:lt this fl,UestiEln; of tin! 
rQllollIIition ef the-klgerilm Govern-
ment. has-wctu.bl.ed WI peatly. becaUR 
ow: mi.D.ds. a.o.i,l1eal'ta al'e with ~ Al-
&e!'Lana 1iJIhtine far their il:eedom. W-e 
a~ said! I~. We- lIaR 

l1elped them in many· ways, morally 
and otherwise, apart from resolutions. 
d'i'plomatically and otherwise. It was 
trot merely a question of legal flaw, 
although legally one normally does 
aot recGgnise a GOvenunent that 
cioes not e'fist 1n its own terri tory. It 
is an· emigre Govenrment. It is recog-
niZed only in war time for special pur-
peses. But t'he real difficulty was--
we considered it several times-whe-
ther it weuld be more advantageous 
to Algerians if we reoognize it or re-
frain: from doing so. As we have said, 
we are thinking of it, we continue to 
tnrnk al)out· it and a time may come 
when we-will do it. 

But in the last two years or so there 
!!ave been constant talks between the 
Algerian national leaders and the 
French GUvernment and always tbere 
has been hope tbat these will lead to 
some resblt. I still hope and I think 
it is quite cnnceivable and even pro-
bable that some agreement will be 
arrived, at fairly soon to, make Alge"ia 
free and independent. So I was in-
formed too 'When 1 was passing 
through. Paris recent1¥-. But I ea=t 
guarantee because theu haY.e beeD. 58 
many slips in. t.b.e pas1.. 'mlis. kil:ld ." 
a thing on. the. verge of. taking piau, 
a gesture because it wo.ul.d only he. a 
gesture of saying that we r.ecagoise 
the provisiDnal g.o.v.e=ent,. instead. of 
helping, them. may evello come in the 
way. That is our thinking. We mq 
be wrong. or we may be l!ight. We 
thQught we may even. COIlle in their 
way. It will certainly cnme, 'in Qur 
way to deal with this problem in any 
other way because then all th.e other 
approaches will be barred. Anyhow. 
wllat Ii am 1:I'ymtf Ur point out is this 
that.-we- hame: felt verr stmongi,y the 
lmemend.ous-su1feriDg and' sacrifice of 
lIb:e-AI_ian people. llr thei!: struggie 
we 1la'Ve' been: wholeheartedly wiiJ:l 
tJsem. We' haWe expresseu< omselves 
in this; way ~ r  in mpilmratic 
OOIrresp0liUll2nee, in ·pri:v.ate ta:IID, iD 
tne-United Nations, bere anif eve17-
where. As to tlrm cesture of ~ ni

tion, it might under certain. ciDIuIlI-
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9taDIles • CflOiI lID11l it migW'DOt. GfIe 
ba·lances;these things Imd 1!1 the 
balanae Woe:thDught that it might do a 
little mare ;harm to ;their cause thau 
o.1lDerw.ise. 1'!m:t is ~ we did. n&t 
d8 .it. 

'S'brimati Kena Chakravartty: Why 
not explain thh position because Ulere 
is a lot of mi3U:lderstanding on this 
point? Why it will harm them is.a 
point which is not understood either 
by our people or by others. 

SbcI. ~a aI. Mdas: I  _ sar.ry 

I cannot go into all these details. 
First of all, our approach in this mat-
ter 10 the FrelJ:ch Qcvemmentwellld 
not .anI.#' be limit.eS. but ended.. Our 
views and our appuoach has Bome 
value for them and for the reasons 
too. The French Government, 1 Be-
lieve, attaches some value to our opi-
niQIl; not iliat it follows loIS, but it 
does attach some value. That door is 
closed then. That itself is some loss 
for them. 

I will just refer to one thing more, 
because this matter comes up fre-
quently, about the Chinese treaties 
with Burma and Nepal. They are 
independent countries. They do what 
they feel like doing. They have done 
something which we do not wholly 
like, certainly Nepal. So far as 
Burma is concerned in spite of our 
very close friendship with them-
they consult us; we consult each 
other-they thought in their context 
of things that they should an'ive at 
that treaty with China about their 
border. Certainly. looking at it from 
that point of view it brought them 
some benefits. About that trijuncture 
which was referred to they did not 
agree. It is true that they might 
have gone further and refused to have 
any treaty at all. But there is no 
agreement on that issue and the basic 
agreement, or rather the border agree-
ment is based on the assumption and 
the acceptance of the crest of the 
Himalayas being the boundary line. 
That has always been our contentton 
about our border with China, namely, 
that it is the water shed, which the 
Chinese have not a~ t  here. But 

in the both the Burmese .and the Nepa-
klse cases .they ave accepted that 
oontentian ;and J ~9 1I0t see h&w they 
Calt deny and repudiate it, wWm the 
same principle has Been B.P.PLied, to 
India. So tIilese treaties eKcept for 
the mere fact that they are having 
treaties with China which may be 
though undesirable by ~ are not 
harmful to us. To some extent, they 
are advantageous to us and to some ex_ 
tent, where they might be harmful, 
the matter hllll mot been finally decid-
ed yet about the tI:ijuncticm. 

Finally, I would say that We cannot 
~ teD look at any matter today m 
an lSOla..ed way. The? are all .(lon-
nactedwit>.Beach other and :affect each 
oLAer. .India is .not a small country. 
lit lSbJg awl lIMhat Jlod.ia doe. hllll a 
oe.rtaiD .eIIecton ,others. What lnma 
thinks alBa is respect!!d an! 'regarded 
by .o.lt.a2rs. .:rherefore,.in what 'We .110 
ana what Woe think, w:ehave to be 
careful, also looking at the .future 
perspective, and not get tied up to-
day, which may in some way come in 
the way of our progress in future. 

1 am prepared to accept Shri 
Jagana,ha Rao's SUbstitute motion. 

Mr. Speaker: Need 
Madhok's substitution 
House? 

I put Shri 
motion to the 

Shri BaI Raj Madhok: Yes. 

Mr. Speaker: The question is: 

"That for the original motion, 
the foliowing be substituted, 
namely:-

"This House, having consider-
ed the present international .:tua-
tiOn and the policy of the Gov-
ernment of India in relation 
thereto, regrets the failure of the 
policy of the Government in re-
gard to China, Pakistan and 
Portugal." 

The motion was negatived. 

Mr. Speaker: I shall now put Shri 
Jaganatha Rao's substitution motion 
to the House. 

• 
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That for the original motion, the 

following be substituted, namely:-
''This House, having considered 

the present international situation 
and the policy of the Government 
of India in' relation thereto, 
approves of the policy of the 
Government of India." 

The motion was adopted. 

BUSINESS OF THE HOUSE 
Mr. Speaker: There are two half-

hour discussions. 
Some Bon. Members: Not today. 
Shri Nath Pai: I seek your guid-

ance in the matter. I know how ex-
hausted the House is. Of the two, 
one is mine. What happens to them? 
Will you give Us time tomorrow? 
Tomorrow may be the last day. 

Sbrimati Parvatbi KrIshnan: What 
about the discussion on the railway 
accidents? 

Mr. Speaker: Hon. Members want 
the discussion On the railway aCCI-
dents to conclude. Therefore, I will 
give preference to it tomorrow. To-
morrow afternoon, there is non-om-
clal work. In between I do not know 
if we will have any time for these 
half-hour discussions. There is 
another half-hour discussion to-
morrow. Under these circumstances, 
they may conveniently stand over to 
the next session. 

An Bon. Member: After the elec-
tions. 

Mr. Speaker: The House will now 
stand adjourned and meet again at 
11 A.M. tomorrow. 

18·23 bra. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Friday, Dec-
ember 8, 19611 Agrahallana 17, 1883 
(Saka). 



DAILY DIGEST 4002 

[Thur.rday, Dtumber 7, 1961/Agrahayana 16, 1883 (Saka)) 

ORAL ANSWERS TO COLl."MNS WRITTEN ANSWERS TO 

QUESTION • 3697-373S QUESTIONS--contd. 

S.Q. Sub;ect 
No. 

646. Agro-Economic Centre 3697-3700 
648. Power supply failure in 

Ddhl 3 ~ 

651. Proposals in respect of 
U.P. for Third Plan 3 2~  

6S2. lJJ'draulic ltUdy of River 
HOogbly by Radio 
Active traecrs 3 5~  

653. Food supply in States 3707-10 

6S4-Agricultural imple:nents 371c)-IS 

6S5. Flying-cnm-Gliding Club 
in M.P.. .  . 3715-17 

656. Committee of Ezpcrts 
on Transport 3717-24 

657. Fire at Dbilwan • 3724-2S 

6S8. Murder of Zila Praiabad 
President, Btawah 372S-26 

6S8-A, Thermal Plant in Delhi 3726-27 

659. T. B. patients in Ddhl. 3727-29 

660. Brakesmen on Railways. 3729-30 

661. Supply of fish to weSt 
Bengal 3731-32 

662. Utilisation of Cauvery 
Waters .  .  . 3732-34 

665. Backward communities. 3734-35 

~ N  TO 
QUESTIONS . 3735-3834 

S.Q. 
No. 

647. Sunken Dutdl Vessel in 
River Hoogbly 3735-36 

649. Seminar on Oo-operative 
Education • 

650. Colorisation of vaaaspati. 

66z..A. Modernisation of Bom-
bay Port . 

663. Statutory powers to re-
gulate fftlight mtes 

664. Hassan-Mangaiore Rail-
way line. .  . 

666. Backward Communities . 

666-A. Bye Bank in Ddhl 

667. &port of wagons and 
coaches 

668. Flood control wO!b on 
Brahmapum 

669. Gas fuel for cooking and 
industrial in 
Ddhl ~ 

3738-3'1 

3739 

3740 

3741 

3 .~2 

S.Q. Sub;ect CoLUMNS 

No. 

670. Chemical Fertilizers 3742-43 

671. Central Council of Ayur-
vedic Research. . 3743 

672. New Sub-Division of 
P.&T. 3743 

67z..A. Agricultural Commission 3744 

672-B. Wheat imported tram 
America . 3744-45 

673. Railwayaccidents • 3745 

u.s.Q. 
No. 

1426. Agricultural 
at Ludhiana 

University 

1427. Paradip Port 
1428. Model Town Planning 

Legislation 

1429-Small Pox in the country 

1430. Forest wealth 

1431. New Delhi Telephone 
Exchange. •  . 

1432. Telephone connections in 
Ddhl .  •  • 

1433. Khosla Committee Re-
port. 

1434. Irrigation and power 
works under Bhakra 
Nanga! Project 

1435. Quarters at Batala • 

3745 
3746 

3746 

3746-47 

3747 

3747-48 

3749-50 

3750 

3750 

1436. Rural electrification in 
Punjab 375C)-51 

1437. Overbridge at Vijayawada 3751-52 

1438. Push· button signala at 
Delhi Station . 

1439. Drinking water 
Singanapur 

at 

1440. Minor irrigation schemes 

1441. Minor irrigation schemes 

1442. Hindustan Shipyard 

3 ~ ~ 
on motor cars; • 

1444. Durgapur Steel.Plant 

1445. Rail link &om Mukerian 
to Talwara at Bess 
Dlim . 

1446. Telephone connections 
and P. & T. offices in 
Andhra Pmdesh 

1447. Overbridg"e at Mahu-
buabad Station 

• 

3752 

3752 

3752-53 

3753 

37B-54 

3754 
3754-55 

37SS 

37S5-56 

3756 
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WRITrEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Sub;ect COLUMNS 

No. 

1448. Master Plan for Pathankot 
Station 3756 

1449. Fertilizers for 
Pradesh 

Andhra 

1450. Central Arid Zone Re-
search Institute of 

3756-57 

Rajasthan . 3757 

1451. Chandrapun Scheme of 
D.V.C. 3757-58 

1452. Railway Loco Shed at 
Purulia 3759 

1453. Suction dredger 
Calcutta Port 

for 

1454. Production and con-
sumption of milk. 

1455. Indo-Ceylon air talks 

1456. Aerodrome at Khajuraho 

1457. rran ~nt  for Kumbh 
Mela at Hardwar 

1458. World Bank Loan for 
Railways .  . 

1459. Amendment to the Pre-
vention of Food Adul-
teration Act 

1460. Nagarjunaaagar Project • 

1461. ChambaiPower to Bans-
wada 

1462. Debra Dun Forest Re-
search Institute . 

1463. Tube-well irrigation in 
Bihar 

1464. Export of sugar to Pakis-
tan . 

1465. Maulans Azad Medical 
College, New Delhi 

1466. Hybrid Maize 

1467. Family planning . 

1468. Cancer 

1469. Home treatment for T.B. 
patients in Delhi 

1470. Skin diseases in Delhi 

1471. Over-head bridge at 
Ludhiana • 

1472. Cooperative development 

1473. Export of sugar 

1474. National Small-Pox 
Eradication Programme 

1475. Dining car with Grand 
Trunk Express • 

1476. Development of Mahi 
River Basin 

1477. Town planning and 
Development Proj .... ts . 

3759-60 

3760-61 

3761 
3761-62 

3763-64 

3764 

3764 

3765 

3765-66 

3766 

3766 

3767 
3767-68 

3768 

3768-69 

3769 

3772-73 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Subject 
No. 

1478. Forest Research Institute, 
DehraDun 

1479. Minor irrigation schem .. 

1480. Casua. labour; at Kharag-
pur. '. ~. .  . 

1481. Money Order Service '. 

1482. Milk powder from U.S.A. 

1483. Scheduled Castes in 

CoLUMNS 

3774-75 

1775-"Tf. 

P. & T. '3778-79 
1484. Confirmation of P. & T. 

Employees 

1485. Railway accidents 

1486. Sale of T.B. seals 

1487. Inland water transport 
in Kerala. .  . 

1488. Conference of Registrars 
of Cooperative Socie-
ties . 

1489. Re-girdering Bhima 
River Bridge 

1490. D.V.C. 

1491. Conference of State 
Ministers of Coopera-
tion . 

1492. International Wheat 
Council 

1493. Far plates 
1494-Maternity Centres in 

Delhi 

3779-80 
3780-81 

3781 

3781 

3783 

8784 

3784 

3784-85 
3785-86 

3786-87 
1495. Cost of River Valley 

Projects 3787 
1496. Train collision near 

Raniganj . 3787 
1497. Train derailment on 

Madurai Station. 3788 
1498. Co-operative Tribunal 

in Tripun . 3788-89 

1499. Reserved forest area in 
Tripura 3789 

1500. National Board for C0-
operative Training 3789-90 

ISOI. Hospitals in India run 
by Christian Missionaries 3790 

1502. Prices of Cardamom 3790--<11 
1503. Shifting of Gahuati 

Goods Shed to Narang 3n1 

1504. Joint Co-operative Farming 3791-93 

1505. Shahganj-Mau line 3793-94 
1506. Improvement on Shahganj 

Man Section .  . 3795-96 

IS07. Track renewal 3796 
1508. Asian Railway Con-

ference . 3797 
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WRI'l"I'EN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Subject 
No. 

1509. Tax on cow and buffalo 

COLUMNS 

in Delhi 3797 

1510. N.D.M.C. . 3798 

ISIl. N.D.M.C.'s Veterinary 
Hospi1ll1 . 3798 

1512. Train services at New 
Delhi Station . 3799-3800 

1513. Mata Tila Dam Project . 3800 

1514-Shifting of Paror Station )800-01 

ISIS. Vellore Government Hos-
pi1ll1, Madras State 

[516. Dhrrhoea in North Areat 
District, Madras State 

[517. Cholera io the country . 
[518. Fertilizer Marketing Cor-

poration 

[519. Urban water supply in 
Maharashtra 

[520. Girana Project in Maha-
rashtra 

1521. Rural electrification in. 
Nasik District, Maha-
rashtra 

1522. Hot boxes in trains 

1523. Railway sidings 

1524. Employees of Civil 
Aviation Department 

1525. DeIhi Zoo .• 
1526. TrafIic: ning staff 

1527. liire-fightu.g tug • 

1528. Booking from Ghoprdiha 
Statlon 

[529. D;re (Or, Patel Chest 
Institute, Now Delhi • 

J. rices of j pcrtant cer-

3101 

3002-03 

3803-04 

380;)-10 

eals nd a' '1 crops 38Il 

1531. Cer"ral EngineeriDg 
Service (Roads) • 38n-13 

,. [532. Vivisection of IIDlmaIs in 
laboratories 3813-14 

t533. Doctors under N.D.M.C. 3814-15 

[534. Telegraph and telephone 
facilities at Bhsrmar 
Suh-Post Office in 
Kangra ,815-16 

IS3S. Upgrading of P. & T. 
Circle, Orissa 3816 

IS36. R.M.S. Sections of 
" ~ .l Orissa 3816-17 

1537. Tele-mmmuaication ,y., 
tern in Orissa 3817 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. Subject CoLUMNS 

NOB. 

i IS38. Pos1ll1 deliveries . 3817-18 

IS39. Tinshed at Phephna Station 3818-19 

1540. Skimmed Milk Powder . 

1541. Hailstorm in Maoipur . 

1542. Sugar in Manipur . 

1543. Railway line between 
Manrnadurai and Kanya-
kumari 3821 

IS44-UtrauIa Station out 
agency 3821-22 

IS4S. New station on the bank 
of Rapti . 

IS46. Special train from 
Gorakhpur to Lucknow 

IS47. Railway colony at Gonda 

IS48. Train derailment , 

1549. Railway fare from DeIhi 
to Shahdara 

ISSO. National fiighways in 

3922-23 

Andhra Pradesh 38z6-27 

15SI. Development of foreats 
in Andhra Pradesh 

ISS2. Supplementary budget 
grants for SaIem-
BaogaIore link 

ISS3. BudhaI Medium Tank 
Project 

ISS4. C.H.S. Dispensaries 

ISS5. Compounders of C.H.S. 
Dispensaries 

ISS6. C.H.S. Dispensaries 

ISS7. Primary health centres 
inPunjab . 

ISS8. Zoo in DeIhi 
IS59. Circular Railway around' 

Calcutta 

IS6o. Crop Insurance Scheme 

IS61. Construction of ships by 
Yugoslavia 

IS62. I.A.C. Cancellation Rules 
and Regulations . 

1563. lndo.,West Germany 
Air Service 

Is64. Murder of army officer 
in train 

IS6S. Tndfic Running staff 

IS6S-A. ]ayaoti Shipping Com-
pany • 

3829-30 

3830 

3830 

3830-31 

3831 
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CALLING ATTENTION TO 
MATTER OF URGENT 

COLUMNS 

PUBLIC IMPORTANCE . 3835-37 

Shri S. M. Banerjee called the 
attention of the Minister of 
TnDspon and Communica-
tions to the groundinlt of 
nearly half of the aerop1ane8 
of the Indian Airlines Cor-
poration ~ the consequent 
IIICOnveruence amaed to the 
puaengera. 

The Deputy Minister of Civil 
Aviation (Shri MohiuddiQ) 
made a ItIIrI:IneDt in reprd 
1hereto. 

PAPERS LAID ON TIm 
TABLE 3837-39 

The following p.pera were laid 
OIl the Table :-

(1) A copy of Annual Report 
of the Regbtnr of New-
papers for India for the 
year 11)61 (Part II). 

2) A copy of the Ikochure 
"Fight Against the Desert 
~o ror . Cen-
tral Arid Zone Rsoudl 
Institute, Jodhpur", 

(3) A copy of Annual Reports 
of the Eastern Shipping 
Corporation Limited, and 
the ~ . .ShippiDa 
Corporation Luruted (mer-
ged on the 2nd October, 
1961 as the Shipping ~
poration of India Limited) 
for the year 1960-61 a10III 
with the Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon lIIIdu 
lUb-section (I) of 8eCIion 
619A of the Companies 
Act,19S6• 

(4) A copy of the Uttar 
Pradesh Paddy and Rice 
(Restriction on Movement) 
Order, 1961 published in 
Notification No. G.S.1\. 
1410 dated the z8tb 
November, 11)61 UDder 
sub-section (6) of Section 
3 of the Essential Com-
modities Act, 19S5. 

(5) A copy each of the follow-
ing Reports under 8ub-
MCtion (2) of Section 31 of 
the Air Corporationa Act 
1953-

(i) Annual Repon of the 
Indian Airlines Corpora-
tion for the year ~ . 

COLUMNS 

PAPFRS LAID ON TIll: 
TABI..E--contd. 

("0) Annual Report of the 
Air-India International 
Corporation for year 1!)6<>-
61. 

(6) A copy each of the fonow-
ingpapers--

(i) Government Resolution 
No. WB-2o(9)/61 dated 
the 6th December, 1961 
aettingupaCommiasion 
to stlIdy the question of 
bonus to workers in indus-' 
trial employments. . 

(ii) Statement containing re-
commendations made by 
the Central Wage Board 
for Tea Plantation Industry, 
CuIcutta, regarding in-
terim ~Ii  in respect of 
South India 

iINUTES OF PARLIA-
MENTARY COMMITTEES-
LAID ON THE TABLE. 3840 

(i) The Minutes of the sittings 
(Ninety-first and Ninety-
8econd) of the Committee 
on Private Members' Bill. 
and Resolutions held dur-
ing the Fifteenth Session. 

(ii) The Minutes of the 
'l'wenty-mth aitting 01 
the Committee on Ab_ 
of Members' from the 
Sittings of the House held 
during the Fifteenth Ses-
sion.· . 

(iii) The MlmIte8 of the 
sitting$ (Fifty-seventh and 
Fifty-cighth) of the Com-
mittee on Petitions held 
during the Fifteenth Ses-
sion. 

MESSAGES FROM RAJYA 
SABHA-. .  .  • 3840-41 

Secretary feported the fonow· 
ing m .... &om R.ba 
Sabha :-

(i) That at its .itting held on 
the 4th December, 1961, 
Ra;ya Sabha had agreed 
without any amendment 
to the Institutes of Techno-
logy Bill, 1961, passed by 
Lok Sabha on the 35th 
November, 1961. 

(ii) That Ra;ya Sabha had 
no recommendations to 
make to Lok SjIbha in 



MESSAGE FROM RAJYA 
:_'-:''':!A--cO'tltd. 

regard to the High Court 
~ (C'.onditions of 

Service) Amendment Bill, 
1961, passed by Lok 
Sabha on the 21St Novem-
ber, 1961. 

REPORT OF COMMITTEE 
ON PETITIONS PRESEN-
TED.-

Fourteenth Report was pre-
sented. 

REPORTS OF ESTIMATES 

COLUMNS 

COMMITTEE • 3841 

(i) JIundred and forty-
fourth Report was presen-
ted. 

(li) Hundred and forty-
sixth Report was presented. 

PRESENTATION OF PETI-
TION- 1842 

Shri P. T. Punnoose presented 
a petition signed by 86,000 
petitioners of the Ambala-
puzha and Shertallai Taluks 
relating to protection of coir 
industry in Kerala with a 
view to remove unem-
ployment there. 

STATEMENT BY MINIS-
ERS- 3842-46 

(i) The Minister of Trans-
port and CommunicatioDJ 
(Dr. Subbarayan) made a 
statement cortecting the 
reply given on the 2Sth 
November, 1961 to Starred 
Question No. 249 by Shri 
Ram Krishan Gupta regar-
ding cheatini of Postal 
Department. 

(ii) The Minister of Home 
AfI'ain (Shri La! Blhadur 

" 
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COLVloINS 
STATEMENT BY MINIS-
TERS-conld. 

Shastri) made a statement 
regarding administrative 
Bet-up of the Union terri-
tories of Himachal Pradesh 
Manipur-and Tripura •. 

TIME FOR PRESENTA-
TION OF REPORT OF 
J0lN1:' COMMITTEE 
EXTENDED.. •  • 3846-48 

The time appointed for the 
presentation of the Report 
of the Joint Committee on 
the Religious Trusts Bill, 
1960. was further extended 
upto the 3ISt March, 1962. 

MOTION RE. INTERNA-
TIONAL SI>:UATION • 3848-3999 

The Prime Minister and 
Minister of External A1fairs 
(Shri Jawabarlal Nehru) 
moved the motion that the 
present international it a~ 

tion and the policy of the 
Government of India in 
relation thereto, be taken 
into consideration. Two 
substiiute motions were 
moved by Sarvashri Balraj 
Madhok and JaganathaRao. 
Shri Jawabarlal Nehru 
replied to the debate. The 
substitute motion moved by 
Shri Balraj Madhok was 
negatived. The Substitute 
motion moved by Shri 
Jaganatha Rao that the 
House approves of the 
policy of the Government 
was adopted. 

AGENDA FOR FRIDAY. 
DECEMBER 8,1961/AGRA-
HAYANA 17, 1883 (Saka) • 

Consideration and passing of 
the Iron Ore Mines Labour 
Welfare Cess Bill, 1961. 
Private Members' Resolu-
tioaI.· 
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